Third Series, Vol. V—No. 49 Wednesday, June 20, 1962
Jyaistha 30, 1884 (Saka)

LOK SABHA
DEBATES

(First Session)

(Vol. V' comains Nos. 41—5I)

LOK SABHA SECRETARIAT
NEW DELHI

OI"T® RUPEE (INLAND) FOUR SHILLINGS (FOREIGN)



CONTENTS

CoLuMmNs
Oral Answers to Questions—
*Starred Questions Nos. 1563 to 1575 11791—I1820
Short Notice Questions Nos. 20 and 21 . 11826--29
Written Answers to Questions—
Starred Questions Ncs. 1576 to 1590 . . . . 1182038
Unstarred Questions Nos. 3502 t0 3514, 351610 3570, 3572 to 3633,

3635, 3636 and 3636-A 10 3636-G . 11838-—11433
Correction of Answerto U.S.Q. No. 1748, dated 22-5-62 11933~
Motion for Adjournment— .

Reportzd Chinese incursions into Indlan territory. . 11934—
Papers laid on the Table . e . 11930
Messagez from Rajya Sabha . . . . . 11937--
Committez 0a Private M>mbzrs’ Bills aad Rasolutions— .

Third Report* . : 1I¢ .
Hindu Adoption and M intchance (Am -ndmcm) Bxll—Immduced 11935
Appropriation (No. 3) Bill—Passed . 11938-"-*

Appropriation (Railways) No. 3 Biil—Pdsscd : . 11939
Motion re : Report of University Grants Commission 11940—12.
Dr. K. L. Shrimali . . 11943—48
Shri H. N. Mukerjee . 11949—62
Shri A, P. Jain . 11963—73
Shri Khac I ar . 11974— 81
Shrimati Renuka Ray . 11982— 88
Shri Rameshwaranand . 11988--98
Shri Muthiah 11998—-12004
Dr. K. L. Rao . 12004— 14
Shri P, K. Deo 12014—20
Shri Mahesh Durtta Misra 12020—27
Shri Hem Barua . 12027—35
Shri Hanumanthaiya . 12035—43
Shri Prakash Vir Shastri . . 12043—50
Shri U. M. Trivedi 12050—65
Half-an-hour Discussion re: Rchahllltat ion of dlspl.accd persons
in West Bengal . ; . 12065—96
Shrimati Renu (_.hakravartry . 12065—84
Shri Mehr Chand Khanna . 12084—96
Daily Digest 12097~—1210¢

*The sign + markad above a nam> of a Msmbaer indicates t

was actually asked on the floor of the House by that Member, hat the Quzstion



LOK SABHA DEBATES

—

11791

LOK SABHA

Wednesday, June 20, 1962/Jyaistha
30, 1884 (Saka)

The Lok Sabha met at Eleven of
the Clock.

[Mg, Spearer in the Chair]

ORAL ANSWERS TO QUESTIONS

Additional Funds demanded by
Railways

+
¢ J shri 8, C. Samanta:
156% 9 Shri Subodh Hansda:

Will the Minister of Railways be
pleased fo state:

(a) whether his Ministry had de=
manded an additional fund of Rs. 120
crores from the Planning Commission
for transport of coal, work connected
with Bokaro plant and the construe-
tion of a Port at Haldia:

(b) whether the Commission did not
agree to the proposal; and

{c) if g0, how these works are
going to be implemented?

The Deputy Minister in the Minis-
try of Railways (Shri Shahnawaz
Khan): (a) An additional alloeation
of Rs. 120 crores has been asked for
the Railway Plan, to cover the cost
of works and rolling stock considered
necessary for meeting the require-
ments of coal and other irangport at
the end of the Third Plan according
to the present assessmeni of the
paftern and quantum of traffic,

(h) The Planning Commission has
taken nole of the assessment of re-
quirements and has asked the Minis-
try of Railways to process their pro-
granmes accordingly.

(¢} The requisite financial provi-
sions are made on a yearly basis.

1124 (ai} LSD—1
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Shri 8. €. Samania: In reply to
part (a) of the question, the hon.
Minister has said nothing about the
construction of the port of Haldia,
May I know whether it is also in-
cluded in the sum of Rs. 120 crores?

Shri Shahnawaz EKhan: That was
included in the Plan even before this
additional demand.

Shri 8. €. Samanta; During the
Second Plan, the allocation that was
made to the Railways could not be-
wholly spent. May I know whether
that sum alse will be added to the
allocation in the third Plan?

Shri Shahnawaz Khan: Some of the
works which were started during the
Second Plan and could not be com-
pleted are being carried forward. But,
the full requirements of the Railways
for the Third Plan are as stated be-
fore the House.

Shri Subodh Hansda:; The Minister
stated that the allocations are made
on an annual basis. If so what iz the
amount alloited for the current year
for the survey of the Haldia port
line?

Shri Shahnawaz Khan: I have
answered it before in this House, I
shall require separate notice.

Shri P. R. Patel: Without the alloeca-
tion of the extra amount of Rs. 120
crores, am 1 to understand that the
Railways could not carry coal to the
different parts of the country and the
industries will suffer?

Shri Shahnawaz Khan: While fram-
ing the Third Plan, certain targets
were given to the Railways, We plan-
ned according to those targets. If we
are expected fo carry additional
iraffic, additional funds have to  be
allocated.
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Shri 8. N, Chatarvedi: May I know
whether the  allocations that have
heen made in the first and the first
and second year of Third Plan ¢over
this amount?

Shri Shahnawaz Khan:  Those
amounts are separate.

Shri- Nath Pai: Does the hon. Miniz-
ter regard- inadeguacy of funds the
major hindrance fo the Railways ful-
filling the target fin the Third Plan
and may I know whether, in view of
the faet that the additional carrying
capacity of the Railways reached an-
nually was between T and 8 million
tons, supposing these funds are
made availazble to the Ministry, the
target will be reached?

Shri Shahmawaz Xhan: We had
planned for 245 million tons of traffic
during the last year of the Third Plan.
It ig proposed to increase that to 250
million tons. Also there is a propesal
that the oufput of coal be increased
from 97 million tons to 101 million
tons. Some coal has to be carried
by sea. We have to expedite electri-
fication from the coal fields to  the
docks. Tor all these we require addi-
tional funds.

Mr. Speaker: If thia amount fs
given, would the target be reached;
that is the question.

Shri Shahnawaz Khan: We are con-
fident; we hope to.

Shri Nath Pai: In view of the fact
that the annual additional capacity
expected is 18 million tons per year
whereas the previous performance
during the second Plarr has been 8
million tons......

Mr. Speaker: He gays that the tar-
get would be reached.

Shri Indrajit Gupta: One point is
not clear. Am I to understand it
that if this amount of Rs. 120 crores
is not made available either wholly
or in part, it will definitely not affect
in any way the development work for
Haldia port as far ag the Railways
are conrerned?

Shri Shalhmawaz Khan: That is so;
that is quite right. This addifionat
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sum of Rs. 120 ctores has nothing
to ijo with the developmeni of Haldia
port, It is q}lite apart from that,

Shri Daji: Will the Minister be
pleased to give us a broad breakdown
of the figure of Rs. 120 ecrores, how
much of it will be spent on new lines,
thow much on rolling stock and how
much on electrification?

Shri Shahnawaz EKhan: 1 can give
full information..

Mr. Speaker: That may be laid on
the Table: not at this moment. Next
question.

Departmental Examinations for S.0%
and S.Ts on Eastern Railway

._F-
*1568 i Shrf Subpdh Hansda:
1 Shri 8. €, Samanta;

Will the Minister of Railways be
prleased to state:

(a) whether any reason has been
found out by the Railway authorities
in Eastern Railway as to why the
Scheduled Caste and Scheduled Tribe
employees were unsuccessful in de-
partmental examination for promotion
to higher grades in Class III services;

(o) if so, where lies the deficiency;
and

{e) whether Government  Thave
thought out any programme to fill up
the deficiency?

The Depnty Minister in the Minis-
iry of Railways (Shri 8. V. Rama-
swamy): (a) Lack of sufficient ex~
perience and knowledge of rules and
regulations of departmental working.

(B) Out of T6 categories in which
posts have been reserved, for 36
wategories there were no Scheduled
Castes /Scheduled Tribes  employees
within the field of sclection. In 22
of the remaining 40 categories, selec-
tions have been  completed and &%
Scheduleg Castes/Tribes  employees
have been selected, In the remain-
ing 18 categoris selections are in pro-
£ress.
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fc) Energetic efforts are being made
to select as many Scheduled Castes/
Tribes employees as possible by widen-
ing the field of eligibility and by re-
laxing the standard of suitability. Ad-
ditional training and coaching is also
given to the Scheduled Castes/Tribes
employees to bring them upto the
standard of others.

Shri Subodh Hansda: In reply to
part (c) of the guestion, the hon.
Minister has stated that energetic steps
are being taken. May I know what
those cnergetic steps are?

Shri S. V. Ramaswamy: Each rail-
way is authorised to determine the
quantum of training that has to he
given. I do not have those particulars
readilv available with me just now.

Shri Subodh Hansda: In regard to
the candidates who appeared in thesc
compelitive examinations and who
did not gualify for promotion to those
posts, may [ know whether there is
any arrangement o let them know
their defects. whether it be lack of
experience or anything else?

Shri S. V. Ramaswamy: From the
results thev will know where the
defect lies.

Shri S. C. Samanta: May I know
for how long Government wait for
filling the wvacancies reserved for the
Scheduled Castes and  Scheduled
Tribes?

Shri 8. V, Ramaswamy: We some-

times wait for twou years or even
three years.

ot gAETE W =T Aifaw u
fagare Frzd AT fogyee grzen F1
faw afowmor & ar 1femat & &y smar 27

Shri S. V. Ramaswamy: The por-
portion of the Scheduled Castes varies
from area to area. Roughly, it will
be about 12 1/2 to 15 per cent.

Shri P. Eunhan: May I know how
many Scheduled Caste and Scheduled
Tribe employees, that is, class IV
employees, have been promoted so far
in the Olavakkot division, and if none
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has been promoted, may I know the
reason therefor?

Shri S. V. Ramaswamy: If a sepa-
rate question is put, I shall certairly
supply the information.

Shri Priya Gupta: Will the hon.
Minister kindly state whether the re-
laxations mentioned include also re-
laxation in the transporiation skill or
other skill required for such trans-
portation work from the peoint of view
of public trust and safety in the case
of the Scheduled Castes and Sche-
duled Tribes?

Shri S§. V. Ramaswamy: The relxa-
tion is not in the technical categorics
from the safety point of view.

Shri Dasaratha Deb: The hon. Min-
ister has just stated that about 52
Sr-heduled Castes and Scheduled
Tribes have been selected. May I
know how many are Scheduled Castes
and how many Scheduled Tribes?

Shri §. V. Ramaswamy: 1 would
require notice for that.

Shri Basumatari: In view of the
backwurdness of the Scheduled Castes
and Scheduled Tribes, may I  know
whether Government are thinking of
relaxing the qualifications required
in the case of their appointment and
promotion?

Mr, Speaker: That question has becen
answered already.

Shri Man Sinh P. Patel: May 1
know whether this reservation is only
at the initial stage when recruitment
is made, or it applies also to every
post likely to be filled by promotion
from class III and eclass II?

Shri S. V. Ramaswamy: As the
House is aware, the Railway Minis-
try took a decision that the reserva-
tion should be in regard to promotion
also. The matter was agitated before
the Madras High Court, and thern it
came up before the Supreme Court,
where the view of the Ministry ol
Railways was upheld.
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Shri Shree Narayam Das: May I
know whether it is a fact that in the
matter of promotions, previously therc
was no competitive examination, and
if so, the circumstances that have im=-
pelled Government to hold competi-
tive examinations for promotions also?

Shri Swaran Singh: It is a good
thing if competitive examinations are
held, becausc there is no scope for
anybody then to complain.

Gandak Project

~ J Shri Bibhuti Mishra:

"1565. 3 Shri Bishwanath Roy:

Will the Minister of Irrigalion and
Power be pleased to state ine pro-
gress made in the construction of the
Gandak Project up to 31st May, 1962?

The Minister of State in the Minis-
try of Irrigation and Power (Sbri
Alagesan): The location of the Bar-
rage is under finalisation. The design
and location of the Power House has
been finalised. All preliminary works
have mostly been completed.

On the Canals carthwork s well
underway and 13.5 crore cft on Tirhut
Canal, 45 crore eft on Don Branch
Canal and 79 lakh cft on Sarar Canal
have been completed. The final align-
ment of the Western Gandak Canal
in the portion which will be in Uttar
Pradesh territory has also becn fina-
lised.

Shri Bibhuti Mishra: Have Guvern-
ment fixed any target date for com-
pletion of the Gandak barrage?

Shri Alagesan: Most of it will be
completed in the Third Five Year
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Plan. Perhaps some canal work may
spill over to the Fourth Plan period.

Shri Bibhuli Mishra: Is it a fact
that for want of foreign exchange
further construction work in  the
barrage scheme has been delayed?

Shri Alagaesan: Foreign exchange
also has been arranged uptil the
current year.

Shri Bhagwat Jha Azad: Are diffe-
rent sub-projects under this project
going to according to schedule or is
it a fact that some of these are be-
hind schedule?

Shri Alagesan: The project was
finally approved by the Planning
Commission only towards July last
vear. Looking to that, 1 should say
the progress of the work has been

-satisfactory.

Shri K. N. Tiwary: May 1 know
what percentage of the work oi can-
struction of buildings and electrifica-
tion of the main dam has becn com-
pleted and by which year the dam
will be completed and supply of
water started?

Mr. Speaker: That is a differeni
thing.

wfy g3 A 39, 79 TEF
R § T i uEl AT AA AT @
WA TR Ao A ®£1F FaA@A
g (e fad i 37 9z an )
o gA=Tar mar 9 5 o zave T Aifaga
w3z v a7 A7 37 favra &7 fam
T, | wTEAr A £ oo 97 R
FUA ATET X ATA H AT ATFAFI
T=F 31T F AT AW K AL ATIA AT
T e ?

T
3

Shri Alagesan: Yes. For a length
of 8 miles, we ave to construct the
canal in Nepal territory. Negolia-
tions are taking place and we hope
they will conclude satisfactorily and
we will be able to begin work
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Dr. K. L. Rao: In view of the im-
portance of the project and the long
delay that has already occurred in
its sanction, will the Ministry take
steps to expedite the construction of
this project?

Shri Alagesan: A sum of Rs. 30
crores has been allotted in the Plan
for this. We shall take all sleps to
expedite the work.

Uniform Standard in Medicine Pro-
duction

+1566. Shri Bhagwat Jha Azad: Wili
the Minister of Health be pleased to
state:

(a) whether Governmeul propuose
to take suitable mecuasuies lo Ering
about uniform standard in the pro-
duction of high quality medicine; and

(b) whether it is a fact that com-
ponents of the samc drug produced
at differant places vary in prepor-
tions?

The Minister of Ilealth (Dr. Sushila
Nayar): (a) The standards of quality
{o be complied with by manuflacturers
are already laid dewn in the Schedule
to the Drugs Act and Rules which
are  applicable all over the country.
However, no standard has yet becn
laid for Awurvedic and Unani drugs.

(b) As no standard has yet becen
laid for Ayurvedic and Unani Drugs,
it is possible that the same drug
produced at different places may very
in proportions and quality.

Shri Bhagwat Jha Azad: In spite of
the fact that rules have been pres-
eribed for  bringing about uniform
standard, is it within the knowiecdge
of Government that there are varia-
tions in the components of the same
drug in different parts, leading to
lowering of quality?

Dr, Sushila Nayar: 1 have already
stated that so far as ayurvedic and
unani drugs are concerned, we are
not in a position to enforce uniform
standards, but so far as other drugs
are concerned, the rules under the
Drugs Act have laid down very clear-
ly that proper standards etc. are to
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be maintained, this including the
composition of active ingredients. The
drug inspectors are constantly taking
samples [from different manufactur-
ing houses to test and see that the
standards are complied with. How-
ever, I will admit that there are only
109 inspectors whereas therc are a
very large number of manufacturing
houses—22,300 licensed manufacturers
—and 63,000 licensed sellers of drugs.
Hence the inspectorate is insufficient.

Shri Bhagwat Jha Azad: In view
of the fact that in recent times com-
plaints have been made that in spite
of rules regarding uniformity of stan-
dards being prescribed and tesiing by
109 inspectors, proper checking is not
being done, which the hon. Minister
herself admitted, may I know wast
proposals are under contemplation
either to strengthen the cadre of ins-
poctors or adopt other methods  to
ensurc proper checking of the gquality
of drugs?

Dr. Sushila Nayar: Control over
imported drugs is with the Govern-
ment of India, and control over the
drugs manufactured within the coun-
try rests with the State Governments.
It is a fact that standards of enforce-
ment of the Drugs Act are not uni-
form in all the States. The maiter
has been taken up in  the Central
Council of Health, and the new Act,
the amended Act, provides for the
employment of a certain number of
inspectors by the Government of
India to help the State Governments.
That proposal is under examinatica.

Shri D. C. Sharma: May I know how
many complaints have come {3 the
notice of the Ministry about the in-
ferior gquality of these drugs, and
whether any prosecutions have taken
place?

Dr. Sushila Nayar: The corirlaints
are generally made to the State Gov-
ernments, and a number of prosecu-
tions are made in all Lhe States. I am
afraid I do not have the number of
prosecutions madce all over the coun-
try.

Shri Sham Lal Saraf: In view of
the fact that the hon. Minister has
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stated that no standards are fixed for
Unani or Ayurvedic drugs, may I
know what guarantee there is  that
proper medicines are being adminis-
tered cven in the hospitals where the
Unani and Ayurvedic systems are
being followed?

Dr. Saoshila Nayar: The hon. Mem-
ber knows that the mcthod of prepar-
ing Unani and Ayurvedic drugs in the
past has been mostly on a cotiage in-
dustry basis, so that the physicians
have generally prepared their own
medicines and  prescribed  them.
Modern methods of producidon  are
being utilised by some of the well-
developed firms manuiacturing Ayur-
vedic drugs. and there is a proposal
before the Central Council of Ayur-
vedic Research that some way of
ensuring slandards may be itroduc-
ed, but there are considerable difli-
cultics in the way.

Mr. Speaker: Even in the hospitals
where Avurvedic treatment is  given,
there is no ensuring that the drugs are
of any standard. This was the ques-
tion.

Dr. Sushila Nayar: The trouble is
that today doubts have been raised
about the identification of about 50 per
cent of the raw herbs ecte. that are
collected, The identity of another 25
per cent of these herbs is highly con-
troversial. Only 25 per cent have
been correctly identified. So, the Cen-
tral Council of Research has taken up
the project of clear identification of
these herbs before the drugs can be
prescribed.

Shri Hari Vishnu Kamath: With a
view to promoting nigher standards in
drugs and medicines as well as in
public health, is an Indian pharma-
copoeia under preparation or at least
under active consideration, and if so,
has a committee of specialists or ex-
perts been constituted for the pur-
pose?

Dr. Sushila Nayar: An Indian phar-
macopoeia or formulary has already
been compiled. For the Ayurvedic
drugs, an Indian pharmacopoeia Is
under preparation.
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Shri Warior: Has it come to the
notice of Government that even the
BCG vaccine now given in Kerala
State was contaminated, and that a
statement was made . . .

Mr. Speaker: We cannot go into
those minor details, taking up each
medicine now,

Shri Indrajit Gupta: Apart from
preseribing standards, and also in view
of the admitied unsatisfactory condi-
tion of the inspectorate, what prevents
the Government from setting up Cen-
tral or regional laboratories or insti-
tutes under the Ceniral Government
in order 10 check samples of all manu-
factured drugs in this country to see
that they conform to standards before
they are released for use?

Dr. Sushila Nayar: There is a Cen-
tral Drug HResearch Institute at Luck-
now, and there are some regional
lubsratories also to help in the analy-
<z and checking of the samples sent
to them. The question is of taking
the somples. The Health Ministry
had put up certain proposals for re-
cruiting  some staff. The Finance
Ministry was of the view that the
States were primarily responsible and
so we should give them sometime to
try to work the new Act and if the
working is unsatisfactory then we may
take up the question of recruitment.

Blood Bank

*1567. Shri P. R. Chakraverti: Will
the Minister of Health be pleased to
state:

(a) whether it is a fact that the
amount of blood that is collected in
the Blood Banks through voluntary
donations of blood falls far short of
the urgent requirements;

(b) whether it is a fact that the
greater proportion of blood is procur-
ed through payment;

(c) if so, the proportion of the blood
that has been purchased in relation te
the blood that has been voluntarily
donated in Unlon Territories in 1861:
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(d) whether there is any limit to
the number of times a person may
donate blood on payment; and

(e) what steps have been taken to
educate the public and bring about
improvement in the voluntary contri-
bution?

The Minisier of Health (Dr, Sushila
Nayar): (a) Yes.

(b) Yes.

(c) The proportion of blood pur-
chased in relation to blood voluntarily
donated varies in the various institu-
tions. A statement containing the re-
quisite  information is laid on the
Table. [See Appendix IV, annexure
No. 67].

(d) The limit usually followed s
once in three months upto the age of
55 years provided the blood count is
satisfactory.

(¢) Publicity is given at places
where there are Blood Banks through
film shows, exhibits, mectings and lec-
tures o educate the public and to en-
courage them to come forward for
voluntary donation of blood in greater
numbers.

Shri P. R. Chakraverti: What is the
general practice of giving financial as-
sistance to the vietims of poverty for
recouping the loss sustained by them
in trading with their blood?

Dr. Sashila Nayar: As ha: been
stated in the very ancwer itseli, vio.d
that is purchased is generally from
the people who want money. They are
poor people and varying amounts frem
Rs. 20 or Rs. 25 to Rs. 30 ave pail in
different places to these peop’e. But
the whole objection is whether it s
desirable that the poor man should be
forced to sell his blood and whether
we should not insist on voluntary don-
ations. We are trying to propagate
that

Shri P. B. Chakraverti: It is not a
fact that despite all professions and
pious platitudes it is only the paymewut
of paltrv sum that becomes inviting to
these poor people to sell their blood
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and if so would the Government dis-
continuc in the name of humanity the
practice of squeczing the life hlood
out of these helpless unfortunate?

Mr, Speaker: The unswer hus kocen
given.

Shri Subodh Hansda: The Minister
slated that the age limit had been fix>d
at 55. I want to know whether this
age limit applies to hundreds of people
suffering from blood pressure.

Dr, Sushila Nayar: [ do not follow
the question.

Shri Sham Lal Saraf: In view of the
fact that the supply by bhlood banks is
not a permanent supply, may I know
whether the balances in the biood
banks had been guite favourable?

Dr. Sushila Nayar: Generally speak-
ing all those who reguire blood have
been supplied blond. Iy is alsg not a
fuct to say that efforty for voluniary
donations have not been successial.
For instance in Irwin Hospital one
blood 15 purchased against three vol-
untarily donated in Manipur one Llood
is purchased while 99 are voluntarily
donated.

Shri Harj Vishnu Kamath: What
sifeguards  have been devised to ensure
that there i; proper categorisation and
storage in the bloodg banks and have
any cases been reported to the Minis-
ter where withouy proper tests as ro-
gards cross matching of blood was
transfused with disastrous consequen-
ces?

Dr. Sushila Nayar: The whole scheme
of the blood bank is that bloods are
properly analysed and properly cross
matched and transfusions are g.ven. I
am afraid 1 have not come io know of
any such case as mentioned by the
hon. Member. If he informs me about
it, T shall look into it.

Shri Bade: May I know if in certain
States convicted persons are persuaded
to give their blood and then they are
offereq concessions in their seatences?
Instead of this practice, may [ know
whether the blood of dead persons can
be taken, because, now-a-days it is
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reported in the papers that the “leod
of dead persons is also usefu] tur the
blood banks? Also, is there any prac-
tice in the States whereby coavicted

persons are persuaded to give  their
blood?

Dr. Sushila Nayar: It is true that
in some States the convicts aic given
certain days of remission for donalirg
their blood. Care ig taken 10 sce that
they are in a fit condition befurp they
donate their blood. I am not aware of
any researches which have made it
possible to utilise the blood of dead
persons.

" Shri Indrajit Gupta: Waat is ihe
total amount of money which has been
spent in 1961 for blood and may | linov:
whether that amount is going up fron:
vear tp year?

Dr. Sushila Nayar: I do not have the
figures of the total amount of money
spent all over India, but it is my im-
pression that the amount 15 nol going
up.

Distribution of Land Giited to
Acharya Vinoba Bhave

*1568. Shri Hari Vishnu Kamath:
Will the Minister of Food ana Agricul-
ture be pleased to refer to the reply
given to Starred Question No. 402 on
the 3rd May, 1962 and state:

{a) how much of the lang eifted to
Acharya Vinoba Bhave has nol been
distributed so far; and

(b) the reasons thercfor?

The Minister of State in the Minis-
try of Food and Agriculture (Dr. Ram
Subhag Singh): (a) According tu the
information received from the Akhil
Bharat Sarva Seva Sangh about 27
lakh acres remained to be aistribured
on 31st December, 1961.

(b) The distribution of bhooden
lands js the responsibility of Uhoodan
Samities, which have been se( up ir the
States under the special legisiation en-
acted for the transfer, management
and distribution of bhoodan laad:. The
progress of disiribution has been rather
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slow because of the time taken in
verification of title to lands dunated,
lack of adequate financial resources,
organisational difficulties etc.

Shri Hari Vishnu Kamath: On ibe
lust occasion—on the 3rd May 1to
which the question refers, stacon:ent

was made by the Minister that &7
lakh arres were distributed t»  threz
lakh families for cultivation and in
some cases financial assis.ance was
also made availabie to the ailotives for
cultivation of land. May I k=ow wne-
ther this land amounting to 87 lakh
acre; was distributed to landiess lab-
ourers and how much finawncial ussist-
ance was given to them and aiso whe-
ther assistance in kind, that is, by way
of tools and implements, wis also given
to these cultivators?

Dr. Ram Subhag Singh: Our infor-
mailon is that the entire iand has Leen
distributed among  landless agricul-
turists. The pattern of assistance  is
that they are also helped 11 king such
as agricultural implements, builocks,
cte. The amount that has becn given
on behalf of the Government of Lala
is Rs. 30 lakhs for the sctticment of
agricultural landless workers ¢n bhoo-
dan lands in Bihar, but they have
spant about Rs, 20 lakhs un that ae-
rount.

Shri Tyagi: Only in Bihar?

Dr. Ram Subhag Singh. l'ccaus2 the
demand came from there.

Shri Hari Vishnu Kamath: 1s there
any truth in the reporis Lo th~ effect
that a sizable proportion of land col-
lected by Acharya Vinoba Bhave dur-
ing his bhoodan yatra in the last tem
years was either unarable ur barrem
and if so, how much land was of that
category or quality?

Dr. Ram Subhag Singh: 110 lakh
acres of land was not cultivable.

Shri Hari Vishnu Kamath: Unarable
or barren? There is a difference.

Dr. Ram Subhag Singh: Barren land
is not cultivable. The rest is cultiv-
able. ¥You can analyse whether that
is barren or not.



11807 Oral Answers

«fi JT qody: FAT ATAAE AAT A
®1 7z 17 mAw ¢ & I g ¥ A
srefrA sft fadrmar wrd Fr 3 741 A,
3 afgFa7 gaz #1 4 #7 agy T
s #1 fefegzgam gx fan =0 &1
@Y & e 97 & ady gwe AvAw A2 2
w77 oz A Y, Ay g ATy # A FH Ay
o w7

wo T gw fag: az @ wgr 2 f
F% UF AAFH H, MT AW 1T 9T IAT
WET W, FG @03 A AT 7 | T AT
39 & fAA79 FT F@ET FAAT TI1E AT
faeror &1 Fmardr =57 @2

Shri Nath Pai: Has any asscssment
been made of the contribution Liade by
the bhoodan movement to rosalve fhe
land problem, (a) by creating a moral
sanclion for the fairer distrivutin of
land and (b) by actually makiag the
land available tg the landles: lakourer?

Dr. Ram Subhag Singh:  Actually,
that is a veoluntary movement, But
we would like to distribute cur land
on a scientifiec basis. Bu: still,  that
movement has contributed a lot in-
asmuch as the people are now not
having so much feeling of attaciment
io land.

Dr. M. S. Aney: May I know whe-
ther there will be only one committec
for the whole of India  or different
committces for different States?

Pr. Ram Subhag Singh: W arc hav-
ing different committees for differcn’
States and there are 9 States  and
Union Territoics where bhoodan leg-
islation has been enacted. Samitis
have also been formed therc.

Shri Tyagi: May I know to what
extent the Government of India or the
State Governments are allow~d a hand
in the process of distributivn of this
land? Are the Governmen: taking
advantage of this distribution to see
that no uneconomic holdings are creat-
ed and most of the persons whe reveive
this land join the co-operative farm-
ing movement?
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Dr. Ram Subhag Singh: Actually
that is also one of the programmes.
The bhoodan villages are wvirtually be-
ing run on co-operative basis. For
that purpose also, Re. 1 crores nave
been provided and that 1s being looked
after by the C.D. Ministry.

Shri Tyagi: What about uncconcmic
holdings?

Dr. Ram Sublhag Singh: As iny friend
knows, most of our holdings are un-
economic. As there is hunver  for
land, people, particularly landless
people, would like to have syme land,
whatever may be its size. But as [
said, the effort will be to nave holdings
on a scientific basis.

Shri Basumatari: Since the activity
of Vinoba Bhave is confined only in
tribal areas, may I know whether there
is a suspicion created in the minds of
the tribals that thesc activities are go-
ing tn disturb the economy hoiding of
the tribal families?

Dr. Ram Subhag Singh: Presently
Vinoba Bhave is in Assam. But ac-
tually this movement has started from
Telangana and I am afraig thay is not
entirely a tribal area. Laler on, he
toured almost half a doz:n  Stuates
and his tour is continuing.

o uifag Im: 7T 77 a7 ALY
g fr o= & TEaATe & AEEeg WAV
FAA FTATE A= FAT & 77 vzArdy
7T FT FTART TF, FA A 39471 34
Zit 2 fF AT & FzarT JE g /A
AT #@r 7z ofr A9 & fr & Fm 7
fom &1 wofe & w1 ff TEIR A8
Atar faar & Fife aga oA afewt ey
g7

w0 T g fag : 9 A A
A% HEY & O g7 wAaw & w=r 2 fE
za1 rarfaste gee famr s

Some Hon. Members rose—
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Mr. Speaker: Next question. Every
question develops into a discussion ond
takes 10 minutes.

Specialists Under C.H.S. Scheme

*1569. Shri Rameshwar Tautla: Wi'l
the Minister of Health e vl2ased 1o
state:

(a) whether it is a fact that the
working of the C.H.S. Scheme is being
handicapped by lack of speciilists; and

(b) if so, the steps being taken to
meet the situation?

The Minister of Health (Dr. Sushila
Nayar): (a) No, Sir.

(b) Does not arise.

Shri Rameshwar Tantia: May I knew
whether it is a fact that ver: ordinury
type of medicines are kept an these
CHS Scheme dispensaries and na cost-
ly or special medicines are kept there?

Mr. Speaker: The question was that
it is handicapped by lack of specialists,
For that she has said. no. Now he s
going to the medicines.

An Hon. Member: Lack of medicines
also.

oft WeT T . AT 9F A7 ART 2
fa =fT Trar Tor FY ey H A afafy
g & w4 39 of 39 Ay E
fagifor 1 47 7 & s =SEAr §
& afz %1% fawfer #7141 &1 7a1 39307
saifaa frar s wr & 7

weqw wated . F41 fawfor ?
e F a7 7

st W gHA: =rwiese A7 §, 395
g & fawfor #r &

wo gaftan AT @ 3w FHE A
famifen #Y ot f5 g9 wevars faa
A3 Mq o THo THo &N F forg
Wik va# Wt s oft o
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Alr freighting of goods betwecn India
and Afghanistan

#1570. Shri Shree Narayan Das: Wiil
the Minister of Transport and Com-
munications be pleased 1y state:

(2) whether Government are awara
of the state of affairs prevailing in the
air freighting of goods form India to
Afghanistan and vice versa;

(b) if so, whether it i3 a fact that a
new practice has developed whicl: has
resulted in black-market rates  of
freights being charzed by a fiw
middle-men who have hooked 2 large
number of chartered flgnts witk air-
lines; and

(c) it so, whether any zteps  have
been taken to halt such a practiec?

The Deputy Minisier in the Ministry
of Transport and Communications
(Shri Ahmed Mohiuddin): (a) to (c).
I lay a stutement giving the reqaisite
information on the Table ¢t Subla.
[See Appendix IV, annexure No. G8.]

Shri Shree Narayan Das; From 1he
statement, it appears that this aivlift-
ing from this country tu Afghanistan
has become g monopoly  of the TIAC,
Air India and Afghan Nationu! Carnier.
I want to know whetaer e system
that 1s being followed by the arrlines
has developed into sub-monopnlies and
these sub-monopolies ar: making huge
profits.

Shri Mohiuddin: I am afraid the
meaning of the word ‘monopouly’ has
been extended to an unlimitej extent.
Monopoly would mean holling of
power by one party. But the hon.
Member has just mentioneq three com-
panies to which I may add thai there
are also private operators. As far as
air lifting 1s concerned, it can be done
only by air companies and net by
others. As the hon. Member knows,
the capacity for air lifting is very
limited. Ag far as sub-monopolies are
concerned, I am not sure to whom the
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hon. Member is referring. I have
stated in the answer tuat the number
of parties to whom charter ig ailetted
is very large.

Shri Shree Narayan Das: May I
know whether it is a fact that zome
of the private traders h ave paid large
sumg of money to these airlines and
they are making exorbitant profits
whereas small traders are not provid-
c¢d any air lifting because they can
give only very small .mounts?

Shri Mohiuddin: The answer to this
queston has been given in the  state-
ment. Allotment is given strictly on
the basis of priority after registraticn
of the demand. Whoover comes and
applies and pays down tic money to
the Corporation concerncd--to ihe
Indian Airlines Corporation—iy al-
lotted a particuiar number of flipht
which will be given to hima. The
small traders can also come in puy the
moncy ang get the flight.

Shri Heda: May I know whether the
Goverament have checked the rates
that are being charged and whether
any money for which reccipt is  not
passed is also demanded from the cus-
tomers?

Shri Mohiuddin: I know the charges
made by IAC and AIT and I am quite
satisfied that they are quite reasonabie
charges.

Shri Heda: T am talking of chartered
planes.

Shri Mohiuddin:
chartering planes.

Yes, charges for

Shri Heda: When these chartered
planes are given to the private per-
sons, the customers are charged
more, i

Shri Mohiuddin: The Lon. Member
perhaps has not read the answer. We
have said that the practice is that the
IAC gives a charter for boih ways—
that is to say, for export and import.
A party may have goods like dry fruits
to import or goods to export.

Mr. Speaker: The question is that in
the statement it is given that on the
return trip a merchant might give it to
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some other merchant and, therefore,
whether it is a fact that that merchant
is charging an exhorbitan® rate when
he gives it to another merchant for the
return trip?

Shri Mohiuddin: 'That is tae com-
plaint vocied generally. In the last
sentence of mv statement I have
said that no specific complaint has
been received by  the Ministry abcut
this matter. Of course, 1 have als”
heard about it. People have compiain=-
ed to me, but no  specific complainm
about anv particular parly has come
to me.

Shri Sham Lal Saraf: May 1 know
whether the Governmenl s aware that
due to paucily of freight capacity long
staple wvaricty of wool is  becoming
less and less available in the  market
thereby harming the Indiazn  industry;
if so, whether Government is going tc
procure more freight capacity for
pgetling wool from Afgaanistan?

Shri Mohluddin: That is a long-term

qucstion.

Shri Sham Lal Saraf: Thot js not a
long-term question, Sir, T bog to sub-
mit.

Mr. Speaker: Order, order. It may
not be a long-term guestion, but it is
a long question at least.

Shri Sham Lal Saral: The waol in-
dustry is very much suffering at the
moment for wang of lonz slaple wool
which is mostly coming fiem Afghanis-
tan. May I know....

Mr. Speaker: Questions ave iong and,
therefore, the real import is lost. By
the time the eng is reacheq the original
is lost altogether.

Shri Sham Lal Saraf; What will
happen to the industry?

Mr. Speaker: The only thing that
can happen is that hon. Meribers
should put concise questions.

Shri Hem Baroa: The hon. Minister
says in his statement in {he last sen-
tence; “There have been however, no
specific complaint of black-market
ratesa of freights....” May I draw
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the attention of the hor. Minister to
the “Letters to the Editor” column in
the Hindustan Times where specific
complaints are made a3jainst private
parties chartering planes ..

An Hon. Member: What is the gques:
tion?

Shri Hem Barua:
that.

Mr. Speaker: Order, order. He
should address his question to me.

Shri Hem Barua: He shculd have
the patience to hear the guestion.

I am coming {u

Mr. Speaker; 1 am asking him to
put it now.

Shri Hem Barua: Whenever 1 am
putting a question  there ig this trou-
ble.

Mr, Speaker: If he comes to  the
question direct, perhaos there may be
less trouble,

Shri Hem Barua: Whencver you sav
that my questions should be simple
and in single sentences, I kave always
tried to be so.

Mr. Speaker: I have not {rnid hin
that yet. I have askeq ancther Mem-
ber to be brief.

Shri Hem Barua: But others are
getting inspiration from you.

Mr._ Speaker: He should put the
question now and it skould be brie?
and concise.

Shri Hem Barua: I shall be very
brief. May I submit....

Mr. Speaker:
the question.

Shri Hem Barua: I am always 11y-
ing to be brief. But, at the same time,
may I say that old dogs never learn
new tricks. It is very difficult for me
to learn new things.

Shrimati Renu Chakravarity: How

much tmne is being wasted on  one
single question.

_ Shri Raghunath Singh: Every day he
ig taking more time.

Now he should put
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Mr. Speaker: Order, order. The hon.
Member is arguing instead of putiing
the question.

Shri Hem Barua: May I know whe-
ther the attention of the Government
has been drawn to the Letters to the
Editor column in the Hindustan Times
where specific complainws ave madea
against people, individieis and
parties......

Mr. Speaker: That should be envagh.

Shri Hem Barua: 1 have noi finish-
ed yet. ...... against individuals and
parties to the cffect that  those who
charter planes themselves charges ex-
orbitant charges and, if so, will Gov-
ernment make a prob2 into thiz?

Shri Mohiuddin; As: T have stated,
we have not received any specific com.
plaints. We have seen compiainis in
newspapers and we have ulso  hrard
about it. By specific complainis 1
mean that no parties have come for-
ward to inform the Minusiry or the
IAC that on such and such charicr on
the inward or outward journcy charges
were levied at a higher rate with
specific proof. No specific complaints
aboutl particular parties hag heen re-
ceived.

Shri Hari Vishnu Kamath: Thie Min-
ister, in trying to explain the last por-
tion of the statement, siated that he
has heard about some complaint: Lut
no specific complaintg has come to him.
Mav I know whether by that he means
that no written complaint nas  bheen
made or some sort of. ...

Mr. Speaker: That iz what he has
explained just now.

Shri Mohiuddin: For example, I
may say that at the inslance of the
Commerce Ministry priority was given
to certain tea traders’ association.
Then, on the basis of complaints re-
ceived by them_ the priority wius
withdrawn on their advice

Shri Thirumala Rao: May I know
whether the Ministry keeps in touch
with the public by going through the
newspapers? Do they not take cog-
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nizance of such reports and make en-
quiries of their own to find out whe-
ther the grievances are correct or
not?

Shri Mohiuddin: I have made some
enquiries myself.

Electric Goods Factory at Agra

*1571. Shri Bhakt Darshan. Wil
the Minister of Irrization and Power
be pleased to state:

(a) whether it is a fact tha: some
Officers of his Minisuwy visileg as.ome
places at Agra (U.P) with a view to
establish an electric foods factory;

(by if so, the pragoess made so far
in this regard; and

(¢) when the factory s likely to be
established?

The Minister of State in ths Minis-
try of Irrigation and Power (Shri
Alagesan): (a) No, Sir.

(b} and (¢). Do not avise

s WEF IIAT 0 AOAAT AHT AT
¥ =1 & a7 a1 Art g 3 g e
TAT ¥ TF FE T AHEAT AT g7
2w m=mFfawm . gg 7r amr
ATIET TT 4, A7 0F T GIF| TATE
A AT, 7297 At 3 A T
5 fam wrza a1 747 9977 & g0 a g
FIAT! FAT FI1T TH AE AT TIHAA
g7

AW REIA © T7E [ T2 A AT
frar "1, A7 74 AT 7AT7T @I TFAT
77
Shri Alagesan: I have answered the
question in the negative,

Foreign Exchange Requirements for
Railways during Third Plan

+
*1572. fShl:i D. C. Sharma:
| Shri Maheswar Nailk:

Will the Minister of Railways be
pleased to state:

(a) what are the total foreign ex-
change requirements for the railways
for the Third Five Year Plan;
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(b) whether the Planning Commis-
sion has sanctioned an increase in the
foreign exchange component of the
Railway requirements;

(c¢) if so, to what extent; and

(d) which particular aspects of the
railway development projects are to
be henefiled by this increase?

The Deputy Minister in the Minis-
try of Railways (Shri Shahnawaz
Khan): (a) to (d). A statement is
laid on the table of the House. [See
Appendix IV, annexure No. 69].

Shri D, C. Sharma: May I know
the break up for different purposes of
the moncy asked for by the railways
for the Five Year Plan?

Shri Shahnawaz Khan: 1 do not
have the exact break up, but it is
mainly for - import of electric loco-
motives, diesel locomotives, rails and
things like that.

Shri D, C, Sharma: What led the
Railway Ministry to have this revised
estimate of Rs. 249 crores and why
was it not thought sufficient to stick
to the old figure?

Shri Shahnawaz Khan: In the ini=
tial stuges when we assessed the re-
quirement of foreign exchange we
anticipated so much of  indigenous
production, but now when that indi-
geious production did not come up to
the expectations we had to go in for
imports.

Shri Rameshwar Tantia: What is the
total wvalue of the imported articles
which can be ‘manufactured in India
and what cfforts are the Government
making to see that we stop the import
of such articles and manufacture all of
them in the country?

Shri Shahnawaz Khan: The new
steel plants are going into produc-
tion. Quite a sizable requirement of
our rails, whee] sets and things like
that are being manufactured indige-
nously, We hope that they will go
on increasing progressively.
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ot g wme 1o AT
¥ I AT & 59 § 3ai %1% g afed
F Wt uEcd ?

seqw w@Rg © dg Al ¥ wr 7
faF ST afF FT AR L

st mgwae w51 E

Shri Bhagwat Jha Azad: May I
know whether any assessment has
been made by the Railway Ministry
4s 1o how far the present quantum of
foreign cxchange committed to the
Railway Ministry for thesc 1s  short
of the requirement that the Ministry
is likely to have in the Third Five
Year Plan period?

Shrj Shahnawaz Khan: There can
be no rigidity about it because ithe
indigenous production might lag be-
hind the target or it might even e&x-
ceed our expectations. But by and
large, 1 think the Railway Ministry
is in a fortunate position.

Shrimati Renuka Ray: Is it a fac
that some types of steel were im-
ported by the Railway Ministry which
were later rejected as not being suit-
able for our use and that that is one
of the reasons that no foreign exchange
was required?

Shri Shahnawaz Khan: No, Sir;
that is not precisely the reason.

Shri Tyagi: What would be the
rough estimate for putting up an elec-
tric locomotive cngine factory in
India?” What would be the total cost
it one were to be put up instead of
buying from outside?

Shri Shahnawaz EKhan: I am sure
my hon. friend knows that the Rail-
way Minsitry has already manufac-
tured electric locomotives at Chitta-
ranjan.

Shri Tyagi: Then what for was
this money needed? Why import
when the factory is already there?

Shri Shahnawaz Khan: Our pro-
duction is not sufficient to meet our
requirements.
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Mr. Speaker: There is one thing
that I object to and that is that
another question should not be asked
autumatically. Next question.

Mangalore-Trivandrum Cana]

*1573. Shri Koya. Will the Minis-
ter of Transport and Communications
be pleased to state:

(a) Whether it has been planned to
extend the canal water transport
from Mangalore to Trivandrum; and

(b) whether the Centre is  giving
any aid to the State Government to
dig a canal between Badagura and
Valapattanam?

The Miinster of Shipping in the
Ministry of Transport and Communi-
cations (Shri Raj Bahadur): (a) No,
Sir.

(b) No, Sir.

Mr. Speaker: Next quesiion.
Shri M. Ismail rose—

Shii M. K. Kumaran: Sir, [ wanted
to ask a supplementary question.

Mr, Speaker: I have called the
next  question. Shri  Bishanchander
Seth .. Shri Basumatari .. Next ques-
tion.

Shri Bishanchander Seth: Sir I am
here.

Mr, Speaker: He may be here, but
I cannot recognise him unless he gets
up.

Shri Hem Barua: One cannot be
as smart as that to jump up imme-
diately.

Mr. Speaker: If he misses once,
he will be smart next time. Yes, he
may put the gquestion.

Shuttle Trains between Ghaziabad
and Delhj
+
*1574 { Shri Bishanchander Seth:
* | Shri Basumatari:

Will the Minister of Railways be

pleased to state: .
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(a) whether it is a fact that a
request has been received regarding
running of more shuttle trains bet-
ween Delhi and Ghaziabad;

(b) whether the Railway adminis-
tration had promised 1o increase the
number of shuttle trains between
Delhi and Ghaziabad after the cons-
truction of additional platforms at
Delhi Railway Station;

(c) whether it is a faet that even
after the construction of additional
platforms the number of shuttle trains
has not been increasced; and

(d) what action the Railway admi-
nisiration propose to take in the
matter?

The Deputy Minister in the Minis-
try of Railways (Shri 8. V. Rama-
swamy): (a). Yes, Sir

(b) No. No such promise was made.
(e) Yes.

(d) Delhi-Ghaziabad section is being
worked to full capacity and it is not
possible to run any additional trains
at present on this section. The ques-
tion of introducing additional passen-
ger trains between Delhi and Ghazia-
bed will be considered when the
second Jamuna bridge near Delhi is
ready,

ot fasreeg @5 : § 3z fAdew
F Tigd1 g fr W E7 ggi & &
% F1 457 MfAGITE T FCEF AT
Z, saaT ferEe v 9T § whwy
aw AfEES a5 214 & | oAl grea A
w1 wrEHt qifew § 9T Y S IWE
/M wgE § ogrET 3g §eq
T %7 fag w7 Fw A A A
EEcIl o

wead  WErRd: a4z Al G A
=1 & fr faedY faw w7 awr far o
AT 97 | 39 & fod arferiz #ranm
w=ii fomr s 7

ot forerery @3 : 9g 7 61 e S
g zafed w1 7y 77 o3 e s ?
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Shri Priya Gupta: Is it a fact that
mail, express and passenger trains
reaching Delhi Junction are very
badly overcrowded between Ghazia-
bad and Delhi with local passengers,
and similar is the case with the trains
which Jeave from Delhi Junction? In
view of these facts, may I know whe-
ther shuttle -trains are justified for
Delhi local or not?

Shri S, V. Ramaswamy: May be
justified, but there is no line capacity,
and we will have to  wait till the
second Jumna bridge comes.

WY WOR WA FAT ATAAG HAY
EE I A G - S Gl e 1
e mfwamae ¥ 9§ e i
TG ¢ § T F G FOT F el
® o 99 @ry 2 Af gEe et Hoad
Wz Zramdt & 7w oY saver mfgat
FIMT qEF ART £ AL T T W
&1 AT &7 St fr oA araer &%
fF wanfesi #t @ T gAT 9T 7

o\ et Farg - faeeft st mifsmamam
¥ T WA <@ wrer o mfgar
T #, At 3¢ mfeat ot # v je
mfsat st & At aga & mizar
Tt St faeet T mfsamER & o
& J7ar & 1 s fE e fafeex
qI13 FFEI, qgi Az wafaer fafags
¢ zafed zaw waer mfsqr e
Fz7 & 77 A% fF g0 g7 ST 9%
qare A &1 AW

Nt Wed A AT I FT T9Y

Ag wWmEr |
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Panchayati Raj Institutions in
Maharashtra and Gujarat

*1575 Shri Harish Chandra Mathur:
Will the Minister of Community Deve-
lopment, Panchayati Raj and Coope-
ration be pleased to state:

_l[a_) when new Panchayati Raj Ins-
titutions are to be established in
Maharashtra and Gujarat;

_(b) whether a schedule for elec-
tions has been finalised; ang

(c) whether these elections will be
held on non-party lines?

The Deputy Minister in the Minis-
try of Community Development, Pan-
chayati Raj and Cooperation (Shri
Shyam Dhar Misra): (a) and (b). (i)
Maharashtra; Election to Zila Pari-
shads under the Maharashtra  Zila
Parishads ang Panchayat Samitis Act,
]_961 have just been completed. Elec-
tions to Panchayat Samitis are expeet-
ed 1o be completed during July-
August, 1962. The eclected institutions
are expected to start functioning in
August, 1962.

(iiy Gujarat: The new Panchayvat;
Raj institutions arc expected to be
established by January, 1963. The
State Government is taking the neces-
sary preparatory sleps in this regard.

(c) No provision exists in the Pan-
chayati Raj Acts of the two States
for k_ccping out political parties from
e_lectlons lo Panchayati Raj institu-
tions. Political partics contested the
recent clections to Zila Parishads in
Maharashtra,

Shri Harish Chandra Mathur: May
1 know if the elections in Maharashtra
:n_re different from the general elec-
tions which we hold for the legisla-
tures, whether they are going to cost
the samc to the candidates, and whe-

Fher the entire clectorate is involved
in them?

Shri S, D. Misra: There are three
kinds of elections. One is to the pan-
chayats. This is direct clection. The
‘other is to the Block Samitis in which
there is indirect election. And the
third is to the Zilla Parishahd for
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which there is direct election: there is
an electoral college in the district and
there is direct election for the Zilla
Parishad,

Shri Harish Chandra Mathur: May
I know whether all the elections which
are {o be held in Maharashtra now on
the Panchayat Samiti level and the
Panchayat level are going to be con-
tested by political parties, and whe-
ther the various political parties hawve
already selected candidates for parti-
cipating in these elections?

Shri S. D, Misra: As rcgards the
devision of the political parties 1o con-
test elections on the Panchayat Samiti
level, our information is that at seve-
rul places political partics are declar-
ing their candidates and the elections
are being contested on party lines, As
regards the Panchayat elections, re-
cently the All India Congress Com-
mittee has taken a deeision that at the
Panchayat level there should be no
party line candidates. We do nol
know the position about the other
parties.

Shri A. P, Jain: In some of the
States there is a provision for hold-
ing direct clections on the basis of
adull franchise to the Block Samities.
What is the policy of the Government
of India in this rcgard; do they want
o encourage direct elections to  the
Blovk Samitis, or do they want to
confine them only to the Panchayals
and have indirect elections to the
Block Samitis?

The Minister of Community Deve-
lopment, Panchayati Raj and Coopera-
tion (Shri S, K. Dey): For the time
being we have left the States free to
evalve sysioms best suited to them-
selves. The intention of the Govern-
ment of India is to carry out an all-
India review of the wvarious States
after the Panchayati Raj has been pud
into operation in all the States.

Shri Heda: May I know what is the
name of the State where direct elec-
tion to the Block panchayat samiti is
held on adult franchise?

Shri S. K. Dey: Mysore State.
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Shri Man Singh Patel: The
Gujerat Panchayat Act was passed
much earlier than in Maharashtra. Is
it not a fact that the Gujerat Pan-
chayat Act, implementation is much
more delayed?

Shri S, K. Dey: I have received as-
surances from the Chief Minister of
Gujerat that Panchayati Raj will be
implemenied in thay State before 1st
January 1963. There are no com-
plaints to make.

Shri Thirumala Rao: May 1 know
under whose jurisdiction these elec-
tions are held: is it under the Cen-
fral Government’s jurisdiction or the
State Government's?

Shri Shyam Dhar Misra: The whole
subject is under the State Govern-
ment.

Shri Thirumala Rao: If it is under
the State Government, how does he
answer part (b) of the question? 1
want to know whether they are tak-
ing orders from here for finalising
elections and all these things. I want
to know how far this Ministry is res-
ponsible for all these guestions.

Shri Shyam Dhar Misra: We have
not stated thal the elections are con-
ducted under the Central Govern-
meni.. Surely. even if the State Gov-
ernmenis conduct clections. we have
knowledge about them. We are in-
formed about them. We are in a posi-
tion to state the answer,

Shri P. R. Patel: What is the differ-
ence between the Zilla Panchayat
Parishad and the District Local Board
in Maharashtra? How can it be call-
ed Panchayati Raj?

Shri S. K. Dey: The difference is
fundamental in the sense that the
authority of the Government for all
development matters has been vested
in the Zilla Praishad which is quite
different from the extremely limited
circumscribed powers vested in  the
District Board earlier,

ot ATH qUoFT : FYT AT AAY
F Afer & ag @a =y & fF 9ax
1141 (ai) LSD—2,
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2w, fren afcrdly gt & soerdy
sfirmfrai] et az] 23 #1 wfrere 27
AT fa sft wrow g, w7 § ag
z1zveT far ¢ f5 danadi & qanar
¥ FrE FAT IAF AYTT 9T WAT q@Y
AT | FAT AT qEAT fReAT 2 fF 3ae
T H AT T AN qAadi,T Gt
¥ zAmg wvar 97 fzear A 1 AT
gar gaw & foar afwsi & qarai &
Al wfmfeai w14z 309, afe-

*ft [Ty ;A w22 AT qEER
faedr e % AfAg ez 2 M a®
FARI THMAT ATAA §

Shri Sarjoo Pandey: I can prove it.

Mr. Speaker: Order, order. The
answer is coming from the Minister.

= mmwex fas . mar wrAdw
AFET F qTA &7 grE gt on (o
gfraat 7 & 1 ww=for faen afagt ¥
g gfaefat w1 @ 2]/ &
wfqFe qr | Afdw & AT g™
T FMA AN ZAT & WY AN 9 AT
7 OHTITHT s A AR g, IE
FET gfrsfi w1 81 &3 &7 w1
sfage g & 1

Shri Vasudevan Nair: Is it a fact
that some time back the hon. Minis-
ter Shri S. K. Dey himself made a
statement to the effect that non-party
elections in panchayats is not a prac-
tical proposition? If that is so, how is
he going to help rmplementation of the
recent decision of his own party?

Shri S. K. Dey: I did not say that
it was not a practical proposition, I
said that it is a very complex subject
which will require collaboration of all
political parties. We cannot impose

it by any statutory procedures.
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Mr, Speaker: Next question.

Shri Sarjoo Pandey: May I put one
question?

Mr. Speaker: [ am sorry.
Mr. Speaker: Next guestion.

Shri Nath Pai rose—

Mr, Speaker: 1 am sorry. We have
covered only 12 questions. 1 am in
the hands of the House as thcy wish.
1 thought that the House had given me
a directive that we should {ry to cover
more. 1f that directive remains, 1
might be allowed to proceed. If thut
is nol, a diffcrem; directive may be
given to me. 1 will proceed accord-
ingly. I @m just in the hands of the
House,

Shri Nath Pai: It iz only distribu-
tion. . . .

Mr., Speaker: I have no particular
desire that 1 must cover so  many.
Rather, 1if am excused, T might
just say., I would not like 1o repeat
the words of the Speaker of the House
of Commons, it is not considered
dignified parliamentary procedure  or
practice 1o try to put  supple-
mentaries on questions that have been
sponsored by others. We have deve-
loped this procedure, But, in  the
House of Commons, it iz very scldom
that one does not sponsor it but puts
supplementarics.  Very few  supple-
meniaries arc allowed., 1 am not ad-
hering to that. I only want that if the
House wants me to cover 20 or 25
questions, they should co-operate and
help me in doing so.

Shri Hari Vishnu Kamath: May we
request, Sir, that supplementarics
arising out of a question may kindly
be distributed among all the groups
in the House? This time, our group
did not get a chance.

Shri Nath Pai: Distribution is  al-
ways fair. It may be far from my
mind or Mr. Kamath's mind to indi-
cate or suggest even remotely that
there was any kind of discrimina-
tion.
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Mr. Speaker: 1 am very sorry if he
thinks so.

Shri Harish Chandra Mathur: 1
think that at least the person who has
put the gquestion is entitled to ask
‘more supplementary questions, be-
cause he has put the question with a
particular purpose.

Mr. Speaker: I have been allowing
two supplementary questions to every
Member who has put the main ques-
1ion.

Shri Nath Pai: Three.

Shri Hari Vishnu Kamath: Three
supplementary questions,

Mr, Speaker: ] am allowing two
supplementary questions. T may be
allowed to complete what 1 am going
to sav. When there are not so many
supplementary questions put by others,
then 1 allow him a third one at the
end,

The whole record will show  that
originally 1 have been allowing only
two  questions,  Shr Hari Vishnu
Kianmuth hax been making complaints,
though not very loud. and 1 have been
lstening to that every time and I
have found that he has been elamour=
ing for three guestions,  But 1 have
not allowed that. T have allowed
onlv 1wo supplementary questions  to
the person wheo has put the ‘'main
question and only one to the others.
In regord to this question which we
are now  having also, Shri Sarjoo
Pandey and Shri A, P. Jain stood up
for a sccond time, but I have not
called them. T shall continue  that
practice,  but it s for the Housc to
decide if it wants a change,

Snont NoTicE QUESTIONS
Accident on Poona-Sholapur Section

S.N.Q. 20. Shri Tulsidas Jadhav:
Will the Minister of Railways be
pleased 1o slate:

(a) whether any accident has oc-
curred on the Poona-Sholapur Section
between Mundhewadi and Pakni
stations on the Seena Rinar Railway
Bridge during last month;
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(b) if so, how this happened and
how many persons died on the spot;

tc) whether there is a demand for
a foot-path on this Railway Bridge;
and

(d) if so, the steps being taken to
fulfil this long standing urgent
demand?

The Deputy Minister in the Minis-
try of Railways (Shri S. V. Rama-
swamy): (a) Yes, Sir

(b) On 28-5-62 three {respassers
were run over and killed by No. 328
Up Passenger between Mundhewadi
and Pakni stations.

(c) There have been  suggestions
for a foot path but on Railway
Bridges i1 is an exception rather than
a rulc {o provide foot path. Railway
Staff manaze without a foot path on
their inspection~ of the track and
the Bridge. General public are pot
expected to {respass on the Bridge
as it is dangerous for them.

(d) On the tvnc of girders of this
bridge, it would not be possible to
provide a foot path.

fi gEARE 9T A19A, AT 7
T, OATYF A 939 T T 3T oA
T AT AT 3 & FTAT I AW AA
A G i TN AN 797 T
ST ¥ T 77T T A8 2 oA v
ATA T A Fi AT WA WA 2 fm &
f& a7 @7 Tz #1wy & oWw
7a v EI ¥ 7T 70 ¥ e weara
gamn AT E 1 4 WA e E fr
TEARZ TH OCRTMS T FAET wEA
auEAr £ oA oAF ¢

Shri S. V. Ramaswamy: Before
1938 there was a foot-path, but even
then it was not open 1o the general
public, and the noticc had been put
up that trespassers would be prose-
cuted. But, in 1938 this bridge was
renewed, and that was of a different
type altogether, and the experts say
that it cannot take a foot-path.
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+f gueR™ muy : ¥y fead e
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A
i gAdEE wea o TE ST §
A TEAT AEAT 27
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FETT T2 EZ 1 0 AT FAM T Al
TATAT AFT X AFAT |

off gEE@A WA | T qEET,
L E il

WOW WERA © WEY, WET |
Import of Wireless Sets

S.N.Q. 21. Shri Muthyal Rao: Will
the Minister of Defence be pleased to
state:

fa) whether the attention of the
Government of India has been drawn
10 the report published in the Hindu-
stan Timey dated the 15th January,
1962, that the Government has been
swindled of lakhs of rupees in the
impor! of wireless sefs and that these
sels were obtained from a French
firm through Bharat Electronics Ltd.
at inflated rates;

(by if so, whether they have
examined the truth or otherwise of
this report; and
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(c) the result thereof?

The Minister of State in the Minis-
try of Defence (Shri Raghuramaiah):
(a) Yes, Sir.

(b) Yes, Sir. The allegations con-
tained in the report have been care-
fully examined by the Ministry of
Defence and also by the Special
Police Establishment.

(¢) The allegations are found io be
baseless. The prices charged for the
Wireless Sets in question were not
emcessive. The entire transaction
was striclly normal and above board

Shri Muthyal Rao: May I know
whether the generators supplied by
the firm for about Rs. 2,000 each
were found to be the same that Gov-
ernment have been buying for Rs. 335
each from the American manufac-
turers?

Shri Raghuramaiah: There is no
truth in that either. In fact, we
have not purchased any generator
direct from the American manufac-
turers. As regards price, verifica-
tions were made; they have disclosed
no such disparity.

WRITTEN ANSWERS TO
QUESTIONS

Co-operative Movement im Road
Transport

[Shri A. V. Raghavan:
*1576. { Shri Pottakkati:
LShrl Warior:

Will the Minister of Transport and
Communications be pleased to state:

(a) what progress ihe cc-operative
movement has attained in the matter
of road Transport;

(b) what steps Government pro-
pose to take +to promote the co-
operative movement in the transport
sector so as to serve as an effective
balancing force between the private
and the public sectors; and
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(c) the number of transport co-
operative societies registered in the
years 1960, 1961 and 1962 so far?

The Minister of Shipping in the
Ministry of Transport and Commuani-
cations (Shri Raj Bahadur): (a) to
(c). A statement giving the infor-
mation required is laid on the Tatle
of the House. |[See Appendix IV,

annexure No. 70].

Import of Wheat

*1577. Shri P. C. Borooah: Wili the
Minister of Food and Agriculture be
pleased to state:

(a) whether 250 ‘housand {ons
more of American wheat is to he
imported from the TUnited States
under P.L. 480 agrecment of 1960;
and

(b) if so, when it iz cxpected ‘o
reach here?

The Deputy Minister in the Minis-
try of Food and Agriculture (Shrl
A. M. Thomas): (a) Yes.

(b) About July/August 1962.

FAW W HEA-HAT

(= siwre fag
*!!b:.Jiﬁl‘i :
0 & wEET
'Lafriwr:
F47T @rg wa1 wiE §ET o T
1 g w0 fF o

(%) waT=it FY geg-Ainr fafee
F79 F) fzam # wa a% ¥4 wAfq g%
A

(=) #ar a7FTe 39 9q9E & fod
1§ afay gar 71 fame s W R
AR

(71) afz &, a1 ag afafs v« %
qATE Sy ?
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() s &fagr asgd g
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Shortage of Drugs in Kerala

( Shri A. K. Gopalan:
*1581. { Shri M. K. Kumaran;
| Shri Warior:

Will the Minister of Health hLe
pleased to state:

(a) whether the attention of Gov-
ernment has becn drawn to the non-
availability of life-saving drugs like
Streptomycin ete.  in hospitals and
medical stores in Kerala;

(b) whether there is any general
shortage of these drugs in the coun-
try; and

(c) if so, whether steps are being
taken to meet this situation?

The Minister of Health (Dr.
Sushila Nayar): (a) Yes, Sir.

(b) No, Sir.

(¢) Does not arise with regard to
(b) above. But with regard to (aj,
Messrs. Hindustan Antibioties TAd,
Pimpri, have becn telegraphically
advised 1o rush supply of penicillin
and streplomycin against  pending
demands from Kerala.

Detention of Tankers at Bombay Port

#1582. Shri Nath Pai: Will the
Minister of Transport and Communi-
cations be pleased to state:

(a) whether a number of tankers
carrying foodgrains and fertilizers
have been detained at Bombay Port;

“
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(b) whether the non-clearance of
this cargo has resulted in congestion
at Port Trust sheds at Bombay;

(e) if so, what is the loss suffered
by Government; and

(d) what are the causes for thig
non-clearance?

The Minister of Shipping in the
Ministry of Transport and Communi-
cations (Shri Raj Bahadur): (a) to
(d). A statement i3 laid on the
Table of the Sabha. [See Appendix
IV, annexure No. 71].

Accident to LA.C. Fokker Friendship
Plane

N J Shri D. C. Sharma:
1583, | Shri P. C. Borooah:

Will the Minister of Transport and
Communications be pleased to state:

(a) whether a Fokker Friendship
plane of the Indian Airlines Corpo-
ration was involved in an accident
while landing at Palam airport,
Delhi on the 8th June, 19462;

(b) whether any enguiry has been
instituted into the accident; and

(cy if so, the findings taercof?

The Deputy Minister in the Minis-
try of Transport and Communications
(Shri Mohiuddin): (a) Yes, Sir.

(b) Yes, Sir. The accident is being
investigated by an Inspector of
Accidents of the  Civil Aviation
Department.,

tc) The investigation 18 in  pro-

gress, g .

Railway Accidents Fuquiry
Committee

“1584. Shri Morarka: Wil! the
Minister of Railways be pleased to
slate;

(a) whether the Railway Accidents
Enquiry Committee has been re-
constituted;

(b) If so, the personnel thereof,

-
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(¢) whether any of its members

get any remuneration; and

(d) if so, the names of those mem-
bers with their respertive remunera-
tions?

The Deputy Minister in the Minis-
try of Railways (Shri S. V. Rama-
swamy): (a) to (d). A statememi
is laid on the Table of the Sabha.
[See Appendix IV, annexure No. 72].

Credit for the Second Shipbuilding
Yard

*1585, J Shri Subedh llansdi'l:
7\, Shri S. C. Samanta:

Will the Minister of Tramsport and
Communications be pleased to stale:

(a) whether any offer of credit
for the Second Shipbuilding Yard
has come from any foreizn ecountry
other than Japan and Yugoslavia;

(b) if so, from which country; and

(c) what are the terms of offer”

The Minister of Shippimg in the
Ministry of Transport and Communi-
cations (Shri Raj Bahadur): ;) to
(¢). The matter is under 1the active
consideration of Government and it
would no! be proper at this stage to
disclose details. In due course whon
the fime is ripe, Parliament will
have full information on the subject,

Dethi Milk Supply Scheme

“1586. Shri Bhagwal Jha Azad: Wil
the Minister of Food and Agriculture
be pleased to state:

(a) whether the demand for milk

and ghee produced by Delhi Milk
Supply has increased;

(b} if so. what percentage of the
total demand is being fulfilled; and

(¢) what is the present producing
capacity of the scheme?

The Deputy Minister in the Minis-
try of Food (Shri A. M. Thomas):

(a) Yes. The demand for Milk and
Milk products is progressively in-
creasing.

(b) The present total demand is not
known, According to a survey con-
ducted in 1956, the full daily require-
ment of milk of the capital city was
estimated at 7,000 mds. The Delhi
Milk Scheme is meeting nearly 40
per cent of that requirement at
present.

Ghee is manufactured from milk,
which is found surplus to the quan-
tity required for liquid consumption.
Hence the production of ghee is sea-
sonal and is largely confined to the
winter months. The daily demand for
ghee being very large, the Scheme
can meet only a very small part of
it at present.

(c) The Delhi Milk Scheme is
equipped to handle nearly 7,000 mds.
of milk daily. It is also equipped to
manufacture nearly a ton of ghee

daily.
Kosi Project
“1587. Shri Shree Narayan Das:
Will the Minister of Irrigation and
Power be pleased to state:

(a) whether the Kosi Project Esti=-
mates have been revised;

(b) if so, the result of such revi-
=1on; and

(c) what is the progress wih regard
to different aspects of the project?

The Minister of State in the Minis-
try of Irrigation and Power (Shri
O. V. Alegesan) (a) The Kosi Project
Estimate is at present under revision.

(b) Does not arise.

(c) A statement giving the requisite
information is placed on the Table of
the House [See Appendix IV annexure
No. 73].

Postal Training Centre at Baroda

*1588. Shri P. C, Borooah: Will the
Minister of Transport and Communi-
cations be pleased to state:

(a) whether a postal training centre
is proposed to be set up at Baroda;
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(b) if so, at what cost; and

(c) what courses of training will be
imparted there?

The Deputy Minister in the Minis-
try of Transport and Communications
-(Shri Bhagavati): (a) Yes.

(b) Rs. 3,27,900 p.a. Recurring
Rs. 82,500 Non-recurring
G ., _+.. Approximately.

(c¢) Candidates selected for appoint-
ment as postal clerks and R.M.S.
sorters (both outsiders and depart-
mental promotees) belonging to
Gujarat, Bombay and Central P&T
Circles, and Inspectors of Post Offices
and R.M.S. belonging to Gujarat,
Bombay, Central, Madras, Mysore,
Kerala and Andhra P&T Circles will
be imparted training in the Training
Centre. 3

Bran from Roller Flour Mills

1589. Shri Hari Vishnu Kamath: Will
the Minister of Food ang Agriculture
be pleased to refer to the reply given
1o Starred Question No. 545 on the 3th
May, 1962 and slate:

(a) the rate at which wheat is sup-
plied to the roller flour mills by Gov-
ernment;

(b) whether bran is a by-product
of the process of flour making;

(c) the markey price of bran;

(d) whether the Army Durchase
Organisation (under the Food DMinis-
try) purchase their reguirements of
bran from the roller flour mills through
the Food Ministry; and

(¢) if not, from which source, and at
what rate?

The Deputy Minister in the Ministry
of Food & Agriculture (Shri A, M,
Thomas); (a). Rs. 3751 per quintal.
(Rs. 1400 per maund).

(b) Yes, Sir. Bran is a by-product
in the production of Asta/Suji as well.
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(c) Wholesale month-end market
price of Bran for the month of May
as on 25-5-1962 was Rs. 2365 nP. per
quintal at Bombay and Rs. 21'40 nP.
per quintal at Calcutta. The price
does not include the cost of gunnies.

" (d) Army Purchase Organisation
purchases Wheat Bran for Defence
from Trade including Reller Flour
Mills through open tender.

(e) The latest purchases were made
in May 1962 at rates ranging from Rs.
25-40 to Rs. 3215 per quintal. These
prices include cost of bags and mark-
ing, cost of transportation to station of
despatch, loading and unloading and
other incidenta]l charges and are of
quality conforming to Army Specifica-

tions. o ?

All India Accreditation Body

i bodh Hansda:
+1590. j'Shr} Su a .
7 Shri S. C. Samanta:
Will the Minister of Food and
Agriculture be pleased to state:

{a) whether the proposal to set up
an All India Accreditation Body for
Agricultural and Veterinary Colleges
has becn finalised;

(b) if so, when it is to be set up;

() what wre the objects of setting
up such a body; and

td) who will be the members of this
bodv?

The Minister of State in the Minis-
try of Food and Agriculture (Dr. Ram
Subhag Singh): (a) No.

(h) The malier is now under conisi-
deraticn.  But it is not possible to say
when the conclusion will be reached.

(¢) To maintain and raise the stand-
ards of Agricultural and Veterinary
Education in the country. 1

(d) Doss mot arise.
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Damage to Crope by Rais

3503, Shri M. K, Kumaran: Will the
Minister of Feed and Agriculture be
pleased to state:

' (a) whether any survey has been
conducted to assess the damage and
loss caused to crops by field rats in the
country;

(b) it so, the details thereof; and

(c) what stepg were taken to popu-
larise the bait discovered by the Delhl
University to fight field rats?

The Minister of State in the Minis-
try of Food and Agriculture (Dr. Ram
Subhag Singh): (a) . No.

(b). Does not arise.

(c) .According to the information
received from Delhi University, their
Zoology Department was engaged only
on a systematic survey of field rats of
Delhi and not on their control.

Salt and Drought-Resistant Rice

3503. Shri M. K. Kumaran: Wil the
Miinster of Food and Agriculture be
plcased to state the progress made in
the work on brecding  salt-resistant
and drought-resistant rice in  Kerala
and Madras?

The Minister of State in the Minis-
try of Food and Agriculture (Dr. Ram
Subhug Singh): A =tatement giving
the information required ig laid on the
Table [See Appendix 1V,
No. T4].

Annexure

Packing and Transportatien of
Banana Fruit

3504. shri M. K. Kumaran: Wil] 1l
Minister of Food and Agriculiure b
pleased 1 stale:

(a) whether investigaiions 1o study
the packing and transportation aspects
of banana fruit have yvielded and prac-
tical results; and

(b) if g0, whether any steps  have
been taken 1o put them into use?

The Ministor of State in the Minis-
#ry of Food and Agriculinre (Br. Ram

Subhag Singh): (a) and (b). The sur-
vey and investigations conducted by
Government have revealed that the
bulk movemenl of bananag in India by
rail, road and river is largely done in
the form of naked bunches properly
padded all roung by plantain leaves.
In the case of very ripe, delicate and
costly varieties of bananas, bamboo or
wicker baskets are used, lined with
plantain leaves with the tops covered
with hessian cloth and sewed by
jute or other iwines. No special prob-
lem has, however, been brought to-
the notice of the Government in the
matter of packing.

The usual modes of transport of
bananas are head-loads, bullock carts,
pack animals trucks, trains, boats and
steamers. Transportation of bananas
over long distances is largely done by
Goods and passenger trains. The Cen-
tral Food Technological Research Ins-
titute, Mysore, have recently conduct=
ed certain experiments in collaboration
with the Railway Board to find out
the  possibilities of introducing re-
frigerated vans for transport of fruits
and vegelables, The results of these
experiments are not yet fully known

Floods-resistant variety of Rice

3505. Shri M. K. Kumaran: Will
the Minister of Food and Agriculture
be pleased lo state:

{a) whether the research on flood-
registant variety of riee in Kerala has
vielded any result

(b)) if so, the details thereof;

() whether variety 1311 of Andhra
Pradesh 1. suitable for flood conditions
in Keralo; and

(d) if so, whether any steps  have
been taken Lo introduce and popularise
it In Kerala?

The Minister of State in the Minis-

try of Food and Agriculture (Dr. Ram
Subhag Singh): (a). Yes.

(b) Out of six promising #nod-resis-
tant verieties wisd in Kerala, HBJ .
has proved Lo e superior to the lecal



11841 Written Answers

variety in Kuttanad area. Further re-
search is continuing.

(c) and (d). Variety 1311 of Andhra
Pradesh has not been tried in Kerala.

Disease Affecting Cardamem

3506. Shri M. K. Kumaran: Will the
Minister of Fooq and Agriculture be
pleased to state:

(a) the nature of the diseascs affect-
ing cardamom; and

(b) the measures taken to
them?

The Minister of State in the Ministry
of Food and Agriculture (Dr. Ram
Subhag Singh): (a) and (b). The
following four diseases mainiy affect

cardamom:

controi

(i) Kattee (or Mosaic)

This is a major disease caused by
a virus and results in paling, mottling
and curling of the voung leaves and
restricted growth of the newly form-
ed shoots. The whole clump begins to
die when the disease becomes serious.

This dikease is controlleg by  syste-
matic removal of the affected plants
and replanting the area with healtny
seedlings.

(1i) Clump rot.

This is another serious discase caus-
ed by a fungus, Pythium Sp. The sym-
ptom of the disease is brittleness of
the shoots at the bulbous base where-
at the shoots begin to snap and fali
off.

This is coutrolled by the rernoval of
the affecteq shoots and upplication of
superphosphate and ammonium phosh-
phate at the rate of 2 cunces per elump

(iii) Leaf Scorching

This is also a serious disease In
Mysore which occurs during Decems-
ber-January. It is caused by a fungus,
Phyllosticta Sp. The ailected leaves
turn brownish in small circular
patches, when exposed to sun the
leaves dry up, resulting in the death
of the whole clump.
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Partial control is obtained by spray-
ing of 1% Bordeaux mixture or cop-
per sandoz.

(iv) Damping off df seedlings,

This disease is caused by Pythium
Sp. The seedling becomes exhausted
ultimately resulting in death.

Spraying with 107, Bordeaux mix-
ture at the rate of one gallon per 10
square yards results in partial con-
trol.

Written Answers

The Indian Council of Agricultural
Research has financed several research
schemes on the diseases of cardamon
and has under consideration a coordi-
nated scheme for the control of Kattee
disease in Kerala and Mysore States.

Grant for Road Development Schemes
in UP.

3507. Shri Sarjoo Pandey: Will the
Minister of Transpert and Communi-
cations be pleased top state:

(a) the amount of grant received
by Uattar Pradesh Government from
the Central Road Fung till March 1962
for roag development schemes in the
State:

(b) the amount allocated to Ultar
Pradesh during the Thirl Five Year
Plan;

(¢} whether Uttur Pradesh Covern-
ment have represented to Cenlra] Gov-
ernment for more finuncial aid for de-
velopment and ¢xtension of roads in
the State; angd

(d) if so the action taken ihercon?

The Minister of Shipping in the
Ministry of Transpori and Communi-
cations (Shri Raj Bahadur): (a) Rs,
517-08 lakhs |Rs. 404-54 lakhs from the
Central Road Fund Allocations and
Rs. 112:54 lakhs from the Central Road
TFund (Ordinary) Resorved].

(b) Rs. 152:97 lukhs [Rs. 130 lakhs
fFom the Central Road Fund Alloca-
tions and Rs. 2297 lakhs from the
Central Road Fund (Ordinaiv) Re-
serve].

(e) No.

(d) Does not arise.
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Halt statiom at Ramganj

2509. Shri Rananjaj Singh; Wil
the Minister of Railways he pleased
to state:

(a) whether it is a fact that the
Railway Officials made an enquiry
in regard to the setting up of a sta-
tion at ‘Ramganj'’ between Khun-
daur and Piparpur stations on Alla-
habad-Sultanpur-Faizabad line;

(b) if so, the action being taken
thereon; and

(c) if there be delay in setting up
the station, whether a halt station
would be made there?

The Deputy Minister in the Minis-
try of Railways (Shri S. V. Rama-
swamy): (a) to (c). Imitially it was
proposed to provide a flag station at
the site, but on account of difficulties
in the acquisition of land, the ques-
tion of providing a train halt is now
under examination.

Reclamation of land in Tripura

3510. Shri Biren Dutta: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether, in Srinagar area of
Sadar division of Tripura, land was
given to jhumias for reclamation;

(b) whether the tribals have re-
claimed the land;

(c) whether jhumia aid has been
assured to them;

(d) what is the reason for delay
in payment of jhumia aid to them;
and

(e) what steps Gevernment  pro-
pose to take to expedite the pay-
ment of aid?

The Minister of State in the Min-
istry of Food and Agriculture (Dr,
Ram Subhag Singh): (a) to (e). The
reguired information is being col-
lected and will be placed on the Table
of the Sabha as soon as awailable.

Derailment of Goods Train near
Quilon

3511. Shri M. K. Kumaran: Will
the Minister of Railways be pleased
to =lale:

(a) whether it is a fact that a
goods train was derailed near Quilon

in Southern Railway on the 1st
June, 1962; and

(b) if so, details regarding the
accident?

The Deputy Minister in the Minis-
try of Railways (Shri S. V. Rama-
swamy): (a) and (b). At about 8-10
hours on 1-6-62 while No. 4247
Down goods was on the run between
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Perinad and Quilon on the Ernaku-
lam—Quilon Section, the tender of
the engine and 11 wagons derailed,
No one was injured. The approxi-
mate cost of damages to Railway
Property has been assessed at Rs.
16,701]1‘-.

Nedumangadu-Shorlakode connecting
Road

3512, Shri M. K. Kumaran: Will
the Minister of Transport and Com-
munjcations be pleased to state:

(a) whether Government have
received any representation regard-
ing the construction of a road con-
necting Nedumangadu (Kerala) with
Shorlakode (Madras);

(b) if so, whether it has been con-
sidered;

(c) whether it is fact that five
miles of the proposed road has been
constructed;

(d) whether Government have
realised the importance of the pro-
posed road for inter-State communi-
cation; and

(e) if so, whether Government
propose to take in hand the work of
construction of this road?

The Minister of Shipping in the
Ministry of Transport and Commu-
nications (Shri Raj Bahadur): (a)
1o (e). There is alrcady an existing
road connecting Nedumangadu in
Kerala with Shorlukode in Madras.
A grant-in-aid of Rs. 2-25 lakhs was
sanctioned to meet 7577 of the .cost
of the improvement of mlies 1-5 of
the road from Nedumangadu under
the Central Aid Programme of State
roads of inter-State or economic im-
portance approved in the First Five
Year Plan. According to available
information, the work is in advanced
stage of progress. Requesls have
now been received from the Govern-
ments of Kerala and Madras for a
grani-in-aid for the improvement of
eectain, further sections of the rosd
wader the Third Five Year Plan. The
wmabler is being exemimad.
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Loan for Coconut Growers in Kerala

%13. Shri M., K. Kumaran:
Will the Minister of Community
Development, Panchayati Raj and
Cooperation be pleased to state:

(a) whether Government of Kerala
have approached the Reserve Bank
and Government of India for long
term loans to the coconut growers in
the State; and

(b) if so, what has been done in
regard to it?

The Deputy Minister in the Ministry
ef Community Development, Pan-
chayati Raj and Cooperation (Shri
Shyam Dhar Misra): (a) Yes, Sir. The
Government of Kerala approached
the Rescerve Bank of India and the
Government of India for providing
assistance to the State Cooperative
Land Mortgage Bank for issuing
special long term loan to cultivators
for the cultivation of plantation crops
including coconuts.

(b) So far a scheme for financing
small rubber cultivators through the
Kerala Central Land Morigage Banks
has been finalized and the Reserve
Bank has agreed to provide 7507, of
the funds required for bringing 20
thousand aecres under rubber culti-
vation during the first year of the
scheme. A proposal to set up an
Agricultural  Development Finance
Corporation for financing agricullural
development by issue of medium and
long-term loans is under consideration
of the Govt, of India. It is expected
that thiz Corporation when set up .
will he able 1o provide assistance for
cultivation of plantation crops such
as coconut en the same lines as the
Reserve  Bank is  now  providing
assistance for rubber plantations.
Baranagore Municipality, West Bengal

2514. Shri P. R. Chakraverti:

Will the Minister of Health be pleas-
ed {o slate:

(a) whether granis have been made
to the Baranagore Munigipality,

Wesi Bopgal;
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(b) the amount
edch such grant;

and purpose of

(¢) whether any grant has been
given for supply of drinking water
to the residents of the Municipality;
and

(d) whether the purpose of such
Erant has becen carried out??

The Minister of Health (Dr. Sushila
Nayar): (a) & (b): No:

(c) & (d): A joint water supply
augmentation scheme of Baranagore-
Kamarhati  Municipalities is  being
cxecuted with funds advance by the
Government of  West Bengal. A
grant will be sanctioned by the State
Government and adjusted against the
advance mentioned above. The share
of grant to Baranagore Municipality
when sanctioned will be Rs. 11 lakhs.

All India Institute of Physical
Medicine and Rehabilitation, Bombay

3516. Shri Ravindra Varma: Will
the Minister of Health be pleased to
refer to the reply given to Unstarred
Question No. 1774 on the 22nd May,
1962, and state:

(a) whether the All India Institute
of Physical Medicine and Rehabilita-
tion at Bombay is mainly intended
to provide training at Posi-graduate
level;

(b) if so, what steps Government
propose to take to provide primary or
graduate training in physio-therapy;
and

i¢) whether Government intends to
set up an All India School of Physio-
therapy to train the Physiotherapists
required in our country?

The Minister of Health (Dr. Sushila
Nayar): (a) Yes.

(b) Physiotherapy School at King
Edward Memorial Hospital, Bombay
is in existance since 1953. The Gov-
ernment of India are contributing
Rs. 11,000/- annually towards the re-
curring expenditure of the School

Proposals to set up Physiotherapy
Schools at Nagpur, Madras Hydera-
bad and Vellore are under considera-
tion of the State Governmentholun-
tary Organisations.

(¢c) There is no such proposal at
present.

Annual Elections of Cooperatives

3517, Sbri Jedhe: Will the Minister
of Community Development, Pancha-
yati Raj and Ceoperation be pleased
1o stale:

(a) whether it is a fact that the
holding of Annual Eleetions within 18
months from the date of last annual
clection in respect of Co-operattves
is essential;

(b} what is the position of the
office-bearers in case the annual elec-
tions are not held within the gpecified
period,;

(c) the names of such Co-opera-
tives in Delhi, which have not held
annual elections for over 18 months
and are not carrying on their usual
business;

(d) the reasons for not holding an-
nual elections by these Co-operatives
as provided in their bye-laws;

(e) whether such Co-operatives as
do not hold annual elections are not
permitted to carry on  their usual
business with the old managing com-
mittees and hence they cease to be
members of such committees;

(f) if so, who is the Executive head
of such defunct Co-operatives and the
procedure for such Co-operatives to
recommence their usual business;

(g) whether Government give any
assistance to such Co-operatives as
stated in part (c¢) above in any way
in the interest of the Co-operative
Movement and fo promote the inter-
est of the shareholders; and

(h) if so, how and to what extent
Government propose to give assist-
ance to these Co-operatives in Delhi?
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The Deputy Minister in the Minis-
try of Community Development, Pan-
chayati Raj and Cooperation (Shri
Shyam Dhar Misra): (a) Yes, accord-
ing to the provisions of the bye-laws
of Co-operative Societies in Delhi.

(b) Therc is no explicit provisions
in the bye-laws that the office bear-
ers cease 10 hold office in the absence
of elections within the stipulated
period.

(c) Information is being collected
and will be placed on the table of the
Sabha as soon as available.

(d) Mostly the socicties have not
been functioning properly  and  al=o
the managing committee avoids hold-
ing elections.

(e} No. They carry on their busi-
ness with the old managing commit-
tees,

(1) Docs notl arise.

gy & (h). In caszes  where  the
managing committee intentionally de-
lavs holding of clections  within fhe
prescribed period steps are being
1aken 1o call special general mecting
by the Registrar in exercizse of  his
statutory powers.

Indian Agricultural Research Insti-
Lute

3518, Shri Jedhe: Wili th > Mimsoor
of Food and Agriculturve 1o ploased
te state:

(a) how many gazelled post= ave
kept reserved for Schodeaced  Castes
condidates in Indian  Auriculturai
Rescarch Institute:

(b) how manv seleclior posts are
there Iving vacant for more than a
year; and

{c) what mcasures hove been faken
for securing increased ropresentation
I Scheduled Castes and  Scheduled
Tribes in the Institute, o selection
posts and gazctted post=?

The Deputy Minister in the Minis-
try of Foed amd Agriculture (Shri
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A. M. Thomas): (a) 124 of the
tolal number of gazetted posts is
kept reserved for Scheduled Caste as
per standing orders of the Govern-
ment. On this basis, 18 posts in
Class 1 and 22 posts in Class II are
reserved for Scheduled Custe candi-
dates in Indian Agricultural Research
Institute.

(b) 10 posts are lying vacant for
more ithan a wyear in the selection .
grade of Rescarch Assisiunts in which
cadre only there are suceh posts  at
present.

(¢) Reecruitment to  all  gazetted
posts at the Institute is made through
the U.P.S.C. who is informed of the
fact of rescrvation of the posts  for
candidates helonging to Scheduled
Castes and Scheduled Tribes  whei-
ever the posts are reserved for them.
Selection grade posts ar  dil.ed with
reference 1o seniority and ftness,

Medical Education and Training in
Orissa

3519. Shri Ulaka: Will the Minister
of Health bLe pleazed to stale;

(a) whether any lump-sum  wiunl
has been made 1o Orissa Goveran nt
during 1961-62 for Centrally  spon-
sored schemes under the head Aol
cal Education and Training™:

(b) if so, tac amount thereof;

(¢) the number of women  unaer
Medieal trammmg and in service at
present in Orissa; and

(d) the number of Scheduled Custes
and Scheduled Tribes women our of
them?

The Minister of Health (Dr. Sushila
Nayar): (a) and (b): Yes; a lunip-
sum grant of Hs. §7.000 has provisio-
nally tecn given to the Gevernment of
Orissa during 1961-62 for all Central-
ly sponsored schemes including the
schemes under the head “Medical
Education and Training”. No grant
was =anctioned separately for schemes
under the head “"Medical Education
and Training”.

(c¢) and (d): Information is being
collected from the State Govermiacat
and will be laid on the Table of the
Sabha.
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Passenger Amenities at Rayagada
Station

3520. Shri Ulaka: Will the Minister
of Railways be pleased to state:

(a) whether Government are aware
of the fact that the waiting halls at
Rayagada railway station (Orissa)
are not yet provided with fans;

(b) how long it would take to pro-
vide fans;

(c) whether it is also a fact that
the cxisting platform covering at
Rayagada is not sufficient for the
passengers especially in rainy days;
and

(d) if so, whether Government pro-
pose to extend the platform covering
in the near future?

The Deputy Minister in the Minis-
try of Railways (Shri Shahnawaz
Khan): (a) Yos.

{by Fans are expected to be pro-
vided during 1962-63;

(c) The existing cover over the
platform is considered to be adeguate
for the passenger traffic dealt  with
al prescuat.

(d) Does not arise,

Supply of Sugar and Wheat to Orissa

3521. Shri Ulaka: Will the Minister
of Food and Agriculture be pleasca
to stato:

(a) the quantity of sugar and whea:
supplicd  to Orissa,  district-wisz,
during 1961-62;

(L) the guuntity out of it consume’d
district-wise, during that period; and

(¢) the balance of stock if any, o'
present?

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri
A. M. Thomas): (a) Controlled distri-
bution of sugar was maintained uplo
27th September, 1961 only, and there-
after the system of allotment of sugar
was abandoned, From lst April 1961
to 27th September, 1961, a total quan-
tity of 16,372 tonnes of sugar was sup-
plied to Orissa. Subsequently, from
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October 1961 to March 1962, a gquan-
tity of 15,131 tonnes sugar was des-
patched to Orissa from the factories.
District-wise details of these quanti-
ties are not aveilable.

As regards wheat, issues of import-

cd wheat from Central depots in
Orissa as well as direct despatches
from Caleuita arc being arranged

according to the programme indicated
by the Goverament of Orissa for Lhe
wvarious districts. During the year
1961-62, a total quantity of 31,191 ton-
nes imported wheat was issued. Dis-
trict-wise details are not available.

{b) The ¢ntire quantily of sugar and
wheat supplied was for local con-
sumption and district-wise figures are
not available.

(¢) At the beginning of June, 1962,
the stock of imporied wheat in  the
entral depots in Orissa was 1,236
tonnes.  Since controlled distribution
of sugar was given up from 28th
September. 1961 the guestion of hold-
ing any stock of sugar does not arise.

Development oi Horticulture in Orissa

3522, Shri Ulaka: Will the Minister
ol Food and Agriculture be pleased
to stute:

{a) the amount of loan and subsidy,
if any, given to Orissa for develop-
ment of Horticulture during 1961-62;
aad

(b) the amounl proposed to be given
during 1962-637

The Minister of State in the Minis-
try of Food and Agriculture (Dr. Ram
Subhag Singh): (a): Nil,

(b) A loun of Rs. 50,000!- is proposed
to be made to Orissa for Horticulture
Develuopment during 1962-63.

Development of Oilseeds in Orissa

3523. Shri Ulaka: Will the Minister
of Food and Agriculture be pleased
1o state:

(a) whether any Central aid has
been given to Orissa Government far
the development of oil-seeds in  the
State during 1959-60, 1960-61 and.
1961-62;
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(b) if so, the amount allotted in
<each year; and

(c) the amount spent so far?

The Minister of State in the Minis-
‘try of Food and Agriculture (Dr.
Ram Subhag Singh): (a) to (c): No
earmarked grants were made to the
Orissa Government for the develop-
ment of oilseeds as such. Certain
grants, were, however, made by the
Indian Central Oilseeds Committee
for this purpose; moreover it is possi-
ble that Orissa Government would
have incurred expenditure on o1l
keeds development from out of the
bulk development grants made for
the State development schemes. In-
formation as to these amounts has
been called for and will be placed on
the Table of the Sabha, when receiv-
ed.

Soil Conservation in Orissa

3524. Shri Ulaka: Will the Minister
of Food and Agriculture be pleased
to state:

(a) whether Central aid was given
1o Orissa during 1961-62 for soil con-
servation;

(b) it so, the details thereof;

{e) what amount has been provided
wduring 1962-63; and

(d) for which schemes?

"The Minister of State in the Min-
istry of Food and Agriculture (Dr.
.Ram Subhag Singh): (a) Yes, Sir.

(b) The total Central assistance
sanctioned for the normal State plan
:schemes on soil conservation and
forestry, was Rs. 988 lakhs as grant
and Rs. B-47 lakhs as loan. Separate
figures for soil conservation are not
available because under the new pro-
-cedure for Central assistance, a com-
‘bined sanction is issued for both soil
conservation ang forestry schemes.

Besides the above, a grant of
Rs, 760 lakhs was sanctioned under
the Centrally sponsored scheme for
:#0il conservation in the catchmenis of
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the Hirakud and Machkund river
valley projects.

(c) Rs. 1422 lakhs for normal soil
conservation schemes in the State
Plan and Rs. 34:52 lakhs for soil con-
servation in the river valley catch-
ments.

(d)y Normal Stuate plan schemes:

(i) Training of Junior Soil Con-
servation Assistants.

(ii) Trainig of personnel in Soil
Conservation.

(1ii) Soli Conservation Research and
Laboratory.

(iv) Soil Conservation Denmonstra=
tion Centre.

(v) Soil Conservation in medium

and minor irrigation projects.

(vi) Soil Conservation in agricul-
iural lands: Henovation of sand cast
due to flood action.

(vii) Control of stream bank ero-
sion.

(viii) Soil Conservation Research

Farm, Lamptaput.

(1x) Soil Conservation staff schemes
for District Headguarters Orgamisa-
tion.

(x) Coastal sand dunes.

Centrally Sponsored Schemes for
rwer valley projects:

(i) Soil Conservation in the Hirakud
catchment.

(ii) Soil Conservation in the Mach-
kund catchment.

Tobacco Cultivation in Orissa

3525. Shri Ulaka: Will the Minister
of Food and Agriculture be pleased
to state:

(a) whether Central Government
have given any aid to Orissa Gov-
ernment for tobacco cultivation during
1958 to 1962;

(b) it so, the amount allotted in
each year; and

(c) the amount spent so far?
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The Minister of State in the Minis-
try of Food and Agriculture (Dr. Ram
Subhag Singh): (a) to (¢): No ear-
marked grant was given to the Orissa
Government for tobacco cultivation as
such. As to expenditure incurred by
that Government on tobacco cultiva-
tion, out of development grants made
by the Central Government, the in-
formation requPed has been called
for and will be laid on the Table of
the Sabha.
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Halt of Bilaspur-Indore Expresg al
Bankhedi (Central Raillway)

3527, Shri Harl Vishnu KEamath:
Will the Minister of Rallways be
pleased to state:

(a) whether representations have
been received requesting that the
stoppage of Bilaspur-Indore Express,
Up and Down, at Bankhedi (Central
Railway, Madhya Pradesh) be re-
sumed;

(b} whether the
have been considered;

representations

(c) if so, with what result; and

(d) the reasons for discontinuing
the stoppage since 1st April, 19627

The Deputy Minister ip the Minis-
try of Railways (Shri Shahnawaz
Khan): (a) Yes, Sir.

(b) to (d). Prior to 1-4-62 Nos. 33
Dn|34 Up Indore-Bilaspur Express
trains used to run to a very tight
schedule between Bhopal and Katni
which affecteq their punctuality per-
formance. In order to improve the
running of these trains certain halts
had to be deleted, including that at
Bankhedi, in the time table that came
into force with effect from 1st April,
1962. As a result of deletion of these
halts, there has been an improvement
in the running of these trains, but
even now the schedule of these trains
is found to be tight.

The feasibility of recasting the
timings of these trains has also been
considered but has not been found
feasible in view of the fact that these
traing maintain important connections
with main line trains at Bilaspur and
at Ujjain.

In view of the reasong stated above
it hag not been possible to accede to
the requests made in the representa-
tions received for the restoration of
these halts.
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Reconstruction of Guramkhedi Rail-
way Station (Central Rallway)

3528. Shri Hari Vishnu Kamath:
Will the Minister of Railways be
pleased to state:

(a) whether Guramkhedi railway
station (Central Railway, Madhya:
Pradesh) is proposed to be redesigned
angd re-constructed;

(b) if so, the details thereof; and

(c) when the work will be com-
pleted?

The Deputy Minister in the Minis-
try of Railways (Shri Shahnawaz
Khan): (a) No, Sir.

(b) and (c) Do not arise.

Railway Platform st Karak-Bel
Station (Central Railway)

3529. Shri Hari Vishnu Kamath:
Will the Minister of Railways be
pleased to state:

(a) whether the railway platform
of Karak-Bel Station (Central Rail-
way, Madhya Pradesh) is too low;

(b) whether it iz proposeq to raise
the platform; angd

(c) if so, when?
The Deputy Minister in the Minis-

try of Railways (Shri Shahnawaz
Khan): (a) No, sir, It is not too low.

(b) No.

(c) Does not arise.

Branch Post Office Bikrampur,
Madhya Pradesh

8530. Shri Harl Vishnu Kamath:
Will the Minister of Transport and
Communications be pleased to state:

(a) whether Government have re-
celved a representation to the effect
that the Branch Post Office, Bikram-
pur, Madhya Pradesh, should not be
closed;

(b) whether the representation has
been considered; and

(c) if so, with what result?
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The Deputy Minister in the Minis-
try of Transport ang Communications
(Shri Bhagavatl): (a) Yes.

(b) Yes. oy

(c) The office was working a¥ a
losg exceeding the permissible limit.
The residents were therefore re-
quested tp pay non-returnable con-
tribution to cover the said loss. As
they did not pay the same, the office
had to be closed down on 7th April,
1962, The question of opening a new
post office at Narwara village tp serve
the neighbouring village including
Bikrampur is, however, under consi-
deration.

New Railway Yarq near Itarsi

3531L. Shri Hari Vishnu KEamath:
Will the Minister of Railways be
pleased to state:

(a) whether g new railway yard
has been opened near Itarsi (Central
Railway, Madhya Pradesh);

(b) how far it is from Itarsi Rail-
way station;

(c) the number of employees work-
ing in the wyard;

(d) whether representations have
been received regarding the difficul-
ties and hardships of employees work-
ing there;

(e) whether tha representations
have been considered; and

(t) if so, with what results?

The Deputy Minister in the Minis-
try of Railways (Shri S. V. Rama-
swamy): (a) Yes.

(b) About 2} miles.
(c) 1500.

(d) to (f). Staff represented that a
staff shuttle may be provided to en-
able them to proceed to the smita of
work from Itarsi station. A shuttle
service has been Introduced from
Itarsi station to the new yard at
Itarsi every eight hours to enabls
shift-staff to move between Itarsi
station and their place of work,

Over-bridge ang Goods-shed at
Sohagpur Station, C. Railway

3532. Shri Hari Vishnu KEamath:
Will the Minister of Railways be
pleased to state:

(a) whether it is proposed to build
an over-bridge and a goods-gshed at
Sohagpur Railway Station (Central
Railway, Madhya Pradesh); and

(b) if so, the details of the plan?

The Deputy Minister in the Minis-
try of Railways (Shri Shahnawas
Khan): (a) No, Sir. There is a goods-
shed at the station.

(b) Does not arise.

Over-bridges at Level-crossing out-
side Itarsi Station

3533. Shri Hari Vishnu KEamath:
Will the Minister of Railways be
pleased to state:

(a) whether Government propose
to build over-bridges at the two
level-crossing just outside Itarsi Sta-
tion (Central Railway);

(b) if so, the details of the plan;
and

(c) if not, the reasons therefor?

The Deputy Minister in the Min-
istry of Rallways (Shri 8. V. Rama-
swamy): (a) to (c). Schemes for
over|under-bridges in replacement of
the existing level crossings have to
be sponsoredq by the State Govern-
ments. Broadly, the Railway cons-
tructs the bridge proper; and the
sloping approaches are constructed by
the State Government. The Govern-
ment of Madhya Pradesh have tenta-
tively proposed the scheme for & road
over-bridge on the north east side of
Itarsi Station, in lieu of the existing
level-crossing on Hoshangabad—Itarsi
Road. They have, however, not in-
dicated the year in which they would
be able to provide funds towards
their share of the cost of the works.
The Railway ia prepared to under-
take the work whenever the GStata
Government arranges funds for their
shara of cost.
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Railway Quarters at Hoshangabad

3534, Shri Hari Vishnu Kamath:
‘Will the Minister of Railways be
pleased to state:

(a) whether it is a fact that resi-
dential quarters of Railway emplo-
yees at Hoshangabad have not been
electrified altogether the towp of
Hoshangabad was vlectrified a few
years ago; and

(b) if so, the reasons therefor?

The Deputy Minister in the Minis-
"try of Railways (Shri Shahnawaz
Khan): (a) Yes, Sir.

(b) Taking into consideration the
availability of funds, and priority at
other places, the Advisory Committee
for Welfare Works, has not so far
recommended electrification of staff
quarters at Hoshangabad.

Appointments in Lilocah Rallway
Workshop, Eastern Railway

3535, J/ Shri Sobedh Hansda:
* 7 Shri 8. C. Samanta:

Will the Minister of Railways be
pleased to state:

(a) whether Government are aware
that several persons were appointed
in the Lilooah Railway Workshop
(Eastern Railway) as labourers under
false personification of being Sche-
duled Castes ang Scheduled Tribesg in
the year 1957-58;

(b) it fo, who are responsible for
such appointments; and

(¢) whether any enquiry was made
or is proposed to be made for verifi-
cation c! these cases and alsp against
the officcrs who are responsible for
such misconduct?

The Deputy Minister in the Minis-
try of Railways (Shri Shahnawas
Ehan): (a) and (b). Yes. Sixteen per-
sons (7 claiming to be Scheduled
Castes ard 9 Scheduled Tribes) were
appointed in the year 1957-58 on the
basis of prima facie evidence pro-
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duced by them i.e, certificates of caste
issued, in most cases, by M.L.As. No
official had issueq the certificates,

(¢) Op enquiries being made it was
found that they did not belong to the
Schedulsd  Castes and  Scheduled
8ribes. Their services were therefore
letminated.
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Acquisition of Railway Lands for
Yards on S. E. Railway

3538. Shri Subodh Hansda: Will the
Minister of Railways be pleased to
state:

(a) whether it is a fact that notices
have been issued to vacate the Rail-
way lands in Howrah-Kharagpur Sec-
tion of South-Eastern Railway which
will be required for extension of Rail-
way yards in connection with electrifi-
cation of the section;

(b) if so, whether they would be
rehabilitated on other railway lands;
and

(c) what steps Government are
taking to rehabililate them?

The Deputy Minister in the Minis-
try of Railways (Shri S. V. Rama-
swamy): (a) In connection with the
remodeling of the Changail station
yard, notices have been issued to the
licencees of some plots of land at this
station for vacating the land.

(b) and (c). The possibility of offer-
ing allernative plots at this station,
to the extent such land may be
available, to the parties who will
vacate the land will receive due
consideration,

Survey of Area on the North-Eastern
Railway Branch Line

3539, Shri B. Verma: Will the
Minister of Railways be pleased to
state:

(a) whether a survey party was
sent to carry out the survey of the
area lying adjacent to the Tikonia
Railway Station on the North Eastern
Railway branch line from Mailani to
Kaurialaghat;

(b) if so, for what purpose;
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(c) whether Government is aware
of the panic prevailing among the
residents of that area; and

(d) if so, what steps have Govern-
ment taken to allay their fears?

The Deputy Minister in the Minis-
try of Rallways (Shri 5. V. Rama-
swamy): (a) to (d). The information
is being collected and will be laid
on the Table of the Sabha.

C.HS. Scheme

3540. Shri Bhagwat Jha Azad: Will
the Minister of Health be pleased to
state:

(a) whether Government propose
to extend the benefits of Contribu-
tory Health Service Scheme to cover
the low paid employees also;

(b) if eo, what is the scheme; and

(c) when it is likely to be imple-
mented?

The Minister of Health (Dr.
Sushila Nayar): (a), (b) and (c¢). The
benefits of the Contributory Health
Service Scheme have already been
extended to al] Central Government
servants (including Class IV  em-
ployees) having their headquarters in
Delhi|New Delhi and residing in areas
covered by the scheme, except work-
charged staff who have not been
brought on to regular establishment.
The benefits of the Contributory
Health Service Scheme become availa-
ble to the work-charged staff from
the date they are brought on to the
regular establishment.

Fruit Canning Centre in Tripura

3541. Shri Biren Dutta: Will the
Minister of Food and Agriculiure be
pleased to state:

(a) whether there is any Fruit
Cannning Centre started under Tri-
pura Administration;

(b) if so, since how long it is ope-
rating; and

(¢) whether it is running at profit
or loss?
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The Deputy Minister in the Minis.
try of Food and Agriculture (Shri A.
M. Thomas): (a) Yes.

(b) The Centre has been in opera-
tion gince 1954 but it went into bulk
production only in 1958-59, having
been run on an experimental basis
till then,

(c) The profit and loss figures are
ag follows:

Ra.
1958-59 Loss .. 1,206
1959-60 Profit 812
1960-61 Profit* 1,048

*Excluding loss of Rs. 5407 being
value of unsold fruit products pro-
duced in 1958-59 and written off in
1960-61, being unfit.

Colonies for Leprosy Patients in Delhi

3542. Shri P. R, Chakravertl: Will
the Minister of Health be pleased to
state:;

(a) whether Government have
taken steps to set up colonies in Dclhi
for housing leprosy patients;

(b) it so, the number of such
colonies, their location and the num-
ber of patients receving treatment
there;

(c) what are the amenities that
have been made available to the
residents;

(d) what are the arrangements for
keeping the children isolated from
the leprosy patients; and

(e) whether there is any long term
scheme for the rehabilitation of these
patients after they have undergone
treatment in these colonies?

The Minister of Health (Dr. Sushila
Nayar): (a) Yes,

(b) One, at Thairpur, Shahdara,
total number of patients 435.

(¢) Food, Shelter (thatched huts)
clothing, medical treatment and re-
creational facilities,
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(d) The unaffected children of
leprosy patients are kept in a pepa-
rate institution 14 miles away from
this colony in the Home called Child-
ren's Home, Shahdra.

(e) Not yet.

Regulation of Private Nursing Homes
ang Clinics

3543, Shri P. R, Chakraverti: Will
the Minister of Health be pleased to
state:

{a) whether Government have
taken any steps to regulate the work-
ing of private nursing homes and
clinics;

(b) whether the State Governments
have been pursuaded to enact legis-
lation jn line with the model rules,
it any, framed by Government, pres-
cribing the maintenance of minimum
standards for these homes; and

(¢) whether any measure has been
taken other than legislative enact-
ments to regulate their activities?

The Minister of Health (Dr. Sushila
Nayar): (a) and (b). A draft model
Bill proposed to be commended to all
State Governments for enactment of
legislation, is under preparation. The
following Acts already exist for re-
gistration of Nursing Homes etc.i—

1. Bombay Nursing Homes Regis-
tration Act, 1949,

2. The West Bengal Clinical Es-
tablishments Act, 1950,

3. Delhi Nursing Homes Registra-
tion Act of 1953,

4. Madhya Bharat Nursing Homes
Registration Act, 1954.

{c) No. .
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Non-Payment of Sugarcane Price

3545. Shri Bishwanath Roy: Will
the Minister of Food and Agriculture
be pleased to state:

(a) whether it is a fact that several
sugar factories in the country have
adopted the practice of non-payment
of sugar-cane price to the growers in
time; and

(b) it so, the action taken in the
matter?

The Deputy Minister in the Ministry
of Fooq and Agriculture (Shri A. M.
Thomas): (a) to (b). Returns receiv-
ed from 140 sugar factories show that
86.5 per cent of the price of cane pur-
chased by them upto 15th May, 1962,
in 1961-62 season, had already been
paid upto 31st May, 1962.
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Motor Vehicles Act

3546. Shri P. C. Borooah: Will the
Minister of Transport and Communi-
ecatioms be pleased to state:

(a) whether the Delhi State Taxi
Union at its annual general meeting
held in the Second week of May, 1962
pointed out some defects in the Motor
Vehicles Act and called for its revi-
sion; and

(b) if so, what is Government's view
about the points raised therein?

The Minister of Shipping in the Min-
fstry of Transport and Communica-
tions (Shri Raj Bahadur): (a) & (b).
No communication on this subject has
been received from the Delhi State
Taxi Union. However, it has been
noticed from a newspapers report that
this Union resolved at its annual
general meeting held on 13th May,
1962 to appoint a sub-Committee for
drafting amendments to the Motor
Vehicles Act. No particular amend-
ments have so far been suggested to
the Government by this Union or its
Sub-Committee,

Rural Electrification Schemes in
Madras State

3547. Shri P, Venkatasubaiah: Will
the Minister of Irrigation and Power
be pleased to state:

(a) whether it is a fact that Gov-
ernment has sanctioned a loan of Rs.
3 crores to Madras State for Rural
Electrification Schemes implemented
during 1961-62; and

(b) if so, whether this aid is in
addition to the financial aid that is
sought to be given to the State Gov-
ernment for schemes to be executed
during the Third Five Year Plan?

The Minister of State in the Minis-
try of Irrigation and Power (Shri
Alagesan): (a) Yes.

(b) No.
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New Railway Lines for Rajasthan

3548 S Dr, L. M. Singhwi:
) 'L Shri P. L. Barupal:

Will the Minister of Railways be
pleased to state:

(a) the suggestions made by Gov-
ernment of Rajasthan for laying new
Railway Lines during the Second and
Third Five Year Plan periods;

(b) to what extent have these sug-
gestions been accepted;

(¢) which of these suggestions are
still under consideration; and

(d) which of them have been turned
down?

The Deputy Minister in the Minis-
try of Railways (Shri §, V. Rama-
swamy): (a) A Statement is laid on
the Table of the House, [See Appen-
IV, annexure No. 75].

(by The following two lincs which
were taken up during the First Plan
werce completed  during the Second
Plan:—

1. Fatehpur-Churu (27 miles).
2. Raniwara-Bhildi (44 miles)

In addition, the construction of
Udaipur-Himmatnagar and Hindu-
malkot-Sriganganagar  lines, which
fall wholly or partly in Rajasthan has
been included in the Railway's prog-
ramme for the Third Five Year Plan.

(¢) & (d). None of the other pro-
posals recommended by the Govl. of
Rajasthan is included in the railway's
programme for the Third Plan. How-
ever, the proposal to connect Khetri
Copper Mines with Chirawa or Dabla
or a suitable other existing station
is under consideration. This line is
not included in the rerommendations
made by the State Govt.

Mechanised Farm in Andhra Pradesh

3549. Shri P. Venkatasubbaiah: Will
the Minister of Food and Agriculture
be pleased to state:

(a) whether Government propose to
start a mechanised farm on the lines
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of Suratgarh farm in Andhra Pra_desh
in the Third Five Year Plan period;

(b) whether the Damle Committee
had recommended starting of one such
farm in Anhra Pradesh;

(¢) whether a preliminary survey
of land has been made near Yemmi-
ganur under the Tungabhadra Low-
level canal; and

(d) it so, what is the decision of
Government?

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri A.
M. Thomas): (a) to (d). Two sites m
the Tungabhadra low-level were sug-
gested by the Government of Andhra
Pradesh for setting up mechanized
farms. These are at present under
consideration of the Damle Committce
and a decision whether a mechanized
farm should be set up at any of the
siles will be taken after the recom-
mendations of the Commitiee  have
been received and examined by Gov-
ernment.

Special Professorial Chairs for Co-
operation in Universities

3550, Shri D. B, Raju: Will the Min-
ister of Community Development, Pan-
chayati Raj and Cooperation be pleas-
ed to state:

(a) whether there are any proposals
to introduce special professorial chairs
for cooperation in every university in
view of the importance of cooperation
in the Third Five Year Plan; and

(b) it so, how many universities
have introduace these chairs?

The Deputy Minister in the Minis-
try of Community Development, Pan-
chayati Raj and Cooperation (Shri
Shyam Dhar Misra): (a) Government
of India have no such proposal under
consideration at present.

(b) The Andhra University has in-
troduced a separate Chair for Co-
operation. In about 20 other Univer-
sities there are professors and lecturers
teaching the subject of cooperation
along with other allied subjects.
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Cashew Trees in Kerala

3551. Shri M, K. Eumaran: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether attention of Govern-
ment has been drawn to the fact that
landowners on a large-scale are cutt-
ing down cashew trees in Kerala;

(b) whether this large-scale destruc=
tion of cashew trees will dangerously
affect the cashew industry in the
State and its export abroad; and

(¢) if so, whether Government have
taken any steps to prevent destruc-
tion of cashew cullivation in Kcrala?

The Minister of State in the Minis-
try of Food and Agriculture (Dr. Ram
Subhag Singh): (a) It has been re-
ported that some land owners in
Kerala are cuiting down cashew trees
for planting more remunerative crops
such as rubber,

(b) and (¢). There is no large-scale
destruction of cashew trees in  the
State.

Conference on improved Agricultural
implements

3552. Shri M. K, Kumaran: Will the
Minister of Food and Agriculture be
pleased to state the progress made in
implementing  recommendations of
the Second Conference on Improved
Agricultural  Implemets held under
the auspices of the Indian Council of
Agricultural Rescarch in 19607

The Minister of State in the Minis-
try of Food ang Agriculture (Dr. Ram
Subhag Singh): The recommendations
of the Second Conference on Improved
Agricultural Implements held in Octo-
ber, 1960 were communicated to the
State Governments, Administrations of
Union Territories and other Ministries
of the Govt. of India concerned for
implementation. Report of the action
faken is still awaited from a number
of State Governments. A note indi-
cating the progress made in imple-
menting the recommendations will be
placed on the Table of the Sabha in.
due course.
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Brahmaputya Bridge at Shillong

3553. Shri Rameshwar Tantia: Will
the Minister of Railways be pleased
o state:

(a) whether it is a fact that con-
struction of the Brahmaputra Bridge
at Shillong is expected to be completed
within a few months;

(b) if so, whether it is also a fact
that its completion will give to the
meter gauge system direct access to
coal-fields in Assam; and

(¢) it so, whether Government pro-
pose to extend Shahdara-Saharanpur
Light Railway to Meerut and Baghpat
and connect it with meter gauge line
to facilitate through coal traffic by
meter gauge from Assam coal fields to
Delhi and Meerut?

The Deputy Minister in the Ministry
of Railways (Shri S. V. Ramaswamy):
(a) Yes, but the bridge is between
Amingaon and Pandu and not at Shil-
long.

(b) The completion of the birdge
will provide direct connection between
the metre gauge systems existing at
either side of the Brahmaputra River.
The coalfields in Assam are already
connected by rail.

(¢) No. In fact there is hardly any
surplus coal to move out from Assam.

Sisal Plantation

3554, Shri David Munzni: Will the
‘Minister of Food and Agriculture be
pleased to state:

(a) how many concerns are engaged
in sisal plantation in the States of
Bihar, Orissa and West Bengal;

(b) whether there is constant
labour trouble in the plantations in
.Orissa; and

(c) it so, the reasons therefor?

The Minister of State in the Minis-
try of Food and Agriculture (Dr. Ram
Subhag Singh): (a) to (c¢)., Informa-
tion is being collected and will be
placed on the Table of the Sabha.
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Cotton Production

3556. Shri Maheswar Naik: Will the
Minister of Food and Agriculture be
pleased to state what was the total
acreage under cotton during the last
season and also the total yield there-
of?

The Minister of State in the Minis-
try of Food and Agriculture (Dr. Ram
Subhag Singh): The area and produc-
tion of cotton in India during the last
(1960-61) season were 18:397 million
acres and 53.91 lakh bales respec-
tively. For the current year (1961-62),
estimates of area and production have
not yet been received from all States;
but the outturn is expected to be of
the order of 44.6 lakh bales.

A geaEt @A /99T NaW 7
U qATE
Y. S T qIOET: FIT qfcagT
aqt FarT A 47 AW A O FA
fF .
(%) Far fr=dr gt g §
TR AT UG AT JET I T
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Public Call Offices in Laxmibal Nagar,
New Delhl

3559. Shri E. Madhosudhan Rao:
Will the Minister of Transport and
Communications be pleased to state:

(a) whether any representations
have been received from the residents
of Laxmibai Nagar, New Delhi for
more public call offices there;

(b) if so, what action has been
taken in the matter; and

(c) by what time public call offices
are likely to be set up in that colony?

The Deputy Minister in the Minis-
try of Transport and Communications
(Shri Bhagavati). (a) Yes. Four ap-
plications have been received.

(b) and (c). One Public Call Office
is already working. The matter is
under consideration for providing
more public call offices.
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Over-bridge at Calicut

3561. Shri Koya: Will the Minister
of Railways be pleasad to state:

(a) whether the work of the over-
bridge at Calicut in Southern Rail-
way will be completed before the end
of the financial year; and

(b) the reasons for the delay in
completing the construction of the
over-bridge?

The Deputy Minister in the Minis-
try of Railways (Shrl S. V. Rama-
swamy): (a) Yes, Sir.
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(b) There has been no undue delay
at any stage of construction. It was
only on 2-10-1960 the work on road
approaches was started by the Road
Authority. The work on the bridge
proper was taken up by the Railway
in April, 1961. The entire work is
expected 1o be completed by
30-6-1962.

Dental Colleges

( Shri D. J, Naik:
3562, { Shri Chhotubhai Patel:
| Shri P. R. Patel:

Will the Minister of
pleased to state:

Health be

(a) how many dental colleges have
been established during the Second
Five Yecar Plun period in different
States;

(b) the amount of financial assis-
tance given to each of the States for
the purpose; and

(¢) proposals received from the
State Governments for starting new
colleges ang for expansion of the
cxisling ones in the Third Five Year
Plan?

The Minister of Health (Dr. Sushila
Nayar): (a) The following dental col-
Jeges were established  during  the
Sceond Five Year Plan period in the
States as shown against eachie

Name of the Demnal Name of the
Colloge Srate
1. Dental Wing of the  Kerala.
Medical  College,
Trivandrum.

2. Dental Wing of the Andhra Pradesh.
Osmania  Medical

College, Hyderabad.
3. Dental College,
Bangalore. Mysore.
4. Dental College, Bihar.
Patna.

(b) During the Second Five
Year Plan period, the establishment
of Dental Colleges was included as.
a ‘Centrally sponsored Scheme' and
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the pattern of Central assistance for
the scheme was as follows:—

Non-recurring Rs. 50,000~

per admission. (The¢
Central assistance would
not exceed 79% of the
ceiling.)

Recurring Rs.8,000'-

per  admission. (Th®
Ceantral assistance would
be soty of this amount).
According to the revised
procedure being follow-
ed wilhlcﬂ'uct from the
financial ycar 1958-59,
for the release of Centra
assistance to the
States, allotment of fund
15 not made scheme-
wisc but the amount is
sanctioned at the end of
cach financial year for

11880

broad groups or cate-
ories of schemes. Three
ourths of the total
assistance  allocated for
a financial year is, how=
ever, released in lump-
sum ways and means
advances to the State
Governments  in nine
cqual instalments dur=
ing the course of the
year. In view of this
position, the question of
giving the amount of
financial assistance 1o
cach of the States, for
individual schemes, does
not arise,

(¢) The following dental colleges
are proposed to be established|expand-
ed during the Third Five Year Plan
period:—

MName of the State  Dental Colleges proposed

Location
to be established expanded propoicd
during the Third Plan
puriod.

1 2 3
1. Andhra Pradesh Dental Wing Hyderabad.
2. Bibar (r) One. Not  known.
(¢i) Expansion of Dental Patna.
College,
3. Gujarat Dental Wing Noit known,
4. Kerala Improvement and ex- Trivandrum
pansion
of the Dental College
5. Madhya Pradesh One Indore
6. Maharashtra. One. Nagpur.
7. Mysore Improvement of Dental Bangalore.
&8 Punjab Improvement and ex- (i) Amritsas
pansion (if) Patiala.
of the Dental College
q. Uttar Pradesh  Expansion of Dental Lucknow,
College,
10. West Bengal Improvement of  the Calcutta,
Dental College.

Railway Line from Indore to Dohad

3563. Shri Daji: Will the Minister
of Railways be pleasdd to state:

(a) whether Government have ap-
proved of laying a Railway line from
Indore (M.P.) to Dohad (Western
Railway); and

(b) if so, whether it will pass
through Dhar?

The Deputy Minister in the Minis-
try of Railways (Shri S. V. Rama-
swamy): (a) No.

b) Does not arise.
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Head Post Office Building, Berhampur

3564 Shri Mohan Nayak: Will the
Minister of Transport and Communi-
catlons be pleased to state:

(a) whether it is a fact that the
construction of the Head Post Office
Building, Berhampur in Orissa ig pen-
ding since long time;

(b) if so, what are the reasons
therefor;

(c) how much money is being given
towards the rented building per
month; and

(d) when the construction of the
building will begin?

The Deputy Minister in the Minis-
try of Transport and Communications
(Shri Bhagavatl): (a) Yes.

(b) The case could not be progres-
sed as the drawings had to be revised
more than once due to various reasons.

(c) Rs. 500.

(d) The construction work will
start as soon as the preliminaries
relating to preparation of preliminary
Estimates, working drawings, detailed
estimates and detailed drawings and
acceptance of tenders etc. are comple-
ted,

Allocations for Community Projects

3565. Shrimati Sarojini Mahighi:

Will the Minister of Community
Development, Panchayati Raj and
Cooperation be pleased to state:

(a) what is the proportion of the
amount gpent out of the allocations
for the community projects, on build-
ingy during the Secomd Five Year
Plan period; and

(b) if there is any unutilised grant,
the reasons for the same?

The Deputy Minister in the Minis-
try of Community Development, Pan-
chayati Raj and Cooperation (Shrl
Shyam Dhar Misra): (a) and (b).
The provision for buildings (including
Block Office, Dispensary, Schoola and
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Housing) in the Schematic budget of
a Stage I Block is Rs. 1:80 lakhs out
of a tota] budget of Rs. 12 lakhs in &
yvears. For a Stage II block, it is
Ra. 30,000 out of a total of Rs. 5 lakhs,

Figures of actual expenditure on
buildings are not separately maintain-
ed in the Ministry.
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Rents for Huts on Punchkuin Road,
New Delhi

i ]

3567. Shrimati Ganga Devi: Will

the Minister of Health be pleased to

refer to the reply given to Unstarred

Question No. 2771 on the 25th April,
1958 and state:

(a) the basis of assessing rents of
huts on Punchkuin Road, New Delhi:

(b) whether there are instances of
out-breaks of fire in the huts since
1951; and

(c) if so, whether all the fire wvic-
tims have been provided with alter-
native accommodation and aid?

The Minister of Health (Dr. Sushila
Nayar): (a) The rent of pre-fabricat-
ed stalls on Punchkuin Road was
fixed @Rs. 20.50 nP. per month by the
Rent Controller but now it has been
reduced to Rs. 12.50 nP. as agreed to
mutually by the staff-holders and the
New Delhi Municipal Commitlee with
retrogpective effect;

(b) Yes.

(c) Only 8 out of 18 stall-holders of
the burnt stalls in the New Delh!
Municipal Committee area applied for
alternative shops and were allotted
the same on clearance of dues.

Damodar Valley Corporation

g5gg, J Shri Mohammad Elias:
" Shri Prabhat Kar:

Will the Minister of Irrigation and
Power be pleased to state:

(a) in view of electricity being
State subject what was the under-
standing reached between the partici-
pants of the Damodar Valley Corpora-
tion when the Corporation was con-
stituted;

(b) whether the position has now
been changed;

(c) whether Government of West
Bengal dissociated from electricity
supply activity of the Damodar Valley
Corporation during the Third Five
Year Plan;

(d) it so, what are the reasons for
it; i

(e) whether there is any line of
demarcation in respect of power gene-
ration activity between the Damodar
Valley Corporation and the State
Governments of Bihar and West Ben-
gal;

(f) it so, what steps are being taken
to ensure the same in order to avoid
duplication end misunderstanding;
and

(g) what is the procedure ususlly
followed in sanctioning generation
schemes of the Damodar Valley Cor-
poration?

The Minister of State In the Minis-
try of Irrigation and Power (Shri
Alagesan): (a) The information
is contained in Sections 18, 19, 20, 35
and 37 of the Damodar Valley Corpo-
ration Act, 1948,

(b) No.

(¢) The Government of West Ben-
gal have not agreed to participate in
the Third Plaa generation schemes of
the Damodar Valley Corporation.

(d) The Government of West Ben-
gal have reported that since they have
a big programme of power generation
in the Third Plan, it is not possible
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for them to contribute to the gene-
ration schemes of the Damodar Val-
ley.

(e) Yes.

(f) There is no overlapping or dup-
lication. The State Electricity Boards
of Bihar and West Bengal co-ordi-
nate their activities with Lhese of the
Damodar Valley Corporation.

(g) The proposals of the Damodar
Valley Corporation which are based on
prospective loads are considered and
approved by the participating State
Governments in the first instance.
The scheme are finally cleared by the
Government of India for execution
after technical and financial scrutiny,

Caution Signal on Bridge between
Pali Kalam and Dudwa Junction

. 3569. Shri B. Verma: Will the Min-
Ister of Railways be pleased to state:

(a) whether a caution to the effect
that “Bridge is under repair’ was affix-
»d at the bridge of the Suheli rtiver
between Pali Kalan and Dudwa Junc-
tion  Railway stativn on the North
Eastern Railway in the thick of for-
ests in the year 1956-57;

(b) whether the Up and Down
irains on this line have been conti-
nuously stopping since then;

(c) if so, why this repair of the
bridge has not been carried out;

(d) what amount of money  has
'h‘een wasted on the up-keep of this
signal since then;

(e) what action Government pro-
pose to take to avoid this wastage of
money; and

(1) by what time this briage is ex-
pected to be repaired or renovated?

The Deputy Minister of Railways
(Shri S. V. Ramaswamy): (a) and (b)
Yes, Sir. The caution at the bridge
was introduced in 1957-58 and not in
1956-57. As cracks were detected in
the bed blocks, it was considered
essential to limit the speed of trains
passing over the bridge in question, to
ensure safety of travelling public.
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(c) When repairs to bed block were
undertaken, some weakness in pier
masonry was detected. Cracks in pier
masonry were then pressure grouted
as a temporary measure io ensure
safety. Scheme for rebuilding the
affected portions of all the piers was
drawn, up, which entailed laying of a
diversion, but later on, due to the re-
presentations from the local people,
the diversion could not be laid. Hence
a revised scheme to repair the affect-
ed pier masonry under traffic had to
be drawn up.

(d) Speed restriction is essential to
ensure safety of trains and as such,
the amount spent on signals cannot
be termcd as wastage.

(e) and ( f). Preliminaries for start-
ing the work have now been ccm-
pleted and the work is expected to
be taken up after rains and completed
by March, 1963,

Gola Gokaran Nath Railway Station
in UP.

3570. Shri B. Verma: Will the Min-
ister of Railways Le pleased to state:

(a) whether Government are aware
that Gola Gokaran Nath is a holy
place of pilgrimage and tourist centre
in U.P.;

(b) whether Government are also
aware that the Enginecering Section of
Gola Gokaran Nath Railway Station
for the last two years have becn stop-
ping water supplies at {he station
during the peak days of the chaiti fair
held there in the month of Chait to
the much inconvenience of passen-
gers; and

(e) if so, what action Government
propose to take so that this inconveni-
ence is not caused to the pilgrim
passengers in future?

The Deputy Minister In the Minls-
try of Railways (Shri Shahnawas
Khan): (a) Yes.

(b) and (c).No. As the existing
source of supply 1s inadequate to meet
the full requirement, the supply is
restricted to limited hours. Wonlg is
in progress to augment the supply at
the source and in distribution.
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Bridges over Gomati River in Tripura

3573. Shri Biren Dutta: Will the
Minister of Transport and Communij-
cations be pleased to state:

(a) whether the bridges over Gomat:
River in Tripura have been sanction-
ed;

(b) if so, when conswruction  of
bridges is expected lo be started; and

(¢y what is the estimated cost of
the bridges?

The Minister of Shipping in the Min-
istry of Transport and Communications
(Shri Raj Bahadur): (a) to (c). The
construction of a bridge across the
river Gomati at mile 32 of Agartala-
Udaipur-Sabroom road was sanctioned
in October, 1961 at an estimated cost
of Rs. 14,65900. The tenders for this
bridge have been received and  are

1141 (A LSD—4

under scrutiny at present. The work
is expected to be started during the
current financial year. The work of
construction of another bridge over
river Gomati on Udaipur-Melagarh-
Kakraban road is included in the Third
Five-Year Plan of Tripura at an esti-
mated cost of Rs. 12,00 lakhs. This
work is proposed to be taken up dui-
ing the last year of the Third Plan.

Hartals in Tripura

3574. Shri Biren Dutta: Will the
Minister of Fooq and Agriculture be
pleased to state:

(a) whether there were Hartals
(strikes) in Tripura as u  protest
against the proposed enhancement of
premiums and revenue rates in Tri-
pura;

(b) what is the number of people
involved in these hartals; and

(¢) what is the reaction of the Gov-
crnment to these hartals?

The Deputy Minister in the Ministry
of Food and Agriculture (Shri A. M.
Thomas): (a) to (c). The requireq in-
formation is being collected and will
be placed on the table of the Sabha as
soon as available.

Khas Land in Tripura

3575. Shri Biren Dutta. Will the
Minister of Food and Agriculture be
pleased to state:

(a) what is the area of Khas land
found during the recent survey of
Kamalpur division of Tripura;

(b) what is the area of land found
due to application of eeilings accord-
ing to “Revenue and Land Reform
Act” introduced in Tripura; ang

(c) on whatl basig these lands are
going to be distributed to tribals and
landless people?

The Deputy Minister in the Ministry
of Food and Agriculture (Shri A. M.
Thomas): (a) 9031.23 acres.

(b) It is not possible {o furnish this
information at this stage as the Re-
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turns received from ex-intermediaries
are still under scrutiny.

(¢) The distribution will be made in
accordance with the provisions of the
Allotment Rules, 1962, published in
the Tripura Gazette Extraordinary
dated 10th April, 1962.

Bridge over Howrah River in Agartala

3576, Shri Biren Dutta: Will the
Minister of Transport and Communi-
cations be pleased to state:

(a) whether the construction of the
bridge over Howrah river in Agartalu
has started; and

(b) if so, when the work is expocted
to be completed?

The Minister of Shipping in the Min-
istry of Transport and Communications
(Shri Raj Bahadur): (n) Yes. The
work was started in January, 1961,

(b) By August, 19G63.

FAG-RTE| Aid qEa § LAl 0
T |/MAL
Moo, =Y TH AW AT AR
7oA 97 TAF F T &7 (F
(%) #7 72 /9 3 fF v=3 3w
argd ATA-FAGT F fer ofr w2a9 07
FT THAT FT =AT94T T AT T Z

(=) a1 3z W 9= & & 79 =135
¥ I, F190, TEAUETA FEaAl 77
g TR F1 A FE 99 qfZS T Fr a1
e AR

() afr zr, 41 37 F=emt a7
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Extension of Service beyond Superan-
nuation Age

3578. Shri Brajeshwar Prasad: Will
the Minister of Food and Agriculture
be pleased to state:

(a) what are the rules for grant
of extension beyond the age of super-
annuation of 53 ywears,

(b) whether any incumbent has
becn granted any extension of SCI-
vice bevond the age of superannuation
in the Ministry of Food and Agricul-
ture (Department of Agriculture) dur-
ing the vears 1961 and 1962 so far; and

(cy if so. the number of the incum-
bent: and under what circumstances
they have been granted extension?

The Minister of State in the Minis-
try of Food and Agriculture (Dr. Ram
Subhag Singh): (a) Central Govern-
ment employees who are normally re-
quired to retire at the age of 55 years
may be granted cxtension in service
bevond that age in the intercst of
public service.

(b) and (c¢). Yes. Onc officer was
granted extension in service during the
vear 1961 ang two officers have o far
been granted extension during the
current year. In all the cases, exten-
sions were allowed in the public in-
icrest.

Venereal Disease ang Leprosy in
Himachal Pradesh

3579. Shri Mohammad Elias: Will
the Minister of Health be pleased to
state:

(a) whether it is a fact thay venereal
disease and leprosy are on the increase
in Himachal Pradesh:

(b) if so, what are the reasons for
the increase in these diseases;

(e) it so, what is the total number
of such patients being treated at
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present in different Government hospi-
tals; and

(d) whether any concrete preven-
tive measures are being taken by
Government to check these diseases?

The Minister of Health (Dr. Sushila
Nayar): (a) No, Sir. Venereal Disease
in Himachal Pradesh is actually on
the decrease, Sero-positivity having
come down from 37 por cent. in 1952
to 15 per cent. in 1961. As regards
Leprosy, mass survey is being con-
ducted in the whole of Himachal
Pradesh and it is not possible at this
stage to suy whether Leprosy iz on the
increase.

(b) and (c). Dovs not arise.

(d) Yes. Intensive Vencreal Discasc
Control Programme was launched in
Himachal Pradesh in 1949. It is being
further expanded to all the Primary
Health Centres. Und.or the National
Leprosy  Control  Programme. 4
Leprosy Suhsir‘liary Unity have been
opened.

Himachal Pradesh Advisory Com-
mittee for Transport

3580. Shri Mohammad Elias: Will
the Minister of Transport and (oin-
munications be pleased g state:

(a) whether jt i a fact that recom-
mendations of the Himachal Pradesh
Advisory Commiltee for Transport
1954 have not so far been implemoented
in Himachal Pradesh; and

(b) if S0, the reasons thercfor?

The Minister of Shipping in the Min-
istry of Transport and Communications
(Shri Raj Bahadur): (a) and (b). A
statement is laid on the Table. [Sece
Appendix IV, annexure No. 76].

Administrative Set up of Transport in
Himachal Pradesh

3272, Shri Mohammad Elias. Will

the Minister of Transport and Com-
munications be pleased to state:

(a) whether it is a fact that the re-
commendation of Transport Develop-

ment Council in regard to adminig=
trative set up of transport of Union
Territory has not been implemented in
Himacha] Pradesh; and

(b) if so, the reasons thereof?

The Minister of Shipping in the Min-
istry of Transport and Communications
(Shrj Raj Bahadur): (a) and (b). The
reference is presuinably to the recom-
mendation of the Road Transport Re-

organisation Committee (popularty
known  as tiwe Masani Committec)
which had recommended that roads

and road transport should be dealt
with by the same officer in the Secre-
tariat of the Union Territory and that
the Secretary of the State Transport
Authority should be the Head of the
Department and perform functions of
the Transport Commissioner suggested
for the States. The gbove recommen-
dation, which was endorsed by the
Transport Development Council n
March, 1960, has not been accepled by
the Himachal Pradesh Administration,
who feel thag complete  co-ordination
between the Roads Wing and the Road
Transport Wing is cfTected through the
Lt.-Governor and it is not nccessary
io distrub that arrangement. Further,
as roaq transport ljas becn completely
nationalised in Himachal Pradesh, ine
workload did not justify the appoint-
ment of a wholetime Secretary, State
Transport Authority. However, in
view of the subsequent proposal to
consolidate all taxes on motor vehicles
into a single levy and to entrust  its
collection to a =ingle agency, ramely,
the Transport Department, of Hima-
chal Pradesh Administration, the gues-
tion of appointing a whole-time Secrc-
tary in the office of the State Trans-
port Authority, Himachal Pradesh, is
now under the consideration of the Ad-
ministration.

Scheme for Permanent Improvement
of Scarcity Areas
[ Shri A. V. Raghavan:
3581. { Shri Pottekkatt:
| Shri Warior:
Will the Minister of Irrigation and
Power be pleased to state:

(a) the names of States to which
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subsidies were granted under the pro-
gramme for parmanent improvement
of scarcity areas in 1061-62;

(b) whether there were any special
reasons to exclude Kerala ang West
Bengal; and

(c) whether it is not a fact that
Kerala and West Bengal are very back-
warq in the matter of irrigation facili-
ties ag compared to the subsidised
States?

The Minister of State in the Minis-
try of Irrigation and Power (Shri O.
V. Alagesan): (a) Subsidics were san-
ctioneq to the following States parti-
cipating in the Programme of Per-
manent Improvements for Scarcity
Areas during the year 1961-62:

1. Andhra Pradesh,
2. Assam.

3. Gujarat.

4. Madhya Pradesh.
5. Madras.

6. Maharashtra.
7. Mysore.

8. Rajasthan.
9. West Bengal.
10. Bihar.

(b) and (c). Subsidies are glven
from the year 1958-59 only 1o those
States which participateq in the Pro-
gramme of Permancnt Improvements
for Scarcity Arcas to cover interest
charges payable by them for the first
five years on the loans sanctioned by
the Government of India. While West
Bongal participated in the Programme
and was granted subsidy, Kerala State
was not a participant. The Programme
of Permanent  Improvement  for
Scarcity Areas has not been continued
in the Third Plan.

Aid to Panchayats

3582. Shri Reddiar: Will the Minister
of Community Development, Pan-
chayati Raj ang Co-operation be pleas-
ed tp state:

(a) whether Government have re-
ceived representations from a number
of Panchayats that the Panchayats and
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the local public are not able #o pay
under the scheme of matching grants
expected of them for forming village
roads and providing drinking water
supply because of lack of financial re-
sources; and

(b) if so, whether Government wouid
consider the means of helping such
Panchayats?

The Deputy Minister in the Ministry
of Community Development, Pan-
chayati Raj and Co-opcration (Shri B.
S. Murthy): (a) No, Sir.

(b) Does not arise.

Panchayat Union Councils

3583. Shri Reddiar: ‘Will the Minister
of Community Development, Pan-
chayati Raj and Co-operation be pleas-
ed to state:

{ay whether Governmenty have re-
veived representations tnal the finances
provided for the Panchayat Union
Councils are not sufficient to carry out
the obligationg imposced on them; and

(b) if so, whether Governmcnt pro-
pose to augment their anances?

The Deputy Minister in the Minis-
try of Community Development, Pan-
chayati Raj and Co-operation (Shril
Shyam Dhar Misra): (a) No, Sir.

(b) Does not arise.

Delhi-Nagpur Nighy Plane Service

3584. Shri N, Sreekantan Nair: Will
the Minister of Transport and Com-
munications be pleased to stale:

(a) whether the night plane service
from Delhi to Nagpur on the 10th
May, had to return to Dclhi  without
landing at Nagpur;

(by if so, the reasons for the same;

(c) the number of foreign tourists,
if any, in that trip; and

(d) what alternate  arrangements
were made to transport lhe passengers?
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The Deputy Minister in the Ministry
of Transport and {(Communications
+ Shri Mohiuddin): (a) and (b). Yes,
Sir. The plane could nol effect a
landing a{ Nagpur owing to adverse
weather conditions.

(c) On this flight there were 2
foreign tourists bound for Bombay, 3
for Madras and 5 for Nagour.

(d) These forvign touriste were ac-
commodated on the Viscount  direct
services to Bombay and iadras on
the morning of the [1th May, 1062,
Those bound for Nagpur were sent by
the special Night Airmail Service that
was operatled at 0600 hours on the
11th morning. On *heir rcturn io
Delhi all passengers were offered free
transportation tp their residence. Those
who chose not to avail themselves of
this offer and to remuin at the aisport
wers provided with refreshments af
the restaurant and svecy arrangement
was made for their comfort tii] their
departure,

Manufacture of Grape-Wine

3585. Shri P. K. Deo: Will the Min-
ister of Food ang Agriculture Lo
pleased ty state:

(a) whether there is any proposai to
prepare wine out of the girapues grown
roundabout Bangalore;

(b) if so, what kind o wine wiil be
prepared and by whom; and

(c) when the scheme 1s about 1o
materialise?

The Minister of State in the Ministry
of Food and Agriculture (Dr. Ram
Subhag Singh): (a) to {c). There is no
specific proposal pending with the
Centiral Government for manufacture
of wine on a large scale out of grapes
grown round about Bangalore. How-
ever, it is understood that the State
Government of Mysore hove issued a
licence 1o Mys. Mycan Y/uit Products
Co., Bangalore to manufacture grape
wine on an experirneutal basis. That
Government is afso understood to have
another 30 to 40 applications pending
for licence to undertake manufacture

11896

of wine in the small scale sector froin
Bangalore Blua Grapes grown in and
aroung Bangalore.

Trunk Calls

3586. Shri C. K. Bhattacharyya: Will
the Minister of Transport and Com-
munications be pleased lo state:

(a) whether his attention has been
drawn to the inordinate delay in gel-
ting a trunk connection from Calcuita
to Balughat and Raizanj in West
Dinajpur and vice-versa:

(b) whether these cails nave to pass
through a very circuitous route via
Malda and Katihar; and

(c) whether it is a fact that the
Kautihar line often remains  out of
order and that is given as an explan-
ation for the failure of such  trunk
calls?

The Deputy Minister in the Ministry
of Transport and Communications
(Shri Bhagavati): (a) Nu.

(b) Trunk calls betwcen Calcutia
and stations like Balughat and Raiganj
are connected via Katihar and Malda
The routing is, however, quite normal
and not circuitous.

(c) Yes. The lines carrying Calcutta-
Katihar circuits have been subject to
fairly long interruptions during the
last two to three months due to various
causes particularly due 1o damage to
the lines by the construction partiesg of
the Baraonj Oil Refincries and of the
Railways.

Theft at Adra Junction on S.E
Railway

3587. Shri C. K. Bhattacharyya: Will
the Minister of Railways be pleased to
state: AR A 1|

(a) whether it is a fact that three
hundred tons of rail woith one lakh
of rupees was stolen from Adra Junc-
tion on the South Eastern Railwar/
during 1961-62;

(b whether certain railway wor-
kers are involved in this affair;
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(c) whether it is a facl that tne
materials were kept in the open;

(dy whether any part of the stolun
materials has been recovered; and

(e) what steps have been taken to
protect railway goods and prevent
such thefts in future?

The Depuiy Minister in the Ministry
of Railways (Shri Shanhnawaz Khan):
(a) About 300 tons of releascd ra.ls
costing Rs. 90,000 approximately wure
stolen over a period »f nine months or
[

(b) Among others five Rallway em-
ployees are also suspected Lo be in-
volved in these cases.

(¢) According to the normal practice
followed for storing of relcased mat-
erials of a heavy character, these rails
had been kept stacked alung it
track, waiting to be lifted and clearcd
by material trains as and when tncy
ran with a view to avoid handling and
freight charges that would be incur-
red, if they were to be stocked in ihe
Stores Depot.

(d) Police have so far Jecovered 146
pieces of rails.

() More walchmen are being ein-
ployed and supervisinn is being -
tensified.

Whenever large juantities of rail-
way materials are spread along the
track in connection with track rene-
wal works, Government Raiiway Police
and Railway Protection Farce  are
alterted to kecep a walch.

Damage to P. & T. Offices and Instal-
lations by Sea Erosion in Kerala

3588. Shri Ravindra Varma: Will
the Minister of Transport anq Com-
munications be pleased to state:

(a) whether any damage has beoen
caused to the premises of the Tele-
graph Office or to telegraph and telc-
phone installations in the beach area of
Calicut (Kerala) as a result of sea
erosion during the second fortnight of
May;
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(b) how many telephone connections
had to be disconnected and installations
removed from godowns which were
affected by sea erosiuvn;

(¢) whether any damage has becn
caused to any-post-office as a result of
sca erosion in the Calicut grea; and

(d) if the reply to parts (a) and (c)
above be in the affirmative the extent
of the damage?

The Deputy Minister in {he Minis-
try of Transport and Communications
(Shri Bhagavati): (a) No.

(b) Nil

fc) No.

(d) Does not arise,
Telangana Ilydro Thermal Scheme

3589. Shri Laxmi Dass: Will the
Minister of Irrigation and Power he
pleased to stale:

{a) how much  amount has been
spent on Telangana Hydro-thermal
scheme since the beginning of Third
Fivee Year Plan: and

(b)Y if no amount
the reasons therefor?

hus been spent

The Minister of State in the Minis-
try op Irrigation and Power (Shri
. V. Alagesan): (a). An expendilure
of Ns. 26230 lakhs was anticipated
on the scheme during 1961-62, and a
provision of Rs. 156.45 lakhs was ac-
cepted for the annual Plan of 1962-63.
Information in regard to actual ex-
penditure incurred is not available.

(b). Does not arise.

Flood Control Schemes of Gujarat
State

3590. Shri Man Sinh P. Patel: Will
the Minister of Irrigation and Power
be pleased to state:

(a) the number of flood control
schemes of Gujarat State sanctioned
for the Third Five Year Plan:
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(b) how many of them have been
completed in the first vear of the
“Third Plan; and

(¢) whether Government have de-
viseq any means to accelerate the
speed for execution of these schemes
in order to complelc them in the sti-
pulated period?

The Minister of State in the Minis-
try of Irrigation ang Power (Shri
0. V. Alagesan): (a). No flood con-
trol scheme of Gujarat State has
been approved for Ceatral Loan as-
sistance for the Third Five Year Plan.
The schemes recviveq lacked  full
particulars and were returned to the
Stute Government fop furnishing the
required getails,

(b} and (c). Do not arise.

Roag Mileage According {o
Nagpur Plan

3591. Shri Jashvant Mehtia: Will
the Minister of Transport and Com-
munications be pleased to state:

(a) the names of the Stules in
India which have completed the road-
mileage according lo the Nagpur
Plan;

(b) what steps have becn taken by
Government  to  assist  backward
States to fulfil their assignments;

(c) whether any assistance was
offered to them tp complete their
targets; and

(d) if so, details thereof?

The Minister of Shipping in the
Ministry of Transpor{ and Communi-
cations (Shri Raj Bahadur): (a) to
(d). A statement is laid on the Table
of the Sabha. [See Appendix IV, an-
nexure No. T7].

Air Service to Distt. Cachar

3592. Shrimat] Jyotsna Chanda: Will
the Minister of Transport ang Com-
munications be pleased to state:

(a) whether Government are aware
that the district of Cachar becomes

isolated in monsoon as the planes
cannot land there; and

(b) whether Government proposed
to introduce better type of planes on
Calcutta-Cachar-Imphal route so as to
enable landing even in bad weather?

The Deputy Minister in the Minis-
try of Transport and Communications
(Shri Mohiuddin): (a) The Indian
Airlines Corporation have reported
that the number of services scheduled
during the year 1961-62 on the route
CalcuttalAgartala|Silchar|Imphal were
746 and out of these 697 were com-
pleted  uninterrupted thus achieving
regularity percenlage of 93.4.

(b) The Corporation's present fleet
of five Friendship aircraft is baseq at
Calcutta. These aircraft are glready
fully committed and it is not possible
to operate them through Silchar.

Co-Operative Seector in
Shipping Industry

3593, Shri M. K. Kumaran: Will
the Minister of Transport and Com-
munications be pleased to slale:

(a) whether the National Union of
Sva-farcers of India has submitted to
Government a proposal for the intro-
duction of a co-operative sector in the
shipping industry;

(by if so, the details of the propo-
sal: and

(¢) whether Government have con-
sidered it ang the decision taken
thereon?

The Ministe; of Shipping in the
Ministry of Transport ang Communi-
cations (Shri Raj Bahadur): (a) to
(¢). The Union have written to Gov-
ernment urging them to give due
consideration to a scheme, the tenta-
tive outline of which has been sub-
mitted to Government by M/s Harsha
Tankers and Shipping  Agency,
Bombay, regarding the introduction
of a co-operative sector in Indlan
shipping. A perusal of the outline of
the scheme indicates that a co-opera-
tive sector is to be developed in the
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fleld of bulk o0il movements to India
especially from Black sea ports. In
order to examine the atter fully in
all its aspects, the Government have
called for from M/s Harsha Tankers
& Shipping Agency, full details of
the scheme which they have in view.
The matter will be further consider-
ed on receipt of these details .

Bhakra Dam

3594. Shri M. K. Kumaran: Will the
Minister of Irrigation ang Power be
pleased to state:

(a) when the Bhakra Dam is ex-
pected tp be completed; and

(b) what preparations are being
made to celebrate the completion of
the Dam i a fitting manner?

The Minister of State in the Minis-
try of Irrigation ang Power (Shri
Alagesan): (a). Themain dam and the
appurtenant works have been com-
pleted except some work at the top
such as spillway bridge, parapets and
radial gates, etc. Such remaining
items are also expcected top be com-
pleted by the end of 1962.

(b) It is proposed to celebrate the
event in a befitting manner but no
date has yet been fixed for this pur-

pose nor have any preparations been
taken in hand.
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Construction of over-bridge at
Mithapur Railway Level
Crossing (Patna)

3598, Shri Shree Narayan Das: Will
the Minister of Railways be pleascd
to state:

(a) whether any demand for cons-
truction of an over-bridge at the
Mithapur Railway level crossing west
of Patna Railway Station on the main
line of Eastern Ruailway has been
reccived;

(b) if so, Government's reaction

thereto;

(¢) what is the total number of per-
sons whohavemet with death while
crossing the railway line here during
1962 s far; and

(d) for how long the gates at the
level crossing remain closed on an
average?

The Deputy Minister in the Minis-
try of Railways (Shri S. V. Rama-
swamy): (a) No, Sir.

(b) Does nol arise.

(r) One.
(d) 15 tp 20 minutes on an average.

Stoppage of Shuttle Train
in Assam

3599. Shri Basumatari: Will the
Minister of Railways be pleased to
state:

(a) whether it is a fact that a
shuttle train from Dubri to Sorbhog
in Assam has been stopped;

(b) if so, since when; and

(¢) the reasons therefor?

11904

The Deputy Minister in the Minis-
try of Railways (Shri Shahnawaz
Khan): (a) to (c). Prior to 1.4.62,
No. 29Up(30 Dn. Passenger trains used
to run between Dhubri and Sorbhog.
With effect from 1.4.1962, the runs of
these trains have been cancelied on
the Fakiragram-Sorbhog Section in
consultation with the Time Table
Committee with a view +to easing
congestion on the main line section in
the interest of train operation.

However, the timings of No. 21Up/
22Dn. Katihar-Amingaon Passenger
trains have been changed to meat
local requirements and these trains
have been scheduled to run almost to
the old paths of 29Up/30 Dn. on
Fakiragram-Sorbhog section,

Passenger Trains Running to Assam-

3600. Shri Basumatari: Wiil the
Minister of Railways be pleased to
state:

(a) the number of passenger trains
running tp Assam since the establish-
ment of Eiaght Zone for North
Eastern Frontier Railway; and

(b) the increase in number of nos-
sengers during the period from 1957
to 19617

The Deputy Minister in the Minis-
try of Railways (Shri Shahnawaz
Khan): (a) Since the formation of
the Eighth Zone on 15-1-1958, the
number of passenger trains running
daily on the Northeast Frontier Rail=
way within the State of Assam hss
been as under:—

Year No, of trains
1958-59 101
1959-60 105
1960-61 109
1961-62 105

The decreasc of 4 trains in 1961-62 as
compared to 1960-61 is due to can-
cellation of twp pairs of branch line
trains temporarily introduced to pre-
vide connections with 7Up|8Dn. South
Bank Mails which were running to-
altereq paths owing to Naga Hostile
activities.
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(b) Separate passenger statistics
exclusively for Assam portion are not
maintained. The total numkter of
passengers carried on Metre Gauge
Section of the Northeast Frontier
Railway during 1961-62 rccorded an
increase of 2.45 per cent over 1856-59.

Erosion in Dibrugarh

3601. Shri P. C. Borooah: Will the
Minister of Irrigation and Power be
pleased to state:

(a) whether it is a fact thal large
areas of land have been eroded in
Dibrugarh by the Dibru  river;

(b) if so, what area ha: been so
affected; and

(¢) what action has been 'aken to
avolg further damage?

The Minister of State jn the Minis-
try of Trrigation and Power (Shri
Alagesan): (a) (b). The Government
of Assam have reported that an area
of 26.000 =zq. ft. in Mohangnat and
an arca of 68,000 sq. ft. in Nagakhe-
lia in the suburbs of Dibrugarh,
suffered by ernsion.

(c) Temporary protective measures
such as dumping of bamhno  cages,
floating rafts and trec branches have
been taken by the State Government.

Unauthorised Construction
in New Delhi

3602. Shri Kunhan: Will the Minis-
ter of Health be pleased to stale:

(a) whether Government are aware
that in Kilokri behing  Srinivapuri,
New Delhi-14, unauthorised construc-
tion is going on;

(b) whether it is a fact thai Khasra
Nos. 136 and 131 have been aquired
by the Delhi Development Authority;

* el

(c) whether it is a fact that on
Khasra No. 131 unauthorised construc-
tion has taken place; and

(d) if so, the steps taken in the
matter?
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The Minister of Health (Dr. Sushila
Nayar): (a). Yes.

(b). A part of Khasra No. 136 has
since been acquired and the remain-
ing part of this Khasra Number 131
and the whole of Khasra Number 131,
are under acquisition,

() Yes.

(d) Action is being taken to demo-
lish the unauthorised constructior
under the provisions of the Delhi
Development Act, 1957 (61 of 1957).

Indo-Swedish Project for
Leprosy Cure

3 S Shri A. K. Gopalan:

L . Shri Maheswar Naik:

Will the Minister of IIealth be

pleased to state:

{a) whether Government are aware
of a Indo-Swedish project for curing

leprosy  and rehabilitation  of the
paticents;

(b) it so, the deails thercof;

(¢} the place where this rpioject

will be situated; and

(d)  whether Government have
plang lo cxpand the activities under
this project to other places?

The Minister of Health (Dr. Sushila
Nayar): (a). Yes,

(b). A copy of the final scheme is
placed in the Library. [See No. LT-
214 62].

(c). Gudiyattam Taluk in the State
of Madras.

(d). No.
Non-payment of Salaries to certain
temporary Railway Employees

[ Shri Bade:
3604. { Shri Lahri Sinha:
| Shri Kachhavaiya:

Will the Minister of Rallways be
pleased to state:

(a) whether it is a fact that some
persons employed temporarily by
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Railway Authorities at the Ambala
Cantonment railway station to work
during the 1960 strike by the Govt.
Servants have not yet been paid their
salaries; and

(b) if so, the reasons for thc same?

The Deputy Minister in the Minis-
iry of Railways (Shrl Shahnawaz
Khan): (a) and (b). Some persons
were employed by verbal orders of
the Station Superintendent, Ambala
Cantt.. during the strike period. In
four cascs, represcntations werc ro-
ceived from the persons concerned
regarding  non-payment  of  wages.
Payment has been made in three of
these cases after verification but in
the fourth case, no payment has
been made as it could not be verificd
whether he had actually worked.

Agpcidents in Tatanagar Railwav Yard

3605. Dr. U. Misra: Will the Minis-
ter of Railwavs be pleased to statio:

() whether the Assistant Operat-
ing Superintendent.  South  Eastern
Railwav was run over and killed by
 goods train on the 1st June, 1962
in the Tatanagar railway vard:

(b) if so, whether an enquiry has
been ordered:

(¢} whether such accidents are fre-
quently taking place at the Tatanagar
railway yard, and

(d) what remedial steps are being
taken to prevent recurrence of such
accidents?

The Deputy Minister in the Minis-
try of Railways (Shri Shahnawaz

Khan): (a) Yes, but on 2nd June
1962. LI
(b) Yes.
{e) No.

(d) Does not arise.

Tunnel Under the Bed of Hooghly

J Shri Mohammad Elias:
). Shri Dinen Bhattacharya:

Will the Minister of Transport and
Communications be pleased to state:

3606.

(a) whether it is a facl that the
World Bank has sanctioned a loan to
the Calcutta Metropolitan  Planning
Organisation for constructing &« tun-
nel under the bed of Hooghly or a
crossing over Hooghly; and

(b) if so, how much is the sum and
when the work will start?

The Minister of Shipping in the
Ministry of TranSport and Communmi-
cations (Shri Raj Bahadur): (a) The
International Bank for Reconsiruetion
and Developmont has agreed to give
a grant (not a loan) to meet a nart of
the cost of investigating the feasibility
of constructing cither a bridge or a
tfunnel across the Hooghly at Calcutta.

th). Half of the actual cost subject
fo the following ceilings:

(" I the investigation is
done locally.

S 85,000
(approximartely
s, 425 lakhs)

S 1,16,000
(approximately
Rs. 5% lakhs)

(ir: Ia foreign flrm s
cngated,

Arrangements for starting the investi-
gations are underway and will be
completed shortly.

Electricity from Mata Tila Dam

3607, Shri Ram Sewak Yadav: Will
the Minister of Irrigation and Power
be pleased to state:

(a) the percentage of Electricity to
be produced from Mata Tila Dam
which will be reserved for Industrial
purposes; and

(b) what percentage will be reser-
ved for domestic purposes?

The Minister of State in the Mimis-
try of Irrigation and Power (Shri
Alagesan): (a) and (b). The informa=
tion is being collected and will be
laid on the Table of the House,
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Post Offices Running at Loss

3608. Shri KEajrolkar: Will the
Minister of Transport and Communi-
cations be pleased to state:

(a) total number of Post Cffices
opened during the First and Second
t'ive Year Plans and how mauy of
them are running at loss beyond the
permissible limit; and

(b) what total loss Government are
incurring on such Post Offices?

The Deputy Minister in the Minis-
try of Transport and Communications
(Shri Bhagavati): (a) and (b).
Post Offices opened in First Five Year
Plan —18,948.

Seconi Five Year Plan —22231.

The rest of the information is being
collected and will  be laid on  the

Table of the Sabha as early as possi-
ble.

TN T geE I

Iged. #ft v fag : ¥ tWd
TeET 9F SATH ®T FAT FLq 0

(F) =1 a7 79 2 & gARER-
AATAYT-F ATATE AT T GZ A7
TR ZaAEt & 4= s A
2o a9 & fAr e afgsfeai 5
HH-92q7e 1 4T ;

(=) =fx 21, &t 3% 02 7 FA-
AETH AT EE ; AR

() afz 2w a7 7 fa=e= g1,
Y T AT I FreT LA FT q7+q fham
st ?

T wATEE F oAt (= Ho Fo
TwET) (%) A (7). aE A
ST T HOP T2 ATT 1 fa=re 4,
St ot Forer § F3TE 21 &
g 2R P TAH F FT9 X far=rx
fFTsT @ g |
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Liberalisation of Study Leave Kules

3610. Shri Jedhe: Will the Minister

of Food and Agriculture be pleased
to state:

(a) whether it is a fact that when
Dr, Joseph of Indian Agricultural
Research Institute committed suicide,
it was stated in the House that Gov-
ernment was considering the liberali-
sation of the rules relating to Study
Leave;

(b4 if so, the decision since taken;
and

(c) the action taken to implement
the decision?

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri
A. M. Thomas): (a) to (c). A state-
ment is laid on the Table of the Lok
Sabha. [See Appendix IV, anncexure
No, 78].

Import of Steel for Wharf Crane,
Calcutta Port

3611. Shri Nath Pai: Will the
Minister of Transport and Communi-
cations be pleased to state:

(a) whether it is a fact that the
contract for the import and supply of
a certain quantity of tested steel for
the manufacture of the wharf crane
for the Port of Calcutta was given to
a Calcutta firm in the year 1959;

(b) whether it is also a fact that
the steel supplied by the said con-
tractors failed to satisfy the required
specifications and the latter wanted ap
percent cash payment on the basis of
allegedly tampered documents;

(¢) whether it is also a fact that
the case went up for investigation by
the Enforcement Branch of the Cal-
cutta Police who reported as early as
1959 that it was a fit case for police
prosecution;

(d) if so, what action has been
taken by the Commissioner of Port of
Calcutta on the recommendations of
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the Enforcement Police and to nega-
tive the loss accruing to the Calcutta
Port; and

(e) what is the position with regard
to the construction of the wharf
cranes for which the above referred
1ested steel was to have been import-
ed?

The Minister of Shipping in the
Ministry of Transport and Communi-
cations (Shri Raj Bahadur): (a} to
{e). A statement is laid on the
Table of the House. [See Appendix
IV, annexure No. 79].

Poppy

3612. Shri Pratap Singh: Will the
Minister of Food and Agriculture be
pleased to state:

(a) what has been the result of the
experiment of the imported varieties
of the poppy. which are not capable
of producing opium but could be
used for purposes of food, which have
been tried at the agricultural farm
in  the Districts of Sirmur and
Mahasu, Himachal Pradesh; and

(b)Y what are the particular farms
where these experimenis are being
made?

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri
A. M, Thomas): (a) and (b). The
required information is being collect-
ed and will be placed on the Table of
the Sabha as soon as available.

Andhra Pradesh Agricultural
University Bill

3613, Shri Kolla Venkaiah: Will the
Minister of Food and Agriculture be
pleased to state:

fa) whether Government had
examined the Andhra Pradesh Agri-
cultural University Bill during 1960-
ﬁ];

(b) what is the aid promised by
the U.S.A. to the University contemp-
lated under the Bill;

(c) whether the Bill was examined
by a Commission headed by Dr. Cum-
mings of US.A.;

(d) what are the suggestions offer-
ed by him and the Commission; and

(e) what is the opinion of the State
Government on those suggestions?

The Minister of State in the Minis-
try of Food and Agriculture (Dr,
Ram Subhag Singh): (a) to (e). In
May 1960, the Government of India
appointed an Expert Committee with
Dr. R, W. Cummings, Field Director,
Rockefeller Foundation as its Chair-
man, to assist the State Governments
in the formulation of legislation
relating to the establishment of Agri-
cultural Universities. This Committee
visited  Andhra  Pradesh during
September, 1960 and January, 1961
and assisted the State Government
in the formulation of the draft Bill
on  Agricultural University. The
Draft Bill was introduced in the State
Legislature in their Monsoon Session
1961 and was referred to a Joint
Select Committee. The draft Bill as
introduced in the State Legislature
was further considered by the Cum-
mings Committee on the 2Hh August,
1961 when the representatives of the
State Government were also present.
The suggestions made by the Expert
Committee for incorporating in the
draft Bill were as under:i—

1. The simultaneous integration of
the agricultural and veterinary
colleges such as that at Bapatla
and Tirupathi with the Rajin-
der Napgar Campus at the very
outset.

2. The simultaneous integration of
all research and experiment
stations and other limbs of
research now existing through-
out Andhra Pradesh with the
proposed Agricultural Univer-
sity.

3. The adoption of a phased pro-
gramme for the integration of
extension with education and
research.
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4. Maintaining the autonomous
status of the Board of Manage-
ment.

The suggestions referred to above
were brought to the notice of the
State Government who have
recently informed this Ministry
that the proposal relating to the
establishment of an Agriculiural
University is being examined de novo
and the necessary Bill in this regard
is expected to be introduced in the
State Legislature shortly. It is
presumed that the State Government
will take into consideration the sug-
gestions made by the Expert Commit-
tee while finalising the Bill.,

(b) No specific aid has been pro-
mised by the US.A. Government 1o
the University, contemplated under
the Bill. Some aid is, however.
already being received by various
Agricultural Institutions in the ccun-
try and some of the Institutions which
arc likely to become Constituent
Units of the proposed University, are
benefitling from this programme. This
aid takes the form of deputation of
University teachers from the United
States, grant of laboratory equipment
and books and the training at the
Universities in the United States, of
the teachers of the Indian Institutions,

Mechanisation of Fishing Crafts in
Orissa

2614. Shri G. Mohanty: Will thc
Minister of Food and Agriculture be
pleased to state:

(a) whether machanisation of
fishing craft as a programme of
development of fishing industries has
been taken up in Orissa;

(b) if so, how many centres for
training in the use and maintenance
of mechanised boats have been open-
ed there; and

(¢) how many boats have so far
been mechanised?

JUNE 20, 1962
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The Deputy Minister in the Minis-
try of Food and Agriculture (Shri
A. M. Thomas): (a) Yes.

(b) One Centre for the training
of fishermen in the use and mainten-
ance of mechanised boats has been
opend at Paradwip.

(¢) 17 Boats have been mechanised
in Orissa so far.
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Field Assistants

3816. Shri A. K. Gopalan: Will the
Minister of Community Development,
Panchayat Raj and Co-operation Le
pleased to state:

(a) whether it is a fact that Gov-
ernment started a scheme known as
“Closer Liaison and co-ofdination of
training programmes for non-official
workers and associales in Community
Development Programme—Appoint-
ment of Field Assistants” in April,
1960;

(b) if so, the number of Field
Assistants selected in 1960 and 1961;

(¢} the amount spent on each Field
Assistant;

(d) whether these Field Assistants
are given any work and employment;

(e} whether Government are aware
of the fact that these Field Assistunts
are still out of jobs; and

(f) whether another batch has been
selected for this year?

The Depuiy Minister in the Minis-
try of Community Devclopmeni, Pan-
chayat Raj and Co-operation (Shri
B. S. Murthy): (a) Yes Sir.

(b) 12 Apprentice Field Assistants
were selected in 1960 and 10 Appren-
tice Ficld Assistants were sclected in
1961.

(c) Approximately Rs. 250/~ per
month on an average.

(d) A copy of the Job Chart for
the Apprentice Field Assistants is
placed on the Table of the House.
[See Appendix IV, annexure No. 80].
One of the objects of the Scheme is
to provide these young graduates
from Rural Institutes an opportunity
for receiving sound practical training
which will equip them the better for
serving rural people. The scheme
does not provide for employment to
the Field Assistants after the comple-
tion of their apprenticeship.

11916

(e) Yes; this Ministry have, there-
fore, written to the State Gowvern-
ments to consider these candidates for
appointment against suitable
vacancies and give them preference
in the matter of employment in view
of their training.

(f) Yes, Sir.
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National Highway No. 12

3618. Shri Bhanu Prakash Singh:
Will the Minister of Transport and
Communications be pleased to state:

(a) when was Biaora-Bhopal-
Jabalpur road declared National
Highway No, 12; and

(b) whether any construction has
been started on this road according
to specifications for a National High-
way?

The Minister of Shipping in the
Ministry of Transport and Communi-
cations (Shri Raj Bahadur): (2) In
May 1960,

(b) The alignment of the route of
the Natiopal Highway has been fina-
lised in consultation with the State
Government. Investigations for
framing a programme of work for
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the third Plan period are now in
hand.

Parwati Dam

3619. Shri Bhanu Prakash Singh:
Will the Minister of Irrigation and
Power be pleased to state:

(a) whether the Central Water
and Power Commission has approved
of the Parwati Dam near Narsingh-
garh and what is the estimated cost
of the same: and

(b) whether this Dam is meant
only for irrigation or power genera-
tion also; and

(c) how many acres are likely to
be irripated and what shall be the
power generating capacily of the
same?

The Minister of State in the Minis-
try of Irrigation and Power (Shri
Alagesan): (a) The Parwafi Dam is
under investigation and Project
Report has not yet been prepared.

(b) This will be purely an irriga-
tion scheme.

-
{(¢) The culturable commanded
arca is about 2 lakh acres.
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Provision ef Fans at Dongargarh
Station on S.E. Railway

3621, Shri Birendra Bahadur Singh:
Will the Minister of Railways be
pleased to state:

(a) whether it is a fact that elec-
tric fans have not been provided in
the refreshment room, waiting room
and office rooms at Dongargarh
Station of the South Eastern Rail-
way; and

(b) If so, what action is being
taken to provide fans there?

The Deputy Minister in the Minis-
iry of Railways (Shri Shahnawaz
Khamn): (a) No.

{b) Does not arise,

Agricultural Lands in Himachal
Pradesh

3622, Shri Virbhadra Singh: Will
the Minister of Food and Agricul-
tore be pleased to state:

(a) whether in view of the short-
age of agricultural land in Himachal
Pradesh Government have taken
‘any measures to sce that no build-
ings or townships are constructed
and farms established on the exist-
ing agricultural lands; and

(b) the places where agricultural
‘lands, if any, have been acquired
for the construction of buildings or
townships and the establishment of
farms in Himachal Pradesh?

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri
A. M. Thomas): (a) and (b). The
required information is being col-
lected and will be placed on the
Table of the Sabha as soon as avail-
able.

Public Call Offices in Punjab

3623. Shri Hem Raj: Will the
‘Minister of Transport and Communi-
cations be pleased to state:

(a) the number of Public Call
Offices sanctioned during the Second

1141 (Ai) L.S.D—5.

Five Year Plan and the, first year
of the Third Five Year Plan in
Punjab with the names of the places;

(b) the number and places where
Public Call Offices have begun to
function; and

(c) the number and places where
Public Call Offices have not been
installed and the reasons therefor?

The Deputy Minister in the Minis-
try of Transport and Communications
(Shri Bhagavati): (a) to (c). Details
are given in the Statements I and
II. Out of 65 P.COs. sanctioned
during the period, 30 have not yet
been installed due to paucity eof
materials.

STATEMENT

Names of P.C.Os. in Punjab State
sanctioned during the Second Five
Year Plan and the First Year of the
Third Five Year Plan and already
installed.

Amb

Anandpur Sahib
Badhni

Barwala

Bassian

Balhowal

Bhikhi

Bhuna

Bodal Garna Shaib
10. Buntar

11, Chandi Mandir
12. Dadahu

13. Dera Baba Nanak
14. Dera Baba Jaimal Singh,

MO A B W N -

15. Dhudike

16 Farrukhnagar
17. Gagret.

18, Manali

19. Mathiana
20. Mchta

21, Mullana

22. Mathan

23. Nihal Singhwa'a,
24. Panchkula
25. Phul
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26. Pipli
27. Ramdas
28. Rania
29. Rattia
30. Rartti
31. Santokhgarh
32, Sanaur
33. Sanchwal

34. Sialba Mairi
35. Surajpur B.C. Factory.

StaTEMENT 11

Names of P.C.Os sanctioned during
the second five year plan and the
first year of the third five year plan
but not yet opened.

1.  Ahlial

2. Baba Bakala
3. Badhani Kalan
4. Banur

5. Bhadaur

6. Bharmar

7. Chak Dana

%, Chamkur Sahib.
9. Chauki Muniar

1o. Dhaneta
11, Dhanaula
12, Doda Siba

13. Fatchgarh Panjtoor
14. Haripur

15. Jojhun Kalan

16. Katrian

17. Kesri

1%, Khaira

19. Kharkhawda
20. Khatpur

21.  Khajar

22. Kiratpur
23. Kokar Kalan
24. Lakhewali
25. Madlaudha
26, Mandi Atcli
29. Nagar

28. Raison

29. Sangat

30. Samad Bhai
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Lucknow-Bhopal National Highway

3524. Shri Ram Sewak Yadav: Will
the Minister of Transport and Com-
munications be pleased to state:

(a) whether it is a fact that Gov-
ernment are planning to construct a
National Highway from Lucknow to:
Bhopal via Kalpi;

(b) whether any alternative route
is proposed to be planned; and

(¢) what time will be taken by
Government for its construction and
the amount expected to be spent?

The Minister of Shipping in the.
Ministry of Transport and Communi-
cations (Shri Raj Bahadur): (a) A

National Highway route already
exists connecting  Lucknow with:
Bhopal via Kanpur, Kalpi, Jhansi,

Shivpuri and Biaora.

(b) No.
(¢) Does not arise.

Damage Claims Against Railways

3625, Shri Ram Harkh Yadav: Will
the Minister of Railways be pleased’
to slate:

(a) whether the number of damage
claims against the Railways, in
particular on the Northern Railway,
was daily increasing;

(b)y if so, the cause of the increasc
and the steps faken or proposed to
be taken for bringing about a healthy
check: and

(cy the actual number of such
claims against the North and North
Eastern Railways in their hands at
present?

The Deputy Minister in the Minis-
try of Railways (Shri §. V. Rama-
swamy): (a) There has been a slight
increase in the intake of new claims
on all Indian Railways including
Northern Railway during January to
April, 1962 as compared to January
to April 61.
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(b) Increase in the number of
new claims is partly due to assump-
tion of common carriers' liability
with effect from 1-1-62 and partly
due to increase in traffic handled.
Some of the steps taken in the matter
of prevention of Claims are indicat-
ed in the statement laid on the Table
of the House. [See Appendix 1V,
annexure No. 81].

(¢) The number of outstanding
claims on Northern and North Eastern
Railways as on 30-4-62 are given
below:—

Railways No. of claims  our sma-
as on ;0.4.62 ding

MNorthern 6,212,

MNorth Eastern 1,831,

Lady Hardinge Hospital, New Delhi

3626. Shri N.
Will the Minister of
pleased to state:

Sreekantan Nair:
Health be

(a) whether Government  are
aware that stray dogs and cats roam
about in the rooms and special wards
of the Lady Hardinge Hospital, New
Delhi and spoil the eatables of the
patients;

(b) whether Government are also
aware that monkeys enter the rooms
and cottages and snatch away fruits
and eatables from the patients;

(e) whether it is also a fact that
a few days back a monkey mauled
the chowkidar of the cottages in the
Lady Hardinge Hospital and the man
was admitted in the Hospital; and

(d) if so, what action is being taken
in the matter?

The Minister of Health (Dr,
Sushila Nayar): (a) Sometimes stray
cats and dogs are found roaming
about in the premises of the Hos-
pital.

(b) Some monkeys live on the
trees nearby and cause nuisance
occasionally,

(c) One of the Class IV employees
was attacked by a monkey but he
has not sent any report to the hos-
pital authorities,

(d) Efforts are being made to do
away with this nuisance with the
co-operation of the New Delhi
Municripal Committee and others.

Factory in Ranjeet Nagar, South
Patel Nagar, Delhi

3627, Shri N. Sreekantan Nair: Will
the Minister of Health be pleased to
state;

(a) whether it is a fact that there
is a factory in Ranjeet Nagar, South
Patel Nagar, Delhi, which manufac-
tures chemicals;

(b) whether it is alsp a fact that
the exislence of the factory is
resented by the people of the colony
as the smoke emitted through the
chimneys of the factory is considered
harmtful to the health of the residents
wvspecially when they have to sleep
outside in the summer;

(c) under what provisions of the
law the factory has been allowed to
continue in the residential area; and

(d) steps taken to remove it to
some factory area?

The Minister of Health (Dr.
Sushila Nayar): (a) and (b). Yes.

(¢c) The factory has been in exist-
ence for a number of years. It was
set up before Ranjeet Nagar colony
was developed, and the factory is
duly licensed.

(d) The old factories which exist-
ed prior to the formation of the
Corporation are being allowed to
continue till such time as alternative
sites are allotted in some industrial
areas.

Establishment of New Division of
E. Railway at Dhanbad

3628, Dr. Saradish Roy: Will the
Minister of Railways be pleased to
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slate:

(a) whether there is any proposal
to establish a new Division of the
Eastern Railway at Dhanbad; and

(b) if so, what extra expenditure
railways will have to bear and how
many additiona]l staff will be requir-
ed?

The Deputy Minister in the Ministry
of Railways (Shri Shahnawaz Khan):
A statement is laid on the Table of
the Lok Suabha

STATEMENT

It has been decided to set up a full-
fledged Division at Dhanbad, in place
of the present Dhanbad Transporta-
tion Division which works within
the jurisdiction of the Divisional Sup-
erintendent,  Asansol, This deci-
sion has been taken as an im-
pruovement in administrative organi-
sation keeping in view the likely in-
crease in the work iocad of the present
composite Asansol Division in  the
Third Plan period with the anticipated
increase in coal production, etc.

The net additional outlay on staff
quarters, office buildings, ete. at
Dhanbad is estimated at Rs. 40 lakhs
approximately. The recurring ex-
penditure on additional staff, ‘main-
tenance of additional buildings to be

‘vput up, contingencies, etc. may be of
the orier of Rs. 2,80,000 per year
which, in relation to the improvement
in administrative organisation to be
secured, is considered to be relatively
small. The formation of a separate
division a: Dhanbad by splitting the
existing divisional cadre at Asansol
will pecessitate the creation of only
one . permanent additional gazetted
post and some 90 posts in the non-
gazetted cadre.

Ruanning of Train between Delhi and
Nangal Dam

3629. Shri D. C. Sharma: Will the
Minister of Railways be pleased to
state:

(a) whether it is a fact that a car-
riage with one Third Class compart-
ment was being run between New.
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Delhi Railway Station and Nangal
Dam;

(b) whether it is a fact that run-
ning of that compartment has been
discontinued from April, 1962;

(¢) if so, what are the
therefor;

(d) what is the number of Third
Class tickets issued per day during
the period from 1st May, 1962 onwards
and the number of seats available in
the direct compartment between Delhi
and Nangal Dam running at present;
and

reasons

(¢) whether there is any proposal
to start a regular train between Delhi
and Nangal Dam?

The Deputy Minister in the Minls-
try of Railways (Shri Shahnawaz
Khan): (a) Yes.

(b) Yes.

(¢) (i) Poor utilization by through
passengers and (ii) Shunting difficul-
ties at Ambala Cantt.

(d) The information is being col-
lected and will be laid on the Table
of the Sabha,

(e} No,

C, H. S. Dispensaries in Delhi

3630, Shri D. C. Sharma: Will the
Minister of Health be plcased to state:

(a) whether it is a fact that a large
number of Government quarters have
been occupied by the CH.S. Dispen-
saries and the s'aff employed therein;

(b) if so, how many such units have
been allotted for Doctors and Dispen-
saries;

(¢y whether the experience of the
working of the dispensaries indicates
the need for constructing self-contained
dispensaries to provide for better faci-
lities for various examinations and
treatment as the existing arrange-
ments available in the Hospitals are
not satisfactory; and

(d) if so, what steps are proposed
to be taken in this regard?
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The Minister of Health (Dr. Sushila
Nayar): (a) Some quarters have been
occupied by C.HS. Dispensaries and
the staff employed therein,

(b) Doctors T1.

Dispensaries 73.

(c) Yes.

fd) It has: been decided in prin-
ciple that all C.H.S. dispensaries
should be housed in permanent build-
ings. With this objective in view, 8
permanent dispensary buildings have
already been provided. Six more
buildings are cither under construc-
tion or are likely to be taken up for
construction during the current finan-
cial year. Besides, sites for a  few
more dispensaries have been secured.

Out of the eight permanent dispen-
sary buildings already provided, there
is provision for residential accommeo-
dation for the staff in six of them.
Provision for residential accommoda-
tion has been made in five out of the
six permanent buildings under con-
struction,

Railway Line Linking Rasmara with
Mandla

3631. Shri Birendra Bahadur Singh:
Will the Minister of Railways be
pleased to state:

(a) whether there is any proposal
to construct a railway line linking
Rasmara with Mandla touching Khaira-
garh and Dongargarh;

(b) if so, at what stage is its consi-
deration; and

(c) by what time it is likely to be
finalised?

The Deputy Minister in the Minis-
try of Railways (Shri S, V. Rama-
swamy): (a) No.

(by and (c¢). Do nol arise,

Supply of Maice to Madhya Pradesh

3632, Shri Birendra Bahadur Singh:
Will the Minister of Food and Agri-
eulture be pleased to state:

(a) whether Government of Madhya
Pradesh has asked for substantial

quantity of maize from Government
of India for distribution in the tribal
areas of the State;

(b) whether the demand of Madhya
Pradesh Government has been con-
sidered; and

(¢c) if so, the action being taken in
the matter?

The Deputy Minister in the Ministry
of Food and Agricalture (Shri A. M.
Thomas): (a) to (¢). The Govern-
ment of Madhya Pradesh had enquir-
ed if some maize could be allotted to
them for distribution in the tribal
arcas of the State. They were advised
that no stocks of maize were avail-
able in the Central reserve but wheat
could be supplied to them, if required.

Travel Agencies

3 [ Shri P. C, Borooah:

363 | Shri Ram Ratan Gupta:

Will the Minister of Transport and
Communications be pleased to state:

fa} whether it is a fact that in view
of the reeent restrictions on foreign
travels by Indians the sMall travel
apencies are facing the prospects of
closure;

(b) if so, how many such alguncies
are so affected; and

(c) what is the Government's re-
action in this regard?

The Minister of Shipping in the
Ministry of Transport and Communi-
cations ((Shri Raj Bahadar): (a) So
far, no representations have been
received in the Department of Tourism
from big or small travel agencies in
this connection. It is too early to
judge the effects of the recent restric-
tions on foreign travels by Indians on
travel agencies.

fb) Does not arise.

(c) Does not arise.
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¥ ¥ g7 oF 1 0019 /Y w77 902-
yraseq e famaa
Survey of Agricultural lands and

Produce in Kerala

3636. Shri A. K. Gopalan: Wil]l the
Minister of Food and Agriculture be
pleased to state:

(a) whether Government are aware
of any plan to conduct survey of
agricultural lands and produce in
Kerala; and

(b) if so, when the work will start?
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The Deputy Minister in the Minis-
try of Food and Agriculture (Shri
A, M. Thomas): (a) and (b). Infor-
mation is being collected from the
State Govermment and will be laid
on the Table of the Sabha.

Seismologica] Observatory
at Bhakra

3636-A. Shri D. C. Sharma: Wil
the Minister of Transport and Com-
munications be pleased to state:

(a} whether it is proposed to set
up a seismological observatory at
Bhakra; and

tby if so, the details of the proposal?

The Deputy Minister of State In the
Ministry of Transport and Communi-
cations (Shri Mohiuddin): (a) and (b).
It is proposed to set up a seismologi-
cal observatory near the Bhakra Dam.
The site has been selected and the
estimate for the construction of the
observatory building is under scru-
tiny. Necessary staff, trained in seis-
mological work, have been earmark-
ed for posting at the observatory.
Instruments for installation at this
observatory are also readily available.
The observatory wil start functioning
as soon as the building is ready.

Powdered Milk Supply in Tripura

3636-B, Shri Biren Dutta: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether powdered milk supplied
to Tripura through different agencies
for gratuitous relief is beThg misused
and sold;

(b) which are the
that distribute the milk;

organisations

(¢) whether any survey has been
made by any authority to study the
fact that the milk is given to proper
persons;

(d) whether it is a fact that a great
quantity has been spoiled in the
godown of ‘Air-Lek’;
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(e) if so, what is the quantity
spoiled; and
(f) who is responsible for such loss?

The Deputy Minister in the Ministry
of Food and Agriculture (Shri A. M.
Thomas): (a) to (f). The required
information is being collected and
will be placed on the Table of the
Sabha as soon as available.

Amount for Construction of Roads
and Bridges in Himachal
Pradesh

3636-C. Shri Hem Raj: Will the
Minister of Transport and Communi-
-cations be pleased to state:

(a) the amount of money that is
proposed to be spent on the construc-
tion of roads and bridges in Himachal
Pradesh during the Third Five Year
Plan; and

tL) the amount allocated for 1961-62
and the amount spent so far?

The Minister of Shipping in  the
Ministry of Transport and Communi-
cations (Shri Raj Bahadur): (a) A
provision of Rs. 806.00 lakhs has been
made for the construction of State
roads and bridges in Himachal Pradesh
during the Third Five Year Plan.

(b) A sum of Rs. 162.62 lakhs was
allocated during 1961-62 and Rs. 160.30
lakhs was actually spent during that
year.

Vacant Government lands in Delhi

3636-D. Shri D, C, Sharma: Will
the Minister of Health be pleased to
state:

(a) whether it is a fact that a lot
of Government land is lying vacant
in various localities of Delhi and
New Delhi;

(b) whether it is a fact that at cer-
tain places there have been slow and
tactical encroachments on Govern-
ment land by certain religious as well
as political institutions; and

(c) if so, what steps are proposed
to be taken to stop loss of Govern-
ment property?
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The Minister of Health (Dr, Sushila
Nayar): (a) At present about 5000
acres of land, comprising cultivated
agricultural land and land in built up
areas, is under the control of Delhi
Development Authority.

(b) A few encroachments on land,
measuring about 1300 sq. yds., have
been made by religious institutions,

(¢) Whenever any encroachment
occurs, suitable action for the demoli-
tfion or eviction or realisation of
damages is taken by the Delhi Deve-
lopmeni Authority according to the
policy of the Government.

Himachal Pradesh Abolition of Big
L.andeq Estates and Land Reforms
Act

3636-E. Shri Pratap Simgh: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether Himachal Administra-
tion has taken steps to take over lands
of annual land revenue of Rs. 125 and
above as provided in the Himachal
Pradesh Abolition of Big Landed
Estates and Land Reforms Act, 1955;

fb) if so, how many tenants have
been given proprictary rights under
the scheme; and

te) if not, whar are the reasons
for this delay?

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri
A. M, Thomas): (a) Yes.

(b) Nong so far,

(¢) The work could not be taken in
hand till (i) wacation of the stay
orders against implementation of the
Himachal Pradesh Abolition of Big
Landed Estates and Land Reforms
Act, 1953 and (ii) appointment of an
Officer in exclusive charge of land
refnrms.

Petty Landholders in H. P.

3636-F. Shri Virbhadra Singh: Will
the Minister of Food and Agriculture
be pleased to state:

(a) whether Government are aware
that in Tehsil Karsog of district Mandi
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and in certain areas of Mahasu dis-
trict in Himachal Pradesh small
landowners are being forced to sell
their lands to moneyed people by the
pressure . of economic circumstances;
and

(b) if so, whether Government con-
template any steps to stem this
process?

The Deputy Mintsier in the Minis-
try of Food and Agriculture (Shri
A, M. Thomas): (a) According to
Himachal Pradesh  Administration
there are no eceonomic circumstances
which would force small landowners
to sel]l their land to moneyed people.

(b) Does not arise.

Juvenile Taxi Drivers

3636-G, Shri D. C. Sharma: Will
the Minister of Transport and Com-
munications be pleased to state:

{a) whether it is a fact that «
number of juvenile drivers are run.
ning taxis in Delhi and New Delhi;

(by what is their number;

(c) whether it is a faclt that they
also do not have driving licences;

(d) if so, whether it does not involve
risk to the lives of the passengers
besides wviolation of traffic law and
rules; and

(e) the action proposed io be taken
in the malter?

The Minister of Shipping in the
Ministry of Transport and Communj-
cations (Shri Raj Bahadur): (a) No
such case has come to the notice of
the traffic Police in Delhi.

(b) to (e). Do not rise.

Correction of Answer to U.5.Q. Neo.
1748, dated 22-5-1962

The Minister of Shipping in the
Ministry of Transport and Communi-
cations (Shri Raj Bahadur): In reply
to part (c) of Unstarred Question No.
1748 by Shri Eswara Reddy in the
Lok Sabha en 22-5-1962 regarding
the Andhra Pradesh State Road
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“Transport Corporation, I had stated

that the Government of Andhra Pra-
desh had not brought it to the notice
of the Government of India that the
programme for extending nationalisa-
tion of road passenger transport to
the other districts of the States during
the Third Five Year Plan period was
held up for want of funds. Accord-
ing to the information received subse-
quently the State Government has re-
ported that, for want of capital re-
sources, nationalisation of road pas-
senger transport would be extended to
only three or four more districts of
Andhra Pradesh during the Third
Plun period; in the remaining distriets,
it will be possible to introduce nationa-
lised services only during the Fourth
Plan period.

12.06 hrs,
MOTION FOR ADJOURNMENT

REPORTED CHINESE INCURSIONS INTO
INDIAN TERRITORY

Mr. Speaker: | have received notice
of an adjournment motion by Shri
Hem Barua. This is based on the
correspondence that was placed on the
Table of the House yesterday. The
news thalt has appeared in the papers
rather confuses the reader. Will the
hon. Prime Minister like to say any-
thing about it?

The Prime Minister, Minister of
External Affairs and Minister of
Atomic Energy (Shri Jawaharlal
Nehru): We have placed, as usual,
the full correspondence on the Table
of the House. The reporis appearing
in the press give rather a wrong
impression by picking out a phrase
here and there.

The fact of the matter is that in
this arca all kinds of movements are
taking place by us as well as by the
Chinese authorities. Because of our
movements, sometimes going behind
the Chinese posts, some apprehension
has been created in the minds of the
Chinese, and they have also moved.
These movements are confined to &
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small area. To ecall them fresh incur-
sions is hardly correct, though it may
be in an area of half a mile or two
miles or something like that that has
taken place.

It is not very proper for me to dis-
cuss these matters publicly. But I can
assurc the House that the position as
it is is more advantageous to India
than it was previously, and the ad-
vaniage is growing as our roads are
being made and other facilities of
communication are being established.
That is the chief drawback, Our Army
is good enough, but that is not enough.
The Army has to get there and has
to be fed and supplied. That is the
chief drawback, and we are making
good that lack. 1 do not say that the
position is 100 per cent satisfactory.
It is not. Bul it is getting better and
better.

Shri Hem Barua (Gauhati) rose—

Mr. Speaker: If I need it, T will
certainly request him to give me some
information. [ just requested the
Prime Minister to make a statement,
secing that the headlines given in the
papers create an impression that there
have been some recent incursions and
fresh encroachments. The House only
needs to be assured on this point.

Shri Jawaharlal Nehru: The recent
encroachments are referred to in the
notes.  The headlines have taken
extracts of some phrases here and
there from the notes. There have been
movements, patrols coming, our
movements and theirs. Naturally,
our movements are not referred to.
Theirs are referred to in our notes to
the Chinese Government. But broad-
ly speaking, there has been no real
advance. They may have moved a
few hundred yards this way or that.
This is manoeuvring for better posi-
tions.

Mr. Speaker: In view of the state.
ment made by the Prime Minister.. ..

Shri Hem Barua: I want to con-
gratulate the Prime Minister. ...
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Mr. Speaker: 1 will make this
request to the hon. Member. In view
of what has been stated, probably he
would be better advised in not pur-
suing it further,

Shri Hem Barua: I just want to
congratulate the Prime Minister on
giving us the information that the
situation is improving. This is a great
thing for the country.

Mr. Speaker: In view of the state-
ment made by the Prime Minister, I
do not feel called upon to give my
consent to the adjournment motion.

12.10 hrs.
PAPERS LAID ON THE TABLE

STATEMENT SHOWING ACTION TAKEN ON
ASSURANCES

The Minister of Parliamentary
Affairs (Shri Satya Narayan Sinba):
I beg to lay on the Table the follow-
ing statements  showing the  action
taken by the Government on wvarious
assurances, promises and undertak-
ings given by Ministers during the
various scssions shown against each:

(1) Statement No. I (See Appen.
dix IV, No. 81), First Session,
1962 (Third Lok Sabha).

(i1) Supplementary Statement
No. 1 (See Appendix IV,
No. 82, Sixteenth Session,
1962 (Second Lok Sabha).

(1ii) Supplementary Statement
No. III (Sce Appendix IV,
No. 831), Fifteenth Session,
1961 (Sccond Lok Sabha).

(iv) Supplementary Statement
No. XIII (See Appendix IV,
No. 84), Thirteenth Session,
1961 (Second Lok Sabha).

(v) Supplementary Statement
No. XXII (See Appendix IV,
No. 85), Tenth Session, 1960

(Second Lok Sabha).
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AMENDMENTS To TRIPURA Motor
VenxrcLes RuLes

The Minister of Shipping in the
‘Ministry of Transport and Communi-
cations (Shri Raj Bahadur): I beg to
loy on the Table a copy of Notifica-
‘tion No. F.IV(2)-MV/61, published in
‘Tripura Gazettc dated the 26th May.
1962 making certain amendment to
the Tripura Motor Vehicles Rules,
1954, under sub-section (3) of section
133 of the Motor Vehicles Act, 1939,
Placed in Library. [See No. LT-212f
62].

MNOTIFICATION UNDER AGRICULTURAL PRO-
puce (DEVELOPMENT AND WARE-HIOUS-
iNG) CORPORATIONS ACT

‘The Deputy Minister in the Minis-
‘try of Community Development,
Panchayati Raj and Cooperation (Shri
Shyam Dhar Misra);: On behalf of
Shri 5. ¥.. Dev, 1 beg to lay on the
Table a copy of Notification No, G.S.R.
773, dated the 9th June, 1962 issued
under section 3 of the Agricultural
Produce (Development and Ware-
housing) Corporations  Act, 1956
Placed in Library. [See No. LT-213/
62].

1211 hrs.
MESSAGE FROM RAJYA SABHA

Secretary: Sir, I have to report the
following message received from the
.Secretary of Rajya Sabha:—

“In accordance with the provi-
sions of sub-rule (6) of rule 162
of the Rules of Procedure and
Conduct of Business in the Rajya
Sabha, I am directed to return
herewith the Appropriation
(No. 2) Bill, 1962, which was
passed by the Lok Sabha at its
sitting  held on the 12th June,
1962, and transmitted to the Rajya
Sabha for its recommendations
and to state that this House has
no recommendations to make to
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the Lok Sabha in regard to the

said Bill."”

12.114 hrs.

COMMITTEE ON PRIVATE MEM.-
BERS' BILLS AND RESOLUTIONS

Tump REPORT

Shri Krishnamoorthy Rao (Shi-
moga): 1 beg to present the Third
Report of the Committee on Private
Members' Bills and Resolutions.

HINDU ADOPTION AND MAINTE-
NANCE (AMENDMENT) BILL

The Minister of Law (Shri A. K.
Sen): I beg to move for leave to
introduce a Bill further to amend the
Hindu Adoptien:  znd  Maintenance
Act, 1956,

Mr. Speaker: The guestion s

“That  leave be  granted 1o
introeduce a Bill further to amend
the Hindu Adoptions und Main-
tenance Act, 1956

The motion was adopted.

Shri A, K. Sen: [ introduce the Bill.

12,12 hrs.
APPROPRIATION (NO. 3) BILL

The Deputy Minister in the Minis-
try of Fimance (Shri B. R. Bhagat):
On behalf of Shri Morarji Desai, I beg
to movet:

“That the Bill to provide for
the authorisation of appropriation
of moneys out of the Consolidated
Fund of India to meet the amounts
spent on certain services during
the financial vear ended on the
31st day of March, 1960, in excess
of the amounts granted for those
services and for that year, be
taken into consideration.”

tMoved with the recommendation of the President.
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“That the Bill to provide for the
authorisation of appropriation of
moneys out of the Consolidated
Fund of India to mecet the
amounts spent on certain services
during the financial year ended
on the 31st day of March, 1960, in
cxcess of the amounts granted for
those services and for that year,
be taken into consideration.”

The motion was adopted.
Mr. Speaker: The question is:

“That Clauses 1, 2 and 3, the
Schedule, the Enacting Formula
and the Long Title stand part of
the Bill.”

The motion was adopted

Clauses 1, 2 and 3, the Schedule, the
Enacting Formula and the Long Title
were added to the Bill.

Shri B. R. Bhagat: 1 beg to move:

“That the Bill be passed.”
Mr. Speaker: The question is:

“That the Bill be passed.”

The motion was adopted.

3213 hrs.

APPROPRIATION (RAILWAYS)
NO. 3 BILL

The Minister of Railways (Shri
Swaran Singh): 1 beg to movet:

“That the Bill to provide for
the authorisation of appropriation
of moneys out of the Consoli-
dated Fund of India to meet the
amounts spent on certain services
for the purposes of Railways
during the financial year ended
on the 31st day of March, 1960,
in excess of the amounts granted
for those services and for that
year, be taken into consideration.”
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Grants Commission
Mr. Speaker: The question is:

“That the Bill to provide for
the authorisation of appropriation
of moneys out of the Consolidated
Fund of India to meet the
amounts spent on certain services
for the purposes of Raitways
during the financial vear ended
on the 31st day of March, 1960,
in excess of the amounts granted
for those services and for that
year, be taken into consideration.”

The motion was adopted.

Mr. Speaker: The question is:

“That Clauses 1, 2 and 3, the
Schedule, the Enacting Formula
and the Long Title stand part of
the Bill.”

The motion was adopted.

Clauses 1, 2 and 3, the Schedule, the
Enacting Formula nad the Long Title
were added to the Bill.

Shri Swaran Singh: I beg to move:
“That the Bill be passed.”

Mr. Speaker: The question is:
“That the Bill be passed.”

The motion was adopted.

12.14 hrs.

REPORT OF UNIVERSITY GRANTS
COMMISSION

The Parliamentary Secretary to the
Minister of Education (Shri M. R.
Krishna): On bchalf of Dr. K. L.
Shrimali, I beg to move:

“That this House takes note of
the Report of the University
Grants Commission for the period
April 1960—March 1961, laid on
the Table of the House on the
23rd April, 1962

Mr. Speaker: Is he going to say

anything?

tMoved with the recommendation of the President.
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Shri M. R. Krishna: With a view
to give more time to the hon. Mem-
bers, I think the hon. Minister will
reply after the discussion.

Shri Surendranath Dwivedy (Ken-
drapara): The hon. Minister should
have been present on a matter like
this.

Mr. Speaker: As the hon. Members
wish, I also wish that the matter had
been iniroduced by the hon. Minister,
but as he thinks, he has more defer-
ence for the hon. Members so that
they may have more time, and per-
haps he wants to reply at the end.
That would be more advantageous to
the Members, perhaps.

Shri Surendranath Dwivedy: But
he should have been present here.

Mr. Speaker: I do not know what
the matter is. Is the hon. Minister
in the other House?

Shri M, R. Krishna: Yes, Sir,

Mr. Speaker: Probably he is busy
in the other House; he may come in
a few minutes. Shri A, P. Jain

Shri Harish Chandra  Mathur
(Jalorc): When the business is set-
tled for this House, I think the Minis._
ters should make their adjustments
whether they are going to be in this
House or in that House. When a
particular motion is to be discussed,
I think it is only fair that he should
be present here.

Mr. Speaker: It is desirable that
the Minister, particularly in connec-
tion with his motion, should be here.
I also desire it. I think the wishes
of the House would be conveyed to
the Minister so that he ought to be
here on this particular motion.

Shri Harish Chandra Mathur: We
do not want to wait for the Minister
but the practice should be there that
the Minister should be made to feel
that he should be present in the
House.

Mr. Speaker: It should rather
begin with the Member of the Opposi-
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tion: T am sorry [ called Shri Jain.
Shri Mukerjee may begin.

Dr. M. S. Aney (Nagpur): May ]
ask whether the Speaker has not been
given any previous intimation by the
Minister that he will not be able to
be present here personally but some-
body else would be present?

Mr. Speaker: I must confess that 1
was not given any information but it
is not usual to give it; any Member
can move the motion.

There is one more thing, [ want
to repeat one thing. I have requested
many a time that the hon. Members,
though they might have sent in their
names, arce expected to rise in their
seals, | looked to this side but because
Shri Mukerjee did not stand up, 1
thought T should go to the other side.
Now, Shri Mukerjer.

Shri H. N. Mukerjee (Cualcutta
Central): Mr. Spcaker, perhaps 1
shall be forgiven for saying at the
outsct that the absence of the Minis-
ter for whatever unavoiduble reasons
it might be is an indicalion of the
rather negligent attitude which  the
Government  appears  to  have in
regard {o the problems of education,
particularly because the University
Grants Commission did give rise to
great expectations and  since educa.
tion on any computation is a basic
factor in the reconstruction of national
life,

Mr. Speaker: We have iwo Houses
now, sitting at the same time. The
Minister might be compelled to be
present there. I think he will be here
in a short time.

An Hon. Member: He has come
already.

Shri Hari Vishnu Kamath: He has
been summoned by you, Sir.

Mr. Speaker: I would request the
hon. Member to resume his seat for
one minute. The House desires that
this report might be introduced by
the hon. Minister. Would he like to
do it? I hope the hon. Members have
no objection.
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Some Hon. Members: No, Sir.

The Minister of Education (Dr. K. L.
Shrimali): Sir, only a few weeks
back the House had an opportunity
of having a full discussion on all
aspects of education, including uni-
versity education and I would not
like to bore the House by repeating
the developments that have taken
place during the course of the year
ending March, 1961. The report itself
is a very comprehensive document. I
would, however, like to mention one
or two significant things which have
taken place. In the first place, the
report mentions that the University
Education Commission has appointed
a committee to go into the question
of setting up new universities. To my
mind, this is the most important pro-
blem which faces the country today.
On the one hand, we are anxious that
we should give opportunities to as
many studenis as possible to receive
higher education and, at the same
time, we are anxious that the standard
should not go down. We have 10
strike a balance between quantitative
expansion and qualitative improve-
ment. The report of the committee
appointed by the University Educa-
tion Commission has not been pub-
lished. They have submitted an
interim report ang they have gone
into  this whole question very
thoroughly and carefully.

This committee has recommended
that wherever circumstances and
resourccs permit, it would be advis-
able to adopt a federal type of organi-
sation for wuniversities They are
recommending to the State Govern-
ments or advising the State Govern-
ments that, wherever new universities
are being set up, a federal university
in each State should be sct up. Of
course, the advantages are very
obvious. A federal university pro-
vides better facilities for conducting
post-graduate studies and research
and this is our most pressing need.
The University Grants Commission,
which has been assigned the task of
maintenance of standard, is most
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anxious that we should develop our
post.graduate depa-tments and re-
search on proper lines. So, it is
advising the State Governmen! now
to set up federal type of universities
wherever new universities are being
set up. Recently, the Rajasthan Gov-
ernment and the Madhya Pradesh
Government sought the advice of the
University Grants Commission ang the
University Grants Commission has
suggested that both at Indore and at
Jodhpur it would be desirable to set
up the federal types of universities.

This report also lays down certain
specific criteria for setting up new
universities, In the first place, one
of the important criteria is that
before any State Government thinks
of setting up a new university, it
must be satisfied that it has the
requisite staff with the necessary
qualifications. It is no use starting
universitics without professors with
requisite qualifications. Before we
start universities, we must also see
whether there is adequate scope for
post-graduate and research work. Of
course, the resources are important,
and the total investment for a period
of three to five years is expected to
be about Rs. 2 crores. Before we
launch on this project of starting new
universities, we must ensure that the
necessary resources are available,
There have been cases where univer-
sities have been started without
necessary resources and they got into
difficulties.

The report says that it would be
desirable for the proposed new uni-
versities to select a small number of
subjects for high-level specialisation
upto international standards. At
least in ceriain specific subjects, we
must aim at high standards and our
standard should not be lower than the
standard of any other country. We
must try to attain international
standards at least in certain subjects.
This report is a very valuable docu.
ment and I hope the State Govern-
ments and the universities will give
full consideration to it.
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The U.G.C. report also makes a
brief reference to the reform in the
examination system. The University
Grants Commission has been examin-
ing this question for some years and
a committee was appointed to go into
this question. That committee has
now submitted its report and the Uni-
versity Grants Commission have
accepted the recommendations and
have asked the universities to send
their comments.

There arc one or two important sug-
gestions which this report makes. It
suggests that wherever possible, the
number of examinations leading to a
degree should be reduced. The whole
reorganisation of the educational
system took place with this particular
aim. But what we find is, even in
the reorganised system, instead of
reducing the number of examinations,
it has increased. It not only leads to
a great deal of waste of time, but it
puts an unnecessary strain on the
teachers and students, which is always
not very profitable.

The examination committee report
also made one important recommen-
dation, which the University Grants
Commission has accepted, that there
should be some form of continuing
assessment of the work. There is no
use examining the student at the end
of two or three years. Every week
or fortnight or menth, there should
be some kind of assessment, so that
the students are not led to this habit
of cramming at the end of the year.
This assessment should be taken into
account, when they are determining
the final result, so that the students
may realise that the regular work
which they put in during the course
of the vear will be taken into account
in the final examination.

As I have often told the House, the
University Grants Commission has
given the greatest importance to the
improvement of salaries of teachers.
As the House is aware, we have
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recently revised the scales of pay for
university teachers. I think now we
can say that with the revised scales
of pay—Rs. 1,000 to Rs. 1,500 for pro.
fessors, Rs. 700 to Rs. 1,100 for
readers, Rs. 400 to Rs. 800 for lec-
turers—we shall be able to attract
talented people and retain them.
What is more important is to retain
their services, so that they do not use
the universities as a stop gap arrange-
ment or stepping stone for some other
job. Compared to scales in business
or sometimes even in administration,
these may be lower, but I am quite
sure that pcople who are academic-
minded, who are interested in the job
of teaching, would be now attracted
to working in universities.

The scales were introduced for the
central universities, but I am glad to
say that many of the State universi-
ties like Punjab, Caleutta, Allahabad,
Andhra Gauhati, Karnatak, Kerala,
Madras, Nagpur, Patna, ete., have also
implemented these scales.

Shri Yallamanda Reddy (Marka-
pur): In the sccond Plan period or
third Plan period?

Dr. K. L, Shrimali: In the third
Plan period. As far as scales for
teachers in affiliated colleges are con.
cerned, I am sorry we have not yet
been able to reach satisfactory
standards. But there also, several
affiliated colleges have taken advant-
apge of the offer made by the Univer-
sity Grants Commission. I may
inform the House that 427 colleges in
25 universities have received the
benefit of enhanced salaries and they
cover nearly 12,500 teachers. As I said,
we are not yet fully satisfied with the
grades in affiliated colleges. But the
main difficulty is that they are not
able to get the matching contribution,
which the University Grants Com-
mission expects; the State Govern-
ments and the affiliated colleges find
it difficult to find the matching contri.
bution. LR
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Sir, another proposal which has
been briefly mentioned in the report
of the University Grants Commission
is with regard te the setting up of
summer schools and seminars. The
Commission has encouraged and
assisted the wuniversities to hold
summer schools and seminars for
teachers and research students, and
during this year it is proposed that
30 such schools and seminars will
function.

I might also inform the House that
the University Grants Commission is
at present cngaged in working out a
scheme under which selected teachers
of one university can go to another
university for research and for assist-
ing other universities. There is a
great need in our country for acade-
mic mobility, and 1 think it would be
a good idea if this scheme materialises,
professors from Calcutta University
going to Madras for a couple of years
for helping and assisting the univer-
sities there ang professors from
Madras university going to Calcutta
University for assistance in the field
in which thev have specialised. This
kind of collaboration is absolutely
essential not only for national integra-
tion but for raising the standards of
our universities. Universities do not
belong to any one region, they belong
to the whole country. In fact, uni-
versities belong to the whole world.
So from that point of view, a pro.
fessor who has made some original
contribution should be available to
other parts of the country also, and
the University Grants Commission
attaches very great importance to thiz
scheme.

When I was replying to the debate
on the Demands for Grants relating
to my Ministry, I mentioned that
the University Grants Commission is
also thinking of setting up some
centres of advanced studies. In re-
search, team work is absolutely es-
sential, and we are proposing that in
a few selected universities arrange-
ment should be made for advanced
study and research. The University
Grants Commission has started with
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five such centres. They have selected
three or four universities where the
centres will be developed. The Uni-
versity Grants Commission is also
thinking that the pattern of assistance
should be different from what it has
been so far. So far as the central
universities are concerned, of course,
the University Grants Commission
takes the enlire responsibility, and to
the State universities they give grants
on a matehing basis for developmen-
tal projects. For this particular
scheme the University Grants Com-
mission is thinking of giving grants on
a continuing basis; that is, it will take
the responsibility for these centres of
advanced studies. I am hoping that
if this project becomes successful it
will make a very great impact on the
raising of standards of our universi-
ties. If we can have about a dozen
centres of advanced studies where pro-
fessors and young students who are
looking forward to an academic career
can work together for a number of
years and carry out research, this
single factor itself will make a great
impact on the universities in wvarious
ways. It will supply young professors
1o the universities. It will raise the
general ton: of the universities, and
I hope that this new development
which is taking place will greatly ful-
fil the great need in our  university
education at the present moment.
These are just a few preliminary re-
marks which I make.

I would anly request hon. Members
to remember on thing when they are
discussing the report of the Univer-
sity Grants Commission. The Uni-
versity Grants Comrmission has a very
limited scope. It can be unlimited
but, at the present moment, as you
are all aware, the State universities
are independent and autonomous. The
University Grants Commission gives
them assistance only for some specific
particular projects. The University
Grants Commission cannot take the
responsibilities for all the universities-
now:; probably, it may after some
time but just at present it does mnot
have the necessary funds. We have
increased the allotment from Rs. 25
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crores in the Second Plan 10 Rs. 35
crores and we are continuously in-
creasing the amount. But this factor
should be rémembered that the Stale
universities are the responsibilitics of
the State Governments, governed by
the Acts of the State Legislatures. We
have responsibility only for the Cen-
tral universities,

The University Grants Commission
is now taking more and more interest
in research and advance studies. As
1 sald, if this one single development
takes place satisfactorily and the
scheme materialises, it will provide a
great impetus to the State Universities
also to raise their standards.

1 would not like to take any more
time of the House. Rather 1 would
like to benefit from the advice which
hon. Members may have to give on
this very important subject. But in
order thay we may be able to focus
our attention on some specific prob-
lems, it 'may be desirable if they
consider this limiting factor about
which T have mentioned, that the scope
of the University Grants Commission
is limited.

Mr. Speaker: Motion moved:

“That this House takes note of the
Report of the University Grants
Commission for the period April
1960—March 1961 laid on the Table
of the House on  the 23rd  April,
1962.*

Shri H. N. Mukerjee: Mr. Speaker,
'Sir, I am glad my friend, the Minister
has given us the cue for the discussion
of a subject which 1: of the greatest
importance to the counfty. The Report
which we have had from the Univer-
sity Grants Commission is, I must say,
quite a business-like document and
contains a good deal of very useful
information and, I am sure, I ought to
say that in o far as the improve-
ment of teachers’ salarivs is concerned
the University Grants Commission, by
and large, has done so far a good job
'of work—not that the problem has
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been solved altogether; only recently,
I found a memorandum which was
sent to my friend, the Mini. ter, and
also to the Prime Minister by the West
Bengal College and University Tea-
chers’ Association, who even wanted
an nterview with the Prime Minister,
possibly because there are certain
lacunae in the arrangements made
which they want to rectify; but, by
and large, I must agree with the
Minister that the Univerity Grants
Commission has done something to
help the lot of our teachers, who have
been disregarded for so long, At least,
the college and university teachers are
not quile as unlockeq after as they
were till only very recently. But, in
spite of the Minister telling u; that
there are certain limitations, I do feel
that the University Grants Commis-
sion is a body from which a great deal
was expecied by the country.

I remember before the Act was put
on the statute-book, the Joint Select
Committee which discussed this matter
wa: perhaps the most distinguished
body which the Parliament for the last
ten years of its existence has appoint-
ted. There is a feeling in the country—
at least, as far as 1 am concerned I
have a feeling-—that there is lack of
imaginative tackling of the national
problems in regard ‘to higher educa-
tion, which has so far been displayed
by the Univer ity Grants Commission.
It has almost become another Govern-
ment  department, another nest of
bureaucracy. That is why the hon.
Minister says, for instance—he is very
correct technically—that the State
Governments have to look after the
State universities, that the University
Grants Commission cannot come into
the picture unless a very specific pro-
Ject is put forward and that it is only
in regard to the Central universities
that the University Grants Commis-
sion can take a more direct initiative.
1 do not quarrel with him at all. He
has put the po ition correctly. But I
fee) that the University Grants Com-
mission being the kind of body. that
it is and respect for learning being a



11951 Report of

kind of a universal feeling in our
country, thig body could, if it wanted
to, have exercise a great deal more
influence over the State universities
than it doe; excercise today.

I know that we have been told—even
today the hon, Minister referred to
ft— that it is no use starting univer-
sities just like that just because there
is a demand for a university 1n a
particular quarter but we can start
univer:ities only when all the circum-
stances have been considered, To that
effect, 1 think, the University Grants
Commission once required all the
State Governments to consult the
Commission beore the decision to -lart
new universities was adopted. But
what has happened is that the State
Governments have disregarded this ad-
vice in many case: and many universi.
ties have been set up without any
kind of prior consultation with the
University Grants Commission. Now it
may be that it is a good thing to have
those universities. We are a country
which is hungering for more education.
Tt us have more universities. I donot
mind that in the least. but it iz better
that the expert opinion which we can
get from the University Grants Com-
mission should be more consistently
consulted. But it does not happen be-
cause the University Grants Commi-
ssion has not appeared before the
country as a whole as a body which
tackles the problems of higher edu-
cation in an imaginative and construc-
tive manner and can assume the
leadership of the nation so far as the
advancement of learning and research
is concerned. That is why I feel that
we did have high expectations of the
University Grants Commission but it
has largely become another depart-
ment of Government doing out
money from time to time doing a lot
of good work intp the bargain, no
doubt about it, but the kind of ex-
pectation this country had a right to
have about it has not been fulfilled.

I feel for instance that there are so
many questions which crop up on a
study of this report; take for instance,
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the question of the three-year degree
course. I know that the country is al-
ready committed to the idea that the
three-year degree course is the best in
the circumstances and we should pur-
sue it, I find in the Third Plan Re-
port a positive statemenf that during
the period of the Third Plan re-organi-
sation of university education along
the lines of the three-year degree
course will be completed and facilities
for post-graduate studies and research
work would be further extended and
improved. I have no quarrel with this
proposition. 1 myself supported the
idea of the three-year degree course,
but the fact remains that even today
such important universities as the
University of Bombay and so many
universities of Uttar Pradesh have not
accepted the three-year degree course.
It is also a fact that in a place like
Calcutta I hear grumblings to the
effect that the three-year degree course
is not perhaps producing the kindof
results which were anticipated. It may
be an apprehension which is completely
unfounded, but there is already a kind
of feeling in the air that the three-
year degree course perhaps was an ¢Xa
perimentation on which we launched
without carefully considering the pros
and cons and this happened because
the entire structure of education right
from the bottom to the highest rung of
ladder in our cduntry has not yet been
organised properly and the result is
that whatever system wyou introduce
at a particular phase of the ladder is
not producing the right kind of effect.

I should like to know—because we
are already in the flow, so to speak, of
the Third Plan period—whether any
econtinuous evaluation of the working of
the three-year degree course s being
made or not. I sometimes hesitate to
say anything on this, becauze the
Minister might come forward with
the proposa] that there should be
another committee to examine this
matter. That committee will examine
it, and another committee would eva-
luate it, and a third committee will re-
view it, and then the Ministry will
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consider and examine it. Ang by that
time so much water would have flowed
down the Jumna, and God knows
what would happen to education in our
country. But all the same I have a
feeling that there must be comtinuous
check on this matter. And in the re-
ports from the University Grants Com-
mission I only find a few factual re-
ferences. They are very important,
they must be there, But I want also
to know certain other things, for in-
stance, that the TUniversity Grants
Commision is actually considering this
matter seriously, and the position of
the three-year degree course ang that
further steps in order to make it uni-
versal all over the country have been
definitely taken.

In regard to the examination re-
form question, which is very impor,
tant, I am glad to hear from the
Minister, and at page 20 of the Report
also more or less suggestions have
been made. But they have to be exa-
mined. We should like to know a good
deal more about it, and I do hope that
the Minister places before Parliament
the text of the report which this Com-
mittee has presented. Because this
perhaps is the crux of the matter, and
the Examination Reform Committee's
proposals require 1o be examined on
e national plane. And I do suggest to
the Minister that he take certain steps
to that end.

Now, Sir, the Minister has told us.
he has been reminding the House, of
the purpose of the University Grants
Commission Act  that is. the improve-
ment of standards. Maintenance of
standards, co-ordination of standards,
and certainly improvement of stan-
dards arc all implicit in the objective
of the University Grants Commission.
But it remains a fact that while cer-
tainly good work is being done here
and there—ours is a large country,
our people are a highly talented peo-
ple, and naturally good work will be
there wherever facilities are available
but there is at the same time a gene-
ral complaint, which js voiceq in this

JUNE 20,

1962 University Grants
Commission

11951

House as well as outside in the country
that there is deterioration of standards,
My friend the Ministe- often comes out
in this House with that kind of state-
ment that there are reports regarding
deterioration at different stages of
the educational structure. Certainly
in the sphere of higher education we
hear about this deterioration. That is
why the correctives which would en-
sure that deterioration does pot take
place have got fo be applied wvery
carefully. That is why for instance,
the problem of student indiscipline,
which the University Grants Com-
mission has tried to tackle 1o a certain
cxtent, should be dealt with a great
deal more seriously than has becn
done so far,

I feel, for instance, that in pages 24
to 27 of this report there are state-
ments made regarding the facilities
which are being sought to be offered
to the siudents, so that, psychologi-
cally speaking, the matcrial basis for
the reasons for indiscipline can be re-
moved. It refers to the construction
of health centres  students homes
hobby workshops and psychological
counselling units and so on and SO
forth. But, as a matler of fact, so
much remains to be done, I do not
want merely to attack my friend the
Minister, because he is trying to do his
best; and I know that our country
being so large and the problems so
stupendous, we cannot ask for the
moon, we cannot get a solution of all
our problems tomorrow or the day
after tomorrow. But even so I do feel
that in regard to this problem much
more perhaps requires to be done.

MNow, 1 was very interested to read
about the scheme for health centres
under the auspices of the University
Grants Commission. But it secms
that the provision is very meagre.
I am reading from page 25 of the
Report where it is said:

“The assistance of the Commis-
sion for the umversities with 5000
students was fixed at Rs. 0.50
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lakh"—I suppose that is Rs. 50,000
—*“and Rs. 1.00 lakh for univer-
sities having a larger number of
students.”

This is extremely inadequate. I say
this because, only recently at the Cal-
cutta University there was an  exa-
mination of the health of the students
and the report which was published
in the papers indicated that compared
to 10 years or even 20 years ago, the
health of the students there has dete-
riorated, I, therefore, fecl that these
things should be looked aftey more
carcfully and the provision of students’
homes, hobby workshops and psycholo-
gical counselling unit: snould be taken
up carnestly, Psychological counsel-
ling units are something which 1 had
not heard about before. I sec it first in
this report. It may be my fault. As
far as I know, these psychologicai
counselling units, if they really mean
bu iness, have got to be there on the
spot, Recently, ther have been some
undesirable manifestation of student
indiscipline.  'We cannot merely pooh-
pooh the studenis and tell the world
that they are a lot of undesirables.
Because, after all, they are our own
children and if they do something
wrong, it only reflects a malaise, a
malady in the body politic. It is no
good mercly condemning the students
for these things

This report refers to the tasks un-
dertaken by the Commission for deve-
loping scientific cducation and all that.
1 was looking at the Report of the
Third Plan and I was a little disturbed
to see that the percentage of science
students to the total enrolment has
actually decreased from 1950-51, I am
quoting from page 576 of the Report of
the Third Plan where it is noted that
the percentage of science students io
the total enrolment of Indian universi-
ties in 1950-51 was 38.1 per cent, in
1955-56, it was 33 per cent, in 1960-61
it was expected to be 25.8 per cent and
in 1965-66 it is expected to go up to
425 per cent. I know that perhaps it
is difficult to provide sufficient facjli-
ties or scientific training and all that,
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and therefore the number of science
students cannot catch up with the
number of students for humanities.
Even so, perhaps a more serious effort
is needed so that we become more
science-minded. After all unles; we
have that kind of attitude in the
country, we cannot go ahead in this
very troubled world of today.

That reminds me how my hon, friend
the Minister, through the University
Grants Commission, is trying to en-
courage scientific research. But, I am
sorry—a little while ago I saw his col-
league and my good friend the Minis-
ter for Scientific Rescarch and
Cultural Affairs but he is not here
now—possibly there is lack of liaison
between the two Ministers, Now
they are both Members of the Cabinet
and I hope they will work closer to
cach other and co-ordinate their acti-
vities. In regard to scientific matters,
the Haldane affair will not be easily
forgotten. This House and the country
wil] not casily forget it and perhaps
it wil come up in one way or another
in this House over and over again.
But, it only showed how something is
very rotten in this country as far as
seientific research is concerned. Prof.
Haldane has had occasion to say about
the British Ministry of Science, that
that Ministry was behaving in the
epirit of the desk’'s dead wood, and
inhibiting the activities of scientists
who wanted a certain amount of free-
dom in order to develop their talent
and get other people to work in a
proper atmosphere. He hag also com-
plained seriously of conditions here, 1
do not want {o go into the rights and
wrongs of the matter. What we dis-
cover is, even though my friend the
Minister does not contirol the Couneil
nf Scientific ang Industrial Research,
in the report, there are all kinds of
references to great things having been
done. Really the position is such—I
cannot go into details—that on the
291h of May, the Statesman of Delhi
wrote in a leading editorial about the
activities of the Councll of Scientific
and Industrial Research and after
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making some very critical observa-
tions, it had even to say this about the
Director General, who is alsp the
Secretary of that Ministry:

“The  Director  General"—I
would not mention the name; it
is here in print—*"bids fair to
establish another of the immutable
laws of science, that of perpetual
travel, going from one country to
another.”

1 know in the University Grants Com-
mission also there are some rather
fortunate people who are peripatetic
philozophers who are not here at all
most of the time. They go abroad from
China to Peru, they go everywhere;
they go to the Soviet Union they go to
Bulgaria, Czechoslovakia and God
knows what other country. They go
to America, of course; that is the
Mecca of our educational programmes.

An Hon. Member: Also China.

Shri H. N. Mukerjee: I study some
of the material sent to me from time
to time and which we can collect from
the counter here—things like the Edu-
catlon Quarterly. I wanted to find out
what these people discovered after their
journeys abroad. One individual, a
very high officer in the UG.C, went
abroad and retired almost imme-
diately after he came back., They go
about, peripatetic  philosophers col-
lecting information and insight. This
eountrv has g right to share in what-
ever learning and insight they col-
lected from abroad. Of course, the
Director General of the Council of
Indutrial and Scientific Research, to
illustrate that law of motion, has to
be perpetually abroad all the time.

The Minister has told us about the
Central universitics, He has also said
something important about mnational
integration. I have a feeling in this
matter. We have Central universities-
Delhi, Banaras, Visva Bharati, Ali-
garh. But in the south, there is no
Central University, Osmania, at one
time, perhaps promised to become a
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Centra] university. But, at the present
moment Osmania university is the
headache of the Andhra Government,
I suppose. At least, the Osmania
university looks up to and is under the
direction of, whatever control there is
the Andhra Government. I think
from the point of view of national
integration, it 1s verv important that
a Central University is set up in the
south, Perhaps, Osmania could be
chosen here and now straightaway,
and some other wuniversity in the
deeper south where we can have a
Central university.

In regard to Central universities also,
I have said it repeatedly every time
the University Grants Commission
comes up before the Hou e somehow,
we do not seem to know as  much
about them as we should. The Univer-
sity Grants Commission does not tell
us about the. Visva Bharati is hardly
ever mentioned. One or two mentions
about it there are in the report.
About Delhi, some que-tions are asked
here from time to time. Otherwise we
do not get to know very much, For
instance, only a few months ago, my
hon. friend the Minister brought here
a bill in regard to evening courses in
the Delhi University. Some of us ex-
pressed our apprehensions about how
evening course: were going to work in
actual practice. We do not quite know
what happens. It may be that this
report was prepared long ago and
under the laws of burcaucracy, it
comes to us much later. It may be
nobody's fault. But. as I discuss this
matter, I want to know more about
what happens in Delhi e pecially in
regard to such things as evening
courses. But, we cannot know any-
thing about it.

Then, again Visva Bharati seems to
be nobody’s headache. It seems to be
a problem child that Rabindra Nath
Tagore has left for us to appoint a wet
nurse from time to time and wail over
it, Then again, the University Grants
Commission has done a good job In
helping the idea, with money, of
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setting up Tagore Chairs in different
universities. But, from what 1 can
find, the universities do not know what
to do about it even when money is
forthcoming. My hon. friend is gene-
rous with money about Tagore Chairs.
But, they do not know what exactly to
do. Perhaps for form's sake, a few
Tagore Professors are being appointed,
There should be something more solid
about it. Somebody once said, if we
want to respect the memory of Tagore,
better not talk too much about Tagore,
but provide drinking water to the
common people. As Tagore said in
his writings in his last days and
throughout his life, if we pro-
vide drinking water to common
people, it may be a greater tribute
to Tagore than to put up sinecure
Chairs where some people are appoin-
ted and they do not know what to do,
what subjects to teach that have rele-
vance to Tagore. Altogether this idea
is producing qucer re ulits. In West
Bengal, there is a new Tagore Univer-
tity. I do not know if my hon. friend
knows about it. Perhaps he was not
consulted. Perhaps, the University
Grants Commission knows nothing
about it. A Tagore University has
been et up. We have got Viswa-
bharati. We had already a sort of insti-
tution which was looking after the an-
cestral residence of Tagore in Calcutta.
Now, it is called g university. What
the idea is, 1 do not quite know. It
has to be straightened out. Merely
mumbling the name of Tagore and
getting support from the people on
account of the respect which people
have for Tagore and then doing
certain things which do not produce
the right kind of result is not the way
to produce good re:ults.

That is why I feel that sometimes
many things are done which are not
quite in order. I notice that in the
Central Universities, especially in
Delhi, for instance, the University
Grants Commission is giving sperial
facilities for the prosecution of Buddhi-
stic studies, It is very good, and
1 welcome it. But 1 was wondering
ebout one thing. My friend the

JYAISTHA 30, 1884 (SAKA) University Grants 11960

Commission

Minister of Scientific Research and
Cultural Aairs is not here, agaln:
it is his province perhaps. Some years
ago, Dr, Raghu Vira who has the re-
putation of a scholar went to China
and Mongolia and God knows what
other countries, and collected a lot of
material which were exhibited in the
Eastern Court or somewhere else, and
then he ran away. I have asked
questions about this matter, and it
seems that all the material that Dr.
Raghu Vira got relate to Buddhistic
studies; all that material belongs to
the Government of India; Dr, Raghu
Vira would not have been given all
those materials by the Mongolians and
the Chinese unless he represented the
Government of India. But he comes
here and takes them away...... ..

Shri Bade (Khargone): My hon.
friend says; that Dr. Raghu Vira ran
away. What does he mean by saying
‘ran away'? Dr. Raghu Vira is not here
in the House to defend himself,

Shri H. N, Mukerjee: It was only a
picturesque way, which perhaps is
parliamentarily sometimes acceptable,
of saying that Dr. Raghu Vira, in so
far as his possession of these manu-
scripts and banners is concerned, has
vanished from the scene.

Shri Bade: Dr. Raghu Vira is against
China, and he is anti-China, and,
therefore, my hon. friend is saying
that he ran away. (Interruptions).

Mr. Speaker: Order, order. No
special meaning should be attached.

Shri Nath Pai (Rajapur): How does
my hon. friend fathom the mind of
Shri H. N. Mukerjee?

Mr, Speaker: When he says that he
ran away, that does not mean much.
He only means that he ran away with
the documents.

Shri Tyagi (Dehra Dun): What he
meant was that he ran away with the

ideas.

Shri H. N. Mukerjee: I did not mean
any reflection on Dr. Raghu Vira or
anything of that kind. It is only that
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1 am very deeply concerned about
the recovery of whatever ‘materials
on Buddhist studies which he got, and
the Government of India has a duty in
that regard.

1 would only refer to another mat-
ter, becausc possibly 1 am taking a
little more time than is my due, and
that is with regard to the medium of
instruction, 1 know that only the
other day, the hon. Minister gave us
an answer on the 23rd May, where he
said that, of course, Hindi and other
national languages of the country
would ultimately become the medium
of instruction in the universities, but
English will continue, and we have to
go slow. That is more or less the
attitude of the University Grants
Commission. And from time to time,
they make an observation which some-
how 1 cannot quite stomach, that this
question of the medium of instrue-
tion is only an academic question.
The report says at page 37:

“The linguistic medium in our
universities should be considered
primarily as an academic question
and not as a political question.”

1 cannot quite stomach this kind of
statement, Academicism is not some-
thing sheltered away from the blasts
of recal life. It is a national question.
It has to be solved with reference to
the demands and requirements of the
people. And academicism, if it is to
be remote from the desires of the
people and their requirements, will
certainly have to be modified to that
extent, I have nothing against aca-
demicians. I have all respect  for
them. And our country has the great-
est respeet for learning. We have
always had it. But I do not under-
gtand this. Here is the guestion of
the medium of instruction. How are
our people going to learn really and
truly except through the medium of
their own languages?

1 am speaking a language which is
not my own, nor my hon. friend the
Minister's, nor the Speaker's, and it is
a terrible thing that so much of our
intellectual and spiritual energies had
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to be expended in the acquisition of a
language which we never learn truly
and properly enough. I know English
well enough to know, as I said once
in this House before, that we cannot
learn it well enough; it is not possi-
ble, But we are driven to this,

I do not want to say that immedia-
tely you change over from English to
the Indian languages, but we have to
have this perspective, not as a dis-
tant something to be achieved when
we are dead and gone, when our
chiliren have settled down in life
and more or less they are also safe,
but we have to have a different pers-
pective that as spon as ever we can,
we have to shift to our Indian langu-
ages, in order 1o give instruction in
the different subjects. That is why
our national professor, Professor,
Satyendranath Bose has been going
round the country saying that in our
own Indian national laguages, we can
teach science right up to the highest
stage of the university. But I do not
find the Universily Grants Commis-
sion coming forward with any serious
thought in regard to this matter,

They are not a few bureaucrats who
have to stick to their seats wherever
they are, as Vice-Chancellors or as
principals of colleges; but they are
pcople who are to give a lead to the
country. as far as the educational
future of our country is concerned.
But they are not intcrested. They
seem to fecl, *As long as we arc here,
let English continue, and let Hindi con-
tinue; the Hindi-speaking world is
happy; let the other laguages take
carc of themsclves; let the devil take
the hindmost and the future will have
fo take care of itself’. That is the
kind of attitude which we find,

This medium of instruction ques-
tion has to be tackled as quickly as
ever it is possible, and for that, I want
a publications programme to be spon-
sored by the University Grants Com-=-
mission. You have got the National
Book Trust now. I do not know if
that is the responsibility of my hon.
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friend the Minister of Education or
my hon. friend of longer standing, Shri
Humayun Kabir; [ do not quite know;
it is such a peculiar jumble of depart-
mental jurisdictionary division that
1 do not quite know how to ferret it
out and what the position is. But
there is the National Book Trust.
Years have passed, and they have
produced a few things, and possibly
tom-tommed it and got some plaudiis
from people in authority and think
that the job is done. This is most
amazing. Why does not the Univer-
sity Grants Commission make specific
allotment to the universities which
belong to certain regions and tell
them that the money has to be spent
for the production of really first-class
text-books on the subjects which are
taught?

English, of course, should be taught.
Wu shall read English books. Nobody
acquires higher education by learn-
ing only one language. We have to
learn a multiplicity of languages. We
sghall consult books in English, in
French, in Russian, in Chinese and in
whatcever language there is  which
may be necessary for higher educa-
tion. We shall certainly read those
things. We shall certainly know that
much English so that we can follow
a lecture in English when it is made
by an Englishman or somecbody
who comes from Tamil Nad to
Calcutta. Let wus learn in that
way. but let me learn as a Bengali,
since I learnt Bengali at my mother's
knee, since I imbibed Bengali with
my mother’s milk, let me learn what-
ever I can through my own language;
and let me supplement my informa-
tion and let me add to my insight by
acquiring other languages and f by
lcarning other subjects. But this is
so important; but nobody seems to
care. And what will happen?

We talk about national integration
and all the rest of it, But if our indi-
viduals are not looked afier, if we
cannot grow to the highest stature of
our being, where shall we be? Where
shall we go from here? Ewvery year, I
have noticed, and I have seen this
statement repeated in the reports of
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the University Grants Commission,
that this is an academic question and
not a political question. 1 do not wish
to emphasise the word ‘political’; 1
say that it is a national question. It is
not a purely academic question, I am
not going to leave to academicians,
who, I find, in real life, fawn upon
pcople in authority and function
bureacratically, the job of settling
this kind of problem. That is why I
say that we should take it up as a
serious national job. I tell the Minis=-
ter of Education, now that he is a
member of the Cabinet, now that he
is one of the leaders of the country in
the administrative sphere, let him
come forward and assert himself and
say that here is something, a subject
which has gol to be tackled properly.
That is the appeal which I make to
him, and that is the appeal which I
make to my colleagues in this House.

I do feel that if we take this mat-
ter seriously, perhaps. results can be
produced, but if we let things drift
as we have done so far, then we shall
not have a real break with the bad old
past, and we shall never be able to
build a new kind of society; we shall
only carry on more or less in the same
fashion as we are doing now because
we have inherited a certain legacy
which has so many enlanglements that
we cannot find a spiritual way out of
it. That is why | make my sibmis-
sions to the House, and though I might
have put them sometimes a little more
strongly than I should have done, I
do it with all humility, and I do hope
that the Minister and the House will
consider my suggestions in all serious-
ness.

Shri Tyagi: My hon. friend has
spoken in patriotic terms.

Shri A, P, Jain (Tumkur): I agree
with the two previous speakers that
this is a very important report. The
University Grants Commission has, on
the whole, done a good job, and I
must take the opportunity of paying
my tribute to Shri C. D. Deshmukh
who was responsible for giving flesh
and blood to the University Grants
Commission.
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The hon. Minister referred to the
limiteq scope of the University Grants
Commission, and that is one of my
main complaints. 1 believe that the
University Grants Commission shouid
have a much wider scope than what
it happens to possess at the moment.
It is a tragic trend, not only in this
country, in this Parliament and out-
side but perhaps all over the world
that we are a little too miserly to-
wards the development of the human
values. While it is much casier ‘o
get an allocation for building a road,
for biulding a bridge or for building
a tangible asset, the same liberality is
not shown for the development of
human character, not even in the
more advanced countries like the UK
ang the USA.

1 read a recent publication by Mr.
Galbraith—I believe it is entitled
The Liberal Hour—in which he has
camplained against the dificulties
which are encountercd even in the
USA in securing grants for education.
1 think we should give serious thought
to the problem. More atten®ion ard
more money should be devoted tn the
development of the human character
in particular, in the Universities which
provide us with leaders of thought und
intellect, whn will one day lead the
country. Therefore, the functions of
the University Grants Commission are
very important, and I would earnest-
ly urge upon the Educatior Minister
to widen its scope.

We find that during the Secund
Plan period, the average expenditure
of the UGC per year has heen to the
tune of Rs. 2] crores for a popula-
tion of 43 crores. I do not by any
means imply that this is the only
expenditure, we are incurring on
research, postgraduate and under-
graduate education, but even with
the limited scope of the University
Grants Commission, 1 think this allo-
cation is a little too miserly. In the
Third Plan, the allocation is higher.
It is of the order of Rs. 37 crores for
the whole Third Plan pericd. Even
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so, I consider the allocatien for the
important functions assigned to the
Commission is too low and miserly.

Coming to the Report, I like some
of its features. Firstly, the UGC has
done well in raising the pay of the
professors, readers and lecturers com-
pared to other services. the adminis-
trative services, even so thc profrs-
sors ang teachers will be more mode-
rately paid, but what has becn done
is something pgood. 1 also am glad
to sec that the Commission has based
its pay scales on the three-tier
system. In some umniversities, the
two-tier system 1s being adopted,
namely, professors and lecturers,
which leaves a great gap in between
the two grades and creates tremend-
ous difficulties, T hope the university
Grants Commission and alse the Edu-
cation Ministry will take care to see
that the three-tier system is not has-
{ily substituted by the {wo-tier sys-
iem, as has been done in some uni-
versities.

I am also impressed by the recom-
mendation of the Commission to pro-
vide residential accommeodation to the
teachers. If you want lp have the full
benefit of the services of a teacher,
you must provide him with {faiily
rcasonable amenities angd comforts,
In many universities {eachers are
accommodated in wretched houses; if
they do not have privacy for study,
how can they teach students. Unfor-
tunately, the University Grants Com-
missin has not been able to find funds
for building residential accommo-
dation for professors. 1 attach great
importance to this. T hope that the
UGC will find funds for it, even if it
has to scrap some other scheme.

Regarding the medium ! instruc-
tion Shri H., N. Mukerjec said—I
think very correctly—that we cannot
afford to lose time in half-hearted
measure; to substitute national “ang-
uages for English. That is a thing
that has to be done immed.alelv and
without delay. But the wnole peint
is that unless we have good transla-
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tions and new text-bonks for teach-
Ing our students in our nationai Jang-
uages, any hasty substitutior of Eng-
lish by the national language will
reduce standards. Unfortuntely, there
is a prevailing complaint al! over the
country that the standards of educa-
tion are going down. One of the
main functions of 1he University
Grants Commission is to maintain stan-
dards. So while I am gne with Shri
H. N. Mukerjee that no undue delay
should be allowed to occur in sub-
stituting the national languages for
English, 1 fully agree with tiie remark
made by the Commission in page 36
of the Report regarding the language
policy:

“It wag necessary to take steps
to secure an adequate proficiency
in the English langnage at the
university stage, and it was also
necessary, if a university propos-
ed to change the medium, to ensure
that the transition did not affect
general academie  standards and
that the transition was carefully
prepared for by translating an
adequate number of Dbouks into
Indian language concerreg and by
encouraging original writing in
that language.”

I alsop like the health scl:eme which
has been initiated by the University
Grants Commission.

Having commended som:z of the
activities of the Commission, 1 would
now like to draw attention 1o some
lacunae which I find in the Report.
First I take up Appendix VIII which
deals with enrolment trends in uni-
versities of certain selected countries
in the world. Tt relates to the year
1958, We find that in the case of India
no less than 51.8 per cent of the stu-
dents admitted to universities are ad-
mitted to humanities. In all the other
17 countries including Canada, USA,
France, Germany, UK and some quite
backward countries like Iraqg, Argen-
tina and Egypt, the percentagr of
students admitted to humanities is
much lower. I do not think that in
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any other country it exceeds two-
thirds of what we have in India.
Again, if we look at similar figures
for engineering, we find that in India
only 34 per cent of ciudents are
admitted to the faculty of engineer-
ing, which is the lowest. Then again
in the case of medicine only 4°1 per
cent are admitted to that faculty—
again the lowest in the world, among
the 18 countries listed. As regands
agriculture only 12 per cent of the
students are admitted to that faculty—
again the lowest among the 18 coun-
tries.

1 have given these figures to show
that there is a good deal of imbalance
in our educational pattern. I think
both the UGC ang the Education
Ministry should take early steps to
reduce this imbalance. We are living
in an age of science and technology.
Thercfore, there should he greater
emphasis op science ang technology
ang a much larger numbor of stu-
dents should be admitted to faculties
of science and technology.

There is another thing which
impressed me while ‘going through
the Report. India, if I may be ullow-
ed to repeat a hackneyed truism, is a
predominantly agricultural couatry.
Agriculture occupies the oride of
place in our economy. Nearly T0 per
cent of our people depend upon agri-
culture. Nearly half of our nationat
wealth is derived from the agricultu
ral occupation. But I find that the
activities of the University Grants
Commission do not extend to the
sphere of agriculture, Ip the whole
report, there is only one reference {o
agricultural research where i{ has
been said that certain programmes of
agricultural research taken undey the
funds granted by the USA under PL
480 are being utilised in collaboration
and consultation with the Uaiversity
Grants Commission. In our times it is
very difficult to make g water-tight
distinction between different types of
education. Agricultural education has
a close bearing on other types of
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education like humanities and basic
sciences. We have started a Urniver-
sity known as the Uttar Pradesh Agri-
cultural University at Rudrapur and
there we have set up a school of
humanities and basic science, for I
fully agree with the observation of
the University Grants Commission
that technical training must Le based
upon a sound knowledge of funda-
mental science and  humanities.
Again, in the Agricultural University
we have another faculty of agricul-
tural engineering, which is verv close
to  mechanical engineering ir the
industrial world. I do not knew what
was exactly at the back of the mind
of the framers of the law or nf those
who arce operating it that pgricultu-
ral education should have been kept
nut of the ambit of the activities of
the University Grants Commission.

We all know that there is the ICAR
which deals with agricultural rescarch.
I do not fing anything in this ryport
or elsewhere to indicate that thire is
any sort of co-ordination betwecn the
University Grants Commission, which
is responsible for encouraging research
in other fields, and the ICAR. So, I
would suggest to the Minister of
Education tp give some thought to this
problem so that g close liaison is
established between the ICAR and the
research activities of the Universily
Grants Commission. In fact, it occur-
red to me at one time that all the
research now conducted by the ICAR
should be handed to the University
Grants Commission, but the ICAR has
its own history. It was set up as a
result of the recommedations eof the
Willingdon  Commission. It has
acquired a body and shape, i{ has
become ap institution which has done
very useful work, and the merger of
an institution of that kind mav well
lead to worse results. Therefore, my
proposal is a limiteq one, namely that
there must be wvery close collabora-
tion and co-operation betwecn the
research activities of the ICAR and
the University Grants Commission.
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Again, at a lower level, that is at
the post-graduate and under-graduate
level in agricultural and veterinary
education, there is no body corres-
ponding to the University Grants
Commission to take care of and
encourage the various activities in the
same manner as the University Grants
Commission is doing in the oiher
cases. [ would therefore request that
so far as post-graduate and under-
graduate education in agriculture is
concerned, the University Grants
Commission should take equal inte-
rest, because any body or any insli-
tution which is set up in this country
and ignores agriculture s ignoring
onc of the major activities of the
country. It isnot fulfilling its dutics
in a proper manner.

1 welcome the institution of the
Tagore chairs and the department of
Buddhist studies. I am not aware
whether there are any major defects
in the Tagore chairs as were referred
to by Shri Mukerjec. If there are,
they should be corrected.

The Uniersity Grants Commission
al one place refers to emotional inte-
gration and i1 says that grants have
been made to universities to  study
certain social tensions in their regions
connected with national integration, I
submit that this is not enough., I
would request the Education Minister
to take up the subject of national
inegration in a more serious manner.
It I am pecrmitted to do so, 1 would
suggest that in the near future the
University, Grants Commission may
be requested to set up at least four
Chairs dealing with the subject of
emotional integration, carefully and
intimately  studying the  various
trends linguistic, parochial, economic
and others, which lead to or encour-
age fissiparous tendencies, I would
suggest that Assam being onc of the
problem States in that respect, should
have a chair for national integration.
Another chair may be set up either in
UP or Bihar for the northern region,
in Maharashtra or Gujarat far the
western region, and there must be
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another chair of national integration
in the South.

Shri D, C. Sharma (Gurdaspur):
In the Punjab alsn,

Shri A. P. Jain: Punjabis will not
benefit from the chair.

The last point to which I would
like to refer is that our Constitution
ensures equality of opportunity. The-
oretically it is all wvery good, but
where is the equality of oppurtunity
when therc is a large section of the
people who have not even e~ough to
maintain themselves on the level of
bare necessities? 1 happen to be the
Chairman of the Board of Manage-
ment of the UP. Agricultural Univer-
sity, which has recently been started.
In the first year we admitted students
to the faculty of agriculture, and in
making the admissions we laid it
down as a rule that boys coming from
agricultural families, families acwually
engaged in agriculture doing it with
their own hands, that is men who
know the virtues of the soil, whose
hands have been soiled, should be
given preference over people coming
from the towns. As a result of this
directive, out of about 250 students
admitted we found that 40 to 50 per
cent of the students, while thcy were
intellectually up to the standard,
while they were the sons of the soil,
real tvpe of boys who would do good
in agriculture, who after obtaining
their degree would not go to service
but take to agriculture, were not pos-
sessed of the means to pay the ex-
penses of the University, We felt very
sorry that we should have 1o lose 40
to 50 per cent because they or their
parents did not have the financial
means. [ ask: where js the guestion
of equality of opportunity when a
bov who is possessed of brain and in-
tellcet is deprived of developing it
merely for the reason that he has not
got the means to pay for the educa-
tion? Nations are built by human
brains, and any nation which neglects
the human brain and human qualities
does so at its peril. We therefore
prepared a scheme of loan-cum-
scholarship, advancing about Rs. 50 a
month to the students whose parents
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could not bear the expenses of the
university education. We are run-
ning this university in association
with the University of Illinois, and
some cxperts from that university
have been deputed to help us in de-
veloping the university. They ap-
proached the P.L. 480 authorities who
were good envugh to be prepared to
spare the funds for running this Joan-
cum-scholarship scheme. The idea of
the scheme is that for a period of
four to five years that the student is
in the university, he would
get an advance of Rs. 50 a month.
After he had completed his course,
we assuré him  a placement. For
two years we will not recover any
of the loan advanced to him. Later
on we will recover the loan with a
small interest spread over a period
of ten years so that it develops into
a revolving fund and year after year
a number of students are helped
and arc cnabled to receive their
education. [ approached the Prime
Minister and I had his blessings.
Unfortunately, the Ministry of
Finance and the lukewarm support
of the Ministry of Education finished
our scheme. India is not making the
best use of its talenis and a large
number of boys and girls who can
make good citizens and contribute
to the welfare of the country are
going without education. From the
report I find that some merit scholar-
ships and fellowships have been
sanciioned numbering a few hund-
reds.

Dr. K. L. Shrimaliz: I am afraid
that he is a little out of date in this
respect. The Ministry of Education
has instituted a scholarship scheme
and hundreds of students are getting
this merit scholarship and the Minis-
try is also setting up a loan-scholar-
ship scheme about which I mentioned
while replying to the debate on the
Demands for Grants.

Shri A. P. Jain: I may be a little
out of date; but that information is
perhaps confined to the chambers of
the Education Ministry.
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Dr, K. L. Shrimali: This scheme is
not confined to the chambers of the
Education  Ministry; hundreds of
thousands of students are receiving
scholarships and a number of poor and
deserving students are now able to
study with the aid of these scholar-
ships.

Shri A. P. Jain: ] was the first
man connected with the university
to initiate this scheme, My scheme
was thrown into the cold storage. 1
expected from the Education Minis-
ter and the Finance Minister that
they should, in courtesy, have reviv-
ed the scheme before taking up any
new scheme. I do not want to run
down the work of the Ministry or
the University Grants Commission,
In this country there are not hund-
reds or thousands but Jlakhs of
»oys who are deprived of higher
education because they have not the
financial means. I know that the
thing cannof be done in a day. But
the Education Ministry functioning
through the UGC should institute a
large number, 50,000 or even a lakh
scholarships immediately on a loan-
cum-scholarship basis so that the
talents of the country are not wasted.
I know the difficuities of the Educa-
tion Minister. As I have already
said, miserly approach to education
is not confined to India alone; it is
found all over the world. You can
have big allocations and big grants
for so many other things but educa-
tion remains a neglected subject. In
fact 1 am supporting him by making
these observations and I do hope that
he will give greater and more inten-
sive atiention than he has done so
far to the scheme. Whatever be its
nature, the scheme should enable a
boy or girl possessing the brain and
intellect and capacity to learn to
receive higher education and thereby
profit India.

These are the few observations that
1 wanted to make on the report. On
the whole I think the UGC has done
a good job and T wish it well I
think it will progress and develop
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and render greater service to the
country.

Mr. Speaker: I propose calling
upon the hon. Minister to reply at
4-30. So, we have three hours now.
About two dozen names have already
been sent to me and there may be
others rising in their seats to catch
my eye also. We have got limited
time and so I request the hon. Mem-
bers who participate to condense
their remarks in as few minutes as
possible and at any rate 1 hope they
would do within fifteen minutes.

Shri  Khadilkar (Khed): Mr.
Speaker, Sir, let me at the outset
express my disagreement with the
introductory remarks made by the
hon, Education Minister regarding
the scope of work of the University
Grants Commission. We know that
the State Governments are primarily
responsible for the university educa-
tion but the UGC as it is constituted
under the Act and is functioning, is
a sort of a high command in tihe
academic world which guides and
directs higher education in this
country.

13.36 hrs.
[Mr., Deputy-SPEAKER in the Chair]

So, to limit the scope of the discus-
sion on the plea that most of the
functions are under the Constitution
within the jurisdiction of the States
would take away the life out of the
debate and would belittle the UGC
as it is functioning in this country.

There is an effort all round to
meet the increasing demands of
higher education but there is a lack
of philosophy. You will excuse me
if 1 put it in this way because after
freedom when we are planning our
social life and trying to meet the
educational hunger of the people by
raising the academic standards and
laying down new standards it was
expected that the UGC, the Vice
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Chancellors and public men would
enthuse the students with some type
of new social patriotism or idealism
while teaching them. It is not that
they are to be taught and simply
fitted in a job. They must feel
enthused that they have a mission to
perform. ©On a recent occasion the
Education Minister was prompted by
his conscience and perhaps he also
made some observations of this
nature. I have not the time to quote
them here. Therefore, if at all we
are planning to reconstruct society
on the basis of socialism as we have
set it down as our idcal, what new
values are we having in keeping with
that ideal? 1Is our education Im-
bued with this new idealism of
socialism so that the younger genera-
tion come forward with a certain
spirit of self-sacrificed? Unfortunately,
after freedom our whole social life
and academic life, because of power,
is corrupted to the core. Let me say
very plainly. Men may not like it.
This atmosphere needs to be changed
and I feel that the Minister of
Education should undertake this task
of changing the academic life in this
country and enthusing in the new
student world a certain amount of
patriotism, what is called social
patriotism.

The question is how far the Plan-
ning Commission is giving attention
to the higher education and providing
more granis for it? I refer to this
problem because there is a reference
here and also because when we are
talking of socialism we should give
up the old classical concept where
education, health and other activities
were called external  economy
because these things do not show
immediate material gains or profits.
Those who possess the conventional
wisdom are in seats of authority in
our universities and therefore, even
in the Planning Commission some of
them look at this problem from the
point of view of conservatives.
[ am borrowing the phrase from Prof.
Galbraith. 1 am dofinite that in a
society in transition, where we are
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atlempting 1o catch up with the pro-
gress of the world, it is our duty to
provide more funds particularly for
higher technical education. But I am
afraid the funds are not enough. I find
in the second Five Year Plan Rs. 27
crores had been provided, and they
had spent about Rs. 19 crores. In the
third Five Year Plan Rs. 37 crores
have been provided. But is our in-
vestment in human capital enough?
That aspect must be taken into con-
sideration,

For elucidating this point further, I
will just quote a small observation by
Prof. Galbraith in this regard, He
said:

These resources are 'men and wo-
men; their quality and quantity de-
peng on the extent of the invest-
ment in their education, training
and opportunity. They are the
source of technological change. With-
out them investment in material
capital will still bring growth but it
will be insufficient growth that is
combined with technological stagna-
tion.”

1 think we should take notc of this
fear which he has expressed. While
making allocations, we should remem-
ber this. Though primary education
is important, at the present stage of
development it is absolutely necessary
to pay more attention to higher edu-
cation, that is, education in the uni-
versities and particularly technologi-
cal education in this country. In this
report I find that post-graduate studies
and research have not attracted suffi-
cient response, That also shows that
the position is not satisfactory.

One observation was just now made
by my hon. friend Shri H N.
Mukerjee. 1 feel that this bifurca-
tion belween the Education Ministry
and the Ministry of Scientific Research
and Cultural Affairs is something arti-
ficial. These two Ministries ought to
function in the closest co-operation
possible. But from the activities that
1 have observed, unfortunately there
seems to be very little coordination
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between them. The two Ministries
are after all the wings of one and
the same subject, namely, general
education. Culture and scientific
education arc parts of general educa-
tion. Sop, the Ministry should consi=
der this aspect and this bifurcation
must be removed. If for conveni-
ence's sake or for some other pur-
pose these two Ministries are 1o func-
tion separately, at least they should
co-ordinate their work and present a
comprehensive, gencral picture of
advancement of cducation in the
country.

The important question of national
integration was also referred to in the
House. People are talking, 1 am
afraid, in a superficial manner. All
sorts of suggestions arc coming for-
ward. Some people say, “on a mass
scale, take pledges."” Some say, “create
some more Chairs, and all these pro-
blems will be solved.” 1 think suffi-
cient thought is not given to this pro-
blem at all. After freedom, new
sovial forces have been gencrated in
thiz country. Life was more or less
suppressed before. Since the past 14
years, and particularly alter the
creation of linguistic States, the per-
sonality of cach State is developing.
We cannot deny this fact Therefore,
there is a greater urge for  higher
education, and though there is not
enough academic background new
universities are coming up. Whether
the University Grants Commission
likes it or not, new universities have
alrcady come up, and the Commis-
sion’s checks or restraining influences
are thrown overboard. This is the ex-
perience,

I know that in some places, where
there was no need for setting up of
universities, still, because of the
regional petriotism and regional de-
mands, some universities have crop-
ped up and you have to provide fin-
ance for them. I{ will not certainly
enhance the standard of university
education. Therefore, while talking
about national integration, we must
look at this problem: new forces are
being released. You have got to take
this into consideration and try to un-
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derstand the phenomena and direct
them in a proper manner.

May I suggest, in this connection,
what the national wuniversities are
meant for? A good suggestion was
'‘made, namely, that there should be
the fifth national university in  the
Scuth. What special function they
are discharging? While there may
be four national universities, if the
fifth university is established in the
South, 1 think it will be good; and
the sooner it is established the better.
These should be the seats of integra-
tion or the centres of integration,
where students from variou. guarters
should come, from each region
should come, sit together and learn
and try to understand each other, A
national outlook should develop out
of that, and the younger generation
would certainly benefit by such an
cfTort,

I cannot understand these namces—
Iindu university and Muslim univer-
sity. Why not have special studics
or scats where Muslim culture may
be studied and where Hindu culture
may be studied? What harm is there
if Hindu culture is studied in Aligarh
and the Muslim culture is studied or
a Muslim Chair is cstablished in  the
Hindu university? You talk of na-
tional infegration in the field of aca-
demic life. But if you keep these
names, I think it will not serve the
purpose.  Only the talk about national
integration will just remain! There-
fore. 1 would appeal to the Minister
of Education to apply his mind very
seriously to this aspect and see how
they can approach the younger and
coming generation and then try to
understand their urges. If they try
to understand their aspirations, I am
certain progress could be ‘made and
the younger generation will be better
fitted to be the citizens of this free
India.

In this connection, suggestions have
been made regarding the medium of
instruction. This is allied with the
question of national integration. Let
us, first of all, admit one thing.
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For some years to come, whether one
likes it or not, English is going to
dominate the academic world and is
likely to remain, with all our effort
towards a national language, as the
only acceptable medium in  the uni-
versitics. In  the South, recently,
Shri  Bhaktavatsalam, Minister for
Education in Madras made a very bold
statement. He said that if you are
going to hasten the pace of Hindi as
the medium of instruction, instead of
taking to Hindil “we would go back to
Tumil” Are we pgoing to divide this
country where each region will not be
able to communicate, or carry on other
pur=uits in the intellectual or acade-
nne almosphere, with the neighbour-
ing States? If Tamil is introduced in
Madras and Kannada is introduced in
Mysore, 1 think the link in the aca-
demic world creating a common at-
mosphere will be completely snapped.
Therefore, without any inhibition,
let us recognise that after 150 years
of contact with English language,
English has become one of the national
languages of this country.

Dr. M, S, Aney: Nonscnse,

Shri Khadilkar: You may not like
it. but it has become one of the na-
tional languages in this country. Let
us admit. ..

Shri Gauri Shanker (Fatehpur):
What about your contact with the
Britishers themselves?

= TEEETAR (FEAE) ¢ gafan
F1 faad A A0A7 £ 7

Mr, Deputy-Speaker: Order, order.

Shri Khadilkar: Why have an argu-
ment? Your fanaticism will not
change the realitics. Just listen. What
I say is, if at al] we are thinking in
terms of imparting higher education
to the younger generation, one thing
should be remembered. For instance,
in the name of changing the media,
what happened in Gujarat and what
happened in Maharashtra? The two
Chief Ministers of Maharashtra and
Gujarat have treated the younger
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generation as if they were guinea pigs
to 'make experiments regarding the-
medium of instruction. Today, they
find it extremely difficult to compete
with other regions where they ought
to compele on an equal footing for
higher courses of study. This is their
position.

Recently, a judgment was delivered
in the Ahmedabad high court. It was
a very important judgment. Of course,
it gives protection to minorities but
also refers to the medium of instruc-
tion. In this report also they have
taken a very realistic attitude regard-
ing the medium of instruction, be-
cause this is the central point in uni-
versity education at this stage or
juncture, They have had a working
group. Of course, I would not like to
say that it is merely an academic
guestion and it has nothing to do
with other problems. But it is not a
political question. As it has been ob-
served, it is primarily an academic
question and not a political question.
I entirely agree. At this juncture, be=
cause politics js  dominating in  all
walks of life, it is bound to enter into
the academic field as well. But it
i1s a national question and I entirely
agree with the suggestion made by
Prof. Hiren Mukerjce. What they
have obscrved in this report is going
to be a sort of guide in the academic
world in the higher field of education,
that the medium of insiruction is
bound to remain English. My hon.
friend, Dr. Aney, has said that this
is non-scnse.  Even for that abuse, he
has to use an English word; he could
not do it in any other way.

Dr, M. S. Aney: | said ‘non-sense’,
because you said, for 150 years more
English should remain,

Shri Khadilkar: 1 was referring to
the past.

The change-over will have to be
planned. You will have to chalk out
a programme, create an atmosphere
and build up a language for it. Today
Hindi is in its infancy. Some of the
regional languages are better deve-
loped. In such an atmosphere, if the:
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southern people feel that you are im-
posing something which is inferior, 1
am afraid it will not lead to solving
the question of national integration,
It will further create divisions. You
have got to create the books. Where
are the books, I would ask, from the
Hindi enthusiasts; if Hindi and the
different regional languages are to be
media of instruction, are there suffi-
cient number of books in those lan-
guages? I know from my own experi-
ence that in Poona University, students
who pget instruction in Marathi at a
lower level, find it extremely diffi-
cult to follow an ordinary lecture in
the university and the university tea-
cher has got to say first something
in English and then summarise in
Marathi. Is this going to mmprove our
university standards? Therefore, [
fully endorse whatever has been ob-
served here. They have made a bold
statement and I support that view
that for some years to come, some
sort of rush tactics will prove harm-
ful.

Mr. Deputy-Speaker: The hon.
Member's time is up.

Shri Khadilkar: I want to refer to
the question of examinations. I will
finish in five minutes.

st TRATAT ¢ TAEAH AZET,
AT AT IH AL A1 Al Az 37 T30,
a1 oY JTELLFT AT AT AL W FFAT

Shri Khadilkar: Even now we find
more than 30 per cent failures every
year and the old system of cramming
is being encouraged, because of thc
system of examination. [ would ap-
peal to the Minister that in order to
avoid this national waste, he should
introduce a new system where the
everyday work of the students is ob-
served and taken into consideration
and only a certain percentage of
marks are given at the time of the
final examination, The total marks
should be taken into consideration
when results are announced. This
will avoid waste and frustration in the
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minds of younger generation. I think
the results would be better then.

I have greater faith in the coming
generation than in the generation that
is almost fading out. They may think
big about themselves, but the genera-
tion that is coming has greater enthu-
siasm and if properly handled, this
material will be most helpful in build-
ing up this nation. Do not distrust
them; do not treat them as if they
are rowdies. Sometimes there is a
tendency to treat them as rowdies.
Students indiscipline is a social pro-
blem and it must be looked at f{rom
this  angle. Therefore, every en-
couragement must be given to the
younger generation by opening the
portals of the university to them,
making it possible for the poorest of
the poor to receive higher education.
No facilities should be denied to the
students from the backward areas in
the matter of higher education. Such
a system should be evolved and that
is the only solution that will integrate
our nation. Mere talk on the platform
of pledges and Chairs will not help
us,

Mr. Deputy-Speaker:
Renuka Ray.

Shrimati

off TrATETmI ¢ guTeRer WETET,
fear femt ar=t &1 ot ares Sifam )
Far fard; Faferer ars & Frmy 73w ?

I AEAT © AT T LR —
famY Tt F- s fasar

Shrimati Renuka Ray (Malda): Mr.
Deputy-Speaker, Sir, we have been
discussing the report of the University
Grants Commission and in deing so,
perhaps some of us do not quite re-
member what are the powers and
functions of this particular commis-
sion as given to them by this Parlia-
'‘ment itself. We may perhaps speak
about the scope as it is or as we would
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like it to be extended, rather than
find faults in regard to things over
which  perhaps the TUGC has no
POWers.

When the University Grants Com-
mission first came into existence, 1
was myself a member of that com=-
mission, It was modelled on the
University Grants Committee in
Britain, with the idea that they
would give to the universities finan-
cial help for keeping up their stan-
dards and for improving them. The
functions of this Commission are men-
tioned in this Act; I do not want to
read them out, because it would take
too long. The functions are more or
less as 1 have mentioned. In this
matter, I would say that the UGC
descrves our congratulations for hav-
ing gone to the very lengths of the
powers that have been given to them
and having tried io bring it into con-
formity with the needs of India, be-
cause we have to remember that we
have to approach autonomous uni-
versities. Not only that; education is
a subject of the States.

We have agreed to the autonomy of
the universitiecs, We have not changed
that. The UGC has to approach the
universities remembering their auto-
nomy and iry to help them. They
cannot get much out of the universi-
ties, unless they can do so by their
willing concurrence. That is one
other factor we must remember. In
remembering that, we must remems-
ber also that this three-year degree
course that has come now was very
much disliked by some universities,
whose autonomy could not be infring-
ed. The UGC is to be congratulated
on having been able to influence them
into accepting the three year degree
course,

Just as the Central Government
does have an effect on subjects which
are State subjects due to the finances
they give, so also the UGC have a
certain power because of the finan-
cia] help they give to the universi-
ties, but that power, as I said, is a
limited power at present. If you want
to change it, it is for this House to

1141 (Ai) LSD—17.
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consider. But till then, it is not for
us to complain against them, because
we ourselves have given a limited
power, .

How is it that the University
Grants Commission has functioned? It
has gone beyond its original coacep-
tion. It has done so, because it is
very necessary to do so. All the
Members who have spoken before me
have said that this country is to have
so many changes before we can bring
in equality of opportunity. There are
so many things yet to be done. When
we discuss this Commission’s work,
we must do so in this context. It hasc
not only helped to strengthen the
universities with finances, bul has
tried to raise their standards. In that
way, there is still much to be done.
That was the originai function. [t has
helped the universities in other ways
also, which were not first envisaged.
We find that they have gone quite far
in this matter. Not only they have
given money for laboratories, iraining
and research, but they have tried
through this means to bring about
that change in ‘he university itself
through which it might become a
better-sized university and be able
to cope with the needs of the students.

14 hrs.

I do not say that in all respects they
have been successful. But that at-
tempt is going on both by the Univer=
sity Grants Commission and the Edu-
cation Ministry. There are some
States also who take intcrest in this,
and therc are others who do not take
a similar interest. There are uni-
versities who even now depend on
the fees from students, and they are
not prepared to bring down their num-
ber as they should. The University
Grants Commission is giving them
moeney for deing so, but even then
we find the sad picture in the coun-
try where some of the older univer-
sities have not yet made the changes
as they should have done. That is a
matter of autonomy to a large extent.
But so far as the centrally administer-
ed universities are concerned we can
discuss this question and tell the Edu-
cation Ministry what we feel about it.
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I quite agree with the hon. Member
who said that we should do away
with the words ‘Hindu' and ‘Muslim’
attached to the names of universities.
There should not be a Hindu Univer-
sity. I do not know whether they
have got rid of it

An Hon. Member: Not yet.

Shrimati Renuka Ray: This was
brought up in this House long ago, and
1 do hope the hon. Minister will take
necessary action in that respect. The
word by itself does not matter much,
it is the psychological effect which
matters. 1 would, therefore, request
the hon. Minister to look into this
question of changing the names of
centrally administered universities,

The last speaker spoke about the
need of having universities or at least
one university where national integra-
tion js thought of and international
unity also. There is such a university
in this country. It was set up by
Gurudev Rabindranath Tagore. ] am
referring to the Vishwabharathi Uni-
versity where students from all over
India go. Perhaps the House will be
surprised, but it is true, to know that
the number of students there from
Bengal is less than the number of
students from other States though it
is situated in the heart of rural Bengal.
Even today it is so. Therefore, this is
a university where national integra-
tion does take place. Students who
have been in Shantiniketan, whatever
may be their faults, have an all-
India outlook on every problem. This
is something which we must emulate.
1 agree that if national integration
is to become a reality, it is particu-
larly at the university stage, when
the thoughts of young students are
moulded, where it is decided as to
what they are going to become for
life, that it is necessary to think of
national integration. National integra=-
tion is not something only talked about
in lectures and speeches. It is in fact
established through the way of living,
and that way of living can be estab-
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universities more than any other, be-
cause here students from all States
come. Perhaps it has not been done
at present in the other centrally ad-
ministered universities, not only be-
cause of the nomenclature of these
universities but also, apart from the
nomenclature, because these univer-
sities have been catering to the needs
of sections of our people and not to
the whole population. Once they
cater to the whole population, we can
change the Banaras Hindu University
into the Banaras University for all
The Muslim University at Aligarh will
have to change its name, If the names
are changed, then we can expect
gradually national integration to be
introduced at least in the centrally
administered universities. It will be
an example to the rest of India.

As for the other universities, those
autonomous bodies with which we
have ourselves designed not to inter-
fere, 1 would respectfully point out
to them that in spite of some of them
being older universities, apart from
the fact that they have set up some
Chairg for social tensions etc. their
attitude ang approach hag not been, to
any great length, one of bringing about
national integration. Some of these
older universities are situated in the
big cities of India. In these cities live
not only the people of that State but
people from many other States also.
They come and go. They all can get
a place—I do not deny that—if they
want in those universities. But what
I do feel is that even if they get it
they do not always feel that they have
equality of position as there is in the
Vishwabarathi University. That is one
thing which Rabindranath Tagore
gave to us, and that should be
emulated.

Sir, I think the University Grants
Cammission, even within its present
scope of powers, can give money for
this purpose to the other universities
and encourage them in the same way
ag they are trying to improve their
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ment and laboratories etc. They can
also try in this indirect fashion 1o
bring about some features of national
integration in the universities. What
is the use of simply talking about it
and having a Natioinal Integration
Council when you do not have it in the
very heart where you need it most?
It is not through talking that you can
bring it about; it is only by having
it as an actual approach in our day to
day life that we can get national inte-
gration. It is not always possible for
people to go to places or universities
where people from other States also
come. But it is true that in all the
big cities, whether it be Bombay, Cal-
cutta, Madras or Lucknow, people
from other States do come to the uni-
versities there. That king of feeling,
that kind of national emotional inte-
gration has not been brought about
in these universitics. We can see [rom
the records that it has not been done.

Sir, this is one thing about which
I particularly wanted to say something.
It is within the scope of the University
Grants Commission, as at present for-
mulated, to encourage this. 1 know
that the Education Ministry has been
asked by the National Integration
Council to take up this guestion of
national integration through all the
stages of education, but as our scope
is limited to the university stage while
speaking on this report, I am speaking
about this matter in that stage alone
for the moment.

Sir, there are one or two other
points I would like to make. One of
them is in regard to a subject which
was brought up by other hon. Mem-
bers, and that is regarding the fact
that we have not at the university
stage as yet kept perhaps sufficient
number of scholarships. I know that
the Education Ministry has made a
great advance in the matter of getting
scholarships at the university stages
for enabling people to go to uni-
versities. In a country where equality
of opportunity has not yet come, the
only thing we can do is to increase the
number of scholarships. But in doing
g0 I would request the Ministry to take
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the aptitude of the students into con-
sideration and not only the position of
the families. Even if the parents can
pay, if a boy or a girl is not meant for
university education, why do we not
bifurcate at that stage. There are not
yet enough polytechnics to deal with
such people who may like to be train-
ed in some technical profession and
for whom university education may
not give the desired result.

This, I would say, is connected with
the whole problem of unempioyment
and, what is more, unemployability.
In many places we find that trained
graduates are not able to take on the
functions entrusteq to them because
their standards are low. Everybody
now goes to a university whereas his
aptitude may be in other ways. I
know we are trying to balance this by
having agricultural universities and
technical universities. I do think that
it is time for this country to make
arrangements—not only saying that it
would be desirable—so that a boy or
girl who prefers to go to a polytechnic
is able to do so. I know that is the
way we are thinking, and that is also
the way we are working.

Before I conclude, Sir, I only want
to say again that so far as the Uni-
versity Grants Commission is concern-
ed it should also think in these terms,
think not only of the expansion of col-
leges which will cater to those stu-
dents who can take advantage of uni-
versity education buil also of arrang-
ing for a bifurcation at this stage by
persuading the universifics. There is
plenty of scope in this country, which
is developing in many ways, for people
in other spheres. Everyone should be
alloweq to be trainedq for the sphere
that is his according to aptitude and
inclination. I would request the Edu-
cation Minister to see what more can
be done about this.

Wt THwTER (FE)
g g fawawn wfgen
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st 3 31, wfE fadft ava & faEm
¥ A4 { AT TAT AT AT WifF qg
T War Fr fagrgar &1

Mr. Deputy-Speaker: There are
about 22 hon. Members who are
anxious to speak. I will therefory, re-
quest hon. Members to confine their
remarks 1o ten minutes each. Shri
Muthiah.

Shri Muthiah  (Tirunelveli): Mr.
Deputy-Speaker, Sir, the Report of the
University Grants Commission for the
vear 1960-61 is quite commendable for
it gives an idea of the very valuable
scervice it is rendering to the cause of
higher education and of the very large
amount it has been spending for that
purposc. The development programme
undertaken in 1957 by the Commission
hag been continued throughout the
Second Plan period. The Commission
gives liberal grants for libraries, labo=
ratorics‘ science halls, hostels, non-
resident students” centres etc. The
grants are given on a sharing principle
to the State universities, that is, two-
thirds for libraries and laboratories,
half for hostels for men, three-fourths
for hostels for women and on cent per
cent. basis to the Central universi-
ties. The total grants paid to the
universities, State and Central, for
humanities and science and techno-
logy for the year 1960-61 amount to
Rs. 330°9 lakhs.

The University Grants Commission
gives liberal grants to the universities
for training and research in basic
science subjects and for new post-gra-
duate departments. The number of
post-graduate depariments in science
subjects has increased from 363 to 466
in the Second Plan period. Two new
departments have been opened in
astronomy and astrophysics and in
geophysics. 103 new  post-graduate
departments in the universities and
colleges have been established in the
Second Plan period. There is a very
large increase in the number of stu-
dents in post-graduate Science Depart-
ments.
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Shri U. M. Trivedi (Mandsaur): On
a point of order. Ordinarily speeches
are not allowed to be rcad in the
House.

Mr. Deputy-Speaker: The hon.
Member can refer to it.

Shri U. M. Trivedi: It is only limit-
ed to Ministers who are not able to
deliver their speeches.

Shri Muthiah; The University
Grants Commission has in the Second
Plan period helped in  opening new
engineering colleges ang polytechnic
institutions and new under-graduate
and post-graduate courses in the ex-
isting colleges, in introducing the five
vear integrated course in cngineering
and in instituting post-graduate scho-
larships and fellowships in engineering
subjects. New engineering courses
have been developed by the Commis-
sion in mining engineering, chemical
engineering and technology, telecom-
munication engineering, architecture,
and high-voltage engineering. The
integration of the pre-professional
course of one year with the profes-
sional course, bringing about a five-
year integrated course is to be wel-
comed. Educational tours of engineer-
ing students are encouraged by the
Commission, and 50 per cent of the
cost is met by it.

Shri Hari Vishnu Kamath: It may
be taken as read.

Shri Muthiah: With regard to post-
graduate education in engineering, the
Commission has helped the universities
to open a number of post-graduate
courses in engineering. To promote
research in institutions giving post-
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graduate education  in special subjects,
the Commission has sanctioned about
Rs. 3 lakhs. As incentives for students
to take tp post-graduate studies and
research, the UGC is awarding a num-
ber of junior fellowships of the value
of Rs. 250 per month and a number of
senior fellowships of the value of Rs.
400 per month. To promote post-gra-
duate studies in medical sciences, the
Commission is giving liberal grants for
post-graduate studies in basic medical
sciences. Rs. 17 lakhs has been paid
to the Calcutta University to open a
post-graduate unit in medica] sciences.

With regard to cnrolment in colleges
and universities, I should say that there
is a steady increase in the number of
university students. In the year 1960-
61, the total enrolment was 10 lakhs—
there was an increase of 2 lakhs in
1960-61 over the enrolment in 1956-57.
There is a steady increcase in the en-
rolment of women in colleges and uni-
versities. From 106 lakhg in 1956-57,
it increased to 172 lakhs in 1960-61.
The increase of students at the post-
graduate and research level is from
36,000 in 1956-57 to 63,000 in 1960-61.
The enrolment for science courses has
risen from 2'1 lakhs in 1956-57 to 3
lakhs in 1960-61, that means, there is
an increase of 43 per cent.

With regard to admission in colleges,
1 must strike a note of caution. While
increase in numbers in colleges is in-
evitable, because of the growing popu-
lation and the increasing number of
school-leavers, it is still necessary to
maintain good standards and to ensure
that the students who seek admission
in colleges have the necessary aptitude
and capacity for intellectual pursuits at
a higher level.

Specia] grants are given by the UGC
for various purposes: centenary grants
of Rs. 1 crore to each of the three uni-
versities of Madras, Bombay and Cal-
cutta; special grants of Rs. 1 lakh to
each of the colleges completing hund-
red years of existence, benefiting 31
colleges in the country; grants for es-
tablishing Gandhi-Bhavans to promote
the study of Gandhiji's ideals and way
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of life; grants for establishing Tagore
Chairs ang lecturerships in memory of
Gurudev Rabindranath Tagore and
grants for Buddhist studies; grants to
the University Film Council to exhibit
good fillms of educative value to boys
and girls; grants for printing presses
for universities to publish best books
and journals; grants for special publi-
cation schemes_ etc. The TUniversity
Grants Commission is to be commend-
ed for giving grants for special publi-
cations in regional languages and for
encouraging regional literature. It
pays two-thirds of the entire cost.

A grant has been made for Kamba
Ramayana to be published by the An-
namalai University. There is also going
to be a critical edition of Valmiki
Ramayana to be brought out by the
Baroda University. Then there is the
Malayalam lexicon to be published by
the Kerala University. In this context,
Sir, I would make a humble appeal to
the University Grants Commission to
give a decent grant to bring out a
veriorum edition of Tirukkura] in
Tamil, written by the sage Thiruval-
luvar‘ which is the greatest moral clas-
sic in the entire world. I would also
appeal to the University Grants Com-
mission to bring out an edition of uni-
fying and edifying literature in all im-
portant languages of India, containing
the noblest passages from the serip-
tures of all religious and the noblest
hymns of all sains and sages from all
regions and all languages which help
in uniting and integrating us.

Then there are grants for publica-
tion of research work, e.g., doctorate
theses of high standard and learned
works of university professors. There
are grants for Archaeology and for
preservation and utilisation of valu-
able manuscripts, and for the deve-
lopment fo linguistics. There are
grants for the teaching of non-re-
gional languages in universities, e.g.,
grants for teaching South Indian
languages in North Indian universi-
ties. The Commission also awards
prizes for the study of non-regional
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languages. Then there are grants for
post-graduate and research scholar-
ships and fellowships for sciences;
grants for holding seminars and sum-
mer instituties; grants for extension
lectures by university professors.
Then there are grants for the estab-
lishment of centres of advanced study
in the wuniversities. Twenty such
centres of advanced study are to be
established in basic and applied
sciences like Physics, Chemistry,
Botany and social sciencies like eco-
nomics.

The advanced centres of studies are
to be opened in the Third Plan pe-
riod and Rs. 4 lakhs have been allot-
ted for each centre, and Rs. 3 crores
have been set apart to be spent for
this purpose in the Third Plan.

Then I come to the question of
medium of instruction. The Working
Group appeinted by the University
Grants Commission studied this prob-
lem carefully and the report of the
group is in favour of the retention
of English at the university level for
science and technology and for all-
India competitive examinations.

Then, a word about students, their
disoipline and  their education.
Now a lot of talk is going on about
students indiscipline. Students mis-
behave in some colleges now and
then. But we have to go to the root
causes of the indiscipline of students.
Even though the students are to
blame to some extent for their
occasional misbehaviour, the trouble
is also traceable to the teaching
staff, to the atmosphere that prevails
in the College or the TUniversity
campus. And o, in order to pro-
mote discipline among the students,
we have to promote the quality of
the teaching staff, we have to create
a good cultural atmosphere, = we
have to develop social service lea-
gues and develop the various cultural
organisations and, above all, we
have to create an interest in the
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students for the subjects that they
study. For this purpose the teacher
should be a capable man to teach the
subject in such a way as to create
.an interest in the minds of the
students for that subject. The
University Grants Commission is also
giving grants for educational tours
of students, and this is to be wel-
<omed, as such tour contribute to
the mental and moral development
of the students,

With regard to the examination
system, the University Grants Com-
mission recommended in 1955 the
reduction of the burden of the final
examination, distributing the work
of the students uniformly throughout
the course, and instituting tutorial
work. In regard to the examination
system, much has been said.
And, as a Professor of a college for
a long number of vears, I have found
that students who are very diligent,
earnest and industrious, who attend
«<lasses and listen to the lectures
very regularly sometimes fail, while
students who have been most indif-
ferent and idle but who just cram up
a few selected topics at the time of
the examination succeed, even though
their class record is very very poor.
In view of this 1 would suggest, as
the Committee appointed by the
University Grants Commission also
has suggested, that the progress of
the students throughout the year must
be considered, because at the time
of the public examination, for wvari-
ous reasons, a student gets flurried,
or he falls ill or omits certain ques-
tions and he fails. So, in order to
help those good and earnest students
who have been wvery diligent
throughout the year, their progress
throughout the year has to be
taken into account and not merely
their marks at the final public ex-
amination. Then only justice will be
done to all the students.

With regard to the three-year

course, from my experience I can say
that the present pre-University

.course does not do good to most of
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the students, because in the High
School classes they have the medium
of the regional language, and as soon
as they get into the college they
find it extremely difficult to under-
stand the subjects in English and
they are able to understand then
only in the latter part of the year,
just before the time of the exami-
nation. In order to prevent this, I
would suggest—and I may say that
the U.P. Universities and the Bom-
bay University are thinking on these
lines—that the pre--University course
be extended by one more year. That
is, the High School course now runs
up to the Tenth Standard. After the
High School course is over, in the
college the pre-University course
should be extended by one year and
it should run for two years; or we
may have the Secondary School
course running for twelve years,
instead of the present ten years, and
then we may have the three-year
degree course. That is my humble
suggestion in view of the difficulties
faced by the students in adjusting
themselves to the present set-up.

Dr. E. L. Rao (Vijayawada): Mr.
Deputy-Speaker, the Government of
India has taken a wise step in set-
ting up the University Grants Com-
mission, by  Parliamentary Act of
1956, and entrusting to it the work
of co-ordination and maintenance ot
standards and giving grants in consu-
lation with the universities. ‘This has
been set up as a parallel to what
obtains in the United Kingdom.

It is very interesting to note that
while in India for 1959-60 the Uni-
versity Grants Commission have
granted for 44 Universities with a
student population of 10 lakhs only
Rs. 5'4 crores, in the United King-
dom the University Grants Committee
has granted for half the number of
universities, that is tweny-two, with
a student population of only one
lakh of people, an amount of Rs 80
crores.
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This immediately shows that we
should be extremely economical in
our endeavour, and we should not
imitate merely the big and costly
structures, institutions like the Mas-
sachusetts Institute of Technology.

We have entered the scientific age
rather late and therefore it is very
necessary that our student population
taking scicnce should be more than
the present proportion, Now they
are at the moment about 26 per cent.
It should be at least 40 per cent. As
one hon. Member hs remarked al-
ready, the engineering studeris form
about 3-4 per cent in this country, as
against 10 to 15 per cent in European
countries. It is 20 per cent in Ger-
many and 33 per cent in the U.S.S.R.
Therefore, in respect of science and
engineering we have got to consider-
ably increase the percentage of our
student population.

Sciences are the languages of na-
ture, and it is most essential for :he
engineer whose main aim is to con-
trol nature. The main advaniage of
the university is that in the univer-
sity the fabrie, the diaphragm bet-
ween science and  engineering is
punctured, and there is an upsurge,
an interaction and a complete inter-
mixipg between science and engi-
neering.

The University Grant Commission
in India spent—taking the figures
of the Second Plan—an amount of
about Rs. 4 crores on Humanities,
Rs. 4 crores on Science and Rs. 4
crores approximately on Engineering.
What is required, therefore, is a far
larger allotment +to science and
engineering, so that we can rectify
the proportions which I have pointed
out already.

There is one other thing, that for
the security of the country and for
the economic prosperity of the coun-
try it is most essential that the
quality of the students that we
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produce must be higher. Otherwise
we will be producing mere walking
handbooks, nothing more. And
therefore in the foreign countries
these standards are set by public
opinion, by professional societies. But
here in India we have gotl to do some-
thing, because we are still in the for-
mative stage and we have to do
something ourselves. I suggest that
the University Grants Commission
may set up science museums in the
various universities and fill them with
exhibits of science and engineerng,
reological samples and so on, so that
when the students walk about these
science  museums  they will get a
better impression, a better enthusiasm
and a better knowledge of sciences.

There is another thing. There are
so many new things coming on in
the market, so many new appliances:
for instance, the transistor, or the
digital computer which is a magnifi-
cent thing and can do within hundred
seconds what a man was doing in
hundred days. They are all new to
our boys. That is because we do not
have any of them. What I say is that
the University Grants Commission
should purchase one or two of the:ze
things and set them wup in some
universities. They will amplify it,
multiply it and give it to others.
Therefore, I submit that the Uni-
versity Grants Commission must buy
these various new eguipments from
time to time and give them at least
in a few places.

Then with respect to libraries, we
must make a large headway. Our
libraries in the universities are poor.
We have to equip them as early
as possible. For example, if you
take Oxford and Cambridge, there are
as many as three million books in
each of these libraries. That is
about fifty times what we have in our
Parliament Library here. That is
very essential because a library is
one of the most important assets for



12007 Report of
the advancement of knowledge. It
is essential that libraries must be
built up as early as possible. Not
only that. University libraties are
the best places where we should
have an adequate translation service.
For example, wvast literatures are
pouring forth in French, German,
Russian and Japanese and that is
entirely lost to us. We do not know
anything about them. They have to
come through some translation from
England or the U.S. which comes
long afterwards. Therefore, I sub-
mit that the University Grants
Commission should one or twa uni-
versities to organise translation ser-
vices so that we may be uptodate in
the vast new literature that is coming
up.

Ancient India was very famous in
mathematics ang for many of our
sciences and for engineering. For ex-
ample, I saw one of the inscriptions
published by Epigraphica India dated
the 12th century where principles
were written for the construction ot
reservoirs, most beautiful principles
comparable with modern  concepts.
I will just give one example. A
number of principles have been laid
down. The first principle is this.
They say that the construction of a
rescrvoir iz one of the acts by which
the man who constructs it goes 1o
heaven. That is a principle by
which they attracted finance. That
is a criterion for our Finance Minis-
ters also. Another principle is that
a reservoir should not be constructed
at the boundary between two king-
doms. If only this principle had
been observed at Karnafuli or Mangla,
we would not have trouble between
Pakistan and India. Like that,
beautiful principles have been laid
down. In the south, built about 1300
vears ago is the Grand Anicut, which
is still functioning. This is one of
the most marvellous things. Sir
Arthur Cotton, one of the greatest
British Engineers, who has done
yeoman's service to this country, has
drawn pointed attention to this. What
I mean by yeoman service is, he is
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practically responsible for all the r
river valley construction in India
durin gthe last century. He has been
responsible for the Sone sysiem in
Bihar, he has been responsible for the
Mahanadi canals in Orissa, for the
Godavari-Krishna system in Andhra
and for Cauvery-coleroon system in
Madras, and so on. He was so
enthusiastic about these works that
he even admits that the State was
always opposed to him. Even in
those days, there was this diseasc,
he complains, that these people were
throwing cold water on his plans
instead of throwing cold water on the
fields which would have been more
benefical. Such a great man has
pointedly written to say that he has
learnt everything from Indian engine-
ering. This, he has written about
150 years ago. For example, again,
the ancient Indians knew that the
earth was obriting round the Sun
much earlier than Galileo. These are
not put in the text books because
there is no authentic record about it.
I submit that the University Grants
Commission, because of the facilitics
it has got, should gather and put
together various pieces of information
that are available in the country
and make up a  history of ancient
Indian sciences. That is what I am
driving at.

The University Grants Commission
has made two remarks in their report
with regard to technical education.
They say that in respect of technical
education, they have  jurisdiction
only over University institutions
and the other enginecering colleges
pertain to the Ministry of Scientific
Rescarch and Cultural Affairs.
Secondly, they say, in their manage-
ment, in their giving grants and in
their development projects of the
engineering colleges, they are guided
by the All India Council of Technical
Education. This is a very erroneous
position, highly erroneous and this
position should be rectified as early as
possible. I will show why.

The idea of the University Grants
Commission has come to us from
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England. We must see how it has as a very important point. This is

come to us and what the reason is.
In the universities in England, as
elsewhere it should be, they had
always prided themselves in the aca-
demic freedom, with no interference
from anybody. That is how they
felt. When the expenditure went up,
when it was impossible for the local
authorities and others tp sustain them
and when money had to come from
the Treasury, of course, a parliament-
ary type of control was found neces-
sary. Then, it was suspected that
once Parliament controlled it, freedom
would be lost. They, therefore, found
cut this wvia media of establishing a
University Grants Committee by
which direct departmental control is
avoided. Exactly the same measure
we should have in this country, Once
you accept the principle, I do not
undersiand how the State engineering
colleges, for example, which number
as many as 80 could be outside U.G.C.
contral. First they are under the
Director of Technical Education, then
again under the Ministry of Scientific
Research and Cultural Affairs. They
lose freedom. There is not that uni-
versity freedom which is necessary
for the prosperity of higher know-
ledge in this country. Let us take
England. There, the University Grants
Committee gives grants for all the
higher engineering institutions, it
does not matter whether they are
university institutions or not. For
example, the Imperial College of
Technology and Science, London, the
Royal College of Science and Tech-
nology, Glasgow or Manchester—they
are not University institutions but
still they come wunder University
Grants Committee and mnot under
loecal authorities. Irrespective of what
the Institution is, whether it is finan-
ced by the State. or not,—that is a
purely book adjustment—all the en-
gineering institutions of the higher
degree standard must come under the
University Grants Commission. That
is a very important principle. I would
only submit to the hon. Minister for
Education that he should take it up

very important because we are now
at the formative stage and in the for-
mative stage, we should do things
correctly. Once we do things badly
or incorrectly, conservatism never
dies, it is stated, and it will be very
difficult to reform afterwards. Since
we are in  the formative stage, I
would submit this. Out of the 100
engincering institutions, 20 are under
the University Grants Commission
ang the other 80 are under the other
two-control system. All  these B0
colleges also should come over and
be managed by the University Grants
Commission.

With regard to the other point that
I said about the All India Council of
Technical Education, this is one of the
things that I have not been able to
understand. This Council was started
by a Resolution of the Ministry of
Education, in 1945, just after the war,
to arrange for training of a large
number of technical people. It is
very important to remember  here
that the order specifically stated that
it shall not have anything to do
with university education or univer-
sity technical colleges. Specially it
says that. Nevertheless, that is one
of the most un-manageable bodies
that I have seen. The membership
is 76, nearly 80 which is the mem-
bership of the Punjab Legislative of
the Punjab Legislative Assembly. It
contains all types of representation.
Tt has got labour, it has got commerce
and indusiry; engineers form a very
little portions.

Mr. Deputy-Speaker: The hon.
Member must now conclude.

Dr. K. L. Rao: I will take another
five minutes. This is an important
point.

Mr. Deputy-Speaker: He has al-
ready taken 15 minutes.

Dr. K. L. Rao: The point I was
saying was, this All India Council of
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Technical Education has a member-
ship which is not engineering. Engi-
neering education must be guideq and
processed only and essentially by the
engineering profession. Engineering
education must be the business of the
engineers, just like medical educa-
tion. Suppose a doctor's course is
to be prescribed by a layman or by
an engineer, it will be meaningless.
Unfortunately, in the All India Coun-
cil of Technical Education, more than
two-thirds of the members are out-
side people, non-engineers. These
are the people on whom the Univer-
sity Granis Commission also is de-
pending. That is onc of the most in-
correct things, I should say.

There is another point which is
very important. Engineering edu-
cation is of two types. Call it a Tech-
nical college or a technical school,
call it an engineering college or a
college of applied science, they are
all the same thing. There is only a
slight difference. Because there is
no time, I will not be able to explain
it. There js a small subtle difference.
They are all one and one name can
be used for the gther; there is noth-
ing wrong. The main difference is
this. In engineering education, there
are two distinct types. One is the
diploma and the other is the degree
course. The degree course is a full
time course and it is meant for higher
engineering. The diploma course s
meant for part time students. It is
of a much lower standard. A man
may attend the evening classes; he
may attend some days in the week,
and so on. For example, in England,
there are 25 engineering colleges and
there are nearly 600 technical schools.
In these technical schools, the type
of teachers is also different. While
there are extraordinarily good type
of professors in the colleges, in the
technical schools, the teachers are
drawn from industry. The technical
schools are meant to train engineers
for industry. Another thing is. in
the university, principles are taught
whereas in the technical schools, it is
practice, professional practice that
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is taught. Therefore, they are en-
tirely two different things. There is
no meaning in having a common
board for both these things. But
that is what the All India Coun-
cil of Technical Education is. It is »
common board for both these things,
which is absurd. 1 would, therefore,

submit that you have to separate
these two. The University Grants
Commission should have its own

committee of experts to deal with the
higher engineering knowledge and
higher engineering education.

About research also, I would say
one word. Research again is a thing
which is very loosely talked of. I
have heard just a little while ago
some Members talking of it, At least
in engineering and science, research is
synonymous with development. For
example, the position in regard to
research in Universities in UK. s
that nearly 49 per cent. of the time
of the teachers i= taken up in re-
search. Research keeps up the con-
tinual growth of education, If a pro-
fessor or a teacher does not concern
himself with research, he becomes a
stale man; just like a shop-keeper
who is selling the very same stock
year after year, he will simply say
the same thing; there will be
nothing new or fresh in him,
whereas a man who takes to rescarch
is the man who will have new things
to tell; there are so many new things
that are developing every year, and
so many new things are coming up,
and so many new principles are being
invented. So, it is no use going on
without research. Research is a sort
of guide; research is a sort of aig in
the modern age in modern know-
ledge and in modern practice in {ech-
nical subjects.

That being the case, research, in
fact, is conducted everywhere in
England; it is conducted in the tech-
nical schools and the technical col-
leges; it is conducted in the univer-
sities also; everywhere, research is
conducted, but only they are of dif-
ferent types and of different stand-
ards.
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There is only one thing more that
I would urge, and the reason for my
urging it is this. Recently, I heard
that the Ministry of SR. and C.A.
want to confine the research which
is now belng conducted in the tech-
nical schools and colleges 1o some
higher technological institutions only,
which is entirely wrong. Research
must be allowed to permeate com-
pletely everywhere. If you do not
have money, then do not buy costly
equipment, but deal with these
institutions in the same way; do not
deal with these institutions quite qif-
ferently,

So, what I am submitting is that in
respect of these two points, namely
in respect of having the same board,
namely the All India Council of
Technical Education, for both these
categories of institutions, and in res-
pect of the fact that the control of
technicl colleges are split up between
these two Ministries, there is an
irrational procedure, and I submit
that it should be rationalised.

There is only one thing more that I
would submit, and that is with re-
ference to scholarships. 1 fing from
this report that they have got pro-
grammes for aid to the students. That
is quite good. But, as we know, engi-
neering education and technical edu-
cation is very costly; even in Eng-
land itself, where there arec many
more amenities, we find that nearly
70 per cent. of the students are get-
ting some sort of freeships, some sort
of scholarships and some sort of aid.
Thercfore, it is necessary that we
should give many more scholarships
than we are doing at the moment, in
our country. I do not say that Gov-
ernment should give them, because
if we take the money away for that,
then that will be at the expense of
some other thing. What I would sub-
mit is that you should open some sort

of nationa] fund, say, an education
funq for engineering; and ask
all the professional engineers
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and so on tosubscribe to it. Asa sort
of incentive you should give 50 per
cent. of that. If you do like that, I
am sure that there will be greater
response, for, at least, the professional
men feel that they are all debtors to
their profession and they must pay
back the debts. After all, it is small
amount which they will have to give.
It is only in that way that you can
multiply the technical capacity of this
country,

In conlusion, I should thank you for
giving me some extra time. I must
erpress my word of praise for the very
excellent work done by the University
Grants Commission in such a short
time, and also a word of praise to
the distinguished chairmen. Shri C. D.
Deshmukh and Dr. Kothari. T am sure
that the University Grants Commis-
sion is bidding fair to be the hand-
maid of our country's prosperily.

Shri P. K. Deo (Kalahandi): While
discussing a very non-controversial
subject like the promotion of Buddhis-
tic studies in this country, my learned
friend Shri H. N. Mukerjee unnces-
sarily dragged in Dr. Raghu Vira in
the picture. I am very sorry for that.
And he accused him of having run
away with some of the collections
which he had brought as a result of
his tour in Mongolia and Tibet. I
have got my highest regard for the
learning of my hon. friend Shri
H. N. Mukerjee, but I feel that his
approach to even such a non-contro-
versial subject is vitiated by his poli-
tical association with the Communist
Party.

After the monasteries and the great
centres of Buddhist learning have been
razed to the ground in Tibet and else-
where during the Communist regime,
and after the culture and individua=
lity of Tibet has been crushed, it is
now imperative on the part of our
Government to preserve the study
of Buddhist literature, and rightly, an
attempt has been made in the Univer-
sity of Delhi towards this end
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I beg to submit that in tiis regard,
Dr. Raghu Vira, as the cultural
ambassador of this country, has done
yeoman service to this country. He has
been responsible for creating an at-
mosphere of Sino-Indian  friendship,
and we all know that very weli. The
Communist Party oi India should not
thizk that Sino-Indian frendship is
the monopoaly of the Communist Party
alone. There are other persons also
in this country who want that  the
relationship between India and Chana
should improve: and should coniribute
towards world poace

Coming to the University Grants
Commission, 1 beg to submit that it
deals with 50 uuiversitics and o mil-
lion students. The University Grants
Commission has to fulfil a creative
task in a country like this which 1s
poor and which is fast developing,
and where there has been a  great
¢raze for higher cducation. In plan-
ning the growth of higher oducation,
we must look forward, gencrations
ahead of us. There can be no two
opinions either in this House or out-
side, nor will any persuasion be neccs-
sary to impress this on Government
that investment in human intellect
should be very geierous. The uni-
versities should get the best of cvery-
thing. That is what we all want, but
to our misfortune, education in this
country has been beset wilh two
maladies, firstlv, the falling standards
of studies in schools and colleges, and
second.y, the widespread indiscipline,
which has been hammercd at by a
previous speaker, which iz prevalent
amongst the students; and at times,
the teachers also are not out of it
Nowhere in the world is the educa-
tional standard so low as in this coun-
try. I am submitting this because nf
the large number of failures in the
examinations. 33 per cent. pass is
ridiculously low. I beg to sub:mit that
there should be a probe into this
matter. It may be due to inetliciency
in our Indian social life or it may be
that there are other factors which
contribute to this large number of
failures. We shall have to examine
these things properly.
1141(Ai)LSD—8
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So far as examinations are concern-
ed, I think that the emphasis should
shift from memorising a few text-
books to actual achievement in aca-
demic as well as physical progress.

So far as the students are concern-
ed, 1 beg to submit that they become
miserable wvictims  of ecir~umstances.
The text-books are badly written, and
are not up tu the standard, and the
sy:labi arc not carefully devised. The
schools and olleges are iH-equipped,
and last but not the least, the teachers
are nol properly or adeguately paid.
That is one of the main grievances.
We gre all anxious for a rapid expan-
sion of education, And there has
been a eraze {or higher education. But
quality cannot be sacrificed in the
altar for the craze for quantity. We
shall have to see that both quality and
quantity improve. Education is a
huma; aspect also. It is not like in=
dustry which can expand quickly as
a resu!ll of mechansiation and where
there can be mass production.

We all know the Directive in our
Constitution that free and compulsory
education should be provided at the
primary stage. That is the first step-
ping stone. [ submit that there should
be free and compulsory education upto
the high school standard. It should
be available to all studeats, irrespec-
tive of their social status or the pay-
ing capacity of their parents. Admis-
sion to the next stage, the university
stage, should he based on merit. In
this connection, the University Grants
Commssion has ~ecommended that no
third division <tudent should be ad-
mitted for higher education. I submit
that marks zhould not be the only
guiding factor in selection for admis-
sion for higher studies. If due to
some misfortune in the family or
some casualties there or if due to
sickness, the student could not do well
in the matriculation examination or
the entrance examination, that does
not mean that he will not do better if
given a chance. So the question has
to be consider'd in that perspective.

I entirely agree with the view ex=
pressed by my predecessor, Dr. K. L.
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Rao, that there should be full auto-
nomy given to universities. Ii you
examine the bodpet of the univer-
sities in PBriin for 1956, you
will find that 70 per cewt.  of  the
total ircome of the universities came
from the c¢xcheguer and 3 per cent,
was contributed by the locui authori-
ties. Even though such a large pro-
portion was coniributed by the British
exchequer.  there  was  the  least
amount of interference with the aufo-
nomous working of those nstitutions.
This could be possible on'y by statu-
tory payment u funds by the respec-
tive government 1o the wuversilies
In our case. we lind that in respect of
every item of expenditure. the sane-
tion has to come from  Govesnment
and they go oo much inlo details of
the working of the universatios 5o
the universitics {eel they wre not free
from governmental icterference. So
this burcaucrasie entanglement should
not be an impediment in the way of
the proper functoning of universities.

So fur as the appomtment of Vice-
Chancellors is concerned, 1 submit in
all humility that still thev are  the
nominees ol the Governors who are
the exceutive heads of the respective
States. The Governor is to appoini
one person {rom the panerl recom-
mended to him by the Syndicate. So
in the appoiniment, the Syndicate is
not the firal authority. 1T feel full
powers should be granted to these
bodies in this matter.

Regarding text-books, I beg to
differ from the view of the Prime
Minister, His view is that the pro-
duction of text-books shouid not be
left to private enterprise. This 1is
not a communist country. Our
thoughts, our learning and their pro-
gress should not be regimented. These
should be left to grow in an indepen-
dent way. Su the Government should
refrain from compiling text-bodRs.
This should beleft to private enter-
prise. We find that even in the selection
of text books, the best books are not
selected. So when they find it diffi-
cult to select the best text-book, what
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is the guarantee that the best text-
books would be compiled if the Gov-
ernment took over this [unction?

Shri J. P. Jyotishi (Sagar): Does
the hon. Member think that books on
science can bring about regimentation
if they are produced by Government?

Shri P. K. Deo. 1 am not dealing
with science,

Sou far as {he procedure for granis
is concerced. it ois rather  lopsided.
Institutions of higher icarning like
the Indian  School of  International
Studies and Indian Statistical  Insti-
tute, which nave pgot adeguate fnan-
cial resourves at their disposel,  are
given grants tothe tune of 395 per cent.
whereas private colleges  vhose  re-
sources are very much lonited,  who
find 1t hiflicult to roise Tords and to
make both ends meet. are starving,
The quantuim of  contribution from
the University Grants Commuszs'on for
the upkeep of these colleges i= far
below what is necessarv.

The Report =avs that apainst  the
total amount of Rs  #dd  Jukhs.
Rs. 401:31 lakhs went to institutions of
higher learning. More money chould
be given to private colleges. So far as
hostels are concerned, they are over-
crowded and are not hvgienic. Medi-
cal attendance to the boarders is far
from satisfactory. 1 submit that the
CHS scheme should Be extended to
the various hostels so that the boar-
ders could get the benefit of it.

So far as the pay scale is concerned,
even though Rs. 400 has bee» provided
as the minimum for a leclurer, we
find that the directive of the UGC is
not implemented in most cases. So
naturally the right type of persons
are not forthcoming, and those who
come find it very difficult to manage
themselves with the little amount
they get from these various institu-
tions. They have to engage them-
selves in other lucrative business im
their spare time.
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The previous speaker pointed out
fhat there should be a proper aca-
demic atmosphere and in spare time
the teachers should engage them-
selves in research work, A very
poorly paid teacher having a starv-
ing family cannot be expected to en-
gage himself in research work or con-
tribute anything towards the deve-
lopment of the science or art subject
with which he is connected. So it fis
all the more imperative that we
should see that our teachers are

properly paid.

As regards creation of additional
posts, out of 642 such posts sanction-
ed during the period, according to the
Report, there were 226 lecturers and
280 readers and professors. It is con-
fusing as to why there are more rea-
ders and professors as compared to
lecturers. There should be more posts
created for lecturers if the intention
is to solve the problem of the edu-
cated unemployment.

Coming to the University Films
Council, the production of films for
education in universities has been en-
trusted to the-Children’s Film So-
ciety. From our experience we find
that the Children’s Film Society’s
activity, besides producing a few
films for the entertainment of chil-
dren and showing them in Sapru
House, is very much limited, and we
have got grave dobuts if they can copy
with production of this nature which
will be helpful to the students in the
universities. So, if the University
Grants Commission cannot arrange to
have their own studios for the pro-
duction of these films, they can en=-
trust this to private parties.

So far as preservation and utilisa-
tion of manuscripts is concerned,
there has been a haphazard approach
o the subject. The Department of
Archaeology in the Ministry of Scien-
tific Research and Cultural Affairs
takes up the work. Then there is the
Home Ministry which deals with the
national archives, and there_sre State
Governments also who have their own
museums and their own libraries for
the preservation of various manus-
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cripts. I think there should be a cen-
tralised approach to this subject, and
it should be the concern of either the
Education Ministry or the Ministry of
Scientific Research and Cultlural
Affairs to preserve the various manu-
scripts in the country.

With these remarks I conciude my
speech. Thank you.

Shri Mahesh Dutia Misra (Khand-
wa): I am very thankful to you for
having permitted me to say a few
words by way of observation on the
Report of the University Grants Com-
mission. My predecessors who have
spoken on this report have ably put
forward certain suggestions, and I
wholeheartedly support the sugges-
tion made by Shri A, P. Jain that
more grants should be given to the
University Grants Commission, that
more funds should be kept at the
disposal of the Commission, so that
it has a better hold on the universi-
ties throughout the country.

In the speech that I made on the
Demands of the Education Ministry,
I had said that the University Grants
Commission should be empowered
with wider powers, that it should be
given full charge of higher educa-
tion in the country. At that time I
had also suggested that the State
should not be allowed to interfere
in matters of universities. That means
universities should be taken out of
the sphere of State List, but, of
course, that involves a comstitutionai
amendment. T would suggest, joining
with Shri Jain, that if more funds
are given to the University Grants
Commission, the financial powers that
would be exercised by them would
then give them more power, more
authority to interfere in the affairs
of the universities. I think the Uni-
versity Grants Commission’s inter-
ference in the sphere of higher edu-
cation would be welcomed by ail
concerned, because this would for all
practical purposes be a body of ex-
perts.
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At present we have only a few
members in it. 1 would suggest that
the structure of the University
Grants Commission should be broade-
ned. More people should be invited
to join it, and this wouid also give
them an opportunity 0 be in touch
with the university  cducation in
the  country. Retired  educationists
profezsors und all  others who are
interested in the field of higher learn-
ing should be invited to join the
Commission. If we .akce them in the
Cnmmission, they will also have a
pond supply of men for the posts of
Vice-Chancollors  in different  uni-
versities, because these people would
have been in touch with university
educetion. As T said in the last
speech,  sometimes  Vice-Chancellors
are uppointed from among those who
have had no touch or contact with
higher learning. They might have
dealt with some files concerning uni-
versity education or higher learning,
but they themselves have had no
cxperience of university education or
intimate  contact with  university
matters. That is why [ suggest that
we have a broad.bascd. large body of
experts in the University Grants
Commission. They should be allowed
to exercise full powcers, as much
authority as possible in the fielg of
higher education. This would also
solve the problem of burcaucratic
interference in the sacred spheres of
higher learning.

I do not want lo say anything about
bureaucratic interference, but we have
had enough experience in other mat-
ters to know that bureaucracy moves
very slowly and in a very conservative
manner. It moves fsometimes in a
peculiar manner, and if bureaucracy
is vitiated in certain directions,
the whole thing goes phut. So.
in the sphere of higher learning
I would demand that bureacuracy
should have nothing to do with the
universities or their grants-in-aid or
anvthing like that. That is why I
suggest that the University Grants
Commission should be broadened, its
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powers should be enlarged, and as
far as possible, the State should not
be allowed to interfere in the sphere
ui higher learning, especially univer-
sities.

A pood deal has been said in the
past and also in today’s discussion
that there is an urge for higher learn-
ing in this country, I do not want 1o
cguate this urge for higher learning
with the rush of students at the doors
of every college or university at the
time of admission. I do not think
cverybody who goes to the college or
university for admission has an urge
for higher learning. He wants em-
ployment and he thinks that if he
becomes a graduate, if he passes M A.,
or takes a degree, hc might get a
better employment. That is all that
can be said about the average stu-
dent.  Of course, there are a few who
would like to go up who would
like to study and devote themsclves
to various fields, and some of them
are so ambitious that they would not
like to go to competitions, to join the
higher services. services with better
prospects, but wouli stay on in the
university if they are given a suitable
job.

And that is why this problem of
leacherg petting qualified teachers,
arises, because we do not make the
conditions of service quite attractive
for the middle class socicty. The
problem is that of the middle class
society. The ambitions of the middle
classes are that they should go up and
up, that they should get all the
emoluments enjoyed by others and
that is why we do not get the
former ancient guru who would live
in the jungle like a rishi and imovart
knowledge to the pupil at the lowest
cost possible. We always talk of the
ancient past, the ancient guru, and we
try to discover him among the teach-
ing class which comes from the miq-
dle classes. We have placed certain
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attractions before the middle classes
in this country, and then we want
the teacher class to abstain from
those ambitions, to abnegate in favour
of society, to abnegate in the in-
terests of society.

The teachers are ambitious because
they compare themselves with offi-
cers in other spheres. When they
find that their own sons and daugh-
ters are not able to get the educa-
tion they themselves got, they become
frustrated. And with the cost of living
mounting high, we find that the
average teacher is not able to edu-
cate his own son and daughter. There-
fore. 1 do not suggest that the pay
scales should be increased, that they
should gradually go on increasing,
but I want that the amenities given
to the teachers, especially for acade.
mic purposes, for the purpose of their
own sons' and daughters’ education,
should be increased and made more
liberal.

So far as the rush of students is
concerned, it has got to be checked.
because we are not going to cope
with the demand for higher educa-
tion in this country so long as this
higher education continues to offer
employment to our university gra-
duates. So far as the science facul-
ties are concerned, I think the Uni-
versity Grants Commission has done
a good job by providing various ame-
nities. but so far as the humanities
are concerned, I find that the rush is
greater in this field, in spite of the
fact that we want science  subjects
should be encouraged. 1t is bound
to be there. because cvery man wants
that he should become a graduate, at
least an M.A. M.A.  has become more
or less like the matriculation standard
of the ‘thirtics. So. naturally there
are many applicants. and 1 suggest,
as has been suggested by certain
Members in the past. that there should
pe a merit test, but this merit $est
should have one consideration. thxt
the poorer classes, people from the
lower strata. gre given some kind ¢
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an advantage or lift so that they are
also included in the merit list. These
classes should be given fair representa_
tion in selecting students for the uni-
versities. Our Education Minisier
said last time that he was going to
give more scholarships to the needy
students. If the scholarships are
going to be given in aburdance I
think this problem would be solved
because poorer people would be able
to send their students for  higher
learning.

There is another suggestion. That
it the specialised education and spe-
clalised training from the matricula-
tion stage. People should be selected
at the matriculation Jevel for various
services, for lower grade services,
ete. If students are given training
for particular ficlds and particular
spheres of aetivity, they will be bet-
ter officers or better subordinate offi.
cers than graduates who are recruit-
ted raw. I would suggest that at the
matriculation stage, at the B.A. stage
and M A. stage there should be direct
selection for the services. Training
should be given to these students
who are selected for various cadres
of services. I think I have made my
point clear.

With regard to the three year
degrec course, 1 do not wish to go
into the details of this experiment.
But as an educationist and as one
who has devoted himself to the cause
of cducation and who has worked
in various capacities in politics as well
as in cducation, I know the various
problems and difficulties that crop up
while mixing up politics with educa-
tion. I wish to say that no more ex-
periment should be there. Let the
present svstem of education continuc.
Let the quality be improved “We d-
not want more quantity. We do not
want more subjects; we do not want
more books. Let there be the same
things but concentrate on the gquality
ir. tne universities and colleges. 1
would request all the persons con-
cerned witn educational reform of all
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kinds that they should stop experi-
menting.. Whatever system is  there
it is good cnough; it  can  produce
pajriotic officers and students  and
citizens provided we emphasise  on
quality, provided we give full facili.
tics to the teachers and aulonomy to
the institution and allow them to
build up their students in the manner
they want. The only thing that
would be reguired of these institi-
tions and teachers and people concer-
ned would be to conform to certain
cthical standards.

Much has been said about the pro-
blem of indiscipline, 1 fail to under-
stand how we can isolate indiscipline
among the students from indiscipline
in society in gencral. I do nct want
to dilate on this point. These two
problems cannot be separated. But
still there is one field of student in-
discipline that can be curbed, sup-
presed and eradicated. That is the
behaviour of youngmen towards girls.
Most modern people think in terms of
allowing the youth a little latitude. 1
am also a bit mo®ern having visited
various couniries in all directions of
the world and I have also seen things
in other countries. I have also a good
deal of appreciation for the new
values that are coming before the
young men. But I wish to tell you
that our indiscipline and the latitude
granted to the students is of the most
vulgar type. Many persons are aware
that our youth is becoming wvulgar;
it is not becoming modern. [ distin-
guish between vulgarity and moder-
nity. No country in the world is pre-
pared to tolerate vulgarity of students
towards their sisters.

Indiscipline could be categorised as
institutional indiscipline, social indis-
cipline and political indiscipline. There
is political indiscipline in various in-
stitutions because there are political
parties in the field, in the union clec-
tions and all kinds of student activi=-
ties. Political indiscipline would be
there and it would always be a com-
plex thing to deal with, Having had
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some experience as proctor in  the
university and having dealt with
various cases of political indiscipline
and having been fair to the other
parties, lel me t€il you that if the
authorities are impartial and fair, you
can curb political  indiscipline 2also
and you can keep political parties cut
of the premiscs of the universities.
But if the authorities are not impar-
tial, political indiscipline among the
students in educational institutions be-
comes a very romplex thing to solve
or suppress, Bul 1 am more interested
in social indiscipline. Institutiona] in=-
discipline is more a matter for the
authorities to give orders to the stu-
dents. Studeits sometimes do not
observe those rules of conduct; then
they could be punished. There again
it depends upon what kind of autho-
rity is there, whether that particular
authority creates confideng among the
students and s sympathetic to
the students, whether they will be
impartial and so on. But social in-
discipline is something which perco-
lates from the society in general and
one phase of it is the behaviour of
students towards their sisters. I wish
that something is done by the UGC
to eradicate this evil from seciety.

People have suggested various kinds
of reforms for the examinations sys-
temn and I support their ideca that
speedy action should be taken to in-
troduce reformg in the examination
system, not only because it has be-
come out-dated and does not achieve
the object but also because it is serv-
ing as a source of corruption among
the teachers. Educational sphere had
been free from corruption but when
the society is overwhelmed by various
kinds of malpractices in the post In-
dependence cra, the educationa] fleld
has also been affected. Let there be
speedy reforms in the examination
ssystem because we want to put an end
to corruption. I do mnot want to
enumerate all the tactics by which
the teachers also indulge in corrup-
tion in the examination system.
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As a concluding remark, I wish to
say that the teacher should definitely
be given a higher status socially,
politically, culturally, educationally
and in other respects because he
descrves it and he has some know-
ledge about the society. He shouid be
given some incentive and there should
be some source o inspiration. He
understands the ideals of socicty, If
I were to conclude with Plato's re-
mark, I would say thal the State is
there to educate an  individual  to
become more perfect so that  he
achieves his objective in life, whe-
ther the objective is to become per-
fect in life or whether it is God reali-
sation, sell realisation or whatever il
may be. The cducational institutions
should try to educate the individual
so that he is helped to bccome more
and more perfect. If we want to
make citizens, scholars, officers, admi-
nistrators and politicians of a perfect
type or near perfect type, we must
leave the field of education as free as
possible, in the hands of experts so
that they arc able to do their job
without interference by politicians and
the bureaucracy,

Shri Hem Barua (Gauhati): Mr.
Deputy Speaker, Sir, I want to
congratulate the  University Grants
Commission for doing a very fine joh
of work within the limited time and
within limited resources. When 1
went through the report, 1 did net
find any mention of the basic prob.
lems that face our higher education
at present. When I talk of the basic
problems, I generally remember the
overcrowding in our universilies;
that has become a chronic feature,
At the same time, it is disastrous alsa
because it affects not only the stan-
dards but also discipline in the uni-
versities.

1 believe in the expansion of edu-
cation, but I believe also in the
maintenance of standards. Both
should go together. In order to see
that  educational standards and
expansions go together, hand in hand,
there should be limited admission so
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far as the universities are concerned.
Then there is the elamour for highcr
education in our couniry today, and
that is quite natural, because freedom
has opened the floodgates of oppor-
tunities for us and everybody is
seized with an impulse and urge to
grow and develop. Naturally enough,
there is a higher claim for university
cducation. India needs at present
not 44 universities but at least
another 200 universitics. But then,
as far as I know, according fo tne
third Plan target, we are dedicated
or pledged to establish only 12 more
universities. That would notl solve
the problem. The gate.crashing that
we find todav so far as admission in
the universities is concerned would
continue, and when it continues, it
means  that  the  deterioration of
standards would also continue.

Today, there are ways and means
suggested in order to achieve results
so far as higher education is con-
cerned. There are certain people who
say that there should be selective
admission in the universities; there
should be a bifurcation at the post-
secondary stage and only those stu-
dents who are intelligent, who are
talented and who are gifted must be
given the opporiunity to go into uni-
versities and those students who are
not gifted and who are not talented
must not be given the opportunity;
they must be denied the opportunity.
As a mon connected with education,
I can only support this view, this idea,
but, at the same time, when I think
of the thousands of students in this
country, young men and women, who
are seized with an urge and an im-
pulse to grow and develop intellec-
tually, when I find that they are
denied the opportunity and are
relegated into the background of
our societv as social dregs. naturally
I suffer from qualms of conscience.
Therefore, I say that howsoever good
the bifurcation at the post-secondary
stage might be, the Government
should make arrangements to absorb
those students who do not find the
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opportunity of getting into universi-
ties, in the technical institutions or
the polytechnics. Without making
any arrangements for them, if w2
haphazardly introduce a system of
selective admission, education would
suffer and at the same time we would
do a disservice to this country. Where
will those thousands of students,
young men and women, go? That is
the problem which this report has
not dealt with sufficiently.

When I talk of standards, I do not
want to tie down the expansion of
educational possibilities in this coun-
try. In order to maintain standards,
I would say that India needs more
and more universities that are smal-
ler in size. Only when the uni-
versities are smaller in size, they are
capable of maintaining standards and
are capable of maintaining discipline.
It is no use trying to have a world in
miniature in the name of a university,
where young men and women, good,
bad and indifferent, rush in anrd crowd
the backyards of universities. That
has happened in our country, and that
is the principal reason for the deterio-
ration of standards in education in our
country. That is why I say that every
university must ~ot only promote
standards ang promote discip-
line, but it must be able to
hold ideals before our Young men
and women. Or else, we shall be
going down and down so far as moral
and ethical standards are concerned,
and also so far as the ideals are con-
cerned.

If the West today is dying of civil
strife. I would say tMat India is dving
of inertia.  There is intellectual
poverty all round in India; and if
India suffers from anything at this
moment, India suffers from intellec-
tual poverty. There is an intellectual
degeneration everywhere, and intel-
lectual degeneration has set upon the
‘nation as a cancer. That is why I say
that universities have deeper respom-
sibilities, They must promote stan-
dards and st the same time play their

JUNE 20, 1962

University Grants
Commission

1:030

reasurable role against this back-
ground.

There are some people who say
that even the British universities have
degenerated like that. I happened to
read a comment of Lord Simons some=
time back. He has said that the British
universities have now become service
stations and employment bureaux.
We do not want our universities to
become service stations and employ-
ment bureaux merely. We want our
universities 1o be institutions that can
epitomise the aspirations of a resur-
gent nation. For that, 1 would say
that the University Grants Commission
has deeper responsibilities. I do not
want the University Grants Commis-
sion to behave like a post-office
through which Government’s finances:
are being distributed to the educatio-
nal institutions. 1 do not say that
it is behaving like that. 1 would say
that all attempts on the part of the
Government to convert it inio a post-
office through which finances are
being distributed to the universities
must stop.

It 1s generally said that knowledge
is power. 1[I knowledge is power, T
would say that the universities are the
power-houses of knowledge. But
then, in our country, as I said before,
often the universities are described
as mere collections of books. We want
power-houses of knowledge no doubt,
but then we¢ do not want our univer-
sitics to be merely collections of
books. We want our universitics to
emerge out of these narrow limits
and become national institutions.
However much [ admire the work of
this institution called the University
Grants Commission,the work this Com-
mission has been doing so far is scis-
sors-and-paste work—Ttut out some-
thing here and paste it there. That
means piecemeal work. That would
not serve the national cause or the
national purjruse.



12031 Report of

In the report of the University
Grants Commission, there is a refer-
ence to the medium of instruction so
far as the universities are concerned.
This medium of instruction is a vexed
problem which ic there for a long
time. I am a believer in the develop-
ment of regional languages, because
1 believe in the health of my mother,
of my country, and unless and until
we restore health to every limb of
India, India would not be healthy.
That is why I believe that reglonal
languages must have a place in the
scheme of things. But, at the same
time, I do not believe in the fact, and
1 do not think that these regional
languages should be overburdened
with responsibilities which they are
not, at the present moment, legitima-
tely able to carry. During the British
rcgime, the regional languages suffer-
ed like anything, and 1 do not think
that during these 15 years of freedom
thev have attained that stature of
becoming the media of instruction or
the media of knowledge in the univer-
sity stage. But I would say that if
India is to be one, there should be a
un‘versal language for India, and that
universal language would not only
effect e¢motional integration but, at
the same time, would raise the stand-
ards of our universitics. Or ¢lse, the
standards would furthe: deteriorate.

But then I do not know what should
be the common language for univer-
sitv pducation in our country. Yet, the
very fact that we need a  common
language for the wuniversities is 3
significant one. I cannot be denied.
What about Europe? Eu-ope was
more or Jess one under the Huoly
Roman Empire and under the Latin
language. As soon as the Holy Roman
Empire and the Latin language parti-
cularly disappeared, Europe started
disintegrating,

Language i< the unifying force;
language is the cementing force and
nothing can bind a nation together
more than language. Ethica] slogans,
political changes. might have some
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~phemeral effect, but they cannot bind
a nation for all time. All attempts
made by Napoleon to bind Europe
togethe: failed and collapsed. All
attempts made by Martin Luther to
unify Europe failed and collapsed.
That is why I said, there should be a
common language. What is the com-
mon language? By common consent,
it may be said that Hindi can serve as
the common language or medium of
instruction in the universities. On the
other hand, if we accept the fact that
English is an aquired language and
English is to be banished, then alone
Hind: can occupy that place. But at
the =amg¢ time, with defecence to
Hindi. that language which shoulg be
the common language of India, as
accepted in the Const’tution, I would
say that here is a language that is not
sufficiently dcveloped to the status of
being accepted at the present moment
as the medium of instruction of the
universities,

I am not a fond lover of the English.
language, but at the same time, 1
think the standards ought to be main-
tained. If we swilch on to a langu-
age, whether it is a regional language
or any other language in India, in a
haphazard way, the personality of our
higher education will be destroyed.
Not only the personality, but also the
all-India character of our higher edu-
cation would be destroved. What is
higher education? Higher education
speaks in a universal language, not
only in the field of science and tech-
nology. but also in the field of cultu-
ral contacts and ideas. Today higher
education has become a uniform pat-
tern all the world over. Higher
education today has become almost
universal. [ do not want to say that
ideas of universal naturc cannot be
conveyed through our languages. If
it can be conveyved through Russian
or Japanese. it can be conveyed
through Indian languages also. But
that does not mean that we should
switch on to an Indian language out
of misplaced patriotism and destroy
the standards. There are practical
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difficulties. Where will you find the
text-books? We can find text-books
so far as arts subjects are concerned,
oo they can be made available. But
what about text-books so far as
science and technology are concerned?
Can we produce them ul] of a sudden?
Even if you produce them all of a
sudden, out of some misplaced pre-
judice o passion, those books will not
be text-books; they will be fit for the
dust-bins only,

About student indiscipline, I do not
agree with the spceaker who preceded
me, 1 find in the context of today
student indiscipline is ¢bbing out.
There is no coubl about it. During
the initial years of our frecdom, of
course til] the other day, student in-
discipline was a force in the country
and we had to counteract it. There
were reasons for it. The initial years
of our frecdom werc years of cross-
purposes and high aspirations. Our
young men and women, our students,
as soon as India became free, discover-
ed that the dynamism which they
expected in our national life was the
one thing thal was missing from the
horizon of free India. Naturally
enough, their frustrations becamc
deeper in dimensions, They became
restlesg and restive. That restiveness
gave birth to frustration and frustra-
. tion gave birth to indiscipline,

Today, on the other hand, there is
a certain mental stability so far as the
student world is concerned and this
stability possibly reflects the stability
‘that our society is steadily acquiring.
" QOur students, young people, have
suffered from a surfeit of energyv and
that energy, instead of being allowed
to be irrigated into conflicting tenden-
cles and undesirable activities, must
be channelled or rather dammed into
constructive activities. The University
- Grants Commission, within its limited
resources, by providing them hostel
accommodatian, playgrounds and all
*that, is serving & very good purpose.
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The speaker who preceded me said
about the tendency of boy students
teasing girls. This is a world pheno-
menon.  Throughout ages, boys have
been teasing girls, Why should we
make them more sensitive by saying
that?  Very recently, I read a report
that in Chandigarh two girls were
moving about. They were going to
the college classes possibly. Because
you have made them very sensitive
by utterances like that, that is why
they become so agitated. The two
Eirls were going angd a young boy of
22, naturally enough, sang a film
s0Ng:

“&F AT Q@ AT qIAT, &F o1

That is a very simple film song and
these girls got upset. They become
sensitive and get upset because of the
utterances made against our young
people by speakers or Members of
Parliament as the one who preceded
me. 1 say that today student indisci-
pline is a dying force and I welcome
it. More and more our society accu-
mulates stability, this would die out
altogether,

I will just say a few words about
teachers and then conclude. The
teacher is described as the fly wheel
of the educational machinery. There-
fore, he must be given decent salaries
not only to starve off hunger, but to
enable him to live as a decent man,
without the worries and anxieties of
the world impinging upon hig life, I
welcome particularly the statement
made by the Minister that the univer-
sity teachers are getting a good scale.
But what about teachers of affiliated
colleges?

The University Grants Commission
drew out a very laudable plan years
back and year after year lapsed, that
plan was not being implemented by
the State Governments, because the
State Governments have to make a
matching allotment. Now they are
being implemented no doubt, but at
the same time, there are gome State
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Governments that try to control
teachers only because of the fact that
they are giving them finances. They
.are having codes of conduct for the
teachers and abominable strings, for
the tcachers.

There is another thing, As far as
1 know, this inc-cased salary for the
teachers of affillated colleges is only
meant for five years, What will hap-
pen to these teachers when the UGC
at th. end of five years withdraws
this financial facility granted to the
teachers of affiliated colleges? Do you
think that our State Governments,
«constituted as they are, with men who
do not have any imagination, who do
not feel for teachers, who think as
George Bernard Shaw thought, that
“those who can do those who cannot
teach”, who have a negative approach
to these teachers, will be helpful so
far as the teachers of affiliated colleges
are concerned? Therefore, I would
«<all upon the Minister to think about
the problem and in the interest of the
mation, in the interest of higher edu-
cation and in the interest of univer-
sity education, to make cfforts so that
the hungry teachers may be enabled
to starve off hunger. If he can achieve
that, I can assure a place for Dr.
‘Shrimali in history.

16 hrs.

[Surt MurcHano Duse in the Chair].

Shri Hanumanthaiya (Bangalore
City): Sir, I am one of those wvery
deeply interested in educational prob-
lems. Necarly ten years ago when I
‘happened to be in office, the first step
T took was to appoint a committee for
educational reforms in Mysore State.
"That committee had the distinction of
having nearly six vice chancellers as
memberg thereof. Very many recom-
mendations that were made by that
<ommittee are now being taken up by
the Government of India,

University Grants Commission is one
of those national agencies which make
fTor national integration in a very
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effective way. I am happy that this
institution has been brought into
existence long before the idea of
national integration was discussed on
public platforms. If there are more
all-India institutions of the kind, the
greater will be the clamp that will
hold our various States and languages
together as one cntity one nation. I
am. therefore, all for supporting  the
existence, continuance and cxpansion
of the work of this University Grants
Commission,

Sir, I have becn a student as all of
vou were. Apart from any other
study or confercnce the opportunity
that gives the deepest insight to edu-
cation is study itself. Subsequent
knowledge and experience that come
upon us wil]l be tainted with political,
linguistic or local tendencies. There-
fore, when we go mentally back to the
days of our education gve will be able
to know through our own personal
experiences what are the deficiencies
of our educational system.

I humbly submit that all the argu-
ments that were advanced by two
speakers regarding students’ indisci-
pline and other matters are beside
the point. They are political argu-
ments politically answered. The real
problem is, as an administrator I
know, that nobody can be an efficient
administrator unless he has grip over
men and matters under his control.
It he does not know the men whom
he is using for administrative pur-
poses, to that extent his administrative
efficiency suffers. Secondly, he must
know what he is doing. Many a time
our administrators and ministers
have hazy notions about people who
are working under them and problems
they are handling. Thereby emanates
inefficiency and allied problemse.
Therefore, in order to have, what is
called, discipline and efficiency and in
order to eliminate tendencies like dis-
unity, disintegration, indiscipline and
all that, the people who are in charge
of any institution or department or
university must have intimate know-
ledge of men and matters they are
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dealing with., That is lacking today.
It is nobody’s fault.

The expansion of cducation for the
last 13 or 14 years has been so pheno-
menal that where there were hundred
students in a school or a college there
are now thousands. Naturally, the
knowledge of persons in the eduea-
tional institutions has become so hazy
that it is not possible for any teacher,
professor or vice chancellor to come
into personal  contact and thereby
infuse discipline intp the minds of
students. That is the real secret
When I wag a student and when most
of you were students, our proafessors
and our principles knew each one of
us personally. Sometimes they used
to take personal interest in our wel-
fare, We became personally attached
to them. The sense of discipline
was there. Whenever something
went wrong, the professor or the
principa] used to immediately know
what was the matter and who
was involved in it. Now it is imposs-
ible, It is a crowd. As you know,
individuals sometimes hesitate to be-
have in a particular manner. But a
crowd sometimes behaves in the most
inhuman and in the most undisciplined
manner that is imaginable. That per-
tains to the field of human psychology.
Therefore, in educational institutions
where the classes are smal], the num-
ber is limited and the professors and
the principals are able to know the
students individually. they will them-
selves automaticaly become a disci-
plined lot round the principal or the
professor as the case mawv be.

Therefore, 1 am suggesting, as I
have suggesteq before on many a
platform. that the number of univer-
sities in this country must be increas-
ed. In a country Ilike the United
Kingdom with a population of 5 cro-es
there arc more than 50 universities.
Therefore, if there are more univer-
sities you need not become panicky
that the number hag increased. Everv
region must have a university and,
ultimately.. the pattern of universities
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must be like gurukulas competing
with one another for efficiency, for
knowledge and for reputation all over
the world for something invented,
something discovered, something con-
tributed to the field of knowledge,

Now the universities are like fac-
tories, large-scale factories turning
out graduates without aim, without
purpose.

An Hon. Member: Mass production.

Shri Hanumanthaiya: Yes. mass pro-
duction as  thev say. Therefore, in
every State if there are 5, 6 or even:
10 universities, i1 is not a matter for
WOrry.

But the existing universily's strue-
ture is so cumberzome and costly that
any Member of this House who insists
on economy will fee] aghast at the
number of universities increasing in-
definitely. 1t is there that we have to.
apply our practical knowledge. We
have to simplify the structure of the
university.  There need not be a
senale consisting of 150 or 200 people.
After all. we know by experience that
the discussions in the senate contri=
bute very little to knowledge, very
little to the university tempo.  On the
other hand, many a time it has become
a battly field for political or personal
factions sometimes discussions in the
senates have contributed more to in-
discipline than to discipline.

The svadicate  or the  university
council, as the ease may be. is full of
people neminated by the Government.
Ministers, since they are popular
ministers, cannot act always indepen-
dently on the merits of each case.
Eve: for a man like me who wanted
to be independent, if some member of
the Assembly approaches me for a
nomination, it would be very difficult
to reject that demand straightway. If
I rcject, it may result in my being:
rejected out of office some time later.
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An Hon. Member: Saying from ex-
‘verience,

Shri Hanumanthaiya: I have incur-
red such displeasure, and 1 know all
these things.

An Hon. Member: That is why he is
here.

Shri Hanumanthaiva: Therelore,
this nomination, to the syndicaie and
to the university by government must
be stopped altogether. The university
senate must be small or even eliminat-
ed. Let the syndicate consisting of
people who have educational qualifi-
cations and experience be the sole
arbiter of the destiny of that particu-
lar university. These large assemblies
like the Senate do nothing. In fact,
when I shaped the University Bill for
the Mysore University when I was the
Chicef Minister, I reduced the number
of members in the Scnate and I made
appointments independent of even the
Senate. A Board of Appoiniment was
created. I succeeded in taking away
the power of appointment from the
Senate and the Syndicate, because so
much of canvassing was going on on
communal and personal  lines for
appointments and promotious. In order
to re-organise universities on the basis
of economy and efficiency. the fune-
tions of bodies like the Senate, Syndi-
cate and Academic Councils must be
reviewed in the light of making them
more efficient. more streamlined. Also,
we must allow as many universities
as possible to come into existence so
that the number of students therein
is limited, in each class the number
of students is manageable. There
Tust be personal contact on the part
of students and professors, principals
and Vice-Chancellors,

With vour indulgence, I will make
only one more point before I finish
my speech. I am very happy to read
the observations in this Report on
pages 36-37 relating to the medium of
instruction. Historicall,y, human
misery has always followed the path
of the saying “what is good for me is
good for the rest of the world”. In
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the field of religion, this has resulted
in religious fanaticism and has led to
persecution of all kinds. In the poli-
tical field, it has led %o massacres,
conflicts and riots. Therefore, funda-
mentally the approach or the psycho-
logy that what 1s good for me is good
for the rest of the world is dangerous.
1 appeal 1o the House that no problem
should be approached in that personal
spirit.  The report savs on the medium
of instruction:

“The Dnguistic medium in our
wneversiies should be cons derd
practically as an academic ques-
fior and not o a< o poitical que =
oy,

Many o time we canfuse the medium
o, instructisn as a political problem,
as a prohlem of integration, as a prob-
lem of patriotism. In one  of his
porms, Pandit Rabindranath Tagore
suid that patriotism is worship of the
geographical map. His conception of
human good was such that it made no
distinction  between  man and man
among human beings.

The nation States are deing more
harm than good. When hydrogen and
atom bombs are being exploded and
the atmosphere 1s being conlaminated
to the detriment of not only the liv-
ing beings but also beings unborn, let
us grow out of our present conception
of as nation Statcs. Nation State ideal
is not an absolute morality. So is that
of language. To say that any one parti-
cular language contains all the ele-
ments of patriotism and knowledge is,
to say the least, to betray want of
breadth of vision. In Mysore the peo-
ple want the university medium to be
Kannada; in Madras they want it to
be Tamil; in Bengal they want it to
be Bengali and in north India they
want it to be Hindi. So that, in
about ten years' time you would re-
quire half a dozen interpreters in this
House mechanically equipped to trans-
late one another’s speech. In a per-
son from one State goes to another
State, even among the intellectual
circles he wil] bp wanting interpreters
to converse with others. Though I
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[Shri Hanumanthaiya]

laid this view before the Hindi Com-
mission, they did not take it seriously,
They were more anxious to shaow what
is called patriotism than good sensc.

Shri Hari Vishnu Kamath: You tcld
them when you were Chicf Minister?

shri Hanumanthaiya: Yes,

Shri Hari Vishnu Kamath: FEven
then they did not listen to you?

Shri Hanumanthaiya: The mediom
o vr-truetien shouid be viewed n the
baiciround, net oonly of the good of
this country but of the wiole world
as  such. Acharnya Vinobha Bhave
has coined a new word Jai Jugat in
piace of the word Jai Hind. We must
consider what js the language that
will be pood cnough for us as human
beings in this new age, in this atomic
age, in this spuce age. I am  not
ag.inst any particular language. Lot
them  all be developed  Admitted!y,
Hindi is the language =poken by the
majordy. So, 1 give due weight 1o it
due importance 10 11, There is a sav-
me thay  “money can mike muny
things but not al]l things". In the
same way, Hindi can do many things
bui not al] things. We¢ canont mini-
m.se the impartance of mongy merely
because it cannot do al]l things; be-
cause, it can do many things. Like-
wise, Hindi can do many things. But
if you over-emphasiz¢ the importance
of Hindi, it will be misunderstood in
the south as what is being convenient
for the Hindi-speaking people is being
foisted upon the rest of the people on
the analogy that what is good for me
is good for the rest of the world. It
is that approach that has given the
strength and the stamina to the sepa-
ratist movement in the south. Many
of us want ot prosecute that organisa-
tion. If this mentality continues in
the north, in the coming elections they
wil] double their number of members
here. I am giving you a view which
is consistent with commonsense and
patriotism,
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According to the suggestion made in
the Report, let a Seminar or Vice-
chancellors be held to consider this
problem purely from the academic
paint of view as to how the student
can become wiser, more disciplined,
mare eminently  fitted w become a
vitizen of the world.

Here I would suggest to the Minis-
ler not to minimife the imporianee of
this House. Tae House eonialing s
good educationt 1+ as any ontside the
House. Muny o Lo, 1 ohave feund
inal experts seol’ e Membors of
Parlioment and politeinns. L hus boe-
come o fashion to say that posliticions
spo:l evervihing,  That should not b
appiied indserimimately., May he,
some are like thai but the majoriy of
the elected members of this House
had the priviiege of serving tne people
dicpassionately, T would suggest that
~ouoinvite some Members of Parlia-
ment who arce experienced and equip=
ped enough for the purpose to suggest
some Tormula.

Develop Hindi by all means, T wiant
Hindi to grow ultimatcly, Through-
out human history, every language has
grown in two dimensions. It changes
in space and time. Whether it is
Hindi or English, for every ten or
twenty miles, the meanings into
nations of some words change. That
is the law of language. It changes in
two dimensions. May be, ultimately,
we may evolve a language of our own
which is called Hindi.

Mr. Chairman: The hon. Member
should conclude now.

Shri Hanumanthaiya: I will finish
in two minutes. For example, there is
a controversy or demand that Hindi
must be simplified. If the Hindi con-
tains more Sanskrit words, it is more
acceptable to the South Indian langu-
ages, because Telugu, Kannada and
Malayalam contain more than 80 to 70
per cent of the Sanskrit words. Then
it is easy for us in the South. But if
simplification of Hindi takes place in
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the sense in which the north unders-
tands it, then it becomes difficult for
South India. So, it is a very .diffi-
cult problem. We want a national
language to be cvolved, which has
something in common so far as all the
Sta‘es and languages are concerned.
It should not be a particular brand
of Hindi of this area of India or that
area of India. For example. when
I listen to Shri Prakash Vir Shastri,
I perfeetly  follow  his speech, but
when I listen to the hon. Prime Minis-
fer, 1 do not follow his speech. Bul
any language 1o come uplo govern-
mentai position must have precision
Just as the English Innguage has. A
word spoken in Delhi must have the
same meaning and shade of mcaning
in Bangalore or Madras. Hindi  has
not vel developed  that precision of
meaning.

Shri Iari Vishnu Kamath ([fosh.
angabad): Even Kannada has not.

Shri Hanumanthaiya: Unless you
develop that precision it cannot afford
to be the national language. There-
fore let us evolve a national language
which ultimately will be  aceepiable
with willingness by all. It is  then
that the langusge will be iruly natio-
nal. Until that day |et English and
Hindi be used side by side as the
Government of India has formulated
it; policy in terms of the declaration
made by the hon. Prime Minister.

st swrare mrewt (fasEte)
ayafa oft, qd@ deadty g #
famafammml & a1 & sgr 1 ¢ fw
2w # e mafa @ avg faam
faarra Y eaifae f6d o | 89
frzafaarremt & foar 7 a1 3w &
fermafaer=a & A&7 Y& & =TT Er
ST | faeg WA § o aww faaa
faamdT == forerr sreq FT@T 918 §,
37 w1 gfer # wd gu Al 5% wfa-
for ‘gt deadfa Yo & o1 farer
¥ faeart &1 w7 F1ww &, °0 @A
gC T AW & fol #W & §9 300
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fazafaaral & wrasgwar &0 g
frzafaara enifm £ 1 afisg
gz 2 f& 29 39 97 F7 gt §
T FT AN | 97 Ty AT {7 Avg fovear
v g w17 faer famaat 7 o0 3w
AT F1 9T ¥ A0 oF gun g
Z3T & | IR aE FEA wreed fEoqm &
fx =1 fasredt g fir Avi £ arr2m, 345
frr 3= forerr % 17 a7z %7 f2g ardq
J7 F AT AUAIET  fqIEa 4T
s1za1 2 7 Fag faendt & et =1a-
g1 i T A faEl wer e
7 Afra a0t 914 F1 2, 30 fm (azx
t4zrrr A1 17 4= FIAI IAAAD
gAY b b7 T AT EWTaA &7 ar|
B0 1 27 JrgeT § {1 A0 A7 Ag
z fr ame wrd faaedt Adm goft #
IHM T 2, AT TEE 3T AT AT AT
Ao =1izr fs fea o gTom o7 ogman
ARPT 49T H OOPT g6 FT FETE N
ZAT | YET TAE 9T 9 ATAEE
f mx faaredl £1 fasra & 917 a7 330
frotfen & dev & sram @mq 1 I @El
#i7 agA 7 7149 § | vq faefeai §1
Haaa i@l 70 AT ARAT Z, WL UL
g b 0 A1 AwAT £ R afz
qvE191 a9 7 @ 9w F7 W@
qIAT 2 % 9% {299 % 117 8.5 arFr
famnfam & (a7 s==-faen a1 517 a7
7 fza1 gar, 91 gAF1 {977 B9 37 2
f av#17 gt g@=A1 #1 fgme & fAc
£ o7 w70 F1 Iqfeqa F¥AT §

faseT WA &1 AT B T AT
&1 7@ gu ugi 77 oF ga favafaarmy
T AARTA! AgH ARG A WA T
o & | AT &Y A7 F qaran /@y
s ga 7@ e A oft frane & @ €
fs faeelt # & g@w famafaamr
wire g #qrfaa fear o1q 1| #91 fRaz
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[t sFTerETs ae]
7z & fF srga w1 afvamr A1 4fz
#7 g1 wid TF &4 9% 98 A AT AT
g1 A%, AT AgA TIGr grav |

ECANRECE TS A - (E CRE O e e
ZAY g1 HTATT G2 07 oF 7 farE-
fagima a4 0 (assa & 7350 2,
g & 7z 9 fAizF w0
f qai & st wfzat 7 ooF freafan-
a5 ¥, TAE AT FWie qm o7 fAy
Tga & mAFA 7 F 0 TR Trm
7z 2 fx afan & 71 afz=0d 5= faar
qrey A1 A 2, 77 A1 wforar avy
femafamat # a8 w0 == 2
33% a1 @ favafaams aga sTanf
frz g w=r 21 & wigw g 5 9fe
ITT AT W WY 3T IET F AT
aftarx &, <1 {5 oA Famat w1 359-
farerr grox Fo1AT AT AMRA B W AR-
farerr qrox famafaar et w1 warfaarr
H IHRT AT w7 FEA-faai 44T e
FA9T qEA &, 717 Af+ 7 fazafaarma
F AZA HA=FT FANT @2, THAG
I T F o wfzAri ¥ fA1 oow
qrF famfaaras =yfaa frar w73 0
gEH AT T g (% W1 agq A wqg
geu-fagerr s 775 & afsw =
g d i farar wreA T FFA

TH qFeY H A 47 A F2A1 e
g ¥ osar ) fr faeelt & 39 fame-
frarmm # wqrmr @ ) g9 E fw
wAATE Wt g Fg 5 oF T H i
frafeara fee aw & sif g
o1 &%d & 1§ fadew v g g
s arem R S A Q fasafaarea &
o= e e faamdis &y a7 udm
HEA WY Heqr difgy wE o @ A
€ IFR q@ X I faaferem
BY A | W wEEdr ¥ qf wrea iy
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TATIHT F 795 20 F A7 fasafaa=a
gl Ar wrf gmfs a8 g =ifzd

17T 47 qramy & iy ogwy oI
F Fiars Forar dor =T TEer foraw
Frgegt T AT ITATT § WEATAR A
vEE 0 TAR 77471 2 wrod Aoqrt
A4 FECAT IAT 2 OHIT I
foEad, wzea zig. 2 zeEl 0 (ZedT
qifzer memAa w1 oTicfig "EI AT
FEqr TiA w7 fzar 2oote =R
ElC IR IRE s B L X A Er
aifws faf=ar o zfaw 7y foft nw
HEAT F1 VAT T5F w0 A0 AEIA
FTEOA T T | A AT TEEA FIAI
® FqETe 2. 9o oar fagiTouz 2
ff 729 727 21 72 TEm qZET AT
geqr #1715 v AT w2y 4 0 AR
FA FIG Wi TR TEeT Aq AEAT
qif77 F75 FIFiT AT HTAAG A
T g AEpd O T A7 A AE,
afex =1 #Y vrdma fagi-soner F am7
UF 447 T30 ATEAR FA FLA F
fr=rg fwar 3 1w & =g g ¥
HqIAATE HAT S A AT T H/OT T T7 |
fow awg 7§z« aqd ¢ Fr AT 7f7-
afwdra 2, It ATg ¥ Te KA FAOG
waar aega Ifaafasr v g1, faad
T ot aug T FoEwAT A oAF )
g aF qa  faeafagem g, fomd
q3% ary fagfadt & 4w 92 7
AT AHFSFTEAT F AT AT
gHT | g gATY W H OF A4r A w
At g1 @t wY afz @ adEw
% EY T, JY gw g5 & gae fama-
faeanem warfaa fFg o @3 2

™ ¥ 4 4 oF @ tafa w7
& AT Ar FgaT TR g fF 99 gevg
afafadt 1 #1€ a=f WY @ A sEF
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g § ferg afrafedt s oex oy
fenir T & | 9 Y TG [ERA FUET
) =i ot 8, av onfeur fafaur &
&7 sy faar smar & 1 F s Z
FAT &T T FAANT F W FAIR A Fo
faerwr 3 Aford 1 snfaur fafer =1
qegE ATE A EE O AA0 gEr
aifgq 1 wifswen fafmie &0
wEed &1 ear qifed war sweEr fawy-
farrery %1 &7 24 farerr & avq faw-
ary g1 AT | A ST ATH!, BIAT
T ® BT Hge@yol #4T 7@ qrAr
syfq, faet farerr sear &1 swaraT 2,
gafad 99 7047 F AEN TEA R
geqy Gifam a7 frut w7, g s If=m
AT AT TG AT & 1w T A
W feeqr & w@T w7 HAT T2 AEAT
21w wr fangeqn gaAw fam-
faaw & = v whrwifon 2, 4t
IEHT AT 27 A9, afaw far aufE
fasty & A170r et 541 Fi 7 qEE
w1 wo7 BifA 3w I 9Am
qErFET 7

o | fagarer, (snfer fadaw)
% faou & £ =52 ¥z AT F ) BT
3 AL AR Fowiw 9T 97
i gt fa farerr =t ot 7y = A
7 ad-agr 97 71 faat 7 W@ E,
o famrdl av d =T At o & Ay
o aifaw &= T & | w7 gn? faw-
faamery godt mdit frerr 3% & f&
A A & M A w9g g g faardt g
afs ma 2iq gnir, A1 & awgar g fa
g% frdw 20 & w9, fom & awTeaEmET
FATH-TIAT FT M Fwur o
agr famy g wadnr | F agar g &
AT WA A I AT T HHA T
& favaaredy & faar aa1 37dr wgm
3 A A 3 ey %1 gt Fareafaarerm
1141(Ai) LSD—9,
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¥ GRS 9 MW AT &*AT g,
W &Y A g1

et @ wetig e favafamamen
a7 gy &, a2t & gfyarfat & ganig
qfem  famfaarny siwafafa v
fotd & ey & a2 2 fa g9 o fogtd
Rt e wT AT 1 qgA AN
R AT mARE 3T @, W 3R
& ®@ FI T &7 I o1 91 I AT
e a7 fer, fasg d soAr
FHEAFTIN & ATATT 9T 4E FFAT ATEAT
fa T F77 & 53 ofY o 7% 39 F7T
FE G TAT AT |

§ H 9@ AT 39 A | fardnia Ay
41 M7 i f6T & AR g4 &y
T & FAT agar wean g fa g
guApiz fasafarne a0 &
afgam aieer gAq @7 72 2, aA-a7Hl
ATATITAT § T ¥ qFA § ag AATA0T
7% | 3% ¥ 3T wur & fa 9w afewe
FAS | dE= I fxafqqr 7 giw
foer wair, Pt stz Famafaerm
¥ geze A1ET AFT 0 faur gei ) &
T ATeAT g st vt wfzae st
T 7y & fau g |7 g & A1 A=RE
famafaaru & 37 gz w7 Hifax
F7 I F2T B nifrAr wY afgmar
g fam & "mgwdmg o) 97 ¥
nfwfanfrs 78t £ 7 F aaeran g e fornr
qY 1 71 wonie frmafaamy & 7=y
5 farsro &7 7 Y st Z=m =nfem

gferm a7 & Feae 7 5 9@ o
azr 2 A\ ars fer faeaframy g
s & gfqdaT 97 99 F amy F wmd
IH FAA F1 AT AqvEAT F fF A
famv & & zferor # feefr qafer A
7 7d ¥ 1 &1 Awar & iy == =17 -
ffesr =7 ware F g, A g av e
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[t ST mEsT]

[ ATH 7 FT T97 TTHAfGF Lqrgl w1
VT #1 HE § FI7 AT 98T 81, a
W1 F 15 Fomlt SH7T &7 7T i A8
g1, wire @gt a& st wrea feedh s=e
AT & WHS) & A6+ 2, AT q% T2~
Am@r yue |iwfa, aqf, & wisg
qEe g, W I AA AL & HTHET
1 aegg &, a1 f afego o fo=t &1
gT F7 L E ITA F gHT 997
fagamag@® #2 awar g i+ afao § s
fz=dr foradr wafr 7 787 & 7 faadr
srafeqa ®7 O gnfA F7 W@ &, IqAT
FATATTT J 780 F7 @ & | Tlew AwATE
gz 2 % 397 99 § mar gaq 2, Ar
fergeardt &1 wafa 2, fax w1 sfaam
HaEm T & gar FY 940 7w 2 yar
ov fe=di # wniT €3 20 feh adi 2,
faa & FeT@ INGT ATAfrL "Eew, 7
g, 5 fpa 20 3717 5z 7o 2
f& gfawr w3+ (9390 9arg 2,
3 gega ¥ famz 3 gfaaa &1 qiar
e afg 5 anaT T 28 752 faatfea
fofai ar fF fz=3 & g7 @231 &t nyra
gO, T HEET T 7 37 Fi 9T 9T
qar 74, WA qAET F oafeaer 7 a7
afgsar 7 2 341 feadt o 7 2 =
W F 78 T T 947 547 727 2w fgy
WGT F TIFT X I F fA0 4
dfagqry & ofmda w73 i smasasa
gy, a1 Afaam & o7 afrada fEmar
s | & Figar g e ga wifa o7 A
Fa4t =fgd | vF sqfay ¥ wiETw §
HT FE 75540 &, a1 I9F FHE 97
afqam i swaear w1 TN 2 T Ifaa
agY & 1 sl F wgar ¢ v g9 sqman
®T QU FIA & fa afqr 9w & qav
feedt wrma & faar 33 & fao os fanse-
farera &7 TqmaT 7 41 A0 A7 IqE
aga w5 afvam fas i g afan 5
At fe=t & ¥ W F q7@T E
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T aga " & g1 Ao W Iy
AZ LT AT HTYHR A F1 AR

Mr Chairman: As the time is very
short, the hon. Member will please
fake only five minutes.

Shri U. M. Trivedi: Mr. Chairman,
the problem is very big, but the time
you have given me is very little. But
I will certainly bow to your decision
and finish within five minutes.

I would like to draw the pertinent
attention of this House to this that in
this report we find that certain col-
leges and certain universities have
received certain Jumpsum grants.
From page 47 of this report you will
be surprised to find that out of a sum
of Rs. 28,20,000 that has been contri-
buted for the 31 colleges in the whole
of India, a sum of Rs. 13,550,000 has
been contributed only to the Christian
rolleges. How this has come about, I
connot understand.

Then T will draw  the  pertinent
attention of the hon. Minister Lo page
41 of this report where we find that
certain universitics have been chosen
for the smallest amount of grant that
we could ever think of giving. The
statement detailing the grants paid to
universities in 1960-61 shows that
Bhagalpur Universtity has been con-
tributed only Rs. 5,000 Jabalpur Uni-
verstiy in Madhya Pradesh has been
contributed only Rs. 60,000, and
Vikram University has been contri-
buted only Rs. 51,000, while other uni-
versities, for instance, Gauhati Uni-
versity has been contributed Rs. 24
lakhs, Karnatak University has been
contributed Rs. 19 lakhs, the Punjab
University has been contributed Rs. 31
lakhs, and the Delhi University
has been contributecd about
Rs. 35 lakhs. Why there is such a big
difference between the contributions
to the various universities passes one's
comprehension. And there is nobody
to alaise his voice from those areas
where this Jabalpur University and
Vikram  University are situated.
Unfortunately up to date we have not
had one Minister here - from that
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State, and after my last speech com-
planning about this one Minister has
been appointed who is a member in
the Rajya Sabha. The net result is
that the universities of Madhya Pra-
desh have been neglected, and the
monetary help given to them has been
the most negligible that we have
ever seen.

Why this kind of thing happens is
very patent. This means that even
though we have taken an oath to do
everything very fairly and justly in
this House and even though we have
sworn by the Constitution that we
will be very fair and carry on our
administration very fairly, yet this
discrimination between one State and
another is very patent as we go on
reading this report.

The other thing to which I would
like to draw attention is 1o page 36
of the report where a  particular
recommendation has been made, and
a paragraph appears about the medium
of instruction. The whole of this
paragraph is very vague and pul us
in a very anomalous position. It does
not say onc way or the other as to
what will be the medium of instruc-
tion which will be there. If we are
to have the medium of instruction
in Hindi, well, let us have it in Hindi.
We would welcome it. The whole
difficulty about the poor boys who
have taken the Hindi medium of ins-
truction is that they find that they
have no place whatsoever in he com-
petitive examinations held for the
1AS. and the LP.S. The net result is
that the boys from the Hindi-Speak-
ing area are left out and those who
receive their education from convents
and who can talk good English are
given chances and are being appoint-
ed, and all the posts are going to them,
and the poor boys from the Hindi-
speaking area are left out of the pic-
ture. This must be stopped. The
competitive examination should be
held, if necessary, entirely in Hindi.
Then only we can make progress and
make Hindi achieve its place. (Inter-
ruption). Please do not interrupt me.
Bo we must be able to achieve this.
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Ai present the universities are
manufacturing babus, cleks and skill-
ed labourers. If we want real educa-
tion to be imparted the age bar for
those who want to study after a cer-
{ain age must be put a stop to.
There is no university anywhere in
the world which imposes an age bar.
The age bar is only patent in our
country. Anybody, whether he is
forty, forty-five or fifty, if he wants
to gain knowledge, ought to be allow-
¢d to enter the university and receive
universily education. Why should it
be denied? You may no{ give him
a job. Nobody cares about that. But
imparting of education must not be
checked by an age limit.

Sir, 1 have done,

Dr. K. L. Shrimali: First of all,
1 must thank the hon. Members, who
have participated in this debate and
who have made very valuable sug-
gestion,

The University Grants Commission
has been playing a very important
role in the educational reconstruction
of our country. T am glad that seve-
ra] Members have paid compliments
to the work that has been done by the
University Grants Commission. [ am
sure the compliments which the Com-
mission receive in this House will
encourage them to work with greater
devotion and zeal in this very diffi-
cult task which they have wunder-
taken.

Sir, several Members referred to
the functions of the University Grants
Commission. One Member, Shri
Mahesh Dutta Misra, suggested that
the University Grants Commission
must take over full charge of higher
education. We have to understand the
full implications of this statement. If
we are to do this, we have to change
the Constitution. Our Constitution
has given wvery limited power to the
Central Government as far as educa-
tion is concerned. It is only in res-
pect of the maintenance and determi-
nation of standards that the Univer-
sity Grants Commission can function.
Accordig to the Constitution the uni-
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versities are set up by the State Gov-
ernments. They have their own legis-
latures which decide in what way
the universities should function, and it
is in this frame-work that the Univer-
sity Grants Commission had to act.
So, as I pointed out in 'my prelimi-
nary remarks, Members should kindly
remember that aspecl; otherwise we
jusi go no traversing the whole field
of education without focussing our
attetion on that particular problam.
If we remember that limitation under
which the University Grants Commis-
sion has been functioning—and it
cannot function otherwise unless we
change the Constitution itself. You
would agree with me that the Com-
mission has done a very laudable
work.

Shri H. N. Mukerjee was very much
dissatisfied with the speed with which
they are implementing the scheme of
reorganisation of the three-vear degree
course. In this matter also let us
decide how the universitics are to be
treated. As hon. Members are aware,
in the United Kingdom the University
Grants Commission gives no directives
to the universities. It examines the
needs and requirements of the uni-
versities. They have great faith in the
work of the universities. They have
great {rust in the persons manning
the universities, and therefore they
Just place the funds at their disposal.
No questions are asked in the Parlia-
ment. Universities are treated with
great reverence. No debates are held
in Parliament., Here we function in
a different way. But we must remem-
ber that we are dealing with univer-
sities which are autonomous, and we
want to preserve their antonomy so
that they might serve the society and
assist the Government,

If we undersiand the true role of
the universities and their relationship
with the University Grants Commis-
sion, we would realise the delicate
nature of the relationship which exist
between the University Grants Com-
mission and the universities on the one
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hand and the relationship between
the University Grants Commission
and the Government of India on the
other. It is a very delicate relation-
ship. During all these years there has
not been a single instance when the
Government of Iidia had to give any
directive to the University Grants
Commission. There have only been
one or two instances in the whole his-
tory of the university Grants Com-
mission when they had to tell the
State Government that they may have
to stop grants lo the Universities if
they did not carry out their directive
in vertain matters which, they thought
in their opinion, were of very great
importance. Naturaly, the procedure
that they adopt is one of consultation,
of conference. It is in that way that
we are trying to preserve the autono-
my of the Universities and at the same
time gear them to meet the national
needs and national requiremets. If, in
our impatience, we adopt or accept
soame of the suggestions which hon.
Members have made, we may destory
the universities themselves.

A suggestion was made, 1 think by
Shri Hanumanthaiya, if I have under-
stood him rightly, that when he was
in charge of the Mysore Government
as Chief Minister (he was also in
charge of the portfolio of Education)
he took away all the powers of the
Syndecate and the Senate for appoint-
ment. If the Government takes away
the powers of the TUniversities for
making appointments, what are the
universities to do?

Shri Hanumanthaiya;: On a point
of personal explanation, I did not take
it over to the Gowvernment. In the
University Act itself, I made a pro-
vision for the apointment of a Board
consisting of the Vice-Chancellor, a
technical person concerned with the
selection from outside and etec. That
Board was given all the power. The
Government did not come into the
picture. (Interruption).

Dr. K. L. Shrimali: In any case, the
Universities were not free to make
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appointment of the professors. It was
some kind of a Board of appointment
which would make appointments. If
the Universities do not have the power
to make appointmenis of Professors,
I think we better close down the uni-
versities. I am very clear in my mind
that if we do not even trust the uni-
versities to appuint professors, they
cannot function effectively.

Shri Hanumanthaiya: My hon.
friend has not understood. It is not
i question of taking away autonomy
from the Universities, Instead of that
authority being vested with some
people who are influcnced by other
considerations, selection was sought to
be made by the university itself under
a separate provision.

Shri D. C, Sharma: The point is not
clear to me even now.

Dr. K. L, Shrimali: Every univer-
sity ;has a Selection committee. It
has an Executive council. [t has a
senate. It has its own Government.
It is a government by itself. If there
is any external agency which tries
to control the university, you better
clase down the universities. Univer-
sities cannot function. I am very
clear so far as that matter is con-
cerned.

Then, the question of standards has
been raised, which hms been naturally
agitating the minds of hon. Members.
The Government are naturally exer-
cised about this guestion. I am not
quite clear whether all the criticisms
that have been levelled are perfectly
justified. There has been probably
some Jlowring of standards. Again,
that is a question which has to be
examined, The University Grants
Commission is making a very Lhorough
investigation about this whole ques-
tion. This question raises a number of
guestions, Since when did we start
lowering our standards? I believe the
reference is to the post-independence
period. If we are centinuomsiy going
down, I think we must have gane
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down at the bottom by this time. Has
not the Government, have not the uni-
versiies done anything to arrest the
lowering of standards? What are the
factors which can improve the stan-
dard of the universities? For exam-
ple, the quality of tcachers. The im-
provement of the quality of the educa-
tional system depends entirely on the
quality of teachers. I would like to
ask the House: Has not Government
done anything during the last few
vears to improve the quality of teach-
ors? I concede that there has been
such a rapid expansion that the re-
quisite personnel is not available in
the country, This is a situation which
arises in ¢very country which is deve-
loping very fast, and where economic
development is taking place rapidly.
So, it is something which is inevitable,
and you cannot help it. But every
possible effort has been made by Gov-
ernment to revise the salary scales
of teachers at all level, in the primary
stage, at the secondary stage and at
the university stage. I would like to
ask the House: Is it not going to
help in improving our standards?

A casua] reading of the report of
the TUniversity Grants Commission
will reveal that the University Grants
Commission have given grants for
libraries and for improvement of
libraries. I would request the hon.
Members to go round and visit some
of the campuses which have come up
after Independence. I would like
them to go and visit Chandigarh, for
instance, where a beautiful university
has come up, with a beautiful
campus, libraries etc. Even visitors
who come from outside have admired
the good work that has been done.
If you go to poona university, you
will find that a new university is
being set up; fine libraries have been
set up. All these efforts are going to
make an impact on the educational
system. They are going to improve
our universities. Look at the new
library which has come into existence
at the Aligarh University. It is one
of the best librariess And we feel
proud pf this fact that this
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library has come into existence, and
our research scholars will go there
and read the books there and be more
serviceable to the country. These are
the measures which should receive
the attention of the House.

It we look at the whole thing in
she proper perspective, we would find
that in spite of this great limiting
factor, namely lack of financial
resources, the University Grants
Commission has done an admirable
job.

As 1 said earlier, another cffort thatl
is being made is with regard to the
improvement of rescarch and teaching,
and with that end in view, now, the
University Grants Commission is
engaged in this task of setting up
centres of advanced studies at the
university which I mentioned in my
preliminary remarks.

The question of medium of instruc-
tion naturally comes up for discussion
every time when we discuss univer-
sity education. As far as the policy
of Government is concerned I have
stated it more than once, and I wish
to reitcrate that in the wuniversities
the medium of instruction should be
the regional languages. As early as
1950, the Radhakrishnan Commission
made that very clear, and the Gov-
ernment of India have accepted that
recommendation, and the Government
of India consider purely on academic
grounds that regional languages must
be the media of instruction.

1 do not agree with my hon. friend
Shri Khadilkar when he says that
English should continue to be the
medium of instruction at all times to
come.

Shri Khadilkar: My hon. friend
may excuse me if I interrupt him. I
said that till the other languages and
Hindi came up to that standard,
English should continue.

JUNE 20, 1962

University Grants 12058
Commission

Dr. K, L. Shrimali: We must speed
up in this matter. I think on educa-
tional grounds and on psychological
grounds, that suggestion is unsound.

I would like to read out the latest
statement of the policy of the Govern.
ment of India in this matter, which
is the statement issued by the
National Integration Council, which
reads thus:

“The Council observes that the
poliey in this respect is being
implemented in varying measures
by different Universities, but it is
of the view that its implementa-
tion should be more purposeful.
In the Council’'s view, the change
is justified not so much by cul-
tural or political sentiments as
on the very important academic
consideration of facilitating grasp
and understanding of the subject-
matter. Further, India’s univer-
sity men will be unable to make
their maximum possible contribu-
tion to the advancement of learn.
ing generally, and scicnce and
technology in particular, wunless
there was a continuous means of
communicatior in the shape of the
regional languages between its
masses, its artisans and techni-
cians, and its university men.
The development of the talent
talent in the country will also, in
the view of the Council, be re-
tarded unless regional languages
are employed as media of instruc-
tion as the university stage.”.

This is the latest statement, which
has been approved by the National
Intergration Council on 2nd ang 3rd
June, 1962. The Chairman of the
University Grants Commission is also
a member of this Council. Already
there are some eminent persons on
the Council like Dr. Sampurnand, Shri
C. D. Deshmukh, Dr. Kothari, Shri
Munshi, Shri Frank Anthony, Bhai
Jodh Singh and Dr. Jivraj Mehta. As
far as this matter is concerned, we
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arc quite clear about the policy. 1
think by the end of the Third Five
Year Plan, we should be able to switch
over o regional language at least in
the under-graduate stage, and we are
making necessary preparations for if.
Just when Parliament is discussing
this Report, a seminar is being held
in Simla where professors have been
meeting now for nearly a month.
The);'_are going through the two dic-
tionaries published by the Ministry of
Education on scientific and technologi-
cal terms. They have already finalis-
ed terms in two or three subjects. [
think by the end of September/
October the whole dictionary work is
going to be complete. The translation
work has already started. Several
universities in India have been given
grants for translation work. Co.
ordination committees have been se!
up and [ hope within a year we would
have made adequate preparations for
switching over to regional languages
at Jeast at the under-graduate stage.

There is one point which Dr. K. L.
Rao and other Members emphasised—
Shri H. N. Mukerjee also made u
mention of it That is as regards
bringing about greater co-ordination
between the work of the different
Ministries. It has heen felt that we
should devise some measures which
would effect greater co-ordination
between the different Ministries in
the field of higher education. Due 10
various historical and other reasons,
professional colleges are left out of
the purview of the University Grants
Commission. Professional colleges
like agricultura]l colleges, mediecal
colleges, technical colleges and engi-
neering colleges are being dealt with
by separate Ministries. This has been
so even before independence. It is
true that in UK. the practice is diffe-
rent. Even a school of dentistry is
dealt with there by the University
Grants Commission. We are examin.
ing this matter, and I hope we may be
able to evolve some kind of machinery
which would enable us to bring about
greater co-ordination.
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Shri A. P. Jain suggesled that we
should set up four Chairs on emotional
integration. When we are talking of
emotional integration, we must als?
have Chairs on emotional integra-
tion—I am afraid I cannot appreciate
the arguments which he advanced for
setting up these Chairs. The whole
almosphere of a university should lead
to emotional integration. The relation-
ship between professors, teachers and
students, the community life and the
whole academic atmosphere, should
lead to emotional integration; it is nut
by setting up a Chair here or a Chair
there that we can bring this about

Shri Hem Barua: See that they do
not bring about emotional disintegra-
tion.

Shri U. M. Trivedi: First disinte-
grate, then integrate!

Dr. K. L. Shrimali: Some Members
suggesied that we must curtail the
growth of wuniversities. Shri Hem
Barua, on the other hand, was of the
opinion that we must expand rapidly
and we must have 200 universities.

Shri Hem Barua: I believe in that.

Dr. K. L. Shrimali: Yes. The other
day when we were discussing the
Demands of the Ministry, I think he
said that we must stop this over.
crowding in Universities, we must
stop this congestion. . ..

Shri Hem Barua: I said expansion;
educational expansion must go hand
in hand with improvement in stan-
dards. I did not say that; I would bs
the last man to say that.

Dr. K. L, Shrimali: It is true that
a country like ours needs 200 univer-
sities. But we have to take an overall
picture of the conditions which pre-
vail here. Education cannot be con-
sidered in isolation from the rest of
economic life; education kas to depend
to a large extent on economic deve-
lopment just as economic development
has to depend on education. Both are
inter.related. If we ignore one aspect
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and look at the other, we only ge!
a distorted picture. Therefore, at
every stage of our development we
have to find out whether we have
adequate resources io meet these
needs. Moreover, it is not merely «
question of opening more universities.
The real point is: do we have th:
requisite staff?  Even as il is, our
universities do not have men of the
requisite calibre. The real malady is
that today our universitics ar
depleted of talented people. We do
not have professors who can either
do efficient teaching or guide research,
and it is no use opening third rate
universities. A good university can
exercise greater influence on the aca-
demic and intcllectual life, about
which Shri Hem Barua spoke, than
200 universities. If we run the 40 cr
50 universities which we have in the
country on a good standard, they ar:
going to make an impact on the
intellectual and cultural life of the
country.

There are one or two more points.
Shri Trivedi made a point with regard
to the small amount of grants which
Madhya Pradesh universities get. It
is the first time that I have heard
any Member on the floor of the Housr
accusing the University Grants Com-
mission of wpartiality. I hope Shri
Trivedi will go a little deeply into the
working of the University Grants
Commission, and also try to find out
from his own universities why they
do not get grants from the University
QGrants Commission. There is a cer-
tain procedure which the Commission
follows:

Shri Hanumanthalya: There can
be another para or chapter in the
Report as to why some universities
have been pald more and some uni-
versities have been paid less, so that
it would be self-explanatory.

‘Dr. K. L. Shrimali: 1 was trying to
explain it. It will not be possible to
explain it in the report. There are
80 universities, and there must be %0
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paragraphs, and the whole report will
become very bulky.

The point is there is a certain pro-
cedure the University Grants Com-
mission follows, and in having Mem-
bers we try to give as much regional
representation  as  possible  If vou
look at the composition of the Com-
mission, you will certainly agree that
it is not dominated by any particular
region or even any political patiy.

Shri U. M. Trivedi: There vou will
have 1o swallow vour words,

Dr. K. L. Shrimali: Just look at the
names. Dewan Anand Kumar, Justice
S. R. Das, Dr. A. C. Joshi, P. N. Kirpal,
Prof. A. R. Wadia.

Shri Hanumanthaiya: That is not
the argument of the House. You are
arguing on something which is not
our case. We asked you to explain
the varying figures for the various
universities.

Dr. K, L. Shrimali: 1 was not at
this time dealing with him. 1 had
dealt with him at an earlier stage

The point I was trying to answer
was this. Shri Trivedi accused the
University Grants Commission of
partiality. We must have some bodies
like the University Grants Commis-
sion or the Public Service Commis-
sion, and we must have full faith in
their impartiality and integrity.
Otherwise they cannot function
effectively.

The difficulty about Madhya Pra-
desh is this. 1 will give one concrete
example. We were trying to set uo
rural institutes in each State. Since
he referred to a particular State, T
will try to answer it. In the Second
and Third Plans we were trying to
find out whether they could fix up
anything. We are prepared to give
them grants, but up {ill now they
cannot make up their mind. With
regard to the University Grants
Commission, the same thing is hap-
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pening. They cannot decide where
they should locate universities, which
university should be developed. There
are continuous frictions and conflicts,
with the result that they cannot make
any decision and come to the Uni-
versity Grants Commission. It would
be a good thing for Shri Trivedi to
make a proper study of this question,
whether the fault lies with the uni-
versitics on that side or the University
Grants  Commission  here  before
making a statement like this. The
University Grants Commission sends
a visiting committee and generally
granls are given on their recommen-
dation. The visiting committec makes
a thorough investigation into the
needs and requirements. There are
cerlain specific projects for which
grants are given, for example for
improvement of the salaries. If a
certain university says they are not
going to increase the salaries, they
are not prepared to find even 20 per
cent, the University Grants Commis-
sion will not obviously give them 80
per cent because they cammot find 20
per cent of matching fands. Similarly,
the University Grants Commission
gives a grant of 73 per cent for the
putting up of women's hostels.

Tt the ‘State Governments or univer-
mitles cannot find 25 per cent how will
they get a grant? All the grants are
given on a certain basis after full
enquiry by the wvisiting committees
which are led by leading educationists.
1f larger grants go to Calcutta Uni-
versity, it sends up some definite pro.
jects; larger grants go to Bombay and
Madras because they send up proper
projects and co-operate with the UGC.
Just now when the pay scales were
revised we told the Calcutta Univer-
sity that after the Third Plan it will
be their responsibility. The West
Bengal Government immediately
came to us and said: we will take the
entire responsibility after the Third
Plan. Why cannot M.P. say fhe same
thing to us; if they say they can
receive grants. Therefore, I hope that
Shri Trivedi will examine this matter
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in more detail; he will find that the
fault is nearer home than elsewhere.

17 hrs.

Dr. M. S. Aney: May I ask the hon.
Member to take out the particular
case cited and say why it was given
so small an amount. You must have
the records before you: cannot you
give that explanation?

Dr. K, L. Shrimali: I would certainly
give the explanation to Shri Trivedi
for the small grants which they have
received and I hope he will then sez
that the fault lies not with the UGC
but with somcbody else.

It is true that the per capita
expenditure in Visva Bharati is much
more than in other universities. But
we have to look at this institution in
the historical background. It never
had a large number of students.
Obviously the type of work which it
does is such that it cannot have at
any time a very large number of
students. They are specialising in fine
arts and cultural subjects, Tibetan
studies, etc. Under these circum-
stances when we took over this uni-
versity we were fully aware of the
position. It is true that there have
been some shortcomings in Visva
Bharati but lately after the new Vice
Chancellor had taken over things are
lodking up and I hope very soon Visva
Bharati will regain its previous glory.

Sir, the time is up and I do not lika
to detain the House any longer. I
am thankful to the hon. Members who
have participated in this discusslon.

Mr. Chairman: The question is:

“That this House takes note of
the Report of the University
Grants Commission for the period
April 1960—March 1961, laid on
the Table of the House on the
23rd April, 1962."

The motion was adopted.

—
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17.04 hrs.

*REHABILITATION OF DISPLACED
PERSONS IN WEST BENGAL

Shrimati Renu Chakravartty (Bar-
rackpore): Mr. Chairman, ] want to
raise & discussion on the points aris-
ing out of the answer given on the
27th April, 1962 to Starred Question
No. 262 regarding rehabilitation of
displaceq persons on West Bengal.

This discussion has arisen at a very
appropriate time because, you know,
the situation in Pakistan and the suf-
ferings of the minority community
has reached a breaking point. I would
like to divide this question jnto two
parts: the question of succour to the
new migrants and the second will be
the problem of the old migrants.

The Minister of Works, Housing
and Supply (Shri Mehr Chand
Khanna): Sir, on a point of order. 1
have no objection to the hon. Member
referring to the new migrants but if
1 may draw your attention to the
question which was tableq ond the
answer given as also the notes sup-
plied by the hon. Member herself,
there is no mention about the new
migrants at all. I will request her
that she should confine herselt only
1o the residuary problem as it is ip
the State of West Benga) today.

Shrimati Renu Chakravartty: My
.question was a gencral question re-
garding the rehabilitation of refugees
in West Bengal. The question is also
whether funds have been allocated
for refugee rehabilitation. That itself
is a very pgeneral guecstion,—whether
funds are made available for refugee
rehabilitation, of those refugees who
are coming in as a result of the
squeezing out policy of Pakistan, That
point has tg be taken up in a general
way.
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My second question was whether it
is a fact that the State Government
does not agree to the suggestion to
wind up the Union Rehabilitation
Ministry. Naturally, the consequences
of this have to be seen. The last
guestion was, whether the assessment
of the residua]l problem has been
completed. Therefore, I plead that I
bave got a right to raise this question
of succour {0 new migrants. In every
debate on refugees and refugee re-
habilitation, this question of new
migrants angd the policy regarding
them have been raised and answers
have been given by the hon. Minister
himself. Therefore, the question of
fresh migrants and the policy regard-
ing further migrants—both these
things—have to be taken up.

Mr. Chairman: The question has %o
be precise ang definite.

Shrimati Renu Chakravartty: It is
very definite.

Mr. Chairman: If it is not precise,
of course, the half-an-hour discussion
cannot be carricd on,

Shrimati Renu Chakravartty: It is
very precise, for the precise reason
that

Mr, Chairman: ] regret 1 do not
agree. She may confine her points
to that part which is relevant and
brief.

Shrimati Renu Chakravartty: I do
not know what you are ruling out.
The point is that the question of re-
fugecs of West Bengal.

Mr. Chairman: I am sorry, she
cannot refer to all those things.

Shrimati Renu Chakravartty: Then,
I will ask you humbly, what you are
ruling out, The refugees who are
coming in today number about three
to four thousand, they Thave been
squeezed out of East Pakistan as a
result of the Rajshahi riots. Shall we
discuss it or shall we not discuss it?

*Half-an-hour Discussion,
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Mr. Chairman: That is the refugec
problem but the hon. Member's point
must be precise.

Shrimati Renu Chakravartty: Then
what can we say here? (Interruplion)

Shri H, P. Chatterjee (Nabadwip):
This is evading responsibility.

Shri Hi N. Mukerjee (Calcutta
Central): It is the business of the
Rehabilitation Minister, when a mat-
ter like this is discussq on a special
motion, to come prepared tp answer
any points which are raised. It is
not his business to evade the subject
of this discussion.

Shri Mehr Chand Khanpna: May |
submit that T am not evading any-
thing at all? This question was raised
in Parliament angd 1 replied to it
fully. My only regret is that the
hon. Member who has raised this
question today—I1 am not referring to
Shri H N. Mukerjee—was not even
present in the House that day. I may
submit for your information the
points that have been raised, Firstly,
“vague, dilatory statement regarding
the refugee problem,” ete. The reply
was given a vear ago, when he
guestion was being discussed. This
question of new migranis-has  arisen
only very recently. Then the question
is about the completion of assessment
in the eastern zone. There was a clear
assessment of the residual problem,
and that was made one year ago, and
there was the question of the closure
of the Branch Secretariat in Calcutta.

1 repeat that I have no objection to
it. T am not evading the jssue. But,
if it is your ruling that we should
also discuss the question of new mig-
rants, I have no objection, (Inter-
ruptions) I am not yielding. I have
made a clear statement before the
House. I would submit that today
the discussion is to be confined only
to the question arising out of my re-
plies that were given by me on that
particular day,

Shri H. P. Chatterjee: On a point of
order, Sir, I submit that refugees
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are refugees. There is no mention
that we should discuss the question of
refugees who have come in only up
to a particular time and so on. Those
who are still coming are also refu-
gees, and their question must also be
taken up. There is nothing for which
the hon. Minister should take objec-
tion. Where is the reason for him to
say that they are not refugees? They
are also refugees. So, rehabilitation
of refugees means the rehabilitation
alsp of the refugees who have now
come,

Shri HAL N. Mukerjee: 1 beg of you
to remember the responsibility of
this Parliament. The country at large
knows that the people who are now
being squeezed out of Pakistan are
refugees, whether you call them re-
fugees or not. So, if the Government
takes this kind of legalistic attitude
in order to blur out discussion and
action to follow the discussion, we
cught to know where we stand.

Shri Priya Gupta (Katihar): On a
point of clarification. I want to know
whether the words “rechabilitation”
and “refugees” have been deleted
from the pages of the dictionary. If
they are there--they are there—and
if they have got a meaning, they have
got a permanent meaning all the
time. The refugees are part of the
nation, and when they become re-
fugees, they cap be rchabilitated all
the time, according to the circumstan-
ces which are created. If the circumst-
ances change in East Pakistan, caus-
ing a fresh refugee-flow into India, as
per the agreement and as per the
commitment, which is a national com-
mitment, the refugees must be given
some protection. In the case of the
refugees, the hon. Minister must not
feel that because the Ministry has
been wound up the entire question
is wound up! This problem is pre-
sent in the country. Because it was
a big problem—a bigger quantum—a
separate Minister was there, and the
problem hag beep looked after by
him. He should not deny it. My
point, by way of explanation, is that
the problem of refugees can arise at
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any time—even today, tomorrow or
the day after. It will not come by
notice. Any time, according to the
circumstances outside India, it will
come. The circumstances will cause
the refugees to come in, It is a correct
thing that the refugees must be given
fresh relaxation of certificates and
the students must be given relaxation
for admission 1tg the universities.
That cannot be denicq by the Minis-
ter.

Mr. Chairman: Every question  has
to be precise and definite. If a ques-
tion requires some further explana-
tion and some further addition, that
question is not precise and definite.

Shri H P. Chatterjee: This is not
a question; this is a discussion.

Mr. Chairman: This can arise only
in respect of questions which are
precise and definite, to which a pre-
cise answer has not been given. If a
precise answer has been already
given, there can be no discussion
which can arise on that point.

Shrémati Benu Chakravartty: This
is a very precise question. Today the
West Bengal Chief Minister himself
has written on this point, viz., one of
the points which has arisen out of the
rehabilitation of refugees in West
Bengal is the question of new mig-
rants.

Shri Priya Gupta: I want a clarifi-
cation of the word ‘precize’. Does it
refer to the number of words? The
idea remaining the same, jt can be
expressed in 100 words or 10 words.

Mr. Chairman: ‘Precise’ means pre-
cise in language, which can convey
only one jdea,

Shri Priya Gupta: According fto
my knoweldge of the language the
idea is the same.

Shrimatl Renoka Ray: Before 7you
give your ruling, may I point out
that the residuary problem  grows
and you cannot debar a discussion on
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a growing problem? What is the re-
siduary problem? This is s growing
problem. If more refugees come,
you cannot say that the residuary
problem was finished in 1949 or 1959
or 1961. This is growing.

Mr. Chairman: It can be discussed
in other ways at other times. It can-
not be discusseqd in a half-hour dis-
cussion. (Interruptions),

Shrimati Renu Chakravarity: This
is a very specific question. By raising
this point, the Minister has shown his
unsympathctic attitude to this whole
question of the squeezing out of re-
fugees.

Shri H. P, Chatterjee: He says ne
is himself a refugee. He is a kala-
pahar, 1 say. Having become a Min-
ister, he is disowning the refugees.

Shrimati Renu Chakravartty: As
my friend, the hon. Minister has al-
ways been wanting us to understand,
in the eastern region, there is always
an indefinite population of refugees
and a constant influx coming into
West Bengal. Actually, they have
been coming gt times in trickles or
sometimes ip big floods. This is one
of the special problems in the East.
We have had the Berubari refugees.
We did not know what to do with
them. Now we have these refugees
of Rajshahi who have come. So, this
is definitely a part of the question of
the residuary preblem of rehabilita-
tion of refugees.

I want to raise the question of the
Darjeeling meeting in 1957, which
laid down a policy regarding this
question of deadline for refugee re-
habilitation, Therefore, it is a specific
guestion. There are two types of
refugees—those who are recognised
by Government ang those who are
not recognised by Government. I
want to raise both points. Are you
ruling that pefugees are only those
that are recognised by Government
or are you recognising the question
of refugees who are refugees, but
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who are not recognised by the Gov-
ernment?

Mr. Chairman: I am only going
by the wording of the question and
nothing more.

Shri H. P. Chatterjee: Therc is no
bar in the question.

Mr. Chairman: It is not my busi-
ness to include other things,

Shrimati Renu Chakravartty:
Please tell me on which point it is
to be barred. For 15 minutes we
have been discusing wheher this can
be discussed. (Interruptions).

Shri Priya Gupta: Arc we to go to
the Prime Minister of the  United
Kingdom? To whom are we to go?

Mr. Chairman: That is for vou to
find out.

Shri Sinhasan Singh (Gorakhpur):
The objection raised by the Minister
i« nol tenable. The half-hour discus-
sion was admitted because of certain
vague replies given by the Minister.
Once having admitted this problem
to be discussed, it is open to the hon.
Member to refer to the whole refugec
problem. The wording here is: “re-
habilitation of refugees”. Only the
word ‘‘refugees’ is there. The hon.
Minister could have raised an objec-
tion earlier and not admitted this dis-
cussion at all. Once you have admit-
ted it, I think Members should be
allowed to say whether proper re-
habilitation is going on or not and
he has to reply to the points raised.

Mr. Chairman: The probelm of
refugees has been there from 1948. 1
do not think the problem of all the
refugees can be covered under thir
discussion.
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May I submit, Sir, that we had an
eight-hour discussion on the Demands
for Grants relating to this Ministry
in this very House and during that
period we covered the entire ground
about the refugees who are there,
the new ones that are coming and
the policies of the Government ag
adumbrated and which I stated on
the floor of this House with regard
to the new migrants. What I was
trying to submit before the House
was—] am not shirking or evading
the issue; I made a statement bofore
and I am prepared to make a state-
ment again—that if we are to take
the question into consideration which
1 answered, the replies that I gave
and the points that arise from those
replies, though no supplementaries
were asked on that day because the
question was never reached, we have
to deal with the refugees who are in
the State of West Bengal and who
have been there. About them the
resideuary  problem was  discussed
more than a year ago, which the hon.
Member says has been vague and I
have not becn wvery specific. But if
it is the intention of the House that
they should also refer to the new
migrants I have no objection.

Shri Priya Gupta: Does not he
feel himself?

Shri Mehr Chand Khanna: I still
hold and maintain that this question
is specific, the reply was specific and
the points arising out of the reply
have nothing to do with the new
migrants who are coming.

Shri H. P. Chatterjee: Why does he
bring in new migrants?

Shri Mehr Chand Khanna: If it is
the wish of the House that the
question of new migrants should also
be raised, I have no objection.

Shri Priya Gupta: That is all right.

Shrimati Renu Chakravartty: Sir, it
is now 520 and I hope you will take
this into account.

An Hon. Member: No.
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Shrimati Renu Chakravartty: Sir,
those hon. Members who are not
willing to stay can always leave. Sir,
the whole country is looking at this
House. When today we are discus-
sing the residuary problem of the
refugees in West Bengal, we have to
include those refugees who have
come in during the last few days
because of the terror in Rajashahi.
We have got to take them into consi.
deration. They are refugees. There
are refugecs who are refugees
alright but Government refers to
recognisc them and there are refugees
who are recognised as such by the
Government. Therc are these two
categories.

Now, we cannot pul the entire
burden on these unfortunate pcople
by denving them help. Are they
responsible for what is  happening,
for the squcezing out policy of Pakis-
tan and are we going to  wreak
vengeance on those refugees who are
coming across or are we going 4o
help them? Our Government has
not been able to implement  the
Liaquat  Ali-Nchru  Agrecment by
which there was 1o be frec coming
and going between the two countries
of East Pakistan and West Bengal.
After that, we find today that the
borders are being closed and repres-
sion is taking place. Thousands, not
hundreds as the Prime Minister said.
of refugees have come over the
border, there to four thousand
is the figures, I think, that T
read today. They have come over i
Malda from Rajashahi and Nachole
area. They are the Santhals, agri-
cultural labourers who are the most
oppressed and  suppressed. The
situation in Pakistan is such that peo-
ple are not able to stay there. It is not
only a question when there are riots.
but even normally under Ayub- shahi
they are being squeezed out. Our
Government has said in Decembur
1957, that for future fresh migrants
should not be entitled {o receive
relief or rehabilitation assistance. The
first thing that they have to do is tc
get migration certificates. The Union
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Board President in Pakistan or who-
ever is the appropriate authority of
the willage should certify that the
intending migrant has paid his entire
dues. He will never get it from the
local Union Board President. Then
he will have to go to Dacca and apply
for a  migration certificate. Then
only, if they so will and our Govern-
ment also agrees, migration cerli-
ficates are issued. The hon. Minister
has quoted the speech which he made
here during the budget debate.
Regarding the Beru Bari refugees he
said:

“We must be very sure that the:
have proper migration certificates

That is the main point he ha
underlined. I say that in the situ-
ation in Pakistan, as it is at present,
it 1s not possible for the refugees to
bring poper migration certificates. Wi
have to understand  that it is the
refugees on whose almost ruin and
poverty we have built this edific
of free India, and that is why many of
our friends on the other side. who
call themselves refugees, are Ministers.
Are we nol going to do something t»
alleviate the sufferings of those
refugees who are crossing into our
territory every day? This is one of
the poinis on which [ would like to
ask the hon. Minister for a categorical
answer.

When we discussed the residuary
problem I believe a question was
asked whether Government is pre-
pared to render the refugees all help.
In this connection, I want to state
that the statement which the Prime
Minister made the other day has
created very bad feelings, at least im
our part of the country, where it is
felt that his answer has been un-
sympathetic to the refugees who have
undergone terrible sufferings in
East Pakistan and who are crossing
over to the Indian side. I would
like the Prime Minister to make it
quite clear that the people of India
welcome them, 6 and that is why they
come to India, crossing over the
borders, because of the squeezing
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policy of Pakistan. We have to give
them every succour and help, because
that is the pledge that we made to
them in 1947 when we accepted the
partition of the country.

When we are giving thousands and
thousands, almost lakhs, of rupees fo
the Tibetan refugees, why not give
some help to these poor refugees from
East Pakistan? Go and see where
the Tibectan refugees are living in
Manali and other places and how.
They are lazy people who do not do
any work and yet lakhs of rupees
are given to them, whereas we refuse
to give succour and help to our own
refugees, our own Kith and Kin. [
am sure this House would be one
with me in saying that those whao
are today under the iron heel of
Ayub Khan and his dictatorial rule
will have to given every succour. T
ask that this Government may make
a statement that migration certificates
need not be insisited upon from thern
to get help and rehabilitation bencfits
Now, in migration certificates thev
have to sign that thev will nol get &
penny of help or rehabilitation bene-
fit and unless they do that certificates
are nol signed. Why? If we have got
our freedom, if we have got our
Government, if we have pgot our
Ministers, it is because of their sacri-
fice. Why should we ask them tu
sign such a demeaning thing? This
is a point which I want to emphasize
again and again.

Only the other day I was reading
reports of people who have come
across with babies in their arms,
with no belongings of their own,
sometimes almost crowling to cross
the border, and when they come here
we do not give them any assistance.
The West Bengal Government is
already cringing to the Central Gov-
ernment to give it permission to
extend the benefits of rehabilitation to
those refugees. That is why I say
this is one of the important points
we have to discuss as far as the East
Pakistan refugees are concerned. We
have not received even a single penny

JYAISTHA 30, 1884 (SAKA)

of Displaced 12076
Persons in
West Bengal

as compensation in the East as the
West Pakistan brothers have received.
We have not grudged that because
we have always been told that the
East Pakistan border is an open
border where we can come and go.
We know only too well that we
cannot come and go. We have seen
only recently how our refugees
hrothers and sisters have been short
down dead. If that is the situatior,
may I ask the Government, why
insist that the refugees must bring
their migration certificates, they must
be signed, failing which they will
not gel any rehabilitation benefits?
This is one of the most important points
which I want to raise in this discus~
sion, which could not be covered in
the earlier discussion on the Demand
for grants relating to this Ministry.
Therefore, this is one point.

An Hon. Member: Your time is up

Shrimati Renu Chakravartty: Those
hon, Members who feel rather apathe-
tic 1o hear that thousands of our
brothers,  sisters and  mothers are
suffering. they can certainly go out.

I now come to another important
mater which, the hon. Minister has
stated, as a matter of the old refuge-
es, One vear ago—he has not
mentioned it in his budget speech
this vear—he has assured us in this
House when he was replying to the
debate by saying that they have
asked the West Bengal Government to
assess the problem and let them have
the idetails. He also said that they are
asking the West Bengal Government
for a little more information and
added:

“] propose to discuss the problem
about the partially rehabilitated
refugees in West Bengal with the
Chief Minister. I want to go to
them because I have to prove my
bona fides to this House.”

Then he said:

“] wish to assure this House that
in the next month or two I will bz



12077 Rehabilitation

|Shrimati Renu Chakravartty]

in a position to finalise the residuary
problem in West Bengal, after con.
sultation at the highest level in
West Bengal, that is, the Chief
Minister of West Bengal”

Now, after one full year, what is
it that he replies to me? He tells us
that the final asscssment in respect of
West Bengal has not been made su
far. Why has it not been made? You
have closed down the Union Rchabi-
litation Ministry’s office in Calcutta.
You have wound up the  Ministry
here and have put a cell wunder the
Ministry of Works,” Housing and
Supply. Now you tell us that the
final assessment in respect of West
Bengal has not been made so far?
No adequate answer has been given in
the Budget dcbate. I have gone
through the Budget debate. An
adequate answer has nol been given
to this.

If we uarc to take this question
about the residuary problem of those
who have been here from 1948, 1949,
1950 and onwards, I would like to say
that the main question still remains
completely  unrescrved. As  far as
the West Bengal Government is con-
cerned, 1 find that they have stated
that about 70 per cent of the refugees
have remained un-rehabilitated. Our
hon. Minister has not acccpted this
position, but I can say that this is
the reality. Only 10 or 20 per cent
have really becn fully rehabilitated,
the rest have not been rehabilitated.

Let me take up one by one the
question of the bulk of thosc who
have been in the camps. Regarding
the camp refugees, actually the camp
refugees have just been eliminated
on paper. The camps have been
closed down. They have been given
a bad name by saying that they do
not want to work and that they only
want doles; so, they closed down the
the camps. What happened after the
camps were closed down? Two
months" notice was  given. Doles
were stopped, Were they beggars
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wanting doles? No, Sir, They did not
go 1o Dandakaranya. They were
told, “Either you go to Dandakaranya
or you do not get anything at all.”
I came to the hon. Minister and told
him that there were many who were
partially rehabilitated and they did
not want to be uprooted again and
sent to Dandakaranya; so, why did we
not help them? He said, “Yes I will
have the matter loocked into and
assessed.”

There was the question of those
who were agriculturists. There was
a question of those who were the
non-agriculturists. As far as the
agriculturists were concerned, they
all had to go to Dandakaranya. What
happened to those who did not go? The
camps were closed down and we were
told that there were no more people
in the camps. Even today, right in
thosg very areas, around those camps
and inside those barracks people are
staying. They arc staying because
they have been partially rchabilita-
ted. They arce  half-starved but in
spite of it, they are trying to live.
The urge for life is there. They could
have lived a little better if a little
more help would have been forthcom-
ing from the Government.

About the baimanamae scheme the
hon, Minister told this House, “I
have net  left a single bainancoma
scheme unatiended. But have they
made any cffort for finding out from
camp to camp as to how many baina-
namas have been made, how many
have becn submitted to the oflicers
and how many have been able
to get their loans and lands?
Wo, Sir, no such assessment has
been made. Again and again we
have sent copies of individual cascs
but nothing much has been done. If
only the bhainanama scheme could
have been kept open, you would
have found in spite of the propa-
ganda about the saturation point
having been reached in West Bengal.
so many of our refugees would have
been rehabilitated. There is so muchk
red tape and corruption in this whole
gumut of Government machjnery
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that it has not been possible for us
to get these bainanama schemes to
yield results.

As far as the non-agriculturists arc
concerned, what is happening? They
are not entitled to go to Danda-
karanya, but now we find that even
their doles have been stopped. Camps
have been completely eliminated and
closed down. There are no more
house-building  loans, contributory
house_building loans and land pur-
chase loans. All thecse have bcen
stopped. Yet, when we say that
these are the cases of 1947 and 1948,
we are told that these will be attend-
ed to as the residuary problem. But
what is the extent of this residuary
problem? When we ask them 1o lay
a copy of it on the Table of the Housc
they say that the residuary proplermr
has not been assessed. Then how and
on what basis did you close down the
camps in which they lived and refuse
them succor?

Therc is the question of the squat-
ters’ colonies. Out of 137 squatters’
colonies, 102 have becn  recognised
fully and ten partially. I am told in
answer to a question of minc that
development work has started in 27.
It is unparliamentary {o use the word
‘lie’, therefore I say that this is an
absolutely incorrect statement. It is
something that I cannot wunderstand
as to how such an answcr could b
given. One of the largest number of
squatters’ colonies are in my consti-
tuency and I know that not in a
single onc has there been develop-
ment work. I was looking at onc of
the charts which have been sent
from West Bengal over here. Moncy
has been taken from the Central
Government and in the arcas, do
you know, not an inch of mud has
been thrown and not a road has bee-
constructed. Yet, we are told that
this is used in development!

Mr.n(llulrm.n: The hon. Member's
time s up.

Shilinati Renu Chakravartty: Sir,
you have given me only ten minutes.
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On the gquestion of squatters’ colo-
nies I say it is very necessary for a
proper assessment to be made, In the
Estimates Committee we nsked that the
Central Rehabilitation Ministry is not
only a money-distributing machinery
but thcy have to sec that what they
give is actually being expended, and
yet such a machinery has not been
drawn up. And we are now told,
“What can we do? We can only func-
tion by getting the reporis, and acl as
a post office, from the West Bengal
Government”. Regarding squatters’
colonieg 1 think it is high lime that we
know the plotting of the household
arcas, what is the scheme_ how many
roads have been built, and how many
legal documents have been given to
the refugees. We arz told that docu-
ments have been given. Do you knuw,
Sir, that these are not legal documents
at all? This is only a way to cheat
the people. The whole gquestion of
squatters’ colonies should have becn
assessed.

There are others who have come
after the deadline of 1950 in  those
squatters’ colonies; they arve all in eli-
gible, although they are bona fide
refugees; but because they set up their
colonieg after the deadline of 1950 they
cannot be rehabilitated and regularis-
ed. They have received no loans. In
squatters’ colonies you cannot get any
loan; you cannot get a house-building
loan or any other loan.

Let me come to the question of Mus-
lim migrants. That question was rais-
ed during the debate. I want to say
that there has been no assessinent of
this question.

Mr. Chairman: The hon. Member
may please remember that this whole
discussion is only for half an hour.

Shrimati Renu Chakravaritys What
am I to do? I have spoken only for
twelve minutes.

Mr. Chairman: I have given the
hon. Member five minutes more. The
Minister has to reply.
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Shrimati Renu Chakravartty: I have
spaken only for twelve minutes.

Mr. Chairman: Fifteen.

Shrimati Renu Chakravartty: If
this is the attitude of the House it is
better that we tell the refugees that
we are not interested in them.

Shri H. P. Chaterjee: 1s this Par-
liament? Is this the largest demo-
cracy?

Mr, Chairman: There is democracy.

I will give the hon. Member three
more minutes.

Shrimati Renu Chakravartty: I will
take only three more minut2s because
I find that Members specially some
from other States, in the opposite side
feel that they can bring about emo-
tional integration in this manner!

Some Hon. Members: Not at all
Mr. Chairman: Please go on.

Shrimati Renu Chakravartty: On
this question of Muslim houses an
answer has been given by the hon.
Minister, and I presume it has been
sent from the West Bengal Govern-
ment. I do not know. The tolal num-
ber of Muslim houses still in occupa-
tion of displaced persons is 159- -that
is the answer. 1 have submitted to
Government details of two small arcas
in my constituency: one, Alambazer
where 18 houses are in possession of
refugees, and another which I have got
now with me, which is in Panihati area
where 38 Muslim houses are in pos-
session of refugees. Now. look at the
position. The refugee families are
living there. They are supposed to get
alternative accommodation. They are
not getting alternative accommodation
near their places of work. Now, as
regards the others who are Muslims,
their houses are being auctioneq be-
cause the taxes have not been paid.
And we have had to rush about trying
to stop the auctioning of these houses.
Now, T tell you, Sir, this 159 is totally
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incorrect, If you take Howrah, if you
take Kankinarrah if you take Kamar-
hati, if you take Alambazar, if you
take Panihati, even in this small area
—leaving aside Murshidabaq and
Nadia—you will have more than
thousands of such uccupied Muslim
houses. This has never been assessed.
This cannot be looked into, we are
told. Why then do you say that the
problem ig over?

There is a guestion of iwo types of
refugees occupying these houses: thuse
who fall under the Evacuee Property
Act, and those who fall under the civil
courts. They are both refugees. Are
they not cligible for renabilitation?
These matters have not been decided.
Yet they are buna fide refugees. Up to
this day they have not received a
penny in the form of loans or any re-
habilitation benefits,

I will now come to thc juestion of
loans, and I have done. On the ques-
tion of loans therc was a lot of debate
over here. I want to say one taing.
Nobody raised thig point. As far as
the West Pakistan displaced persons
are concerned, I find that general
remission has been sanctioncd for non-
claimants and small leanees of 1ihe
west. [ congratulate the Minister for
having done that. I want him to do
it in the case of the East Pakistan
refugees. Is it wrong? We find that
realisation of loans in the west is 57'55
per cent against 256 in the case of the
East Pakistan refugees. Why? In the
Estimates Committee, we knew why.
Because, a very large portion of that
5755 per cent was book adjustment
against claims. We in the East have
not got one penny as claims. Even
my hon. friend the Minister had a cne
lakh claim. Here are people who
have left everything in East Pakistan.
They have not got anything . Histori-
cally there may he reasons for tnat.
But least we can demand, we in the
east who have not received a penny
in compensation, ean demand that at
least the question of loans mniust be
looked into more sympathetically.
We are told that the West Bengal
Government has been asked to look in-
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to this question. Up till today, we do
not know what is happening. Distress
warrants are being issued. Thig is a
point that I want the hon. Minister to
look into.

Three points I want the hon, Minis-
ter to answer. Firet, assessment of the
problem; whether he ha; assessed 1he
problem. Now that the West Bengal
Guvernment has failed, the Central
Government hag failed to live up to
what they had promised in this Hoiuse,
since a detailed assessment has not
been possible, I want them to consti-
tute a committee with the help of all.
Do not make it an executive
machinery. Make it a public thing.
Let everybody come: lei them give evi-
dence so that we can assesg the prob-
lem. I want that we make a full state-
ment regarding the fact that anybody
who comes out of East Pakistan
squeezed by Ayubshahi will have full
help, succour and rehabilitation bene-
fits, that we delete from the migration
certificate the clause that he will not
ask for any rehabilitation benefits. I
specially ask what is the policy of the
Government regarding the partially
rehabilitated. Wil] they be rehabili-
tated? Will they get help? If they
want to go to Dandakaranya, will they
be permitted to do so? 1 do not want
that this policy matter should be left
to this Ministry alone. It should be
taken up by the Prime Minister him-
self. Iet him tell the country what is
his opinion and what he is going to
do about these refugees, who have been
forced out of East Pakistan. We in
India promised them that, after Inde-
pendence, even after Partition, if any
evil befalls them we shal] stand by
them, we shall give them help and
succour. Let us not go against that
piedge.

Shrimati Rénuka Kay: I have got a
wire just now and I want to tell the
House, which will be fully sympathe-
tic—not unsympathetic at all. In the
Malda border, over 1,000 refugees have
already come. Of them, six are dead.
Oyer 1,000 hag come a few days back.
Now, it may be more. Relief measures
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are needed immediately. [ want to
ask the hon. Minister not regarding re=
lief measures alone. I want to ask
whether Dandakaranya will be open
for these new migrants who are com-
ing, whether any decision has been
taken. The West Bengal Government
has already requested the Central
Government to send the new migrants
to Dandakaranya. I do hope that
some decision will be taken. I agree
that the residue problem cannot be
given because the residue problem is
still there and people are coming.
What was wanted was the residue
problem up to a certain date. The
West Bengal Government, so far as I
know, has got that problem. I do not
want to reiterate some of the things
that the hon. Member said. Some of
them are true. In other things, she
may have a little bit exaggerated.
Substantially, they are correct; in
substance, they are true.
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Shri Priya Gupta: There should be
relaxation in respect of education to
the students in admission in colleges
and universities.

Shri H. P. Chatterjee. May I know
whether it is a fact that during the
Partition a solemn promise was given
to minorities in East Pakistan that if
they were insecure or in danger, they
would be given shelter in India and if
s0, what the Government proposes to
do now when we find that they are be-
ing squeezed out of Pakistan?

Shri Indarajit Gupta (Calcutta
South West):” According to the latest
report available, the amount which is
being sanctioned as relief for these
new migrants is Rs. 2-50 for a period
of a fortnight per head. This works
out to 18 naya paise or 3 annas a day.
1 would like to know how long it is
proposed to continue this, whether the
hon. Minister has given his approval
to this sort of inhuman mockery, I
would call it, to people who are in
thig helpless plight.

Shri Mehr Chand Khanna: The
question that was askeq by the hom
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Momber Shrimati Renu Chakravartty
on the 27th April, 1962 reads as under:

“Will the Minister of Works,
Housing and Supply be pleased to
state: .

(a) whether funds under differen.
heads have been made avail-
able to the West Bengal Gov-
ernment for refugee rehabili-
tation;

(b) whether it is a fact that the
State Government does not
agree to the suggestion impli-
ed in the decision o wind up
the TUnion Rcehabilitation
Ministry that the East Pakis-
tan refugee problem has been
solved;

whether the assessment of the
residual problem in rehabili-
tation of refugees in Eastern
region has been completed;
and

(e

—

(d) if so. whether a copy of the
assessment report will be laid
on the Table?".

I answered this question fully on that
day. Actually, the question had not
come up in the House, and no supple-
mentary questions were asked, but
this very question came up during the
eight-hour debate on the Demands of
my Ministry, from one direction and
the other, and I answered it fully.

The debat> went on for three days.
1 think it opencd on a Thursday and
we adjourned at 3:30 pm. on
Friday, and then we again met
on Monday morning, when 1
replied to the debate. To my
ill-luck the hon. questioner, who is =0
much worried and interssted in the
unforunate people who have come
from East Pakistan was nat present in
the House on all thosc three days:

Shri H. N. Mukerjee: What is this
insinuation? (Interruptions).

Shri Mehr Chand Khanna: May !
proceed? The hon. Member was not
present on all those three days, ang if
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she had been, possibly, she would have
learnt from the remarks thot I made
that most of these matters had been
fully covered.

Shrimati Renu Chakravartty: I have
read cvery sentence of your speech
on this matter.

Shri Mehr Chand Khanna: But I
have no hesitation in going over that
ground once again.

Shrimati Renu Chakravarity: The
hon. Minister may answer this ques-
tion why the assessment is not there.

Shri Mehr Chand Khanna: I never
interrupled my hon. friend ever for a
second when she spoke. Now, let
her please allow me to go on.

Shri H. P. Chatterjee: The hon.
Minister is making only personal re-
ferences. That is the difficultv. Let
him just answer the questions raised.

Shri Mehr Chand Khanna: As
regards West Bengal, up till the end
of the last financial year, we have
spent a sum of Rs. 124 crores on the
rehabilitation of displaced persons
who have come from East Pakistan.
Again, for the year 1962-63, for which
the Budget has only recently been
passed, I stated in reply to a queslion
that a sum of Rs. 46198 lakhs thas
heen provided for. One thing is obvi-
ously clear that this process of reha-
bilitation is continuing; when we
make a provision of nearly Rs. 5
rrores in the Budget, it is implied that
this work is being continued, That
is point No. 1. The second point is that
the monevy that we provide for the
Dandakaranya project is not included
in this Budget. For that, I believe—I
am talking from memory—wec have
made a provision of about Rs. 7
crores for the year 1962-63.

Thirdly, 1 had stated in the House
that there is sort of impression which
has been created, very unfortunately
for us, from some interested quarters,
I do not know why, that the Rehsbi-
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I had read out in detail the Ilctter
that I had written to the Chief Min-
ister of West Bengal, Dr. B. C. Roy,
long before 10th April, 1962 when the
new Government was formed, that
there shall be a continuity of the re-
habilitation work and that the old
policy directives shall be followed, 1
would only read out three or four
lines from that letter . . .

Shri Priya Gupta: It is relevant
only to you and not to us.

Shri Mehr Chand Khanna:..so that
the House mieht appreciate the real
position. I wrote to Dr. B. C. Roy on
the 26th March, 1962 as follows. I am
reading out only the last paragraph of
that letter; which reads thus:

“My object in writing to you in
such detail is to assure you that
there would be no interruption in
the continuity of the work of the
Ministry and we are anxious that
the continuity of policy and direc-
tion in regard to the completion
of residuary work of the Ministry
should be maintained”.

So, there should be no apprehension
in any quarter that the work of reha-
bilitation of the displaced persons
from East Pakistan who have come
either into Wesl Bengal or into Tri-
pura or into Assam is being suspend-
ed; that work is being coniinued.
That is the first point that I would
like to urge in this connection.

The second point is that Shrimati
Renu Chakravartty has said that 1
have closed my office in Calcutta;
that, I believe, needs a little explana-
tion. That is a statement of fact.
Nearly eight years ago when I was
appointed Minister, T shifted my
headquarters from Delhi to Calcutta
and I stayed there all the {ime.

Shri Dinen Bhattacharya
pore): 0Old story.

(Seram-

Shri Mehr Chand Khanna: But {o-
day the position is this, that the Min-
ister ig the same—I remain the Min-
fster of Rehabilitation.,
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Shri Indrajit Gupta: The problem
is the same.

Shri Mehr Chand Khanna:..My
Deputy Minister, Shri Naskar, remains
the same, my Secretary remains the
same. ...

Shri Dinen Bhattacharya: Only
additional jobs are there.

Shri Mehr Chand Khanna: My
Ministry remains the same, except
that there are now two departments
of this Ministry; one is ‘Rehabilitation’
and other is "Works. So I want to
set at rest any misapprehension or
misconception that has been conveyed
...., Or is being deliberately convey-
ed, that we are shirking responsibi-
lity.

Shrimati Renu Chakravartty made
a very unfortunate remark. That
was this. While addressing some
Members sitting on this side of the
House—1I believe she was rather emo-
tional—she said: ‘You do not appear
to be interested in the rehabilitation
of the unfortunate people from East
Pakistan. ...

An Hon, Member: A very true

statement.

Shri Mehr Chand Khanna: If she
had then been present here, she would
have realised that more Members
spoke from this side of the House for
those unfortunate people than from
the other side (Interruptions).

Shri Dinen Bhattacharya: We were
not given opportunity to speak.

Shri 1. P. Chatterjee: You said
that the refugees by nature are
habitual defaulters. That showed
yvour mentality. Do not hide it
it (Interruptions). We have seen
your mentality.

Shri Mehr Chand Khanna: The
hon. Member is, in one wav, fortu-
nate, because he cannot hear what I
say whereas I can hear wha! he says.

We have got as much sympathy for
them as anybody else. If we did not
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have sympathy for these unfortunate
people, should we have spent Rs, 125
crores? Would we be making another
allocation of Rs. 12 crores? Would we
be taking lands from Madhya Pradesh
and Orissa and taking displaced per-
sons from East Pakistan to Danda-
Karahya? (Interruptions).

Shrimati Renu Chakravartty: Why
don't yow come to the point?

Shri Mehr Chand Khamma: Till six
months ago, the hon. Member herself
opposed violently the Dandakaranya
scheme. She did not want a single
Bengali to go from West Bengal to
Dandakaranya. ‘The scheme is bad,
the scheme must be truncated, the
scheme is no good.. .

Shri Priya Gupta: This is all
wrohg, mala fide propaganda. Do not
say wrong things (Interruptions).

Shri Mehr Chand Khanna: [ still
maintain that Shrimati Renu Chakra-
vartly was at one time not well dis-
posed towards the Dandakaranya
scheme.

Shrimati Renu Chakravartly: Why?

Shri Mehr Chand Khanna: I am
glad she has rhanged her view. I am
glad that she is wedded tn the
scheme, she wants the pcople from
East Pakistan to go to Dandakaranya. .
(Interriptions).

Shri H. P. Chatterjee: Sce his men-
tality.

SHYihati Renw Chakravartty: What
about the Rajshahi refugees? Come
fo the point.

Stri Prabhat Kar: You reconsti-
tuted the Dandaskaranya Authority
because you were bungling at that
time.

Shri Melr Chand Fhanma: I am
comirig to the Rajshahi refugees. Why
ard you getting excited.

Shri H. P. Chatterjee: It is not your
own money. If is the nation's money.
We pertitioned the country. Do not
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forget that. What is this

money'?

‘money,

Shri Mehy Chand Khanna: Shrimati
Renu Chakravartty made another un-
fortunate remark. That is in refer-
ence to the Nehru-Liaquat Pact. She
may be quite justified in saying that
Pakistan has not honoured the Nehru-
Liaquat Pact. They have not hon-
oured the word of their own late
Prime Minister. But I make bold to
say that we have honoured the Nehru-
Liaquat Pact. Every word has been
honoured.

Shri H. P. Chatterjee: No, no. You
have alss closed the border (Inter-
ruptions).

Shri Dasaratha Deb: You have not
kept your word. How can you say
like that?

Shri H. P. Chatterjee: Don't talk
like a child, We know you.

Shri Mehr Chand Khanma: Yes, you
know.

Shri H. P. Chatterjee: Deing a re-
fugee, you are an enemy of the re-
fugees, 1 know.

Shri Deshpande (Nasik): Sir, I want
to raise a poinl of order.

Shri Mehr Chand Khanna: Sir, 1
crave your protection. I should he
allowed to proceed.

Mr. Chairman: Order, order.

Shri H. P. Chatterjee: That is what
I say, he is acting like that.

Mr. Chairman: Such feelings have
to be suppressed. They are not to
be expressed. He must remember
that.

Shrt Meéhr Chand Khanma: 1 am
speaking about the Nehru-Liagat
Pact. There were two aspects of the
Nehru-Liagat Pact. One was we
should invite those Muslims who had
gone from West Bengal, Assam and
Tripura to Pakistan. We invited them
back, and 1 assert that, barrlng a
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couple of lakhs, nearly 15 lakhs who
went to Pakistan, all of them, came
back. We restored them their hold-
ings by and large, we gave them large
grants, and we saw that they were
rehabilitated, The story on th: other
side may be very unfortunate, and 1
said the other day, and I repeat, that
while 25 lakh Hindus had come from
East Pakistan at the time the Nehru-
Liaqat Pact was arrived af, another 17
lakhs came till about 1957, making a
total of 42 lakhs, but I should not be
blamed for that.

Shrimati Renu Chakravartty: What
about the migration certificates you
are forcing upon the Hindu refugees
wanting to come away?

Shri Mebr Chand Khanna: Again I
feel that the hon. lady Member blows
hot and cold in the same breath, She
accuses Pakistan where the Hindus
who are coming from East Pakistan
are concerned, but when we start
talking about the Tibetan refugees,
her attitude is entirely different. My
Government treats a refugee as a
refugee. Whether they come from
Tibet or East Pakistan, if they are
refugees, they <hall receive the same
humane treatment.

Shrimati Renu Chakravartly: What
about the Rajshahi refugees?

Shri Mehr Chand Khanna: I am
glad that she has spoken a little
bluntly about Pakistan today. Up till
now my friends opopsite have never
talked in these clear terms. She used
the words that these unfortunate
people were being squeezed out of
Pakistan. I used those words myself
in this very House the other day. 1
feel it is very unfortunate.

Shri J. B. Singh (Ghosi): Be proud
of that.

Shri Mehr Chand Khanna: You
need not be proud, of it, but I can tell
you one thing It is most unfortunate
that even after 15 years of the parti-
tion, even after 15 years of the setting
up of India and Pakistan, the minori-
ties in Pakistan feel insecure today,
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the other hand the picture is that we
are blamed that Muslims are coméng
from Pakistan and we are giving them
shelter in Tripura and Assam.
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Shrimati Renu Chakravarity: What
about the migration certificates for
the Hindus?

Shri Mehr Chand Khamna: 1 am
coming to that.

Shri H. P. Chatterjee: You are
beating about the bush. This is that
way of avoiding things.

Shri Mehr Chand Khanma: I am not
avoiding anything. I am replying to
the points one by one.

Mr. Chairman: He has another five
minutes now.

Shri Mehr Chand Khanna: Very
well. I will take another fiye minutes.

Shri H. P. Chatterjee: And save

yourself,

Shri Mehr Chand Khanna: As far as
the refugee problem is concerned, 1
leave it at that, I only to wish to tell
the House, as 1 have said before, that
money is being provided for rehabili-
tation of the partially rehabilitated,
but as I said in the House the other
day, a partially rehabilitated can
cither be rehabilitated in West Bengal
or in Dandakaranya. We pay the
money hundred per cent. It is entirely
for the Government of West Bengal to
decide whether they would like these
people to be rehabilitated in  West
Bengal, then, can provide the funds,
but if they want these people to be
taken to Dandakaranya—and I do
hope I will have the co-operation of
my friends sitting opposile—we will
make arrangements for them im
Dandakaranya.

Bhrimati Renu Chakravartty: Where
is the assessment report?

Shri Dasaratha Deb:
the new refugees?

Shrimati Renu Clnk.nvu-tty:‘ Five
minutes more, poor man.

What about
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Shri Mehr Chand Khanna: Let me
talk about these unfortunate people
who are now coming out of Fast Pak-
istan. I feel very sorry for them,....

Shri H. P. Chatterjee: Sorry?

Shri Mehr Chand Khanna:..,.be-
cause I know that 15 years ago when
we had to come, we came under very
difficult and tragic circumstances. It
is past history today, but having lived
in Pakistan, if a man has to leave
his home after 15 years, it must be
very hard and cruel on him. Se, I
feel that they deserve every possible
sympathy and consideration.

Shrimati Renu Chakravartty: What
about the migration certificates?

Shri Mehr Chand Khanna: I am not
going to leave any point out.

Don't do your hands like this. You
only do it here I know. Better do it
there, I know what you do there.

Shri H, P, Chatterjee: Yes, 1 have
been 30 years in the Congress, more
than 30 years. Rs. 60 crores were
wasted on maintaining these camps
in West Bengal...... (Interruptions.)

An Hon., Member: It was becausc
of your bad management.

Shri Mehr Chand Khanna: [ am
talking about these unfortunate re-
fugees and 1 made a very long state-
ment in the House the other day.

Shri H. P. Chatterjee: You waste
all the money ang put the blame on
us!

Shri Mehr Chand Khanna: I beg to
submit that in the statement, I made
it clear in the House the position in
regard to those pcople who are now
coming from East Pakistan. Now
you have to consider one or two facts
or factors. One is whether we shall
accept only those who come out on
migration certificates or whether we
should even accept those who come
out without any migration certificates.

Shrimati Renu Chakravartty: When
will you decide? They are already
Lere.
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Shri H. P. Chatterjee: Let us see
how good you are (Interruptioms.)..

Shri Raghunath Singh: Sir, such a
senior Member is interrupting like
this and is putting a bad example be-
fore young men in this House.

Shri Deshpande: I want to know
whether this sort of exhibition of hot
temper anj the attempt to use the
poor refugee problem for  political
purpuse is proper and in order?

Shrimati Renu Chakravartty: What
is the political purpose? We want
that something should be given to
the refugees.

Shri Deshpande: Sir, on a point of
order. They want to raise points but
they do not want to listen to reason
and argument ...... (Interruptions.)

Mr. Chairman: Order, order. He
may be allowed to proceed.

Shri Mehr Chand Khanna: If I am
allowed to speak three minutes more,
I shall state may point of wview. I
was saying that there is an open
border between India and Pakistan—
I believe about 700-800 miles. If any-
body comes across it would be a
question for the Government to consi-
der in consultation with the Govern-
ment of West Bengal whether each
and cvery person who crosses from
East Pakistan into India through an
open border is to be accepted as a
migrant or as a displaced person....

Shrimati Renu Chakravartty: That
is our question to you.

Shri Mehr Chand Khanna:......and
is to be provided rehabilitation benefit,
The other is the case of those who
come on migration certificates; hard
cases and eligible cases among them
should be helped. There are certain
conditions attached to the migrations
certificates which are being  issued
today. If there is some difficulty in
the procedure, it can be looked into.

Shrimati Renu Chakravartty: When?

Shri Mehr Chand Khanna: The diffi-
culties can be removed and possibly
a more liberal attitude can be taken.
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In regard o the issuc of migration
certificates, 1 again place before the
House It has to be considered whe-
ther it would be jesiravle or whether
we may agree to this aspect of the
matier that anyone who comes from
East Pakistan or says he has come
from East Pakistan without any mig-
ration certificate should apply for
rehabilitation assistance.  Secondly,
imp.iedlv Shrimati Renu Chakravartty
L avcepted one thing that there is
not much room in West Bengal for
these unfortunate people,

Shrimati Renu Chakravartty: Incver

said it.... (Intteruptions.)

Shri H. P. Ciaatterjee; The Santhals
who have come over here—none of
them have got any migration certifi-
cate,

S%ri Mehr Chand Khanna: If you
do not want to listen to me, I will sit
down; it is already one hour.

Previosuly the position was,  that
was the view of the West  Bengal
Government that there were no lands
in West Bengal.

Shrimati Renu Chakravartty: W.o
have never accepted that position.

18 hrs,

Shri Kamalnayan Bajaj (Wardha):
You can provide in West Bengal for
those refugees who could be rehabili-
iated there,

Shri Mehr Chand Khanna: [t has
been suggested that they should be
taken to Dandakaranya.

Shrimati Renu Chakravartty: They
will never go,

Shri Mehr Chand Khanna: With a
view to take them to Dandakaranya
the main thing that has to be taken
into consideration is we have to con-
sult the Governments of Madhya
Pradesh and Orissa. When we started
taking the refugees from the camps
in West Bengal to Dandakaranya, a
decision was taken at the level of the
3overnments of Madhya Pradesh,
Orissa and West Bengal and of the

1141 (Ai) LSD—I11.
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Central Government, because the lands
are to be provided by the govern-
ments of Madhya Pradesh and Orissa.

The second poing is this. There is
not enough time, and you have al-
ready been indulgent to me. We want
to look into the human aspect of this
problem. We have every sympathy
for these unfortunate people.

Shri Indrajit Gupta: Why are you
paying only Rs, 2°157 Please answer
my guestion about relief? (Interrup-
1ions.)

Sari Mehr Chand Khanna: This
thing will not suit you—what I am
poing to say before the House! What
1 am saying is this. Dr. B. C. Roy
has written to me in this connection.
I have also talked to him at about
330, an hour or two before the debate
started. I am also meeling the Prime
Minister, ani 1 have got an appoint-
ment with him. We are going to have
a decision with regard 1o the refugees
within a day or two. Dr. B. C. Roy
hag told me that about 3,000 persons
have come in from Rajshahi to Malda.
They are living in very difficult con-
ditions in Malda. The monsoon has
set in. Whatever action has to  be
taken in regard to their relief or re-
habilitation, this action has to be ex-
pedited. T wish to tell the House that
I am looking into this matter. I have
discussed it also with the Chief Min-
ister of West Bengal and 1 am going
to sce the Prime Minister of India
tomorrow. If need be, 1 shall also
go to Calcutta and look into this
problem on the spot.

12096

Some Hon. Members rosc—

Shrimati Renu Chakravartiy: The
reply is very unsatisfactory, (Inter-
ruptions.)

Mr. Chairman: The House stands
adjourned to meet again at 11 am.
tomorrow,

18.02 hrs.

The Lok Sabha then adjourned till
Eleven of the Clock on Thursday,
June 21, 1962/Jyaistha 31, 1884
(Saka).
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Dethi

1' & T offices in lnll\ di=t-
ricts of U1,

1561, Over-bridpge a (,ahcul
3562, Dental colleges
3563,

1559,

1560,

Railway line from Indore
o Dohad

ead Post Office Duilding,
Berhampur .

Allecations for cnmmunit}'
Projects .

Demand for additional wa-
gons at Kotah

Rents for huts on Punch-
kuin Road, New Delhi

Damodar Valley (.urpuu-
tion

Caution -.:gn.:l on hndgt
between Pali Kalan and
Dudwa junction .

Gola Gokaran Nath Rail-
way Station in U.P'., |

Public health in States

Bridges over (Gomati river
in Tripura,

Hartals in Tripura ,

Khas land in Tripura

Bridge over Howrah river
in Agartala

Provision of sheds on sta-
tions on Knnpur—]hlml
Branch line

Extension of service bt-
vond  Supcrannuation
age g

3564
3568,
3566
3567.
3768,

3569.

3570.

3572
3573.

3574.
3575-
1576.

3577

3578.
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11872
11872

11872

11873
11873

11874
11874
11874-75

1IR75=76

11876

11877
11877-78

. 11R78—%o

11879-80
11881

11881-82

11882-83
11883

11884-Ks§

11885-86

118B6
11887

11887-8R
11888
11888-89

11889

11889-90

11890
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WRITTEN ANSWERS TO

QUESTIONS—contd,
U.S5.Q. Subject
No.

3579. Venercal discase and Lop-
rosy in Himachal Pra-
desh |
3580. Himachal Pradesh Advi-
sory  Comminee  for
transport
3272. Administrative set’ up ol
Transpo rt in Himacha!
Prade sh

Scheme tor pcrm:lm.m im-
provement  of  scareity
areas .

3582, Aid o Panchayais |

3581

3583, Panchayat Union  Coun-
cils

3584, 1D:lhi- Na;.pur Nwln ]'-'.!ru
Servics i

3585, Manufacture  of  grape-
wine

3s86. Trunk calls |
3587, Theft at Adra junc: o on
S. E. Ruilway

1588, Damage 10 P& T ()Ihuw
and installations by sca
erosion in Kerala

35%9. Tclangana  Tyvdro
mal Scheme

1500, Flood Control Schemes ...'
Ciujarat State

3591, Koad  mileage ncwr\l[ng
1o Nagpur plan

3592. Air service 1o Dist, Ca-
char . . .

3593, Co-operative  Secror in
shipping indusiry

3594. Bhakra dam i

3595. Noting and draﬁmg in
Hindi .

3596. Hindi OFcers

3597. Delhi I')uclnpm;nl Autlw-
rity . .

Ther-

3598, Construction  of  over-
bridge  at Mithapur
Railway  level crussing
(Patna)

3599. Stoppage of shurtle train
in Assam

3600, Passenger trains runmrla
10 Assam

3601. Lirosion in Dibrupat h
3602. Unauthurised construction
in New Dclhi
3603. Indo Swedish Project for

Leprosy cure '
3604. Non-payment of salaries
to  certain  temporary
railway employces .
3605. Accidents in Taanagar
Railway yard . .

[DarLy Dicest]

CoLuMns

11890-91

11Rg1

11891 92

11892 93
11893 -9 |
1159

11804 95

11895 g6
11596

115896 97
1897 ¢§
11593

1189% g9y

S18yy

11599-11900

11900-01
11901

1190102
11902

11902-03

11903
11903-04

11904-05
11905

11905-06

11906

11906—07

11907

WRITTEN ANSWERS TO
QUESTIONS—contd,

11.5.Q. Subject
No. !

3606, Tunnel under the bed of
Hocghly

Electricizy frem Mata “lila
Dam . . .

Post Offices

lovss

3607.

ELlah rurnicg  at

Indian  Apricultural  Re-
search Institute

Liberalisation ol
Leave Rules

3604,

3610, Study

3611, Import of steel for wharf
crane, Calcutta Port
361z, Poppy

Andhra P'redosh Agricul-
tural Universiny Bill

Mechanisaiion of  fislung
crafts in Orivsa

ah3.

KRR

s, Diraine in Malvivane g
and Kalkajnin Dielli

3616, Fiold Assistanis

017, Small Fivdel Sch:mes

s, Nanonal  Hhghway  No,
Tz . .

61y, Parwan 1am

1620, Agric: Livre Comnpuaen |

a6zt Proviaonr o fs ot
13 vcgarh Stanien on
S. b Radlway

3622, Agriculiural Lan ds i
Himachal Pradesh

1623, Public call  ofiices  n
Punjh

62y, Lucknow-Bhopal Natwon-

al Highwayv
25, Damage claims  agaimst
Railways | .

3626, Lady andinge Tlospial,
New Delhi
3627. Fuctory in Ranjeet Nagar

—South Patel  Nagar,
New Delhi . .
Eatablishment of new divi-
sion of [, Railway at
Dhanbad . . '
Running of triin betwuen
Deliv and Nungal dam .

62N,

3620,

3o, €. H. 5. dispenscrics in
Delhi .
3631, Railway i li kl.r‘g R.Js—

mara with Mamdla

Supply of mvize w
Madhya Pradesh

Travel ag neies
Culliin of gouds train
and treck near Rohtak .

3632,

1633,
3635.
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11903
11908
11909
11909-10
11910

11910- 11
11911

11911—13
1191314

11914
11915 16
11916 17

oty 1%
|
L1yl
LIgIy
11914

1191y—21
11922

11922-23

11923 -24

11924

11924-25
11925 26
11926 27

11927

11927-28
11528

1192
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WRITTEN ANSWERS TO
QUESTIONS—contd.

U.S.Q.
No.

3636, Survey of agricultural
lands and produm. in
Kerala .
Seismoalogical 01, rva-
tory at Bhakra

Powdered milk supply
in Trioura .

Amount for construction
of roads and bridges in
Himachal Pradesh

Vacant  Guvernment
lands in Declhi

Himachal Pradesh Abo-
lition of Big Landed
Estates and Land Rc-
forms Act .

3636-F. Petty  landholders in
Himachal Pradesh

3636-G. Juvenile taxi drivers

CORRECTION OF ANSWER
TO U.S.Q. NO. 1748,
DATED 22-5-62 . s

MOTION FOR ADJOURN-
MENT . . . .

Th: Speiker withheld  his
consent o the moving of
an  adjournment motion
given notice of by Shri
Hem Birua regarding re-
ported Chinese  incursion
in Indian territory.

Subject

3636-A.
3636-B.

3636-C.

3636-D.

3636-E.

PAPERS LAID ON THE
TABLE| . .

(1) The following statem:nts
showing the action taken
by the Guvernment on va-
rious assurances, promises
and undertakings given by
Ministers during the various

sessions  shown  against
each .—

(i) Statemeat  First Session,
No. I 1962 (Third

Lok Sabha)

(17) Supplemen- Sixteenth  Ses-
tary State-  sion, 1962,
ment Mo, [, (Sccond Lok

Sabha).

(#i) Supple-  Fifteenth  Scs-
mentary sion, 1961,
Satement No. (Scwnd Lok
111 Sabha),

() Supple- Thirteenth Ses-

sion, 1961,

Stn:gm No. (Second
AIIL. Sabha

[Day Dicest]

CoLuMNs

11929-30
11930

11930-31

11931

11931-32

11932

11932-33

11933-34

11934—36

11936-37

PAPERS LAID ON THE
TABLE—contd.

Tenth  Session,
1960, (Sveond
Lok Sabha),

(v) Supplemen-
tary State-
ment  No,
XXI1

(2) A copy of Notification No.
F. IV(2)-MV. 61 published
in Tripura Guette dated
the 26th May, 1962 makirg
certain amendment to rm
‘Tripura Motor  Vehicles
Rules, 1954, under sub-
section (3) of section 133 of
the Motor  Vehicles  Act,
1939. . .

(3) A copy of Notificution
No. G. 5. R. 773 dared the
gth jum, 1962 issued under
section 3 of the Agricuf-
tura] Produce (Development
and Warchousing) Corpo-
rations Act, 1956 . )

MESSAGLE FROM RAJYA
SABLIA . i .
Scerctary reported - muessage

from  Kujya  Subha  that

Rajya Sabha had no recom-
mendations 0o make to Lok
Sabha in regard o
the Appropriation (Nuo., 2)
Biil, passed by Lok Sabha
on the 12th June, 1962 .

REPORT OlIF COMMITTLEL
ON PRIVATE MEMBERS
BILLS ANID RESOLU-
TIONS PRESENTED . g
Third Repurt was presented |

BILL INTRODUCED

The Hindu  Adoptions  and
Maintenance  (Amendment)
Bill, 1962

BILLS PASSED— . |

(1) The Deputy Minister in th
Ministry of Finuance (Shri
Bali Ram Bhagat) moved
for considcration of the
Appropriation (No. 3) Bill,
1962, The motion  was
adoped.  After clause-by-
clause consideration the Bill
was passed

(i) The Minister of Ru;lways
(Shri Swaran Singh) mov-
ed for consideration of the
Appropriation (Railways)
No. 3 Bill, 1962. The
motion was adopred, Afier
clausc-by-clause  cunsidera=
tipn the Bil was passed

12104
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11937-38

11938

11938

11y38—40
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MOTION RE: REPORT OF
UNIVERSITY GRANTS
COMMISSION

The Parliamentary Sccretary
to the Minister of Education
(Shri M. R, Krishna) moved
the motion re; Report of
University Grants Commis-
sion laid on the Table on
23-4-62.

The Minister of Education
(Dr. K. L. Shrimali) replied
to the debate; and the
motion was adopted .

HALF-AN-HOQUR  DISCUS-
SION

Shrimati Renu  Chakravarity
raised a half-an-hour discus-
sion on points  arising out
of the answer given on the

11940-12064

[Damwy Dicest)

CoLumMNs

HALF-AN-HOUR DiSCUS-
SION—cuntd.

27th April, 1962 to Starred
Question No. 262 regarding
rchabilitation of displaced
persons in West Bengal

The Minister of Works, Hous-
ing and Supply (Shri Mchr
Chand Khanna) rcph-:d to
the discussion, . .

AGENDA FOR THURSDAY,
JUNE 21, 1962(JYAISTHA
31, 1884 (SAKA)

Discussion on motion re : the
Indian Administrative Ser-
vice (Pay) Rules, 1954; and
consideration  and passin
of the Drugs (Amendment
Bill, as paSScd by Rajya
Sabha . . .

12065-96

GMGIPND—LSII--1141(Ai)L§—9-7-62—900
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